
Trade Marks Journal No: 1828 ,   18/12/2017           Class 33 
 

3680348    09/06/2017
[International Registration No. : 1375145]
BODEGAS VEGA SICILIA, S.A.
Carretera Valladolid-Soria, km. 40 E-47359 VALBUENA DE DUERO (Valladolid) Spain

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beers).
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3677099    18/08/2017
[International Registration No. : 1374519]
DONGGUAN LAIFU LICHUANG TRADING CO. , LTD.
Suite 1408, No.2 BuiIding, Xinghui Plaza, Hengjiangxia Village, Changping Town, Dongguan City Guangdong China

Proposed to be Used
IR DIVISION
Cigarette tips; cigar cutters; lighters for smokers; tobacco pipes; cigar cases; cigarette cases; cigarette holders; tobacco 
jars; ashtrays for smokers; matchboxes.
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Priority claimed from 27/07/2016; Application No. : 87118016 ;United States of 
America 

3529086    17/01/2017
[International Registration No. : 1311963]
Powerplay LLC
5331 SW Macadam Avenue, Suite 258, PMB 210 Portland OR 97239 United States of America

Proposed to be Used
IR DIVISION
Providing assessment services for business purposes, namely, preparation of reports about and analysis of individuals 
pertaining to professional competencies, attributes, and behavioral tendencies.
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3688536    13/06/2017
[International Registration No. : 1376924]
NIHON DENKEI KABUSHIKI KAISHA (NIHON DENKEI Co., Ltd.)
14-12, Ueno 5 chome, Taito-ku Tokyo 110-0005 Japan

Proposed to be Used
IR DIVISION
Commercial intermediation services regarding the sale and purchase of goods including equipment, electronic 
measurement instrument, measuring device, voltage, current, and power measuring equipment, oscilloscope, frequency 
and time measuring equipment, rotator measuring equipment, analyser, digital and analogue communication rotating 
measurement instrument, equipment for microprocessor development, electric wave and EMC measuring equipment, 
oscillator, signal generator, measuring instrument for audio and video equipment, optical measuring instrument, circuit 
element and material measuring instrument, power source and electronic load apparatus, pressure resistant tester, 
semiconductor, IC measuring instrument and in-circuit tester, recording instrument, recorder and data logger, colour, 
brightness and illumination measuring instrument, PC-based measuring board and system, telecommunications 
machinery equipment and its parts, electronic application machinery apparatus and its parts, electronic application 
measuring instrument and its parts, thermometer and hygrometer and their parts, flowmeter and its parts, pressure gauge 
and its parts, anemometer and its parts, electronic balance and its parts, displacement sensor and its parts, pH meter and 
its parts, gravimeter and its parts, noise level meter and its parts, environmental test apparatus, endurance testing 
machine, impact testing apparatus, vibration testing machine, temperature and humidity testing chamber, drop testing 
machine, anechoic chamber and shielded room, clean room, anechoic room, reliability testing system, tension and 
compression tester, optical instrument and its parts and accessories, optical analysis device and its parts and 
accessories, precision physics measuring machine apparatus, physical and chemical machine apparatus, light equipment 
for research and experiment, optical lamps, microscope, optical stage, image processing equipment, three-dimensional 
measuring instrument, surface roughness tester, analysis equipment, sizer, experimental equipment for education, 
electric and electronic practical equipment for education, machine practical apparatus for education, education software, 
educational multimedia; provision of information relating to the aforesaid services.
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3693587    16/05/2017
[International Registration No. : 1377402]
POLIYA POLIESTER SANAYI VE TICARET LIMITED SIRKETI
Firuzköy Bulvari No:46 Avcilar Istanbul Turkey

Proposed to be Used
IR DIVISION
Advertising, marketing and public relations, organization of exhibitions and trade fairs for commercial or advertising 
purposes, design of advertising materials, provision of an online marketplace for buyers and sellers of goods and 
services; office functions, secretarial services, arranging newspaper subscriptions for others, compilation of statistics, 
rental of office machines, systemization of information into computer databases, telephone answering for unavailable 
subscribers; business management, business administration and business consultancy, accounting, commercial 
consultancy services, personnel recruitment, personnel placement, employment agencies, import-export agencies; 
temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a variety of 
goods, namely, sand, gravel, crushed stone, asphalt, bitumen, cement, gypsum, plaster, concrete, marble blocks for 
construction, building materials (as finished products) made of concrete, gypsum, clay, potters' clay, stone, marble, 
wood, plastics and synthetic materials for building, construction, road construction purposes, non-metallic buildings, 
non-metallic building materials, poles not of metal for power lines, barriers not of metal, natural and synthetic coatings in 
the form of panels and sheets, being building materials, cardboard coatings for roofing, coating for roofing, doors and 
windows of wood and synthetic materials, traffic signs not of metal, non-luminous and non- mechanical, for roads, 
monuments and statuettes of stone, concrete and marble, building glass, enabling customers to conveniently view and 
purchase those goods, such services may be provided by retail stores, wholesale outlets, by means of electronic media 
or through mail order catalogues.
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3688100    10/04/2017
[International Registration No. : 1375876]
Principal Financial Services, Inc.
711 High Street Des Moines IA 50392 United States of America

Proposed to be Used
IR DIVISION
Annuity underwriting; investment management of and distribution of annuities; issuance and administration of annuities; 
annuity services, namely, account and investment administration; funds investment; trust and custodial services for 
retirement plans, namely, investment of funds for others in the field of mutual funds and individual retirement accounts; 
financial management of employee pension plans; personal trust services; financial services relating to nonqualified 
deferred compensation consulting and administrative services; financial services in the nature of an investment security; 
investment management services; mutual fund investment, distribution and brokerage; registered and non-registered 
securities investment of funds for others, distribution of funds for others and brokerage; financial administration of 
employer provided and individual pension and fixed investment income programs; registered investment advisory 
services and broker- dealer securities services, namely, brokering and trading in securities and providing investment 
advisory services; estate planning; financial planning; financial evaluation for insurance purposes in the field of life, 
disability, dental, vision, critical illness, accident, accidental death and dismemberment; financial administration and 
consulting of employee benefit plans, namely, deferred compensation benefit plans, defined benefit pension plans, and 
defined contribution plans such as profit sharing, 401(k) and employee stock ownership plans; financial administration of 
cafeteria plans and other employee benefit plans; insurance underwriting and brokerage services for groups and 
individuals in the fields of life, disability and dental; real estate mortgage lending and mortgage asset procurement for 
others; maintaining real estate mortgage escrow accounts; real estate investment services; real estate management 
services; leasing of commercial real estate; financial investment in the field of real estate development; financial 
management of employee welfare benefit plans concerning pre-paid dental plans and claims administration, namely, 
claims processing; banking services, namely, savings account services, brokerage of money market funds, the provision 
of certificates of deposit held in IRAs.
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Priority claimed from 07/07/2016; Application No. : 30 2016 019 660 ;Germany 

3529140    12/12/2016
[International Registration No. : 1331382]
Deckel Maho Pfronten GmbH
Deckel Maho-Straße 1 87459 Pfronten Germany

Proposed to be Used
IR DIVISION
Maintenance and repair of spindles for machine tools; spindle rebuilding; spindle reconditioning.

7507



Trade Marks Journal No: 1828 ,   18/12/2017           Class 39 
 

3454628    11/10/2016
[International Registration No. : 1321658]
AIR CHINA LIMITED
9th Floor, Lantian Mansion, 28 Tianzhu Road, Zone A, Tianzhu Airport Industrial Zone, Shunyi District Beijing China

Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Operating canal locks; hauling; transport of travellers; car transport; air transport; vehicle rental; rental of diving suits; 
distribution of energy; courier services [messages or merchandise]; booking of seats for travel.
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3676321    18/08/2017
[International Registration No. : 1374227]
Sheng Hui Logistics Group Co., Ltd.
169 Qian Heng Road, Gu Shan Town, Jin An District, Fu Zhou City Fu Jian Province China

Proposed to be Used
IR DIVISION
Freighting; freight brokerage; transport; transport of travellers; hauling; car transport; car parking; storage of goods; 
delivery of goods by mail order; parcel delivery.
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3418946    21/07/2016
[International Registration No. : 1315236]
Lonza Ltd.
Lonzastrasse CH-3930 Visp Switzerland

Proposed to be Used
IR DIVISION
Custom manufacturing services for others for personal care products, hygiene and preservation products, nutritional 
products for humans and animals, pharmaceutical products, agricultural products, residential and industrial water 
treatment products, industrial wood protection products, industrial coatings, adhesives, sealants, lubricants and 
anticorrosion products, antimicrobial products for industrial, institutional and household uses, and chemical and 
biochemical products for scientific use.
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3397422    10/03/2016
[International Registration No. : 1309212]
Japan Pair Go Association
1-3, Yurakucho 1-chome, Chiyoda-ku Tokyo 100-0006 Japan

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Educational and instruction services relating to go games; arranging, conducting and organization of seminars; providing 
electronic publications, not downloadable; organization, arranging and conducting of entertainment or competition events
of go games; book loaning.
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3400016    10/03/2016
[International Registration No. : 1310057]
Japan Pair Go Association
1-3, Yurakucho 1-chome, Chiyoda-ku Tokyo 100-0006 Japan

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Educational and instruction services relating to go games; arranging, conducting and organization of seminars; arranging 
events related to go game competitions; arranging and conducting of event of go board game match via the Internet; 
providing electronic publications, not downloadable; organization, arranging and conducting of entertainment or 
competition events of go games; book loaning.

7512



Trade Marks Journal No: 1828 ,   18/12/2017           Class 41 
 

3512007    28/12/2016
[International Registration No. : 1317256]
Green Sports Alliance
421 SW 6th Avenue, Suite 450 Portland OR 97204 United States of America

Proposed to be Used
IR DIVISION
Education services, namely, providing classes, seminars, workshops to professional and amateur sports teams in the 
field of marketing, management, business process technology, operational sustainability, goal setting and goal 
achievement.
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Priority claimed from 05/03/2017; Application No. : 22993738 ;China 

3680462    17/07/2017
[International Registration No. : 1374890]
Beijing BBtree Technology Co., LTD.
Room 1506, NO.113, Yaojiayuan Road, Chaoyang District Beijing City China

Proposed to be Used
IR DIVISION
Academies [education]; nursery schools; organization of exhibitions for cultural or educational purposes; arranging and 
conducting of workshops [training]; mobile library services; providing on-line electronic publications, not downloadable; 
production of radio and television programmes; providing on-line videos, not downloadable; game services provided on-
line from a computer network; organization of lotteries.
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Priority claimed from 19/06/2017; Application No. : 87496022 ;United States of America 

3689032    19/07/2017
[International Registration No. : 1377008]
WP Realty, L.P.
601 Jefferson Street, Suite 3600 Houston TX 77002 United States of America

Proposed to be Used
IR DIVISION
Providing virtual sports and recreation services in the nature of providing on-line and simulated sports games and 
providing online video games; entertainment services, namely, providing online virtual reality golf simulation games; 
providing on-line gaming, and game tournaments, leagues and tours for recreational computer game playing purposes via
a web-based system and on-line portal; provision of online games, namely online golf tournaments; providing information 
on golf and golf instruction via a website; providing news and information on the sport of golf; providing golf facilities; 
providing facilities for recreation activities; golf club services; rental of golf equipment; and publication of online 
newsletters in the fields of recreation and leisure activities, golf, and sports.
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Priority claimed from 19/06/2017; Application No. : 87496103 ;United States of America 

3694742    19/07/2017
[International Registration No. : 1377584]
The Spirit Golf Association
601 Jefferson Street, Suite 3600 Houston TX 77002 United States of America

Proposed to be Used
IR DIVISION
Providing virtual sports and recreation services in the nature of providing on-line and simulated sports games and 
providing online video games; entertainment services, namely, providing online virtual reality golf simulation games; 
providing online entertainment for customers to participate in on-line gaming, operation and coordination of game 
tournaments, leagues and tours for recreational computer game playing purposes via a web-based system and on-line 
portal; providing information on golf and golf instruction via a website; providing news and information on the sport of 
golf; providing golf facilities; providing facilities for recreation activities; golf club services; rental of golf equipment; and 
providing online newsletters in the fields of recreation and leisure activities, golf, and sports.
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Priority claimed from 28/10/2016; Application No. : 015980253 ;European Union 

3679666    28/04/2017
[International Registration No. : 1375477]
NayaDaya Oy
Kukkatie 19 FI-17500 Padasjoki Finland

Proposed to be Used
IR DIVISION
Hosting services and software as a service and rental of software; constructing an Internet platform for electronic 
commerce; design and development of computer software; research services.

7517



Trade Marks Journal No: 1828 ,   18/12/2017           Class 42 
 

3688318    22/06/2017
[International Registration No. : 1376822]
Buildafy, LLC
501 Silverside Rd. Wilmington DE 19809 United States of America

Proposed to be Used
IR DIVISION
Providing a website that gives users the ability to create customized web pages featuring user-defined information (terms 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 25/05/2016; Application No. : UK00003166481 ;United Kingdom 

3694933    24/11/2016
[International Registration No. : 1377811]
Bull & Roo Cafes Ltd
Mill Mall, Suite 6, Wickhams Cay 1, PO Box 3085 Road Town, Tortola

Proposed to be Used
IR DIVISION
Services for providing food and drink; catering services for the provision of food and drink; café services; restaurant 
services; bar services; bistro services; cafeteria services; brasserie services; coffee shop services; snack bar services; 
self-service cafeteria services; takeaway food services; banqueting services; restaurant and café reservation services; 
information, advice and consultancy relating to all of the above services.
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Priority claimed from 25/05/2016; Application No. : UK00003166477 ;United Kingdom 

3694955    24/11/2016
[International Registration No. : 1377812]
Bull & Roo Cafes Ltd
Mill Mall, Suite 6, Wickhams Cay 1, PO Box 3085 Road Town, Tortola

Proposed to be Used
IR DIVISION
Services for providing food and drink; catering services for the provision of food and drink; café services; restaurant 
services; bar services; bistro services; cafeteria services; brasserie services; coffee shop services; snack bar services; 
self-service cafeteria services; takeaway food services; banqueting services; restaurant and café reservation services; 
information, advice and consultancy relating to all of the above services.
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Priority claimed from 12/05/2014; Application No. : 012868601 ;European Union 

2904807    02/10/2014
[International Registration No. : 1227577]
Julian SIDONIO
Villa Les Acacias, Avenue Thierry Tamaris F-83500 La Seyne Sur Mer France

Proposed to be Used
IR DIVISION
Cl.18;Luggage, handbags, shoulder bags, travel bags, wallets and purses.

Cl.25;Clothing, footwear, headwear, belts and scarves.
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3160691    23/12/2014
[International Registration No. : 1262409]
CASTROL LIMITED
Technology Centre, Whitchurch Hill Pangbourne, Reading RG8 7QR GB 

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases, lubricants, lubricating oils and greases; fuels; non-chemical additives for fuels, 
lubricants and greases; chain lubricants, dust absorbing, wetting and binding compositions; illuminants.

Cl.7;Fixed and transportable lubricant dispensing machines; automatic dispensing machines for oils and greases; 
lubricant dispensing equipment comprising pumping and distribution machines sold together in the form of a lubrication 
station; dispensing machines for fixed point lubrication and for the lubrication of conveyor systems; brushes being parts 
of brushing machines for cleaning conveyor systems; component parts of all the aforesaid goods included in this class.

Cl.37;Installation and maintenance of industrial lubrication systems; lubrication services in connection with the 
installation, maintenance and repair of lubricating systems; installation, repair and maintenance services relating to 
equipment and machinery used in industrial processes; technical advisory management services relating to the 
maintenance and servicing of industrial equipment and machinery.

Cl.42;Technical consultation in design of industrial lubrication systems; design of industrial lubrication systems; 
technical and scientific advisory services relating to the efficient use of chemicals and lubricants used in connection with 
maintenance and repair of machinery.

7522



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

3254358    13/10/2015
[International Registration No. : 1275064]
Chun Ho Wong
U45/29 Bennelong Pkwy OLYMPIC PARK NSW 2127 Australia

Address for service in India/Attorney address:
INTEPAT IP SERVICES PVT LTD
NO.8, 1ST FLOOR, 15TH CROSS, 100FT RING ROAD, JP NAGAR, 6TH PHASE, BANGALORE-560078.

Proposed to be Used
IR DIVISION
Cl.5;Bee glue (propolis) dietary supplements; dietary food supplements; dietary nutritional supplements; dietary 
supplements; dietary supplements for animals; dietary supplements for infants; dietetic food supplements adapted for 
medical purposes; energy drinks (dietary supplements); food supplements (dietary supplements); food supplements for 
animals (minerals); food supplements for animals (trace elements); food supplements for animals (vitamins); food 
supplements for medical purposes; herbal dietary supplements; medicated supplements for food; medicated 
supplements for foodstuffs for animals; medicinal food supplements; nutritional supplements; nutritional supplements for
animals; pollen dietary supplements; propolis dietary supplements; royal jelly dietary supplements; vitamin supplements; 
herbal beverages for medicinal use; herbal extracts for medicinal purposes; herbal medicine; herbal tea for medicinal use;
propolis (bee glue) for medical purposes; propolis for pharmaceutical purposes; pharmaceutical preparations containing 
royal jelly; herbal remedies.

Cl.30;Honey; honeycomb (edible); honeys; natural honey; sweet spreads (honey); beverages made of tea; beverages 
with tea base; herbal tea (other than for medicinal use); tea (not medicinal); tea-based beverages.
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3348302    21/07/2015
[International Registration No. : 1297510]
MAJESTY PACKAGING SYSTEMS LIMITED
No.21, Road Health, Torch Development District, Zhongshan 528437 Guangdong China

Address for service in India/Agents address:
CHAMBERS OF LAW
336-B, BHAI RANDHIR SINGH NAGAR, LUDHIANA.

Proposed to be Used
IR DIVISION
Cl.6;Soldering wire of metal; props of metal; wire gauze; tacks; containers of metal for compressed gas or liquid air.

Cl.10;Vaporizers for medical purposes; sprayers for medical purposes; pumps for medical purposes; feeding bottles; 
feeding bottle valves; medical apparatus and instruments; dropper bottles for medical purposes; balling guns; air 
cushions for medical purposes; inflatable dolls, non-medical sexual aids

Cl.13;Sprays for personal defence purposes.

Cl.17;Asbestos packing; packing, cushioning, stuffing materials of rubber or plastics; waterproof packings; padding 
materials of rubber or plastics; cotton wool for packing; bags, envelopes, pouches of rubber, for packaging; stuffing of 
rubber or plastic; expansion joint fillers.

Cl.20;Packaging containers of plastic; closures, not of metal, for containers; door fittings, not of metal; inflatable 
publicity objects; bottle caps, not of metal

Cl.21;Aerosol dispensers, not for medical purposes; roses for watering cans; perfume sprayers; spouts; watering cans; 
toilet, utensils; combs; straws for drinking.
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Priority claimed from 14/07/2015; Application No. : 014365837 ;European Union 

3356493    14/01/2016
[International Registration No. : 1299611]
44IP Limited 
Bourse, Qui-si-Sana Seafront Sliema SLM 3113 MT

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.25;Clothing; footwear; headgear; headbands; fancy dress; parts, fittings and accessories for all the aforesaid.

Cl.35;Advertising, marketing, promotion, public relations, endorsement and publicity services; business management; 
business administration; office functions; business introduction services; agency services in the nature of business 
management of artists, writers, actors, models, performers, photographers and others involved in the entertainment, 
sporting, fashion, cultural, and media industries; dissemination of advertising, marketing, promotion, public relations, 
endorsement and publicity materials; compilation and transcription of data; compilation of advertisements for use as web 
pages on the internet; compilation of directories; provision of space in publications, electronic publications, magazines 
and websites for advertising goods and services; advertising, marketing and promoting goods and services by 
distribution and transmission of advertisements including advertisements in the nature of audio, video, text messages 
and emails via wireless and mobile devices; distribution of samples; market research services; organization of fairs and 
trade shows for business, advertising and promotion purposes; shop window dressing; auctioneering services; business 
information, research, assistance and advice; accountancy services; data processing services; compilation and input of 
information into computer databases; searching for data in computer databases; personnel and human resource 
services; recruitment services; purchasing services; retail services, mail order services and wholesaling services 
connected with the sale of perfumery, colognes, deodorants for personal use, shaving and after-shave preparations, 
preparations and substances for the conditioning, care and appearance of the skin, body, face, lips, eyes, hair, scalp, 
beard, teeth and nails, shower and bath preparations, moisturisers, candles, paints, coatings, fuels, oils, greases, 
engines, motors, small items of metal hardware, ironmongery, medicated preparations, vitamins, nutrients, hand tools, 
cutlery, apparatus for recording, transmission or reproduction of sound or images, protective clothing, footwear and 
headgear, protective helmets, communication, telecommunication, telephone and mobile telephone apparatus, 
instruments and accessories, ringtones (downloadable), screen savers and screen wallpaper, portable hand held digital 
electronic devices and computers and other electronic devices for reading and viewing text, images and audio-visual 
content, software applications (apps), including apps for installation on telephones, mobile telephones and 
communications and wireless communication devices, head phones, ear phones, bags and cases adapted for holding or 
carrying telephones, films, animations, cartoons, sound, music, audio, visual and audio visual content and recordings, 
computer games, computer games software, instructional apparatus and instruments, non-printed, electronic, optical and 
digital publications, payment cards, credit cards, charge cards, debit cards and smart cards, cameras, sunglasses, cases 
for spectacles and/or sunglasses, medical apparatus and devices, heating, cooling, lighting and ventilating apparatus, 
vehicles, precious metals and their alloys, jewellery, cuff links, clocks, wrist watches, watch straps, presentation cases for
watches, stopwatches, horological and chronometric instruments, coins, trinkets, key rings and fobs, works of art in 
precious metals, boxes of precious metal, busts and figurines of precious metal, trophies, badges, medals and awards in 
precious metals, musical instruments, paper and cardboard, printed matter, photographs, stationery, writing, drawing and 
marking instruments and cases therefor, instructional and teaching materials, paper for gift wrapping, paper and plastic 
bags, tissues, tissue paper, prints, posters, cards, greetings cards, gift tags, calendars, diaries, publications, books, 
pamphlets, manuals, magazines, journals, periodical publications, newspapers, newspaper and magazine columns, 
sections and supplements, newsletters, decalcomanias, pressure sensitive stickers, book covers, book marks, gift cards, 
printed gift certificates, printed visuals in the nature of promotional materials for others, leather and imitations of leather, 
umbrellas, parasols and walking sticks, luggage, suitcases, handbags, backpacks, billfolds, credit card cases and 
holders, carrying cases, business card cases, briefcases, attaché cases, document cases, garment bags for travel, key 
cases, wallets, coin purses, pet clothing and accessories, furniture, mirrors, picture frames, household containers and 
utensils, ropes and netting, sleeping bags, tents, hammocks, textiles and textile goods, fabrics, textile and fabric piece 
goods, wall coverings, furnishing and decorating textiles and fabrics, blinds, curtains and pelmets, bath linen, towels, 
flannels, tea-towels, table linen, bed linen, household linen, clothing and textile article decorations, belt clasps, clothing, 
footwear, headgear, headbands, fancy dress, buckles, wall coverings; floor coverings, games, toys, playthings, gymnastic 
and sporting articles, decorations for Christmas trees, toys, toy cars and vehicles, model cars and vehicles, toy helmets, 
toy figurines, handheld computer games, fitness articles and equipment, Christmas decorations, bags, cases and carriers 
for sporting, motor racing, fitness and gymnastic equipment, adapted/shaped to carry such equipment, arcade games, 
computer games apparatus, computer games hardware, computer games equipment, tv games apparatus, coin freed 
amusement apparatus, food, snack food, confectionary, alcoholic and non-alcoholic drinks, and parts, fittings and 
accessories for all the aforesaid goods; organisation and management of business incentive and loyalty schemes; 
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administrative processing and organising of mail order services; arranging of business introductions; business research 
and survey services; business forecasting services; provision of business, clerical and secretarial services; news and 
current affairs clipping services; provision of information and advice to prospective purchasers of goods and services; 
answering and message handling services; operation of telephone call centres; management of remote business 
monitoring centres; data management and electronic stocktaking services; providing information, commentary via blogs, 
web sites and web pages relating to any of the aforesaid; information, advice and assistance relating to all the aforesaid, 
including (but not limited to) all the aforesaid services provided online, and/or provided for use with and/or by way of the 
internet, the world wide web and/or via communications, telephone, mobile telephone and/or wireless communication 
networks.
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Priority claimed from 08/09/2015; Application No. : 30 2015 052 315 ;Germany 

3389939    03/03/2016
[International Registration No. : 1306508]
Flint Group Germany GmbH
Sieglestrasse 25 70469 Stuttgart Germany

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations, namely, solvents.

Cl.2;Printing inks; diluents for printing inks.
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3392375    03/06/2016
[International Registration No. : 1307222]
Gühring KG
Herderstrasse 50-54 72458 Albstadt Germany

Proposed to be Used
IR DIVISION
Cl.7;Mechanically driven recessing tools made of steel for the processing of steel, plastic material, wood and ceramic.

Cl.8;Hand-operated recessing tools made of steel for the processing of steel, plastic material, wood and ceramic.
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Priority claimed from 07/04/2016; Application No. : 530281 ;Czech Republic 

3392419    12/04/2016
[International Registration No. : 1307655]
Ceská zbrojovka a.s.
Svat. Cecha 1283 CZ-688 01 Uherský Brod Czech Republic

Proposed to be Used
IR DIVISION
Cl.7;Gear boxes other than for land vehicles; gear wheels and pinions for machines; axles for machines; speed 
governors for machines, engines and motors; joints (parts of engines).

Cl.11;Ventilation and air-conditioning systems; parts and accessories of ventilation and air conditioning systems, air 
conditioners for vehicles, parts and accessories thereof.

Cl.40;Metal treating; metal coating; machining of metal; heat treatment of metal; welding; mass production of metal 
components.
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Priority claimed from 08/02/2016; Application No. : 688626 ;Switzerland 

3392447    10/06/2016
[International Registration No. : 1307230]
FIRMENICH SA
1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the manufacture of perfumes and flavors; chemical products for use in compositions for 
perfumery, cosmetics, soaps, bath and shower preparations, shampoos, conditioners, detergents, softeners, deodorants 
for personal use and deodorants other than for personal use, all-purpose cleaning preparations for household or 
industrial use; chemical products for use in the manufacture of food, food products, food supplements, beverages; 
chemical products for use as ingredients for food and beverages; chemical products for use as flavorings.

Cl.3;Perfumery; perfumes; essential oils for personal use; essential oils and perfume compositions for use in the 
manufacture of scented products; essential oils for use as cosmetic ingredients; essential oils for flavoring food and 
beverages; food flavorings in the form of essential oils; food flavorings prepared from essential oils.
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Priority claimed from 23/09/2015; Application No. : 014587851 ;European Union 

3396172    16/03/2016
[International Registration No. : 1308573]
VIRBAC, S.A
1ère Avenue - 2065M - L.I.D. F-06516 Carros France

Proposed to be Used
IR DIVISION
Cl.41;Organization and conducting of seminars, conferences, forums, conventions, exhibitions and practical training in 
the veterinary field, including directly for breeders; education services in connection with the optimization of milk 
production and animal health, including reproduction, nutrition, the health of the herd and animal welfare; editing and 
publication through various means of communication, including multimedia, magazines, newspapers, periodicals, 
pamphlets, books, guides in the veterinary field.

Cl.44;Veterinary assistance including for veterinary advisory services for breeders; veterinary services; consulting 
services in the field of animal health and the veterinary field, including veterinary advice in connection with the 
optimization of milk production and animal health, including reproduction, nutrition, the health of the herd and animal 
welfare, information services in the veterinary field, including directly to breeders.
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3396224    25/04/2016
[International Registration No. : 1308612]
OLAM INTERNATIONAL LIMITED
7 Straits View, #20-01 Marina One East Tower Singapore 018936 SG

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers; fertilizing preparations; phosphates [fertilisers]; superphosphates [fertilisers]; salts [fertilisers]; 
nitrogen; nitrogenous fertilisers; potash; potash water; ammoniacal salts; ammonia alum; anhydrous ammonia.

Cl.17;Rubber, raw or semi-worked; liquid rubber; rubber solutions; latex [rubber].

Cl.19;Wood, semi-worked; building timber; manufactured timber; sawn timber; wood panelling; plywood; planks of 
wood for building; wood pulp board, for building; mouldable wood.

Cl.22;Raw cotton; cotton tow; cotton waste [flock] for padding and stuffing; textile fibres; raw fibrous textile; raw silk; 
raw or treated wool; raw linen [flax]; hemp.

Cl.29;Milk and milk products; dairy products containing milk; dairy products; dairy products flavoured with cheese; 
cheese products; butter; butter preparations; cocoa butter; milk beverages, milk predominating; edible nuts; preserved 
soya beans for food; edible seeds; prepared seeds; roasted nuts; salted nuts; edible oils and fats; cooking oils; vegetable 
oils; maize oil; corn oil; palm kernel oil for food; sesame oil; palm oil for food; olive oil for food; sunflower oil for food; 
coconut oil; flaxseed oil for culinary purposes; processed nuts; mixtures of processed nuts and of raisins; preserved 
beans; prepared savoury meals in this class predominantly containing seafood, vegetables, meat, egg, cheese, 
mushrooms or tofu; preserved lentils; pulses (foodstuffs); ground almonds; prepared hazelnuts; prepared peanuts; 
prepared sesame seeds; cream [dairy products]; processed chickpeas; processed soybeans; tomato juices for cooking; 
tomato paste; tomato preserves; tomato puree; tomatoes (cooked); tomatoes (dried); tomatoes (preserved); preserved 
onions; preserved garlic; preserved vegetables; cooked vegetables; dried vegetables; frozen vegetables; frozen fruits; 
preserved fruits; stewed fruit; fruit pulp; preparations for making soup; tinned fish; tinned meat; tinned vegetables; tinned 
fruits; vegetable juices for cooking; all included in this class.

Cl.30;Coffee beans; coffee; instant coffee; cocoa powder; cocoa and foodstuffs containing cocoa as the main 
constituent; sugar; palm sugar; rice; artificial coffee; preparations made from cereals; pastry; confectionery; spices; 
allspice; cinnamon [spice]; curry [spice]; cloves [spice]; ginger [spice]; saffron [seasoning]; peppers [seasonings]; 
pepper; garden herbs, preserved [seasonings]; cocoa-based beverages; cocoa beverages with milk; coffee-based 
beverages; coffee beverages with milk; chocolate-based beverages; tea-based beverages; unroasted coffee; coffee 
flavorings; biscuits; maize flakes; maize flour; milled maize; roasted maize; husked barley; crushed barley; crushed oats; 
processed sorghum; rye flour; flaxseed for human consumption; pasta; noodles; instant noodles; noodle-based prepared 
meals; prepared savoury meals in this class predominantly containing rice or pasta; prepared savoury meals in the form 
of pizza; corn flour; maize flour; soya flour; wheat flour; potato flour; tapioca flour; nut flours; milled corn; dried parsley; 
all included in this class.

Cl.31;Agricultural, horticultural and forestry products and grains; wheat; maize; fresh soya beans; edible seeds 
(unprocessed); unprocessed cereals; raw cocoa beans; nuts [fruit]; raw nut kernels; unprocessed nuts; malt; almonds 
[fruits]; fresh hazelnuts; fresh peanuts; unprocessed edible sesame; maize; unprocessed barley; unprocessed sorghum; 
rye; unprocessed edible flaxseed; fresh chickpeas; rice, unprocessed; sugarcane; fresh fruit; fresh vegetables; fresh 
onions; fresh garlic; fresh parsley; peppers [plants]; all included in this class.

Cl.35;Business management for a supply chain; provision of business information, business planning, business 
management organization, business consultancy, management of business (for others) and business advice services in 
the fields of logistics, facilities management, warehouse management, warehouse efficiency and design, procurement and
purchasing, supplier management, supplier selection, supplier evaluation, stock, inventory and merchandising, assembly 
and operations, supply chain matters, transportation and fleet management; business management services relating to 
third party contract; business project management of warehouse development and equipment installations; business 
management of logistics in the field of delivery services; risk management consultancy (business); all included in this 
class.
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Cl.36;Insurance services; insurance services relating to property and transit, motor loss or damage, cash and cash in 
transit, fidelity guarantee, and excess legal liability insurance; financial customs brokerage services; risk management 
(financial); investment of funds; financial management; financial information; stocks and bonds brokerage.

Cl.39;Transportation services; delivery of goods; shipping of goods; packaging and storage of goods; warehousing 
and storage services; delivery and distribution (transport) services; logistics (transport) services; rental of vehicles and 
storage containers; cargo unloading, crating of goods; warehousing of goods in a warehouse in view of their preservation 
and guarding; refrigerator rental; garage rental; provision of information, advisory and consultancy services in relation to 
the aforesaid.

Cl.40;Processing of agricultural products; milk processing; fruit crushing; processing of seeds; material treatment; 
distillation, fruit crushing and milling of agricultural products for others; sawing [saw mill]; planing of timber [saw mill]; 
dyeing services, sawing of timber, burnishing by abrasion; timber preservation; woodworking; abrasion; cloth dyeing; 
dyeing of clothing; textile dyeing; textile treating; textile fireproofing; fabric waterproofing; cloth treating; flour milling; 
grinding; food smoking; freezing of foods; refining services; processing of oil; food and drink preservation.

Cl.42;Research and development of new products for others; scientific laboratory services; scientific research; 
chemistry services; chemical analysis; chemical research; provision of scientific information, biological research; 
bacteriological research; technical research; technical project studies; material testing; textile testing; quality evaluation 
of standing timber; quality evaluation of wool; water analysis; geological surveys; energy auditing; engineering; 
mechanical research; calibration [measuring]; quality control; industrial design; packaging design; research in the field of 
environmental protection; advice and consultancy in relation to food chemistry.

Cl.44;Consultancy, advisory and information services relating to agriculture; agriculture services relating to 
environmental conservation; provision of agricultural information services in the form of agricultural reports; pest control 
in agriculture; weed control in agriculture; all included in this class.
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Priority claimed from 18/11/2015; Application No. : 2015-113441 ;Japan 

3396868    03/03/2016
[International Registration No. : 1309100]
NanoCarrier Co., Ltd.
144-15 Chuo, 226-39 Wakashiba, Kashiwa Chiba 277-0871 Japan

Proposed to be Used
IR DIVISION
Cl.1;Reagents for chemical research use [chemicals]; chemical reagents for gene research use [other than for medical 
and veterinary use]; chemical reagents for laboratory use which are used for introducing biological active substance such 
as molecules and molecular assemblies of peptide and nucleic acids into cells such as prokaryotic cells and eukaryotic 
cells [other than for medical and veterinary use]; chemical reagents [other than for medical and veterinary use]; 
polyethylene glycol-polyamino acid block copolymer [chemicals]; polymers [chemicals]; chemicals for laboratory use 
[other than for medical and veterinary use]; chemical preparations for use in the manufacture of complexes which 
combine with nucleic acid materials for introducing the nucleic acid materials into cells; chemical preparations for use in 
the manufacture of polymeric micelle preparations; chemical preparations for use in the manufacture of medicines; 
chemicals for use in the manufacture of medicines; humectants; chemical preparations for use in the manufacture of 
cosmetics; chemicals for use in the manufacture of cosmetics; chemical preparations for use in the manufacture of 
dietary supplements; chemicals for use in the manufacture of foods; chemical additives for use in manufacture; surface-
active chemical agents; chemical agents; chemicals for industrial purposes; chemicals for used in science [other than for 
medical and veterinary use]; reagents for medical and pharmaceutical research use.

Cl.5;Chemical reagents for medical purposes; anticancer drugs; anticancer preparations; pharmaceutical preparations 
and compositions for the treatment and prevention of cancer; polymeric micelle anticancer drugs; polymeric micelle 
anticancer preparation; polymeric micelle pharmaceutical preparations and compositions for the treatment and 
prevention of cancer; polymeric micelle pharmaceutical preparations; anticancer drugs using polymers; anticancer 
preparations using polymers; pharmaceutical preparations and compositions using polymers for the treatment and 
prevention of cancer; hair growth tonic; medicinal hair growth preparations; medicated creams for treating dermatological
conditions; medicated lotions for treating dermatological conditions; detergents for medical purposes; pharmaceutical 
preparations using polymers; deodorizers for household purposes; pharmaceutical preparations; medicines for human 
purposes; dietary supplements for humans; dietetic beverages adapted for medical purposes; dietetic foods adapted for 
medical purposes; lacteal flour for babies; beverages for babies; food for babies; dietary supplements for animals; dental 
materials; deodorizers for industrial purposes.

Cl.42;Research and developments of anticancer drugs and anticancer preparations; research and developments in the 
field of pharmaceutical technologies concerning polymeric micelle; research, testing and analysis services for 
development of products using polymeric micelle; testing, inspection or research of pharmaceuticals, cosmetics and 
foodstuffs; development of pharmaceutical products, cosmetic products and foodstuffs; consultancy relating to 
development of pharmaceutical products, cosmetic products and foodstuffs; providing information related to 
development of pharmaceutical products, cosmetic products and foodstuffs; research and development in the 
pharmaceutical fields and chemical fields; testing of products, product development, product research; consultancy in 
the field of product development; analysis and evaluation of product development.
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Priority claimed from 06/06/2016; Application No. : 015516289 ;European Union 

3397364    22/07/2016
[International Registration No. : 1309385]
Carrington ApS
Nørrebrogade 106, 2. bgh. DK-2200 København N. Denmark

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; business management; business administration; office functions; retailing and wholesaling 
(including via the internet) of leather and imitations of leather, animal skins, hides, trunks and travelling bags, umbrellas 
and parasols, clothing, footwear, headgear.
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Priority claimed from 26/11/2015; Application No. : 30 2015 060 981 ;Germany 

3397458    03/03/2016
[International Registration No. : 1308415]
M 10 Industries AG
Munzingerstrasse 10 79111 Freiburg DE

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools and structural parts of machines and machine tools for the manufacture and 
processing of photovoltaic and solar products; machines and machine tools and structural parts of machines and 
machine tools for the manufacture and processing of photovoltaic cells and solar strings; machines and machine tools 
and structural parts of machines and machine tools for the manufacture and processing of photovoltaic modules; electric 
generators with solar cells.

Cl.9;Solar modules; solar cells; solar panels; solar batteries; photovoltaic apparatus and installations for generating 
solar electricity; solar energy collectors for electricity generation.

Cl.37;Installation, repair and maintenance of industrial machinery, plant and industrial machinery; assembling 
[installation] of machine plant.

Cl.42;Material testing; material testing services; engineering design and consultancy; engineering consultancy relating 
to the manufacturing industry; quality assurance consultancy; process monitoring for quality assurance; services in the 
field of science and technology and research and development related thereto; industrial analysis and technical research 
services; design of industrial plant; development and installation of software for industrial plants and machines.
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3399183    25/04/2016
[International Registration No. : 1309483]
De Beers UK Limited
C/O Group Legal 20 Carlton House Terrace London SW1Y 5AN GB

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; badges of precious metal; ingots of precious metal; boxes of precious metal; 
ornaments of precious metal; jewellery and imitation jewellery; precious and semi-precious stones; horological and 
chronometric instruments including watches, pocket watches and clocks.

Cl.35;Retail and wholesale services, advertising and marketing services all in the field of precious metals and their 
alloys, badges of precious metal, ingots of precious metal, boxes of precious metal, ornaments of precious metal, 
jewellery and imitation jewellery, precious and semi-precious stones, horological and chronometric instruments including 
watches, pocket watches and clocks.
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3399953    30/12/2015
[International Registration No. : 1309828]
DANIELI & C. OFFICINE MECCANICHE S.P.A.
Via Nazionale, 41 I-33042 BUTTRIO (UD) Italy

Proposed to be Used
IR DIVISION
Cl.7;Ore treating machines; mineworking machines, namely, stone crushers, excavators, mine borers; mineral 
separation jigs; machines for removing mineral impurities; haulage apparatus for use in mineworking, namely, ore 
hauling machines, steam driver hauling machines, conveyor bands, lifting apparatus, namely, hoists, tail lifts, lifting 
platforms, elevators; cargo handling machines and apparatus for loading and unloading, namely, loading and unloading 
machines; hammers for civil engineering, namely, engine driven hammers; hammers for mining, namely, engine driven 
hammers; hammers for metal processing, namely, engine driven hammers; eroding knives as parts of machines; plants 
for the treatment of coal and ores, namely, crushing machines for industrial purposes; plants for the reduction of ores 
and minerals, namely, screening plants; plants, namely, machines to treat minerals and coals; material sorting machines 
for industrial use; disintegrators for chemical processing; machines for pelletizing; direct reduction iron manufacturing 
machines, catalytic; converters for steel works; metal foundry machines; injector for injecting oxygen and fuel as parts of 
machines; vacuum degassing plants; vacuum oxygen decarburization plants; machines for pneumatic transporting and 
injecting carbon and lime as parts of machines; electric machines and apparatus for cleaning furnace slag doors; electric 
machines and apparatus for waste and fumes disposals; waste disposers machines; dust exhausting apparatus for 
cleaning purposes; plants, namely, machines for treating solid, liquid and gaseous industrial and civil wastes; machines 
to treat solid wastes; slag granulation installations for blast furnaces; continuous casting machines for billets/blooms/ 
near net shape/thick-medium-thin slabs; casting machines for curved and rectilinear ingot molds; casting machines for 
horizontal ingot molds; casting machines on wheels; ingot moulds as parts of machines; ladle supports for casting 
machines; oscillating system for casting machines moulds; roller guides and secondary cooling for casting machines; 
straighteners for casting machines; withdrawal assemblies for casting machines, power operated; shears for cast 
products; high-speed billet casters; highspeed slab casters; endless casting and rolling plants; metal rolling stands; hot 
and cold rolling stands as parts of machines; rolling mills; housings for roller as parts of machines; machine parts, 
namely, hydro dynamic bearings for rolling mills; thin slab rolling mills; hot strip mills; plate mills; steckel mills; tandem 
cold mills; reversing cold mills; hot and cold skin pass mills; temper mills; heavy/medium/light section and rail rolling 
mills; high speed wire rod rolling mills; high speed bar mills; special steels bar and rod mills; bar and wire rod rolling 
mills; slitting machines; laying heads for wire; endless welding rolling plant; welding machines for endless rolling plants; 
machines for pickling steel strip; annealing machines; washing machines for industrial plants; cleaning machines for 
industrial plants; steel strip coating machines; painting machines; air knifes in the nature of pneumatic knives; winders 
for mechanical wire and accessories; reels as parts of machines; winding machines; mechanical wire winders; unwinding 
machines; spooling machines for bar coiling; sheaf-binding machines; packing machines; packaging machines for 
metals; load manipulators, packagers and folders for manufactured or semi-finished products; machines for packing and 
binding metal profiles; stacking machines; hoists; capstans in the nature of winding machines for metal wire; elevating 
apparatus, namely, hoists; conveyors machines; cranes; power operated lifts; power operated conveyor belts; power 
operated roller conveyors; conveyors for industrial transport operations; conveyor belts for machines; forging and 
extrusion presses; power operated mechanical presses; wire extruders; metal extruding machines; plastic extruding 
machines; extrusion presses; swaging machines; forging machines; metal drawing machines; cold wire drawing 
machines; cold drawing machines; machines for surface finishing of metal; bar-to-bar drawing benches for bars and 
tubular products; machines suitable for detecting and eliminating surface defects on cast and rolled metal products; 
vertical turning machines; lathes for metalworking; reeling and centerless grinding machines; circular saws; ingot milling 
machines; machines and parts thereof for plants to grind metals; straighteners for manufacturing billet bars/wires/rails; 
metal straightening machines; cutting machines; electric shears; shearing machines for metalworking; pneumatic shears; 
cutting machines for metalworking; high speed cropping shears for wire rod mills; seamless tube hot rolling plants; 
supersonic waves welding machines; electron beam welding machines; gas welding machines; electric welding 
machines; finishing machines for steel seamless tubes; retained mandrel mills; tube sizing and stretch reducing mills; 
rail-laying machines; railroad constructing machines; machines to fasten and secure metal rails; tamping machines; 
power operated cutters for metal rails; road making machines; lathes as machine tools; tables for machines; industrial 
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robots; machining centers; driving mechanical motors other than for land vehicles; dynamos; armature winding machines 
and stator winding machines; machines for the production of metallic spheres; servo motors other than for vehicles; 
shredder machine for metallic scrap; electric hammers; pressure regulators as parts of machines; electric motors other 
than for land vehicles; material handling machines, namely, palletizers; regulators being parts of machines for electrical 
motors and generators; heat exchangers as parts of machines; servo-machinery for process machines; elevator operating
apparatus; dust exhausting installations; machines for use as dust removing installations.

Cl.9;Inspection and conditioning equipment for cast and rolled products in the nature of electrical eddy current test 
equipment, electrical eddy current test probes, magna flow leakage detectors, rotating head ultrasonic scanners, phase 
array equipment, namely, ultrasonic inspection systems comprised of ultrasonic sensors for industrial non-destructive 
testing; holders for electric coils; electric transformers; electric regulating apparatus in the nature of voltage regulators 
for electric power; electric control panels; electric installations for the remote control of industrial operation; integrated 
circuits; electric distribution boxes; electric distribution consoles; electric relays; electric indicators boards and panels; 
panels for electric motor and generator control circuits; automation relay panels; process control and programming units; 
electronic relays for frequency and current threshold and phase readers; electric transformers; electrical control panels; 
panels with electrical relays for automation; descriptive electrical circuits; process programmers and regulators; 
electrical transformers; installations for the distribution of electrical power, namely, electrical power distribution units; 
mechanisms for counter-operated apparatus, namely, point-of-sale terminals; electronic controller to manage the power, 
movement and functions of an elevator; electrical substations; photocells; magnetic surveying machines; seismic wave 
surveying machines; speed measuring devices, namely, speed indicators, laser speed detectors; distance measuring 
apparatus; electricity measuring instruments, namely, electricity meters or electricity meter readers; volumetric 
measuring devices, namely, derived-unit measuring apparatus; fluid level measuring apparatus, namely, contact or non-
contact ultrasonic sensors; capacitance level sensors; capacity measuring apparatus, namely, instruments for measuring 
charge; pressure measuring apparatus, namely, instruments for measuring the pressure in a machine tool, pressure 
gauges; fuel gauges; pressure gauges; temperature gauges, namely, thermometer; physical and chemical measurers and 
indicators, namely, particle counters for air quality measurement, electromagnetic apparatus used to measure magnetic 
fields; luminous and electric magnetic radiation detectors and indicators; electronic sensors for measuring and indicating 
physical and chemical values; luminous or electromagnetic radiation detectors; industrial photoelectric cells; electronic 
relays for current, frequency and phase detection; testing apparatus not for medical purposes for testing printed circuit 
boards and testing machine parts; science diagnostic apparatus not for medical purposes for research use, namely, laser 
and/or X-rays producing apparatus and installations, namely, x-ray CT scanners (terms considered too vague by the 
International Bureau - Rule 13(2)(b) of the Common Regulations); chemical diagnostic apparatus not for medical 
purposes, namely, for gas emissions analysis, namely, gas analyzers and systems comprised of residual gas analyzers 
for industrial, environmental and process emissions; contact-free optical gauges; computer software programs for 
controlling and regulating continuous casting machines; control and regulating apparatus or equipment for controlling, 
regulating and recording data of continuous casting machines, namely, control panels, computers and computer 
software; computer software programs for controlling and regulating rolling mill plants; control and regulating apparatus 
or equipment for controlling, regulating and recording data of rolling mill plants, namely, control panels, computers and 
computer software.

Cl.11;Lighting apparatus, namely, lighting installations; air conditioning installation; air filtering installation; gas 
scrubbing apparatus; gas scrubbers as parts of gas installations; ventilation and air conditioning installations and 
apparatus; cooling fans being parts of vehicle air conditioning systems; cooling modules being parts of vehicle air 
conditioning systems; fumes eliminators in metallurgical factories; cooling plates; plants, namely, machines to purify 
gases; plants, namely, machines to treat liquid and gaseous industrial wastes; air separation machines; dry and wet fume 
filtering apparatus for industrial use; industrial furnaces; blast furnaces; electrical furnaces; pre-heating furnaces; 
industrial cooking ovens; ladle metallurgy furnaces; melting and refining furnaces; coolers for furnaces; gas burners; 
liquid and gas burners; gas and liquid hydrocarbon burners; scrap preheating units; treatment furnaces; cooling beds for 
cast products; cooling beds for rolled products; purification installations for sewage; water purifying apparatus and 
machines; gas boilers; water cooling appliances and installations, namely, water cooling towers; water treatment 
machines, namely, water filtration units; dampers as control devices for heating to regulate the flow of air; cooling beds 
for rolled or cast products; gas purification apparatus.
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3400594    26/07/2016
[International Registration No. : 1309784]
Hammerglass AB
Åkagårdsvägen SE-269 71 Förslöv Sweden

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.6;Metal windows; metal parts and accessories for windows; girders of metal; jalousies of metal; roller blinds of steel; 
safety chains of metal.

Cl.19;Non-metal windows; window panes; non-metal parts and accessories for windows; fences (not of metal); building 
glass; plate glass for building; safety glass; window glass.

Cl.21;Glass for vehicle windows.
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3400941    19/01/2016
[International Registration No. : 1309963]
Symrise AG
Mühlenfeldstraße 1 37603 Holzminden Germany

Proposed to be Used
IR DIVISION
Cl.1;Natural and synthetic essential oils for industrial purposes.

Cl.3;Natural and synthetic flavorings for producing confectionery (including chewing gum) and mouthwashes and 
dentifrices.

Cl.5;Compositions of scents and/or flavorings and/or essential oils for producing pharmaceutical preparations and 
health care preparations.
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Priority claimed from 18/11/2015; Application No. : 73074 ;Kazakhstan 

3401126    17/05/2016
[International Registration No. : 1312086]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes.

Cl.11;Electronic vaporizers except electronic cigarettes; apparatus for heating liquids; apparatus for generating vapor.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
electronic smoking devices; electronic cigarettes; electronic cigarettes as substitutes for traditional cigarettes; electronic 
devices for the inhalation of-nicotine containing aerosols; oral vaporizing devices for use by smokers, tobacco products 
and tobacco substitutes; smokers' articles for electronic cigarettes; parts and fittings for the aforesaid products included 
in class 34; extinguishers for heated cigarettes and cigars as well as heated tobacco sticks; electronic rechargeable 
cigarette cases.
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Priority claimed from 23/10/2015; Application No. : UK00003133052 ;United Kingdom 

3401872    22/02/2016
[International Registration No. : 1311617]
LUMIRADX INTERNATIONAL LTD
3 More London Riverside London SE1 2AQ United Kingdom

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.10;Diagnostic, examination and monitoring equipment for medical purposes; medical diagnostic apparatus; medical 
diagnostic instruments; diagnostic instruments for medical use; electronic apparatus for medical purposes; analytical 
instruments for medical use; apparatus for carrying-out diagnostic tests for medical purposes; apparatus for monitoring 
vital signs; apparatus for use in medical analysis; diagnostic imaging apparatus for medical use; diagnostic measuring 
apparatus for medical use; apparatus for blood analysis for medical purposes; medical instruments for drug abuse 
testing; medical imaging apparatus; medical apparatus for detecting drugs of abuse; medical apparatus for detecting and 
measuring the level of substances in bodily fluids; and parts and fittings for all the aforesaid goods, included in the class.

Cl.35;Compilation of medical reports.

Cl.44;Healthcare services; medical services; medical diagnostic testing and reporting services; providing medical 
information, consultation and advisory services; consulting services in the field of health; consulting regarding medical 
diagnostic apparatus and instruments; consulting regarding diagnostic preparations; surgical diagnostic services; advice 
relating to the medical needs of elderly people; advisory services relating to medical instruments; advisory services 
relating to medical services; conducting of medical examinations; medical analysis services; medical examination of 
individuals; medical health assessment services; medical screening; medical services for the diagnosis of conditions of 
the human body; medical testing; surgical diagnostic services; health and medical services delivered via online 
interactive database enabling medical device users to exchange information with healthcare providers; and advice, 
consultancy and information on the aforesaid, included in the class.
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Priority claimed from 06/04/2016; Application No. : 30 2016 010 151 ;Germany 

3402939    26/07/2016
[International Registration No. : 1311955]
BASF SE
Carl-Bosch-Str. 38 67063 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry, especially plant fortifying preparations; chemical and/or 
biological preparations for stress management in plants; plant growth regulating preparations; chemical preparations for 
the treatment of seeds; surfactants; chemical preparations for agricultural use, namely natural or artificial chemicals to be 
used as sexual baits or agents to confuse insects.

Cl.5;Preparations for destroying and combating vermin; insecticides; fungicides; herbicides; pesticides.
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Priority claimed from 06/04/2016; Application No. : 690396 ;Switzerland 

3403187    14/07/2016
[International Registration No. : 1311474]
SGS Group Management SA
Place des Alpes 1 CH-1201 Genève Switzerland

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Specialized software designed for transfer, implementation, centralization, display and processing of all kinds of 
fluoroscopic images generated by all type of equipment for scanning goods.

Cl.42;Control and inspection of products for quality control purposes; software maintenance and repair services; 
technical support, connection and updating of specialized software designed for data transfer, integration, centralization, 
and display of data with a view to processing all kinds of fluoroscopic images generated by equipment for scanning 
goods.
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3403216    13/01/2016
[International Registration No. : 1311592]
CoveyLink, LLC
2460 North Canyon Road Provo UT 84604 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded electronic media products, namely, audiotapes, videotapes, CDs, DVDs, and computer software, all in 
the fields of improving personal, team, organizational and business skills, abilities and performance, and leadership, 
management development and assessment.

Cl.16;Publications, namely books, booklets, workbooks, manuals, articles, columns, white papers, paper and plastic 
overhead transparencies, charts, tables, handouts and pamphlets, all in the fields of improving personal, team, 
organizational and business skills, abilities and performance.

Cl.41;Educational services, namely seminars, workshops, conferences, speeches, training, consulting and personal 
coaching, all in the fields of improving personal, team, organizational and business skills, abilities and performance.
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3406717    07/03/2016
[International Registration No. : 1314614]
WORLDJB CO., LTD.
4-27-5, Taito, Taito-ku Tokyo 110-0016 Japan

Proposed to be Used
IR DIVISION
Cl.3;Adhesives for affixing false hair; laundry starch; seaweed gelatine for laundry use [funori]; adhesives for affixing 
false eyelashes; soaps and detergents; dentifrices; cosmetics and toiletries; perfume and flavour materials; incenses and 
fragrances; false nails; false eyelashes.

Cl.21;Cosmetic and toilet utensils; industrial packaging containers of glass or porcelain; industrial packaging bottles of 
plastics; stirrers for hot bathtub water [yukakibo]; bathroom pails; clothes brushes; boxes of metal for dispensing paper 
towels; soap dispensers; perfume burners.
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3407538    15/07/2016
[International Registration No. : 1312167]
Scandinavian Photo AB
Tallvägen 34 SE-564 35 Bankeryd Sweden

Proposed to be Used
IR DIVISION
Cl.16;Art prints; art paper; art pictures; etchings; reproductions of paintings; graphic art prints; lithographic works of 
art; photographs; photographs [printed]; printed visuals; graphic representations; animation cels; pictures.

Cl.35;Marketing services; advertising, marketing and promotional services; digital advertising services; advertising; 
advertisement via mobile phone networks; advertising through all public communication means; on-line advertising on a 
computer network; electronic commerce services, namely, providing information about products via telecommunication 
networks for advertising and sales purposes; all of the aforementioned terms only in connection with art prints, art paper, 
art pictures, etchings, reproductions of paintings, graphic art prints, lithographic works of art, photographs, photographs 
[printed], printed visuals, graphic representations, animation cells, pictures; art gallery services for commercial or 
advertising purposes; art galleries for commercial or advertising purposes, provided digitally; art gallery services for 
commercial or advertising purposes, provided on-line via a telecommunications link.

Cl.41;Art gallery services for cultural or educational purposes; art galleries for cultural or educational purposes, 
provided digitally; art gallery services for cultural or educational purposes, provided on-line via a telecommunications 
link.
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Priority claimed from 11/12/2015; Application No. : 302015000082283 ;Italy 

3407957    15/12/2015
[International Registration No. : 1312993]
PIAGGIO & C. S.P.A.
Viale Rinaldo Piaggio, 25 I-56025 Pontedera (PI) Italy

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment; downloadable computer programs; recorded computer operating programs; recorded 
computer programs; recorded computer software; measuring instruments; magnetic data carrier; processors as being 
central processing units; downloadable computer software applications; electric accumulators; electric batteries; external 
batteries; sirens; chargers for electric batteries; portable chargers; flashing safety lights; radios; speed checking 
apparatus for vehicles; speedometers for vehicles; vehicle breakdown warning triangles; safety goggles; protective face 
shields for protective helmets; protective helmets; safety helmets; articles of protective clothing for motorcyclists for 
protection against accident or injury, irradiation and fire; articles of protective clothing for wear by motorcyclists for 
protection against accidents or injury, namely, safety boots and safety gloves; fireproof motorcycle racing suits for safety 
purposes; computers; mouse pads; computer mice; USB cables; USB adapters; blank USB flash drives; electronic pens 
for visual display units; magnetically encoded credit cards and payment cards; wireless headsets for use with mobile 
telephones; headphones; headsets; diagnostic software designed for maintenance and repair of motor vehicles; pre-
recorded compact disks containing vehicle owner manuals and software for managing the vehicle maintenance schedule; 
video game cartridges; computer game programs; mobile phones; portable media players; protective covers for mobile 
phones; protective covers for portable multimedia players; protective covers for audio reproduction devices; protective 
covers for palmtops; protective covers for electronic agendas; protective covers for photographic cameras; protective 
covers for film cameras; protective covers and cases for tablet computers; cases especially made for photographic 
apparatus and instruments; eyeglass cases; spectacles; spectacle frames; eyeglass chains; eyeglass cords; chains and 
cords for sunglasses; optical lenses; optical corrective lenses; lenses for eyeglasses; video game cassettes; video game 
discs; memory cards for video game machines; satellite navigational apparatus.
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Cl.14;Watches and clocks; pendulum clocks; chronographs and chronometers; rough gemstones; precious stones; 
diamonds; coral, emerald, sapphire, ruby, opal, topaz, aquamarine jewellery; earrings; rings; necklaces; bracelets; 
ornamental pins made of precious metal; shoe ornaments of precious metal; pearls; boxes of precious metal; jewels 
cases of precious metal; brooches; pins; tie clips; cufflinks; watch straps.

Cl.16;Diaries; notebooks and exercise book; pens; fountain pens; rollerball pens; pencils; felt pens; writing pens; pen-
holders not of precious metal; adhesive labels; stickers and decalcomania transfers; flags made from paper; calendars; 
catalogues in the field of motorcycles and motorcycle accessories; paper atlases; brochures about travels, lifestyle and 
entertainment; booklets about travel, lifestyle and entertainment; document folders for cards and documents; albums for 
stamps, stickers, coins and photographs; magazines about travel, lifestyle and entertainment; lithographs; photographs; 
newspapeers; printed periodicals in the field of travel, lifestyle and entertainment; books in the field of travel, lifestyle and 
entertainment; photographic prints, posters, postcards; erasers; cardboard boxes; agendas; note papers; photo albums; 
greeting cards; note pads; paper admission tickets for general use; envelopes; business cards.

Cl.18;Bags; handbags; travelling bags; briefcases; leather briefcases; leather credit card holders; wallets; leatherware 
in the nature of key cases; purses; trunks; suitcases; cosmetic bags sold empty; bags for sports; shoulder bags; leather 
shopping bags; school bags; rucksacks; sets of leather travelling bags; garment bags for travel; shoe bags for travel; 
beach bags; duffel bags; bags for mountain-climbers in the nature of all-purpose carry bags; vanity cases, not fitted; 
animal hides; storage boxes and cases made of leather; unfitted furniture coverings of leather; umbrellas; parasols; 
leather leashes.

Cl.21;Napkin rings; bottle openers, electric and non-electric; cutting boards for the kitchen; drinking glasses; tankards; 
bottles; coffeepots, non-electric; shoe horns; decanters; window-boxes; flasks; signboards of porcelain or glass; 
majolica; table plates; powder compacts; knife rests for the table; soap holders; napkin holders; salt cellars; piggy banks; 
coffee services; ice pails; non-electric portable coolers; liqueur sets; tea services; spice sets; cruet sets for oil and 
vinegar; baking mats; cups; kitchen utensils; utensils for household purposes; toilet utensils; tableware, other than 
knives, forks and spoons; trays for domestic purposes; sugar bowls; pepper mills, hand-operated; corkscrews, electric 
and non-electric.

Cl.25;Clothing namely coats, mantles, raincoats, dresses, suits, skirts, jackets, trousers, jeans, waistcoats, shirts, tee-
shirts, blouses, jerseys, sweaters, blazers, cardigans, stockings, socks, underwear, night gowns, pajamas, bathrobes, 
bathing suits, sports jackets, wind-resistant jackets, anoraks, sweat suits, neckties, scarves, shawls, bandanas, foulards, 
sashes for wear, gloves, belts, waterproof clothing, namely waterproof shirts, waterproof pants, waterproof coats; 
footwear, footwear for motorcyclists, boots, shoes, sport shoes, headwear, namely, hats, berets, visors.

Cl.28;Games and playthings namely, board games, parlour games, ride-on toys, toy scale model kits, scale model 
vehicles, miniature models of motorbikes, automobiles and other vehicles, building blocks, building games, dolls, dolls' 
clothing, accessories for dolls, plush toys, toy vehicles, toy full-size motorbikes and automobiles replicas for decoration, 
entertainment and exhibition purposes, jigsaw puzzles, hand held units for playing video games other than those adapted 
for use with external display screen or monitor, portable games with liquid crystal displays, arcade video game machines, 
radio-controlled toy vehicles, toys consisting of plastic racetracks.

Cl.30;Beverages with tea, coffee, cocoa, chocolate base; biscuits; cakes; preparations made from cereals; pastry and 
pastry products; chocolate or cocoa confectionery; chocolate based products; chocolate eggs; chocolate bars and 
tablets; wafers containing creamy fillings; candies; pralines; chocolate or cocoa spreads; ice creams.
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3415625    25/02/2016
[International Registration No. : 1314361]
Gühring KG
Herderstrasse 50-54 72458 Albstadt Germany

Proposed to be Used
IR DIVISION
Cl.6;Unwrought and partly wrought common metals and their alloys; steel in the form of rolled or forged blocks and 
bars, as well as metal sheets and bands, including coldformed; tool steel, high-speed steel, special steels in the form of 
cast, forged, rolled or sintered shaped pieces, metal sheets or bars; hard metals and cermets, sintered hard metals; metal 
predominating, cast and sintered hard metal alloys, in the form of unworked, semi-worked or pre-sintered or processed 
work pieces; molds of metal for cutting ceramic materials; metal blanks in the form of blocks, bars, metal sheets, bands, 
wires, pipes, cutting discs, pins and bolts, included in this class.

Cl.7;Machine tools and parts and fittings therefor (included in this class); machines for processing, cutting, shaping of 
metallic materials, including grinding machines; fittings for the afore-mentioned goods (included in this class), namely 
tool clamping fixtures, clamp holders for tools, tool parts and couplings, modular couplings being cutting and parting 
points for connecting tool parts with one another and/or with machine tool spindles; clamping units for couplings 
(machine parts), modular couplings being points of intersection and separation for connecting parts of tools together 
and/or to machine tool spindles; mechanical tools, manually and mechanically adjustable tools, drilling tools, boring and 
reboring tools, deburring tools, superfinish turning tools, reaming tools, sink tools, threading tools, milling tools and 
reamers, all tools in particular made from or tipped with high-tensile cutting materials, including HSS, hard metals, metal 
carbides, cermet, and alloys thereof, for machines for the processing, cutting and shaping of metals and non-metallic 
materials; machine tools tipped with hard materials, in particular hard metals; forming heads (machine parts), extrusion 
heads, extrusion moulds (machine parts); modular tool systems and modular mounted tools, facing heads, as machines 
or machine parts; tool holding fixtures for machine tools, in particular spindle adapters, spindle flange attachments, taper 
shanks, chucks, lengthening and reducing pieces for tools; apparatus for adjusting clamped tools; shrinking apparatus 
and shrink chucks, fittings for the afore-mentioned goods (included in this class), namely SK and HSK holding fixtures, 
for inductive and hot-air shrinking apparatus, cooling apparatus and shrink-fit extensions.

Cl.8;Hand-operated tools; hand-operated tools made from, or tipped with, high-tensile cutting materials, including HSS, 
hard metals, metal carbides, cermet, and alloys thereof, for the processing, cutting and shaping of metals and non-
metallic materials; hand tools tipped with hard materials, in particular hard metals.
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3418314    14/07/2016
[International Registration No. : 1314930]
Touchjet Private Limited
06-01 71 Ayer Rajah Crescent Singapore 139951 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Pico projector, namely, Liquid Crystal Display (LCD), picture and slide projectors with interactive touch screens.

Cl.11;Pico projectors, namely, laser light projectors with interactive touch screens.
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3419049    16/12/2015
[International Registration No. : 1315171]
Currie & Brown International Limited
Dashwood House, 69 Old Broad Street London EC2M 1QS United Kingdom

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.35;Cost price analysis consultancy; business management consultancy; consultancy services in the field of 
construction cost price analysis.

Cl.36;Property management and financial consultancy related to facilities management.

Cl.37;Construction project management; building construction, repair and consultancy.

Cl.42;Quantity surveying; technical project planning services; quality control services.
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Priority claimed from 02/09/2015; Application No. : 86745461 ;United States of America 

3426669    01/03/2016
[International Registration No. : 1315833]
Cree, Inc.
4600 Silicon Drive Durham, NC 27703 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.9;Integrated circuits; microwave generating devices for industrial use, transistors; diodes; semiconductor devices; 
semiconductor chips; radio frequency (RF) devices; power switching devices; semiconductor wafers, materials and 
devices composed of silicon carbide and gallium nitride.

Cl.40;Customized materials assembly for others; custom manufacture of radio frequency in microwave devices and 
components; custom manufacture of transistors; custom manufacture of wireless communication components; custom 
manufacture of amplifiers; custom manufacture of lateral diffused metal oxide semiconductors (LDMOS); custom 
manufacture of metal semiconductor field effect transistors (MESFETS); custom manufacture of components formatted 
for the worldwide interoperability for microwave access (WiMax) standard; custom manufacturing services for others in 
the field of semiconductor devices.

Cl.42;Testing of semiconductor materials and devices; technical project research of semiconductor materials and 
devices; research and development of semiconductor materials and devices for others; engineering service in the field of 
semiconductor materials and devices; design of radio frequency and microwave devices and components, transistors, 
wireless communication components, amplifiers, lateral diffused metal oxide semiconductors (LDMOS), metal 
semiconductor field effect transistors (MESFETS), and components formatted for the worldwide interoperability for 
microwave access (WiMax) standard.

7554



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

3438730    23/04/2016
[International Registration No. : 1318217]
ContinuX GmbH
Flötnerweg 11 81479 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Business administration; data management services; business consulting; office functions; organisation, 
compilation, systemisation and verification of data and information in databases for the internet and/or an intranet 
relating to the programming, implementation, production, sale, design and outsourcing of computer programs and 
computer systems, and in connection with the conception and development, creation, design, implementation and 
maintenance of computer programs and computer systems, for analysis and direct data processing applications, and 
apparatus therefor; arranging, conducting and organisation of marketing events and product fairs, for advertising 
purposes.

Cl.41;Providing of training and further training and instruction in connection with telecommunications, software, the 
internet and intranets; organisation, preparation and conducting of seminars and conferences in connection with 
telecommunications, software, the internet and intranets.

Cl.42;Provision and development, creation, design, implementation and maintenance of  computer software, in 
particular computer programs, data processing programs and databases; provision, analysis and development, creation, 
design, implementation, integration, configuration and maintenance of computer systems; providing of web servers and 
server administration; hosting of memory space on web servers; web hosting of websites, internet portals, platforms, 
computer databases, digital content, memory space; data security services; design and development of computer 
systems for the registration of internet domains; archiving and recovery of computer data, monitoring and maintenance 
 of computers and  computer systems; computer security services for protection against unauthorised network access; 
updating of software and software databases; rental and licensing of computer systems and software; rental of 
computers in computer centres for web servers for external use; rental of computer software, data processing apparatus, 
data processing installations, computers, computer peripheral devices, computer accessories, data carriers and software 
applications; installation of computer software and software applications; consultancy in the field of software and 
computer systems, in particular strategic consultancy in the field of process optimisation using software and the internet, 
application consultancy and technical support in connection with the design and use of telecommunications systems and 
software; development, designing, creating and updating of internet pages, especially internet applications; consultancy 
in the field of the design and creation of internet pages, especially internet applications; cloud computing; software as a 
service (saas); installation, programming and operating of computer software online platforms, including advertising 
services.
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3445115    01/03/2016
[International Registration No. : 1318999]
HAYAT KIMYA SANAYI ANONIM SIRKETI
Mahir Iz Caddesi No:25 Altunizade Üsküdar, Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.5;Adult diapers, absorbent pants for incontinents, bladder pad for body secretions including those used for 
incontinent and menstruations.

Cl.10;Underpads.
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Priority claimed from 12/02/2016; Application No. : 1326636 ;Benelux 

3446263    02/08/2016
[International Registration No. : 1318908]
PSA International Pte Ltd
460 Alexandra Road 38-00, PSA Building Singapore 119963 Singapore

Proposed to be Used
IR DIVISION
Cl.6;Metal turnbuckles.

Cl.39;Loading and unloading of freight, also in the safest possible way; freight and cargo handling, also in the safest 
possible way; consultancy and information regarding the aforesaid services, also provided via electronic networks such 
as the internet.

Cl.42;Scientific and technological consultancy in the field of solutions for handling freight and cargo, process 
automation and lashing platforms; technical advice and scientific and technological expert advice regarding solutions 
concerning the handling of freight and cargo, port operations, port and terminal equipment, machines and devices for 
lifting, loading and unloading; consultancy and information regarding the aforesaid services, also provided via electronic 
networks such as the internet.
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3448351    26/07/2016
[International Registration No. : 1318893]
Nils Brusius
Höhenweg 23 57234 Wilnsdorf Germany

Proposed to be Used
IR DIVISION
Cl.16;Packing tapes, packaging tapes, adhesive tapes, adhesive films for stationery or household purposes; plastic 
cling film, extensible, for palletization.

Cl.17;Packing tapes, packaging tapes, adhesive tapes, adhesive films, plastic films, all of the aforesaid goods being 
other than stationery and not for medical or household purposes.
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Priority claimed from 07/07/2014; Application No. : 013058524 ;European Union 

3449214    22/07/2016
[International Registration No. : 1229116]
Beiersdorf AG
Unnastr. 48 20253 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.5;Plasters, materials for dressings.

Cl.10;Elastic support and compression bandages for orthopaedic purposes.
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3450475    10/10/2016
[International Registration No. : 1320227]
Grohe AG
Industriepark Edelburg 58675 Hemer Germany

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.11;Water softening apparatus and installations; water filters and drinking water filters; water filtering apparatus and 
drinking water filtering apparatus and installations; water conduit installations; water purification installations; water 
purification apparatus and installations for generating purified drinking water; water distribution apparatus and 
installations; water intake apparatus and drinking water intake apparatus; water dispensers for chilled and non-chilled 
drinking water; water supply installations with water branch pipes for connecting fittings with filtering functions and 
connectable drinking water bottles; drinking water dispensers for connecting to water pipes, for the optional dispensing 
of purified drinking water from water feed pipes by means of filter inserts and/or connections for apparatus for 
transmitting ultraviolet light; fittings with water filtering functions being fixtures for connecting drinking water networks 
and heating water networks with heating water protective filters and pipe disconnectors for preventing the backflow of 
heating water into drinking water; parts and accessories for all the aforesaid goods; all goods included in this class.

Cl.32;Mineral, aerated and non-aerated drinking waters, purified and filtered drinking waters, chilled and heated 
drinking waters, including for making non-alcoholic beverages; non-alcoholic drinks; all goods included in this class.
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3454494    02/08/2016
[International Registration No. : 1321444]
Medacta International SA
Strada Regina CH-6874 Castel San Pietro Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, photography, agriculture, horticulture, forestry and the hotel industry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire-extinguishing compositions; tempering and 
soldering preparations; chemical substances for preserving foodstuffs; tanning materials; adhesives for use in industry.

Cl.5;Preparations for health care, pharmaceutical, veterinary and sanitary products; dietetic substances for medical use,
food for babies; plasters; materials for dressings; material for dental fillings and dental impressions; disinfectants; 
products for destroying vermin; fungicides.

Cl.10;Dental and orthopedic implants and prostheses; surgical, medical, dental and veterinary apparatus and 
instruments; artificial limbs, eyes and teeth; orthopedic articles; suture material.

Cl.16;Printed publications, scientific publications.

Cl.41;Organization and conducting of teaching courses and events in the scientific, medical, surgical and cultural field; 
electronic publishing services, editing services.

Cl.44;Medical assistance; fitting of orthopedic devices; advisory services concerning medical instruments; 
professional consultancy in the field of medical technology, medical surgery and orthopedics.
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Priority claimed from 21/09/2016; Application No. : 87178732 ;United States of America 

3457289    30/09/2016
[International Registration No. : 1321889]
Internap Corporation
One Ravinia Drive, Suite 1300 Atlanta GA 30346 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Providing multiple-user access to a global computer information network.

Cl.42;Electronic data storage; off-site data backup; computer services, namely, cloud hosting provider services; data 
warehousing.
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Priority claimed from 27/07/2015; Application No. : 302015000038583 ;Italy 

3457332    22/12/2015
[International Registration No. : 1320799]
PANZERI DIFFUSION S.r.l.
Via Brodolini, 30 I-21046 MALNATE (VA) Italy

Proposed to be Used
IR DIVISION
Cl.3;Body soap; deodorant soap; tints for the hair; shampoos for the hair; lipsticks; mascara; make-up preparations; 
nail care preparations; massage gels other than for medical purposes; massage oils and lotions; cosmetic preparations 
for body care; cologne; eau de toilette; scented body lotions and creams; fragrances; perfumes; sun blocking 
preparations (cosmetics); cosmetic creams; deodorants for human beings or for animals (perfumery); hair spray; oils for 
perfumes and scents; toothpastes; soaps; perfumery, essential oils, cosmetics, hair care lotions; hair care products and 
lotions sold exclusively in beauty hair salons; hair styling conditioners, hair styling gels, hair styling mousse, hair styling 
spray for styling the hair; perfumed lotions (toilet preparations); mineral oils (cosmetics); massage oils; body cleaning 
and beauty care preparations; perfumed creams; body spray [non-medicated]; anti-wrinkle creams; cold creams.

Cl.8;Electric hair curling irons; beard clippers; depilation appliances, electric and non-electric; hair clippers for personal
use, electric and non-electric; electric hair crimper; eyelash curlers; side arms, other than firearms; razors; cuticle 
scissors; hair-removing tweezers; hand-operated implements; depilation appliances; hand-operated hair clippers; 
electrically operated hair clippers [hand instruments]; electric hair clippers for personal use, hand-operated; electric 
beard trimmers; electric hair clippers; electrolysis apparatus (depilatory); electric irons for styling hair; electric hair 
straightening irons; clippers for personal use (electric and non-electric); cutlery; hair cutting scissors; nasal hair 
trimmers.

Cl.11;Hair dryers; electric hair driers; hair drying machines for beauty salon use; hair steamers for beauty salon use; 
infrared drying apparatus for the hair; hair dryers [for household purposes]; portable hair dryers; portable electric warm 
air dryer; stationary hair dryers; hand held hair dryers; warm air dryers for use in drying hair.

Cl.21;Cosmetic utensils; toilet utensils; combs and sponges; electric combs; electric hair combs; hair combs; combs 
for back-combing hair; shaving brushes; lip brushes; toilet brushes; nail brushes; cosmetic spatulas; eyebrow brushes; 
brushes; make-up sponges; hair for brushes; crystal [glassware]; porcelain ware; majolica; glass, unworked or semi-
worked, except building glass; containers and utensils for household or kitchen use, not of precious metal nor plated; 
brush holders; cases adapted for cosmetic utensils; cosmetic bags [fitted]; shaving dishes; eyelash combs; brushes with 
exception of make-up brushes; brushes for personal hygiene; make-up brushes; mascara brushes; material for brush-
making; articles for cleaning purposes; steelwool; eyelash separators.
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Priority claimed from 17/08/2015; Application No. : 2015/05471 ;Sweden 

3459473    16/02/2016
[International Registration No. : 1322499]
Automation, Press and Tooling, A.P.& T. Aktiebolag
Box 32 SE-523 21 Ulricehamn SE

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); robots; robots; robots for use in 
industry; robotic apparatus for handling materials; moving and handling equipment; feeding machines; handling 
machines; stacking machines; grippers (parts of machinery); furnace loading machines; filtering machines, separators 
and centrifuges; separating machines; metal production machines; metalworking machines; sheet metal working 
machines; embossing machines; tools (parts of machines); modular tools being parts of machines; hydraulic tools; 
pneumatic tools [machines]; guidance frameworks for machine tools; process control units (hydraulic and pneumatic) for 
machines, engines or motors; shaping and moulding machines; pressing machines; robot metal working presses; 
industrial squeezers; swaging machines; bending machines; steel pressing machines; press tools being parts of 
machines; machine tools for cutting, drilling, grinding and surface treatment; plate shearing machines; punching 
machines; clippers [machines]; chisels for machines; metal cutting tools [parts of machines]; cutter bars [parts of 
machines]; punching tools [parts of machines], other than office requisites; power saws; metal sawing machines; 
conveyors and conveyors belts; engines, powertrains, and generic parts of machines; control mechanisms for machines, 
engines or motors; control mechanisms for industrial machines, engines or motors; feeders [parts of machines]; machine 
tool holders; stands for machines; heat exchangers (parts of machines); vacuum control valves [parts of machines]; 
safety couplings for machines; bearing brackets for machines; parts, fittings and components for all the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; cash registers, calculating machines, data processing 
equipment, computers; computer software; controllers (regulators); automatic electronic control apparatus; electric and 
electronic control units; electric control apparatus; robotic electrical control apparatus; programmable controllers; 
automatic vacuum control apparatus; information technology and audiovisual equipment; data processing equipment and 
accessories (electrical and mechanical); electronic control systems for machines; apparatus, instruments and cables for 
electricity; electric and electronic components; electrical and fibre optic couplings; electrical circuits and circuit boards; 
programmable logic controllers; recorded content; computer software; operating programs (computer software); 
interfaces for computers; parts, fittings and accessories for all the foregoing in this class.

Cl.37;Installation, repair, maintenance and servicing of machines and machine tools; installation, repair, maintenance 
and servicing of machines, machine tools and apparatus for metalworking; rebuilding machines that have been worn or 
partially destroyed.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; software development, programming and 
implementation; software creation; software design and development; creation of control programs for automated 
measurement, assembly, adjustment, and related visualisation; computer software research; computer software 
consultancy, maintenance and installation of computer software; scientific and technological services; testing, 
authentication and quality control; metallurgical testing; safety technological testing services; technological or scientific 
research and design relating to industrial processes; scientific and technological research and consultancy relating to 
machines, machine tools and apparatus for metalworking and sheet metal working; scientific or technological research 
and consultancy relating to metal, metalworking and sheet metal working; technological consultancy relating to safety; 
technological advisory services relating to machine engineering analysis; engineering services; technological services 
relating to manufacture; engineering services relating to metal handling systems; programming of electronic control 
systems; IT consultancy services; research relating to the computerised automation of industrial processes; design 
services; design of metalworking machines; design of metalworking presses and sheet metal working presses; design of 
metalworking tools and sheet metal working tools.
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3465659    22/07/2016
[International Registration No. : 1322143]
GUANGZHOU GOODSENSE DECORATIVE BUILDING MATERIALS CO., LTD.
No. 2 XiZhuYuan, YanJiang Road, TanBu Town, HuaDu District, GuangZhou City 510000 GuangDong Province China

Address for service in India/Agents address:
RAHUL RAJPUT.
B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA - 141 004 PUNJAB.

Proposed to be Used
IR DIVISION
Cl.6;Aluminum-plastic board (aluminum based); building panels of metal; building boards of metal;   building materials 
of metal; foils of metal for wrapping and packaging; sheets and plates of metal; aluminum; alloys of common metal; silver 
plated tin alloy; anti-friction metal.

Cl.19;Plastic board for construction; foundry molds (moulds), not of metal; lighting slabs; advertisement columns, not 
of metal; buildings, not of metal; coatings (building materials); construction materials, not of metal; ceilings, not of metal; 
refractory construction materials, not of metal.
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Priority claimed from 30/03/2016; Application No. : 015286561 ;European Union 

3466638    30/09/2016
[International Registration No. : 1322740]
DMG MORI Sales and Service Holding AG
Sulzer-Allee 70 CH-8404 Winterthur Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Material production and processing machines; machine tools, and individual parts and fittings therefor; precision 
machine tools; keys for securing bits [machine]; digitally controlled machines and machine tools; drive units for 
machines and machine tools; pallet changing devices for machine tools; tool magazines for machine tools and tool 
changing mechanisms; handling machines; clamping devices for use with machine tools; machine tool holders; 
hydraulic, pneumatic and mechanical process controllers for machines, motors and engines; feeders for machines; parts 
for the aforesaid goods.

Cl.9;Regulating, control, measuring, registering and monitoring apparatus for numerically controlled machine tools; 
numerical, electromechanical, electric and electronic controllers for machine tools.

Cl.42;Designing of machines, apparatus, and instruments (including their parts) or systems composed of such 
machines, apparatus and instruments; programming of electronic control systems; computer programming for industrial 
manufacturing; technological and technical consultancy in relation to machine performance and operation; testing and 
research for machines and apparatus.
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Priority claimed from 26/01/2016; Application No. : 30 2016 202 588 ;Germany 

3466768    22/07/2016
[International Registration No. : 1322148]
Merz Pharma GmbH & Co. KGaA
Eckenheimer Landstr. 100 60318 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.16;Books; printed matter; printed instructional and teaching material; instructional and teaching material (except 
apparatus); paper and stationery; printed publications; periodical publications; magazines [periodicals]; newspapers.

Cl.35;Online advertising; advertising; provision of an on-line marketplace for buyers and sellers of goods and services; 
on-line advertising on a computer network.

Cl.41;Training in the area of pharmacy; training in the medical field; vocational training and further education; 
vocational training services; vocational training services for medical personnel; vocational training services in the area of 
cosmetics; provision of online publications; carrying out further education seminars; providing electronic publications 
[non-downloadable]; publication of printed matter; publication of printed matter in the medical field; providing non-
downloadable online electronic publications; providing on-line publications [non-downloadable]; organization of 
conferences for educational purposes; publication of electronic publications, printed matter and printed publications and 
providing non-downloadable online publications; arranging, conducting and organization of workshops; arranging, 
conducting and organization of colloquiums; organization of congresses; organization of seminars; education services, 
namely, conducting of presentations; arranging, conducting and organization of seminars; publication and provision of 
books; publication, rental and leasing of printed matter; publication and provision of non-downloadable online 
publications and electronic publications; publication of magazines and providing on-line non-downloadable magazines.

Cl.42;Research in the medical field; research and development services; medical research; medical and pharmaceutical 
research services; pharmaceutical research and development; scientific research and development; scientific and 
technological services.
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3466937    29/07/2016
[International Registration No. : 1322149]
Ascension Health Alliance
101 S. Hanley, Suite 450 St. Louis MO 63105 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management consulting and advisory services regarding the procurement of goods and services in the 
healthcare, higher-education and other industries; business management consulting and advisory services, namely, 
group purchasing organization services namely, purchasing agent services, supply chain management, inventory control, 
procuring of contracts for the purchase and sale of goods, and cost price analysis, business planning for logistics, 
production systems and distribution solutions; group purchasing organization services, namely, coordinating and 
negotiating contracts with suppliers through which members of the organization can purchase equipment, products, 
supplies and services for the medical and healthcare fields and the provision of related administrative services; strategic 
sourcing, namely, staffing services in the healthcare industry.

Cl.36;Cash management for group purchasing organization.
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Priority claimed from 17/05/2016; Application No. : 4272511 ;France 

3469338    29/08/2016
[International Registration No. : 1323482]
M.LOUBOUTIN Christian
1 rue Volney F-75002 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, perfumery, non-medicated skin care preparations, bath soaps; bath and body products, namely bath 
and shower gels, oils and beads; nail care products; nail polish; lipstick, cosmetic preparations for eyelashes, nail 
lacquer.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes, namely 
key cases, brief bags, hat boxes of leather, satchels, bags (envelopes, pouches) for packaging, traveling sets (leather 
ware), beach bags, garment bags (for travel), boxes of leather or leather-board; trunks and traveling bags; traveling 
trunks; handbags; wallets; bags (envelopes, pouches) of leather; backpacks; shoulder belts of leather; briefcases (leather 
goods); cases of leather or leatherboard; leather cases; leather suitcases; purses (coin purses); purses; reusable 
shopping (tote) bags; evening bags.

Cl.25;Footwear; belts.
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Priority claimed from 25/03/2016; Application No. : 2016-033025 ;Japan 

3469475    07/09/2016
[International Registration No. : 1323614]
GOLDWIN INC.
210, Kiyosawa, Oyabe-shi Toyama-ken 932-0112 Japan

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins and hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; bags; tote bags; boston bags; shoulder bags; carry-on bags; pouches; waist pouches; key pouches; 
leather pouches; purses; backpacks; rucksacks; pocket wallets; handbags; key cases; all purpose sport bags; vanity 
cases sold empty.

Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; quilt covers; bedsheets; pillowcases; blankets; 
towels of textile; handkerchiefs of textile.

Cl.25;Clothing; footwear; headgear; suits; jackets [clothing]; skirts; trousers; coats; shirts; parkas; vests; shorts; 
dresses; tank tops; pyjamas; underwear; underpants; undershirts; brassieres; camisoles; tee-shirts; socks; stockings; 
tights; leggings [trousers]; arm cover; leg sleeve; scarves; headwear; gloves [clothing]; sock suspenders; suspenders; 
waistbands; belts for clothing; clothing for sports; sports shoes; inner soles.

Cl.35;Retail services or wholesale services for clothing, footwear, bags and pouches, wallets, towels of textile, sports 
goods, clothing for sports, boots for sports and drinking flasks.
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Priority claimed from 14/03/2016; Application No. : 4256678 ;France 

3472092    09/09/2016
[International Registration No. : 1324250]
METABOLIC EXPLORER
Biopole Clermont Limagne F-63360 SAINT-BEAUZIRE France

Proposed to be Used
IR DIVISION
Cl.5;Dietetic substances and foodstuffs for veterinary use; food supplements as normal diet supplements or as 
contributions for health; amino acids for veterinary use; anti-parasitic products; bacteriological preparations for 
veterinary use; nutritional supplements; food supplements for animals; veterinary products; vitamin preparations.

Cl.31;Foodstuffs for animals; strengthening animal forage; strengthening fodder; food products for animals; animal 
fattening products; foodstuffs for animals containing in particular micro-organisms.
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Priority claimed from 10/07/2015; Application No. : 014353056 ;European Union 

3472119    07/12/2015
[International Registration No. : 1324183]
Voith Patent GmbH
Sankt Pöltener Str. 43 89522 Heidenheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for the manufacture and processing of paper and parts therefor.

Cl.9;Computer software for the paper industry; measuring, regulating and control apparatus; industrial process control 
software; network operating system programs; network management control apparatus; computer software for wireless 
network communication; electronic control systems for machines.

Cl.37;Installation, fixing, servicing and machine remodeling.

Cl.42;Technological consultancy in relation to paper manufacture in paper factories; installation of computer software 
and maintenance of computer software in the paper industry; development of computer programs for controlling 
purposes.
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Priority claimed from 07/04/2016; Application No. : 302016000035950 ;Italy 

3472121    29/07/2016
[International Registration No. : 1324156]
Cars and Coffee S.r.l.
Via Andrea Doria, 15 I-10123 Torino Italy

Proposed to be Used
IR DIVISION
Cl.35;Promotional services; business management; distribution of advertising material; setting up and conducting of 
trade fairs, exhibitions and displays; online retail store services relating to clothing; online retailing in relation to footwear 
and headgear; organising of events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; 
business promotion; setting up of exhibitions for promotional purposes; administrative processing of data; advertising 
services, marketing services and promotional services; wholesale services for the sale of clothing; wholesaling in relation 
to shoes and hats.

Cl.41;Setting up and conducting of events for entertainment purposes; setting up and conducting of meetings for 
entertainment purposes; services relating to entertainment venues; organisation of motor rallies, tours and races; 
organising events for entertainment purposes; organisation of entertainment shows; organisation of exhibitions for 
cultural purposes; organisation of sporting events; organisation of exhibitions for entertainment purposes; organisation 
of conferences, exhibitions and competitions; sporting entertainment services; cultural and sporting activities.

7573



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 06/06/2016; Application No. : 015516206 ;European Union 

3476045    22/07/2016
[International Registration No. : 1324048]
Carrington ApS
Nørrebrogade 106, 2. bgh. DK-2200 København N. Denmark

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; business management; business administration; office functions; retailing and wholesaling 
(including via the internet) of leather and imitations of leather, animal skins, hides, trunks and travelling bags, umbrellas 
and parasols, clothing, footwear, headgear.
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Priority claimed from 15/02/2016; Application No. : UK00003149855 ;United Kingdom 

3479387    29/07/2016
[International Registration No. : 1324843]
Watson-Marlow Limited
Falmouth Cornwall TR11 4RU United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Positive displacement pumps in the nature of peristaltic pumps with replaceable cartridge pumphead for 
pharmaceutical, bio-processing and/or biotech industrial applications.

Cl.9;Scientific and laboratory apparatus and instruments in the nature of peristaltic pumps with replaceable cartridge 
pumphead used in laboratory, scientific, biotechnology and/or biopharmaceutical applications.
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Priority claimed from 22/01/2016; Application No. : 015031982 ;European Union 

3481640    21/07/2016
[International Registration No. : 1325303]
Dynaudio Holding A/S
Sverigesvej 15 DK-8660 Skanderborg Denmark

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for the transmission of sound and image; sound and picture recording apparatus; radio receivers and 
transmitters; apparatus for wireless transmission of acoustic information; loudspeakers; audio speakers for automobiles; 
audio equipment for vehicles; car audio apparatus, audio equipment for recording studios; pairable wireless speakers; 
speaker enclosures; software to control and improve audio equipment sound quality; audio amplifiers; integrated audio 
amplifiers; multi-room audio devices; record players; portable radios; portable media players; personal headphones for 
sound transmitting apparatuses; music headphones; personal stereos; speakers for portable media players; acoustic 
conduits; sound recorders; audio receivers; apparatus for the reproduction of sound; audio amplifiers; audio electronic 
apparatus; audio processing apparatus; sound processors; high fidelity audio apparatus.

Cl.35;Retailing and wholesaling of AV equipment (audiovisual equipment); retailing and wholesaling of apparatus for 
transmission of sound and images; retailing and wholesaling of apparatus for recording sound and images; retailing and 
wholesaling of radio receivers and transmitters; retailing and wholesaling of apparatus for wireless transmission of 
acoustic information; retailing and wholesaling of loudspeakers; retailing and wholesaling of loudspeakers for vehicles; 
retailing and wholesaling of audio equipment for vehicles; retailing and wholesaling of car audio apparatus; retailing and 
wholesaling of audio equipment for recording studios; retailing and wholesaling of pairable wireless loudspeakers; 
retailing and wholesaling of cabinets for loudspeakers; retailing and wholesaling of integrated audio amplifiers; retailing 
and wholesaling of software to control and improve audio equipment sound quality; retailing and wholesaling of audio 
amplifiers; retailing and wholesaling of multi-room audio devices; retailing and wholesaling of record players; retailing 
and wholesaling of portable radios; retailing and wholesaling of portable media players; retailing and wholesaling of 
personal headphones for sound transmitting apparatus; retailing and wholesaling of music headphones; retailing and 
wholesaling of personal stereos; retailing and wholesaling of loudspeakers for portable media players; retailing and 
wholesaling of acoustic conduits, audio recorders, audio receivers, sound reproduction apparatus and audio amplifiers; 
retailing and wholesaling of audio electronic apparatus; retailing and wholesaling of audio processing apparatus; retailing 
and wholesaling of sound processors; retailing and wholesaling of high fidelity audio apparatus.
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3489892    01/06/2016
[International Registration No. : 1327459]
ATLASJET HAVACILIK ANONIM SIRKETI
Eski Halkali Yolu Yesilyurt Mahallesi Alacati Evleri Yani No:5/B Florya Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.16;Paint brushes; typewriters and office requisites (except furniture).

Cl.35;Advertising; business management; business administration; office functions.

Cl.39;Transport; packaging and storage of goods; travel arrangement.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

7577



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

 

3491151    02/08/2016
[International Registration No. : 1327472]
Mooji Media Ltd
447 Staines Road West Ashford TW15 2AB United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.9;Audio recordings; video recordings; audio visual recordings; CDs; DVDs; compact discs featuring music; 
publications in electronic format [downloable]; downloadable publications; downloadable electronic publications; 
computer software applications, downloadable; downloadable musical sound recordings; electronic publications 
recorded on computer media.

Cl.16;Printed publications; educational publications; paper, cardboard; printed matter, newspapers and periodicals, 
books; book ends, book sleeves; photographs; posters; stationery; post cards and greeting cards, trading cards, writing 
paper and envelopes, postage stamps, note books, diaries, note papers, note boards, address books, folders, folders and 
portfolios, calendars, ring binders, stapling presses, student planners, albums, collectors' albums, paperweights, letter 
openers, writing pads, desk organisers (containers for writing and office implements); rulers, rubber erasers, stapling 
presses, staples and paper clips, bookmarks and bookmarkers; transfers (including iron-on transfers and temporary 
tattoos), rub-on pictures, paper and PVC stickers, paper sachets, bags and pouches; gift paper, gift tags of paper and 
cardboard; party articles of paper and/or cardboard, namely paper streamers, flags, pennants, table decorations, table 
napkins, table cloths, place mats; black boards and white boards, chalk, adhesives for stationery and household 
purposes, writing implements, marker pens, cases for writing, painting and drawing utensils, pencil cases filled with 
marker pens, fountain pens, ball-point pens, pencils, rulers, rubber erasers and notepaper; pencil cases and containers, 
pencil holders; pencil extenders, pencil sharpeners, drawing, painting and modelling materials and implements, paint 
brushes; artists' materials, namely crayons, chalk, palettes and canvasses; craft kits for painting; typewriters and office 
requisites (except furniture) included in this class; roll dispensers for adhesive tape, instructional and teaching material 
(except apparatus) in the form of printed matter; printers' type, printing blocks; stamps (seals), stamp inks and ink pads, 
inks.

Cl.38;Broadcasting services; audio broadcasting; video broadcasting; television broadcasting; radio broadcasting; 
internet broadcasting services; subscription television broadcasting; satellite television broadcasting; satellite 
broadcasting services; internet radio broadcasting services; live transmissions accessible via home pages on the internet 
[webcam].

Cl.41;Production of audio recordings; production of video recordings; production of audiovisual recordings; 
publication of books, newspapers, periodicals, catalogues and pamphlets; publication of music books; publication of 
educational books; providing electronic publications; providing online electronic publications; providing electronic 
publications [not downloadable]; organising events for cultural purposes; teaching of meditation practices; meditation 
training; education services relating to meditation; educational services relating to spiritual development.

Cl.45;Counselling relating to spiritual direction; mentoring [spiritual]; spiritual development; spiritual advice.
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3491172    07/07/2016
[International Registration No. : 1327451]
American Academy of Orthopaedic Surgeons
9400 West Higgins Road, Suite 500 Rosemont IL 60018-4976 United States of America

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded CD's, video tapes, laser disks and DVD's featuring educational and informative content in relation to 
orthopaedic health.

Cl.16;Publications, namely, brochures, booklets, and teaching materials in the field of orthopaedic surgery.

Cl.35;Association services, namely, promoting the interests of orthopaedic surgeons and persons practicing related 
medical specialties for commercial or advertising purposes.

Cl.41;Educational services, namely, conducting seminars and conferences in the field of orthopaedic health and related 
medical specialties and distribution of course material in connection therewith.
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3491174    08/07/2016
[International Registration No. : 1327455]
PIPEDRIVE OÜ
Paldiski mnt 80 EE-10617 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers; 
calculating machines; data processing equipment and computers; recorded computer programs, downloadable computer 
programs, web-based computer software.

Cl.38;Telecommunications, including computer aided transmission of data, messages and images; message sending; 
providing Internet chat rooms; providing access to databases; broadcasting programs, music and video through Internet 
(Internet broadcasting); information and consultancy services related with above services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities, including publication of 
electronic books and journals on-line, providing on-line electronic publications (expect downloadable); arranging and 
conducting conferences; providing non-downloadable on-line teaching videos and entertainment programmes from the 
Internet; information and consultancy services related with above services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software, including computer programming, computer 
system analysis, computer system and software design, updating of computer software, recovery of computer data, 
maintenance of computer software; rental of computer software; providing temporary use of online non-downloadable 
computer software; creating and maintaining web sites for others; rental of web servers; electronic archiving, recording 
and storage of data; information and consultancy services related with above services.

7580



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 05/08/2016; Application No. : 2016-084221 ;Japan 

3499105    24/08/2016
[International Registration No. : 1326941]
Kaneka Corporation
2-3-18, Nakanoshima, Kita-ku Osaka Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; chemical fillers for chromatography column; chemical chromatographic carriers for antibody medical 
refinery.

Cl.9;Laboratory apparatus and instruments; measuring or testing machines and instruments; chromatography 
apparatus for laboratory use.

Cl.11;Chromatography apparatus for industrial purposes.
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Priority claimed from 12/12/2014; Application No. : 669520 ;Switzerland 

3507589    22/12/2016
[International Registration No. : 1268635]
Leonardo Petrone
Romanshornerstrasse 74 CH-8280 Kreuzlingen Switzerland

Proposed to be Used
IR DIVISION
Cl.38;Provision of access to interactive platforms for the exchange of information such as personal profiles and 
multimedia data of users, namely for creating a digital social network; provision of connection for users of a social 
network enabling the sharing of information such as personal profiles and multimedia data at least by means of a 
password-protected website; provision of online forums, on-line chat rooms and electronic bulletin boards for 
communication on topics of public interest for users registered in a social network; provision of access to databanks 
containing different data for users registered in a social network.

Cl.41;Entertainment services provided online in the form of on-line journals and blogs relating to content designed for 
the user.
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Priority claimed from 12/05/2016; Application No. : 4271687 ;France 

3507693    20/09/2016
[International Registration No. : 1328330]
ECOLE DE HAUTES ETUDES COMMERCIALES DU NORD (EDHEC), Association loi 1901
24 avenue Gustave Delory, CS 50411 F-59057 Roubaix Cedex 1 France

Proposed to be Used
IR DIVISION
Cl.16;Printing products (printed matter); instructional manuals in the field of business, finance and management; 
notices, posters and postcards; books, newspapers, periodicals, magazines, brochures; calendars; technical, scientific, 
educational and academic publications; photographs; prints and images; stationery; instructional and educational 
manuals and syllabi; instructional or teaching material (except apparatus).

Cl.35;Advertising and promotional services; assistance and advice in the management and business management in 
the field of education institutions for business, finance and management (Business Schools); assistance and advice in 
advertising and promotion, marketing and communication in the field of education institutions for business, finance and 
management (Business Schools); organization of exhibitions, activities and events for commercial, promotional and 
advertising purposes in the field of education institutions for business, finance and management (Business Schools); 
dissemination of advertisements and promotional material (prospectuses, catalogs, printed matter, samples); 
dissemination of commercial and/or promotional information by electronic means, especially via global communication 
networks (Internet) or private access networks (Intranet) in the field of education institutions for business, finance and 
management (Business Schools); systematization of data into a central file (portal) in the field of education institutions for
business, finance and management (Business Schools); researches for sponsorships and sponsors in the field of 
education institutions for business, finance and management (Business Schools); public relations; compilation of 
statistics in the field of education institutions for business, finance and management (Business Schools).

Cl.41;Educational services; training; teaching; information relating to education and training in the field of education 
institutions for business, finance and management (Business Schools); publishing, editorial and dissemination services 
for books, newspapers, leaflets, brochures and periodicals in the field of education institutions for business, finance and 
management (Business Schools); online editorial services, not for advertising purposes; organization and conduct of 
conferences, colloquiums and seminars; sporting and cultural activities; organization of sports competitions; 
organization of lectures, seminars and trainings of scientific, didactic and pedagogical nature in the field of business, 
finance and management; further training services in the field of business, finance and management; organization of 
summer courses in the field of business, finance and management; organization of academic exchanges in the field of 
business, finance and management; academies (education); library services; production of television programs in the 
field of education institutions for business, finance and management (Business Schools); organization of graduates' 
association.

Cl.42;Scientific and technological services as well as research and design services relating thereto in the field of 
business, finance and management; design and development of computer hardware and software in the field of business, 
finance and management; design and development of computer programs, software and software packages in the field of 
business, finance and management; creation (computer services) and recovery of databases; technical projects study in 
the field of business, finance and management; research services in the field of business, finance and management; 
evaluation, estimation and report services in the fields of science and technology; surveying (engineering work); research 
and development of new products and services for others in the field of business, finance and management; provision of 
a digital platform for research, creation, sharing, structuring, organization or exchange of information of all kinds, namely, 
images, graphics, sounds, texts, audio-visual and multimedia information in the field of business, finance and 
management.

7583



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 08/02/2016; Application No. : 015084932 ;European Union 

3507855    13/07/2016
[International Registration No. : 1328164]
Supercell Oy
Itämerenkatu 11 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer game software; downloadable computer software and computer game software; 
data storage media; game software adapted for use with television receivers; pre-recorded motion picture, television, and 
animation films; bags, cases and sleeves for storing and carrying telephones, computers, headphones and cameras; 
covers for mobile phones, portable computers and tablets; headphones; downloadable publications; decorative magnets; 
memory sticks; belts and straps for telephones, computers, headphones and cameras; electric power units; all the 
aforementioned goods not relating to gambling, casino, lottery and betting games.

Cl.28;Electronic games; hand-held units for playing electronic games; action skill games; action figures as toys; toys, 
games and playthings; game cards; play sets for action figures; game cards and playing cards; soft dolls; stuffed toys, 
water toys, wooden toys, toys made of plastics; children's multiple activity toys; puzzles; balloons; bags, cases and 
sleeves for storing and carrying apparatus for games; all the aforementioned goods not relating to gambling, casino, 
lottery and betting games.

Cl.41;Electronic game services; providing on-line computer games; providing information on-line relating to computer 
games; provision of games by means of a computer based systems; providing entertainment information relating to 
computer games via information network; entertainment services in the nature of creation, development, and production 
of films, animation or animated films, and television programs; all the aforementioned services not relating to gambling, 
casino, lottery and betting games.
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3507874    30/05/2016
[International Registration No. : 1328046]
PROJECT BIRD HOLDING II
Boulevard de la Pétrusse 69 L-2320 LUXEMBOURG

Proposed to be Used
IR DIVISION
Cl.7;Blades of wind turbines and parts thereof made of glass fibers and glass fiber roving combined with plastic 
materials and other composite materials.

Cl.21;Glass fibers and glass fiber roving not for textile use; glass fibers and glass fiber roving user for reinforcing 
plastic materials and other composite articles; glass fibers and glass fiber roving combined with plastic materials and 
other composite materials intended for the manufacture of shielding; glass fibers and glass fiber roving combined with 
plastic materials and other composite materials intended for the manufacture of body sheet metal.

Cl.40;Treatment of materials.
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3508214    24/11/2016
[International Registration No. : 1327632]
Sinovation Ventures (Beijing) Enterprise Management Limited
Room 1001-003, Tower Block 1, No. 3 Haidian Street, Haidian District Beijing CN

Proposed to be Used
IR DIVISION
Cl.35;Advertising; on-line advertising on a computer network; presentation of goods on communication media, for 
retail purposes; business management assistance; commercial administration of the licensing of the goods and services 
of others; organization of exhibitions for commercial or advertising purposes; business management of reimbursement 
programmes for others; sales promotion for others; provision of an on-line marketplace for buyers and sellers of goods 
and services; systemization of information into computer databases.

Cl.41;Teaching; educational services; arranging and conducting of conferences; instruction services; correspondence 
courses; education information; vocational guidance [education or training advice]; arranging and conducting of 
workshops [training]; publication of electronic books and journals on-line; game services provided on-line from a 
computer network.
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3509247    13/09/2016
[International Registration No. : 1327814]
TELEFLOW SAS
Parc Industriel de Marly, 405 Route de Briennon F-42300 MABLY France

Proposed to be Used
IR DIVISION
Cl.9;Scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; software 
(recorded programs); protection devices for personal use against accidents; on-board system for the control and 
variation of tires at rest or moving, namely on-board apparatus for the control and pressure variation of tires at rest or 
moving; the operator operates from the cockpit by means of a control interface integrated into the vehicle interior – this 
communicates with a power supply block that operates, via pneumatic hose valves, patented valves attached to the 
wheels.

Cl.12;Couplings and transmission components for land vehicles; valves for vehicle tires; valves for vehicle tires; valve 
adapters for vehicles.
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Priority claimed from 23/06/2016; Application No. : 302016000065509 ;Italy 

3509519    07/07/2016
[International Registration No. : 1327834]
LA COLOMBAIA VILLE DI BAGNOLO S.p.A.
Via F. Bartolommei, 8 I-50129 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish; mussels and crustaceans, not live; poultry and game; meat extracts; ham; charcuterie; canned meat; 
preserved, dried and cooked fruit and vegetables; gelatine; jams, eggs, milk, by-products of the processing of milk; dairy 
products, cheese, butter, yogurt; milk-based beverages; edible oils and fats, products in vinegar, preserved fruit, 
preserved vegetables, preserved meat, preserved fish.

Cl.33;Wines; alcoholic aperitifs, sparkling wines, liqueurs and alcoholic beverages except beer; limoncello; lemon 
liqueur; nocini (walnut wine).

Cl.43;Wine bars; wine bar services; an activity involving the management of hotels, inns and taverns; an activity 
involving the management of restaurants, bars, taverns and canteens; an activity involving the distribution of food and 
beverages prepared for consumption; an activity carried out in the food and catering sector; management of rooms for 
exhibitions, conferences and trade fairs; provision of venues for exhibitions and fairs; gastronomy [restaurants]; 
restaurants for tourists; take-away restaurants; restaurant services; restaurant reservations; information on restaurants; 
fast food restaurants; bar-restaurant services; self-service restaurant services; reservation of tables in restaurants; 
restaurant booking agencies; provision of food and beverages in restaurants; provision of feedback on restaurants and 
bars; serving of food and beverages in restaurants and bars; distribution of food and beverages for restaurant customers; 
provision of food and beverages in restaurants and bars; travel agency services for the restaurant reservations; provision 
of food and beverages for restaurant customers.
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Priority claimed from 06/09/2016; Application No. : 87162477 ;United States of America 

3510208    25/10/2016
[International Registration No. : 1328359]
Unreasonable Group, LLC
760 Morehead Circle, Apt. F Boulder CO 80305 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Financial services in the nature of equity capital investment for the purpose of servicing and supporting 
entrepreneurs engaged in business ventures.

Cl.41;Educational services, namely, providing classes, seminars, and workshops for adults in the fields of finance, 
entrepreneurism, business, banking, accounting, and human resource management.
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3511762    11/10/2016
[International Registration No. : 1327727]
Turner Network Television, Inc.
One CNN Center, 10N Atlanta GA 30303 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Audio visual recordings in all media, featuring entertainment in the nature of an on-going television series in the 
field of comedy, drama, action, and adventure; downloadable television programming featuring comedy, drama, action, 
and adventure distributed via the Internet and wireless communications.

Cl.41;Entertainment services, namely, a multimedia program series featuring comedy, action, drama and adventure 
distributed via various platforms across multiple forms of transmission media.
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3514599    28/12/2016
[International Registration No. : 1316178]
Dr. Kurt Wolff GmbH & Co. 
KG Johanneswerkstraße 34-36 33611 Bielefeld DE

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics for dental and oral care; dentifrices; tooth care preparations; non-medicated preparations for caring the 
mouth and throat; mouthwash and sprays (breath freshening-); toothpaste and gels; tooth polish; tooth whitening 
preparations and accelerated whitening preparations; non-medicated tooth polishing preparations; non-medicated oral 
care preparations; non-medicated preparations for oral hygiene.

Cl.21;Household apparatus or articles for caring for the teeth, mouth and throat, included in this class; toothbrushes, 
toothpicks, dental floss, brushes and sponges for household use.
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3515636    30/09/2016
[International Registration No. : 1329294]
SmithKline Beecham Limited
980 Great West Road Brentford, Middlesex TW8 9GS United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cleaning, polishing, scouring and abrasive preparations; soaps; perfumery; essential oils; cosmetics; shampoos 
for the scalp and hair; non-medicated skincare and cleansing preparations; skin creams, skin and hair lotions, gels, 
ointments, cold cream; skin preparations; preparations for sun protection; dentifrices and mouthwashes not for medical 
purposes; breath fresheners; dental gels; toothpaste; tooth bleaching preparations, tooth polishing preparations, tooth 
whitening preparations and accelerators, cosmetic tooth stain removal preparations; non-medicated toilet preparations; 
oral care preparations; medicated bleaching preparations; preparations for cleaning, washing and polishing dentures.

Cl.5;Pharmaceutical and medicinal preparations and substances; adhesive patches for medical purposes; adhesive 
patches for surgical purposes; adhesive patches incorporating a pharmaceutical preparation; vaccines; vitamins, 
minerals and food supplements; dietary preparations; dietetic substances including foods and drinks adapted for medical 
use; foods for infants and invalids; weight loss preparations; medicated oral care preparations; medicated chewing gum 
and lozenges for dental hygiene; denture adhesives, denture fixatives; smoking cessation preparations; preparations for 
deodorizing and sterilizing dentures.

Cl.10;Surgical and medical apparatus and instruments; dental care apparatus; dental trays; nasal dilators.

Cl.21;Toothbrushes, electric toothbrushes, floss for dental purposes, toothpicks, toothpick holders (not of precious 
metal) and plastic containers for holding toothbrushes; drinking vessels, cups, food and drink shakers, food and drink 
containers and bottles.

Cl.35;Promotional and advertising services; provision of the aforementioned services on-line, via cable and/or the 
Internet; the provision of customer information on pharmaceutical, medical, healthcare and fitness products through an 
on-line computer network.

Cl.41;Educational services relating to pharmaceutical, diagnostic, vaccines, proprietary medicines, health, medical, 
food, drink, toiletries and cosmetic industries; education, providing of training, entertainment, sporting and cultural 
activities relating to sporting events and personal sports training; educational services and providing of training in 
relation to smoking control and smoking cessation; educational services relating to weight loss, diet, nutrition and 
fitness; sporting and cultural activities.

Cl.42;Scientific research for medical purposes.

Cl.44;Medical, hygienic and beauty care; healthcare services; provision of medical information and services; 
information provided to patients and healthcare professionals concerning pharmaceutical products, vaccines, medical 
diseases and disorders and related treatments via the Internet; gene and cell therapy; medical and psychological 
counselling services; medical and health care services.
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Priority claimed from 08/03/2016; Application No. : 30 2016 006 745 ;Germany 

3515686    08/09/2016
[International Registration No. : 1328806]
Fraugster Limited
2 Wellington Place, Leeds, West Yorkshire LS1 4BZ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Software for analyzing market information; software for analyzing large amounts of data regarding the relations 
among the data; software for monitoring payment transactions on the Internet.

Cl.42;Development of software for analyzing large amounts of data regarding the relations among the data; 
development of software for analyzing market information; development of software for monitoring payment transactions 
on the Internet; provision of security services for monitoring payment transactions on the Internet.
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3515689    06/10/2016
[International Registration No. : 1329428]
IG Group Limited
Cannon Bridge House, 25 Dowgate Hill London EC4R 2YA United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software, computer hardware; computer apparatus; data carriers; electronic publications (downloadable) 
and information provided on-line from a computer database and/or the Internet; encoded magnetic cards, all relating to 
financial services, gambling and gaming services.

Cl.36;Financial services; insurance services; financial services provided from a computer database or the Internet, all 
relating to betting, financial trading, gambling, gaming lotteries and bookmaking; provision of financial information 
relating to betting, financial trading, gambling, gaming lotteries and bookmaking; information, advisory and consultancy 
services related to all the aforesaid services; financial trading services; all the aforesaid services also provided on-line 
from a computer database and/or from the Internet.
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Priority claimed from 24/01/2015; Application No. : 86513263 ;United States of America 

3518831    22/11/2016
[International Registration No. : 1261708]
Freeman Capital Company
6555 W. Sunset Road Las Vegas NV 89119 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Planning and conducting of trade fairs, exhibitions and presentations for economic or advertising purposes; 
business meeting planning.

Cl.38;Providing an on-line forum for companies to showcase, display, demonstrate and promote new and innovative 
ideas, products and services in the hospitality industry.

Cl.41;Providing audio and visual production services, namely, audio production and video production to attendees and 
guests at conferences and convention centers; special event planning to attendees and guests for social purposes; 
special event planning for business purposes.

Cl.42;Design and development of trade show exhibits and visual displays for conventions, trade shows and marketing 
centers; consulting services related to the design and development of trade show exhibits and visual displays for 
conventions, trade shows and marketing centers.
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Priority claimed from 05/04/2016; Application No. : 30 2015 103 067 ;Germany 

3520964    04/10/2016
[International Registration No. : 1329301]
SKF Marine GmbH
Hermann-Blohm-Straße 5 20457 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Sterntube seals (parts of machines); shaft seals (parts of machines); bulkhead seals (parts of machines); shaft 
bearings (parts of machines), especially intershaft bearings; pumps and coolers as accessory parts for sterntube seals, 
shaft seals and shaft bearings.

Cl.12;Ships and parts therefor; shaft passages (parts of ships); sterntubes as shaft passages (parts of ships), 
deflectors as protection for propulsion components against (fishing) nets (parts of ships).

Cl.17;Seals, especially sterntube seals; shaft seals and bulkhead seals; rudder shaft seals.

Cl.37;Installation, maintenance and repair of machines; mechanical service support in the field of production, 
installation, maintenance, restoration and repair of machines.

Cl.42;Construction planning and technical project planning; scientific and technological services as well as research.
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Priority claimed from 15/04/2016; Application No. : 4265327 ;France 

3521026    13/10/2016
[International Registration No. : 1330074]
Alstom Transport Technologies
48 rue Albert Dhalenne F-93400 Saint Ouen France

Proposed to be Used
IR DIVISION
Cl.12;Land vehicles, namely, railway vehicles and their parts and spare parts; locomotives, in particular locomotives for
transporting freight and/or passengers, their components and their spare parts; wagons, bogies, bodies, engines for 
railway vehicles.

Cl.37;Repair and maintenance of railway vehicles and their parts, in particular bogies; construction, repair and 
maintenance of railways and all railway infrastructure.

Cl.39;Rail transport of passengers; transport of freight by rail; rail transport of products; transport of freight containers 
by rail; information services related to railway transport.

Cl.42;Study of railway engineering projects; technical evaluations related to design in the railway field (engineering 
works); design of railway vehicles (engineering works); technical expertise services in the railway field (engineering 
works); technical project studies in the railway field (engineering works); engineering in the field of railway transport.
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Priority claimed from 15/04/2016; Application No. : 4265316 ;France 

3521029    13/10/2016
[International Registration No. : 1330075]
Alstom Transport Technologies
48 rue Albert Dhalenne F-93400 Saint Ouen France

Proposed to be Used
IR DIVISION
Cl.12;Land vehicles, namely, railway vehicles and their parts and spare parts; locomotives, in particular locomotives for
transporting freight and/or passengers, their components and their spare parts; wagons, bogies, bodies, engines for 
railway vehicles.

Cl.37;Repair and maintenance of railway vehicles and their parts, in particular bogies; construction, repair and 
maintenance of railways and all railway infrastructure.

Cl.39;Rail transport of passengers; transport of freight by rail; rail transport of products; transport of freight containers 
by rail; information services related to railway transport.

Cl.42;Study of railway engineering projects; technical evaluations related to design in the railway field (engineering 
works); design of railway vehicles (engineering works); technical expertise services in the railway field (engineering 
works); technical project studies in the railway field (engineering works); engineering in the field of railway transport.
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Priority claimed from 07/07/2016; Application No. : 1335721 ;Benelux 

3523163    03/10/2016
[International Registration No. : 1331032]
Anheuser-Busch InBev S.A.
Grand-Place 1 B-1000 Brussels

Proposed to be Used
IR DIVISION
Cl.25;Articles of clothing; sweatshirts; t-shirts; footwear, headgear; caps; aprons; scarves; swimwear; sportswear.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups 
and other preparations for making beverages.

Cl.41;Organizing exhibitions for educational, cultural or entertainment purposes; entertainment services, namely, 
organizing and providing sports tournaments, concerts, radio programs, competitions and exhibitions; entertainment and 
educational services in the nature of competitions in the field of entertainment, education, culture, sports, and other non-
business and non-commercial fields; arranging and conducting of concerts; production and recording of radio programs, 
movies, short films and documentaries.

Cl.43;Services for providing food and drinks; cafes; bar services; restaurants.

7599



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 11/04/2016; Application No. : 015321003 ;European Union 

3527567    07/10/2016
[International Registration No. : 1331118]
IGLU COLD SYSTEMS SRL
Via Agnelli, 6 I-33083 Villotta di Chions (PN) Italy

Proposed to be Used
IR DIVISION
Cl.11;Refrigeration appliances and installations; beverage and food cooling apparatus; refrigerating cabinets; 
refrigerated tables; blast chillers; freezing cabinets; refrigerators and freezers; refrigerated display cases; unfreezing and 
defrosting equipment; retarders, except for personal thermoelectric coolers and warmers for food and beverages; except 
also ice chests.

Cl.20;Cupboards; metal display stands; display racks; multi-purpose display stands.
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Priority claimed from 25/03/2016; Application No. : 2016-33379 ;Japan 

3528886    20/09/2016
[International Registration No. : 1331612]
Nippon Denki Kabushiki Kaisha (NEC Corporation)
7-1, Shiba 5-chome, Minato-ku Tokyo 108-8001 Japan

Proposed to be Used
IR DIVISION
Cl.35;Market research and analysis; business development; providing assistance in the field of product 
commercialization; business planning; business process re-engineering; business research and surveys.

Cl.41;Arranging, conducting and organization of seminars; consultancy and information services relating to arranging, 
conducting and organization of conferences; consultancy and information services relating to arranging, conducting and 
organization of symposiums; providing of training and education.

Cl.42;Advice relating to the design of computer hardware; advisory and information services relating to the design and 
development of computer hardware; design and development of computer systems; computer website design; 
consultancy and information services relating to the design, programming and maintenance of computer software; 
consultancy in the field of architectural design; consultancy services in the field of design, selection, implementation and 
use of computer hardware and software systems; consumer product design; design and development of computer 
hardware, software and databases; design and development of consumer products; product design and development; 
design and development of multimedia products; design of engineering products; design of machines, apparatus and 
instruments, and their parts, as well as systems composed thereof; consultancy relating to computer database programs; 
design and development of computer networks; design of building interiors; graphic design; design and planning 
services relating to telecommunication equipment; lighting design; research and consultancy services relating to 
computer hardware; research and consultancy services relating to computer software; research relating to urban 
planning; testing and research services relating to machines, apparatus and instruments; analysis and evaluation of 
product development; consultancy in the field of energy-saving; providing information in the field of energy-savings.
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Priority claimed from 27/06/2016; Application No. : 87085178 ;United States of America 

3528894    18/08/2016
[International Registration No. : 1330847]
Magic Leap, Inc.
7500 W Sunrise Blvd Plantation FL 33322 US

Proposed to be Used
IR DIVISION
Cl.9;Wearable computer hardware; computer software for recording, storing, transmitting, receiving, displaying and 
analyzing data from wearable computer hardware; scientific, photographic, cinematographic, optical, and teaching 
apparatus and instruments, namely, hardware and software for use in enabling computers, handheld consoles, tablet 
computers, mobile devices, and mobile phones to provide virtual world experiences; apparatus for recording and other 
digital recording media, namely, audio recorders and video recorders; data processing apparatus; computer central 
processing units; computer software programs for transmitting, receiving, downloading, sharing, displaying, and 
interacting with audiovisual content, documents, files and data in the field of business and entertainment; wearable 
computing devices comprised primarily of software and display screens for connection to computers, tablet computers, 
mobile devices, and mobile phones in order to enable virtual world experiences; goggles for enabling virtual world 
experiences; 2-dimensional and 3-dimensional head-mounted video displays; human computer interface hardware, 
namely, headsets, remote control units, and wearable peripherals for connecting with computers and portable computers; 
human computer interface software for interacting with and transferring and receiving audio-visual content, documents, 
files, and data in the field of business and entertainment; computer hardware; video display hardware, video display 
software; near-eye display optics; virtual reality game software.

Cl.16;Comic books enhanced with specialized covers and content; graphic novels enhanced with specialized covers 
and content; printed entertainment publications, namely, books, newspapers, photographs, magazines and periodicals in 
the fields of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, 
culture, pop culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, 
cultural events, lifestyle and sports, and blogs about information relating to technology for delivering virtual world 
experience; printed educational publications, namely, books, magazines, periodicals and teaching materials in the fields 
of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, culture, pop 
culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, cultural events, 
lifestyle and sports, and blogs about information relating to technology for delivering virtual world experience; children's 
interactive educational books.

Cl.28;Virtual reality headsets adapted for use in playing video games; apparatus for electronic games adapted for use 
with an external display screen or monitor; hand held units for playing video games adapted for use with an external 
display screen or monitor; hand held units for playing electronic games adapted for use with an external display screen or
monitor; hand held units for playing electronic games; electronic educational game machines for children; electronic 
games for the teaching of children.

Cl.35;On-line retail store services featuring downloadable applications and entertainment, namely, recorded musical 
performances, live musical performances, recorded sports programming, live sports programming, major motion 
pictures, streaming audiovisual and multimedia content and educational programming; on-line advertising and marketing 
services; advertising and promotional services; Internet advertising services; digital advertising services; advertising and 
marketing; on-line advertising on a computer network.

Cl.38;Computer services, namely, providing on-line facilities for real-time interaction with other computer users 
concerning consumer product reviews, consumer product ratings, and consumer product recommendations; computer 
services, namely, providing on-line facilities for real-time interaction with other computer users concerning topics of 
general interest; computer services, namely, providing on-line forums for electronic transmission of messages among 
computer users concerning product reviews and product purchasing information; computer services, namely, computer 
aided transmission of text, static images, video and sound through a portable electronic device; streaming of television 
shows via a global computer network; web media services, namely, streaming of audio, visual and audiovisual material 
via a global computer network.

Cl.41;Entertainment services, namely, providing information relating to movies, television shows, music, magazines, 
books, audiobooks, and games; providing on-line publications featuring blogs and non-downloadable publications in the 
nature of books, magazines, brochures, pamphlets, newspapers, articles, manuals, newsletters, journals, workbooks, 
periodicals, and catalogs in the field of entertainment, accessible via a website; providing on-line publications, via a 
website, featuring non-downloadable series of fiction books and series of fiction audiobooks; providing on-line non-
downloadable general feature magazines; entertainment services, namely, providing on-line non-downloadable musical 
performances and musical videos, accessible via a website; entertainment services, namely, providing on-line computer 
games; news reporting services featuring news and information in the field of entertainment relating to movies, television 
shows, music, magazines, books, audiobooks, entertainment based computer applications, games, entertainment based 
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cloud computing, and entertainment information on the Internet; entertainment services, namely, providing on-line 
reviews of fiction and non-fiction books and movies, television shows, music, magazines, audiobooks, and games; rental 
of electronic books, films, movies, and pre-recorded videos that may be downloaded from a global computer network; 
entertainment services, namely, providing online non-downloadable comic books and graphic novels; publication of 
blogs on the Internet and provision of gaming and educational information in the field of technology for delivering virtual 
world experiences, such services accessible via a website; providing internally created instructional and educational 
information, accessible via a website, about virtual world experience games that are delivered by software and hardware 
technologies.

Cl.42;Computer services, namely, database design and development; providing temporary use of non-downloadable 
computer software for transmitting, sharing, receiving, downloading, displaying, interacting with and transferring content, 
text, visual works, audio works, audiovisual works, literary works, data, files, documents and electronic works; computer 
services, namely, computer aided graphic design; computer services, namely, providing information in the fields of 
technology and software development via a global computer network; computer technical support services, namely, 
troubleshooting in the nature of diagnosing computer hardware and software problems; computer services, namely, 
cloud hosting provider services; providing temporary use of on-line non-downloadable cloud computing software for use 
in electronic storage of data; computer services, namely, computer software development in the field of mobile 
applications; application service provider, namely, hosting, managing, developing, and maintaining applications, 
software, and web sites, in the fields of personal productivity, wireless communication, mobile, information access, and 
remote data management for wireless delivery of content to handheld computers, laptops and mobile electronic devices; 
providing temporary use of non-downloadable computer software for business, namely, software for connecting doctors 
with medical patients and providing medical information to doctors.
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Priority claimed from 29/06/2016; Application No. : 015586571 ;European Union 

3529102    30/06/2016
[International Registration No. : 1331155]
FC Augsburg 1907 GmbH & Co. KG aA
Donauwörther Str. 170 86154 Augsburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Downloadable digital photos; computer games programmes downloaded via the internet [software]; computer 
game software for use with online interactive games; games software; electronic game software for mobile phones; 
virtual reality game software; films, exposed; electronic publications recorded on computer media; pre-recorded video 
compact discs; downloadable image files; e-books; electronic publications, downloadable; downloadable electronic 
publications in the nature of magazines; downloadable electronic greeting cards for sending by regular mail; 
downloadable graphics for mobile phones; downloadable podcasts; downloadable printable planners and organizers; 
downloadable video recordings; pre-recorded music compact discs; pre-recorded DVDs featuring games; multimedia 
recordings; instruction manuals in electronic format; training manuals in the form of a computer program; audio visual 
recordings; video recordings; video films; pre-recorded fitness DVDs; pre-recorded exercise DVDs; pre-recorded compact 
discs; pre-recorded CDs; digital recordings; DVDs; DVD cases; printed cards [encoded]; encoded cards; encoded 
membership cards; encoded reward cards; pre-recorded compact discs featuring games; video compact discs; scientific 
research and laboratory apparatus, educational apparatus and simulators; recorded content; scientific apparatus and 
instruments; apparatus, instruments and cables for electricity; information technology and audiovisual equipment; 
compact discs; digital recording media; software and applications for mobile devices; downloadable applications for use 
with mobile devices; connected bracelets [measuring instruments]; indication panels; electronic notice boards; 
spectacles [optics]; spectacle straps; spectacle frames; eyeglass cases; sunglasses; cell phones; cases adapted for 
mobile phones; flip covers for mobile phones; downloadable ring tones for mobile phones; screen savers; downloadable 
wallpapers for computers and phones; cell phone covers; covers for smartphones; mouse pads; USB flash drives; 
encoded identification bracelets, magnetic; electronic tickets; tickets in the form of magnetic cards.

Cl.25;Football jerseys; football shoes; soccer bibs; replica football kits; studs for football boots; shawls [from tricot 
only]; clothing; headgear; bandanas [neckerchiefs]; baseball caps; visors [headwear]; bobble hats; hats; caps with 
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visors; sports headgear [other than helmets]; peaked headwear; earbands; snoods [scarves]; headbands [clothing]; 
sports caps; knitted caps; sports pants; sports jackets; boots for sport~; footwear for track and field athletics; boots for 
sports; sports socks; casual shirts; sports jerseys; gym suits; sports caps and hats; flip-flops; printed t-shirts; bath 
sandals; short-sleeved or long-sleeved t-shirts; jackets [clothing]; jackets being sports clothing; trousers; pants (am.); 
short trousers; stockings; socks; gloves [clothing]; scarfs; bibs, not of paper; bodies [clothing]; baby bodysuits; hoods 
[clothing]; footwear; articles of clothing.

Cl.28;Soccer balls; soccer goals; football gloves; reduced sized footballs; soccer ball knee pads; soccer ball goal nets; 
shin guards for soccer; miniature replica football kits; ball inflators; balls for games; sportballs; goal posts; reduced sized 
goal posts; toys, games, playthings and novelties; sporting articles and equipment; cases adapted for sporting articles; 
inflatable balls for sports; ball holders; leg weights for exercising; leg guards for athletic use; chest expanders 
[exercisers]; body training apparatus [exercise]; wrist weights for exercise; ankle and wrist weights for exercise; gloves 
made specifically for use in playing sports; sports equipment; sports games; sports training apparatus; gymnastic and 
sporting articles; golf balls; board games; electronic board games; trading cards [card game]; game boards for trading 
card games; parlor games; playing cards; play balloons; games; toys; indoor football tables; toy sporting apparatus; toy 
figures; toy trumpets; toy animals; table football tables; video game apparatus; electronic games.

Cl.38;Cellular telephone communication; telecommunication services; communications by cellular phones; providing 
access to databases; providing access to search engines and portals for accessing data and information via global 
networks; providing access to computer networks; transmission of sound or visual recordings over networks; 
information transmission services via digital networks; message collection and transmission services; electronic 
transmission of news; providing internet chatrooms and internet forums; transmission of multimedia content via the 
internet; broadcasting of audiovisual and multimedia content via the internet; broadcasting services; transmission of 
radio and television programs; streaming audio and video material on the internet.

Cl.41;Soccer instruction; soccer camps; organization of soccer games; organisation of football competitions; 
production of films on aspects of association football; services for the organisation of football events; entertainment in 
the nature of football games; football pools services; provision of sporting club facilities; fan club organisation 
[entertainment]; fan clubs in the nature of entertainment; electronic games services provided from a computer database 
or by means of the internet; sports training; education, entertainment and sports; sports coaching; educational services 
relating to sports; physical education services; entertainment services relating to sport; providing sports facilities; 
provision of information relating to sports; sporting activities; computer assisted physical education services; organising 
of sporting activities and of sporting competitions; sporting services; training of sports players; sports club services; 
sport camp services; organisation of sports competitions; physical education facilities (provision of-); rental of sports 
grounds; rental of stadium facilities; training of sports teachers; timing of sports events; entertainment provided during 
intervals of sporting events; instruction courses relating to sporting activities; providing sports training facilities; 
sporting and cultural activities; organisation of tournaments; production of sporting events for television; conducting of 
live sports events; providing facilities for sports recreation; entertainment, sporting and cultural activities; sports tuition, 
coaching and instruction; officiating at sports contests; sporting results services; arranging ticket reservation for 
sporting events; production of sporting events for radio; educational and training services relating to sport; sports and 
fitness; provision of online entertainment; provision of online computer games; providing online electronic publications, 
not downloadable; online ticket agency services for entertainment purposes; publication of multimedia material online; 
booking of seats for shows and booking of theatre tickets; publication of printed matter; electronic text publishing 
services; box office services; booking tickets for cultural and sporting activities; ticket agency services and booking, 
including via the internet, of electronic tickets and tickets in the form of magnetic cards for sporting, cultural or 
entertainment events and admission tickets and electronic admission tickets.

Cl.45;Legal administration of licences; licensing industrial property rights; licensing of trademarks; legal advice 
relating to franchising; exploitation of industrial property rights and copyright by licensing; legal services relating to the 
exploitation of transmission rights; licensing of rights to films, television and video productions; licensing of rights 
relating to audio productions; licensing of rights relating to the use of photographs; legal advice and representation; legal 
services relating to the management, control and granting of license rights; licensing of computer games; granting of 
licences to others for the use of industrial property rights and copyrights; management and exploitation of copyright and 
industrial property rights by licensing for others; mediation; exploitation of film, television and other ancillary copyright in 
the field of merchandising; legal services; legal services relating to the exploitation of copyright for printed matter; 
licensing of printed matter.
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NATIONAL CAPITAL REGION, DELHI-

Proposed to be Used
IR DIVISION
Cl.7;Machines and apparatus for producing, processing, treating and preparing of foodstuffs and beverages, and 
cosmetic, pharmaceutical and chemical bases, intermediates and end products, and parts and fittings for the aforesaid 
machines and apparatus, included in this class; machines and apparatus for the paint and lacquer, the ceramic, chemical, 
pharmaceutical, cosmetic, textile and rubber industries, and for use for chemical and/or biological reactions and powder 
processing; machines and apparatus for processing and treating, in particular for peeling, comminuting, cutting, 
chopping, crushing, pureeing, milling, separating, breaking, stirring, mixing, blending, kneading, beating, conching, 
homogenising, negative and positive pressure treating, aerating, dispersing, emulsifying and preparing of foodstuffs, and 
parts and fittings of the aforesaid machines and apparatus, included in this class; machines and apparatus for processing 
and treating, in particular for peeling, comminuting, cutting, chopping, crushing, pureeing, milling, separating, breaking, 
stirring, mixing, blending, kneading, beating, conching, homogenising, negative and positive pressure treating, aerating, 
dispersing, emulsifying and preparing of cosmetic, pharmaceutical and chemical bases, intermediates and end products, 
and parts and fittings for the aforesaid machines and apparatus, included in this class; installations, consisting of 
machines for producing, processing, treating and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical 
and chemical bases, intermediates and end products; feeding machines, dispensing machines, spraying machines, 
bottling machines, filling machines, decanting machines, setting machines, insertion machines, turning machines, 
packing machines, pumps, mills, filtering machines, separators and centrifuges, included in this class; butchers' 
machines, bakers' and confectioners' machines, machines for the bread and baking industries, machines for the fish 
industry, machines for producing delicatessen goods, machines for producing ready-to-eat, fast-food, prepared and semi-
prepared dishes from foodstuffs and meals; machines for dairy farming, machines for the confectionery and chocolate 
industry; machines for producing prepared foodstuffs, machines for producing sauces, pastes, creams and spices, and 
machines for use in relation to cosmetics, pharmacy and chemistry, and parts and fittings for the aforesaid machines, 
included in this class; electromechanical machines and apparatus for the preparation of foodstuffs and beverages for 
industrial kitchens and mass catering, included in this class; motors and engines (except for land vehicles); machine 
coupling and transmission components (except for land vehicles); agricultural implements other than hand-operated; 
heat exchanger units (machine parts); valves; machine tools and tools therefore.

Cl.9;Electronic and electric controls and computer hardware and software for control of machines and apparatus for 
producing, processing, treating and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical and chemical 
bases, intermediates and end products, and installations therewith and consisting thereof; electronic and electric controls
and computer hardware and software for control of machines and apparatus for the paint and lacquer, the ceramic, 
chemical, pharmaceutical, cosmetic, textile and rubber industries, and for use for chemical and/or biological reactions 
and powder processing; electronic and electric controls and computer hardware and software for control of cooking, 
heating, cooling and other thermal treatment apparatus and equipment, warming, heating, cooking, refrigerating and 
freezing machines and apparatus, ovens, air conditioning apparatus, heat exchangers, heat accumulators, heat collectors,
heat regenerators, heat generating apparatus, lighting installations, devices, apparatus, lamps, regulators and meters, 
and installations therewith and consisting thereof; electronic and electric controls and computer hardware and software 
for control of electromechanical machines and apparatus for preparing of foodstuffs and beverages for industrial kitchens
and mass catering; electronic and electric controls and computer hardware and software for control of sterilising 
apparatus and sterilising installations, drying apparatus and installations, pasteurising apparatus and installations, steam 
generators, burners, humidifying installations and microwave ovens; energy regulators; apparatus and instruments for 
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switching, transforming, accumulating, regulating or conducting energy; monitoring and control apparatus and systems 
consisting thereof for the status, operation and management of machines and apparatus for producing, processing, 
treating and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical and chemical bases, intermediates and 
end products, comprising computer software, computer hardware, sensors, transmitters and receivers, included in this 
class; computer hardware and software for receiving, storing, processing, transmitting and display of data; computer 
hardware and software for monitoring and controlling the status, operation and management of machines and apparatus 
for producing, processing, treating and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical and 
chemical bases, intermediates and end products, both on-site and remote, included in this class; fault recorders and fault 
storage devices for recording and storing of data resulting from monitoring and control of machines and apparatus for 
producing, processing, treating and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical and chemical 
bases, intermediates and end products, included in this class; electric and electronic sensors for measuring data for 
monitoring and control of the status, operation and management of machines and apparatus for producing, processing, 
treating and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical and chemical bases, intermediates and 
end products, included in this class; vibration sensors; electric sensors; gas sensors for measuring gas concentration; 
industrial calibration sensors; fluid sensors for measuring fluid characteristics; liquid level sensors; humidity sensors; 
flowability sensors; fluid resistance sensors; optical sensors; photoelectric sensors; pressure sensors; proximity 
sensors; sensors for determining conductivity, temperature, position, distance, speed and acceleration; timing sensors; 
ultrasound sensors; all of the aforesaid sensors being in particular for installation in machines and apparatus for 
producing, processing, treating and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical and chemical 
bases, intermediates and end products; vibration sensors; electric sensors; gas sensors for measuring gas 
concentration; industrial calibration sensors; fluid sensors for measuring fluid characteristics; liquid level sensors; 
humidity sensors; flowability sensors; fluid resistance sensors; optical sensors; photoelectric sensors; pressure 
sensors; proximity sensors; sensors for determining conductivity, temperature, position, distance, speed and 
acceleration; timing sensors; ultrasound sensors; all of the aforesaid sensors being in particular for measuring data for 
monitoring and control of the status, operation and management of machines and apparatus for producing, processing, 
treating and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical and chemical bases, intermediates and 
end products, included in this class; safety equipment for machines and apparatus for producing, processing, treating 
and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical and chemical bases, intermediates and end 
products, namely safety sensors and cameras; environmental monitoring systems, comprising meters and sensors for 
measuring pressure, moisture and temperature, and alarm and reporting functions; heat sinks and refrigerating apparatus 
for electronic and electric controls, control modules, apparatus, circuits and switches, and for measuring apparatus; 
temperature regulators for electronic and electric controls, control modules, apparatus, circuits and switches and for 
measuring apparatus, light regulators and meters.

Cl.11;Warming, heating, cooking, refrigerating and freezing machines and apparatus for producing, processing, 
treating and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical and chemical bases, intermediates and 
end products, and parts and fittings for the aforesaid machines and apparatus, included in this class; installations, 
consisting of machines for warming, heating, cooking, refrigerating and freezing of foodstuffs and beverages, and 
cosmetic, pharmaceutical and chemical bases, intermediates and end products; warming, heating, cooking, refrigerating 
and freezing machines and apparatus for butchers and for sausage production, meat and sausage processing, vegetable 
processing, fruit processing, cereal processing, processing of milk products, production of bakery and confectionery 
goods, production of bread and baked goods, fish processing, production of ready-to-eat, fast-food, prepared and semi-
prepared dishes from foodstuffs and meals, and production of delicatessen goods, production of confectionery and 
chocolate, and parts and fittings for the aforesaid machines and apparatus, included in this class; warming, heating, 
cooking, refrigerating and freezing machines and apparatus for food production, production of sauces, pastes, creams 
and spices, and production of cosmetics, pharmaceuticals and chemicals, and parts and fittings for the aforesaid 
machines and apparatus, included in this class; ovens for producing, processing, treating and preparing of foodstuffs 
and beverages, and cosmetic, pharmaceutical and chemical bases, intermediates and end products, and parts and fittings 
for the aforesaid machines and apparatus, included in this class; air conditioning apparatus and installations for 
producing, processing, treating and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical and chemical 
bases, intermediates and end products, and parts and fittings for the aforesaid machines and apparatus, included in this 
class; apparatus and equipment for cooking, heating, cooking and otherwise thermally treating foodstuffs and beverages, 
included in this class; sterilisers and sterilizing installations; drying apparatus and installations; pasteurising apparatus 
and installations; steam generators; burners; installations for humidifying; microwave ovens; heat exchangers, not parts 
of machines; heat accumulators; heat accumulators; heat regenerators; heat generating apparatus; cooling elements; 
coils for cooling; cooling evaporators; heat sinks for refrigerating apparatus, ventilating apparatus and heating apparatus;
cooling fans; commercial refrigeration units; industrial cooling installations; cooling tanks for furnaces; apparatus and 
installations for cooling gases and liquids; separators for removing condensation by refrigeration; refrigerating 
machines; refrigerant condensers; lighting installations, equipment, devices and lamps; computerised lighting 
installations, devices and apparatus; filters and colour filters for lighting; louvres for light deflection; diffusers being parts 
of lighting installations; reflectors for luminaires; suspension rails [not electrified] for electrical lighting fixtures.

Cl.37;Construction, assembly, installation, maintenance and repair of machines and apparatus for producing, 
processing, treating and preparing of foodstuffs and beverages, and cosmetic, pharmaceutical and chemical bases, 
intermediates and end products, and of installations therewith and consisting thereof; construction, assembly, 
installation, maintenance and repair of apparatus and equipment for cooking, heating, cooling and other thermal 
treatment, warming, heating, cooking, refrigerating and freezing machines and apparatus, ovens, air conditioning 
apparatus, heat exchangers, heat accumulators, heat collectors, heat regenerators, heat generating apparatus, lighting 
installations, devices, apparatus, lamps, regulators and meters, and installations therewith and consisting thereof; 
construction, assembly, installation, maintenance and repair of sterilising apparatus and sterilising installations, drying 
apparatus and installations, pasteurising apparatus and installations, steam generators, burners, humidifying 
installations and microwave ovens; construction, assembly, installation, maintenance and repair of electromechanical 
machines and apparatus for preparing foodstuffs and beverages for industrial kitchens and mass catering; construction, 
assembly, installation, maintenance and repair of feeding machines, dispensing machines, spraying machines, bottling 
machines, filling machines, decanting machines, setting machines, insertion machines, turning machines, packing 
machines, pumps, mills, filtering machines, separators and centrifuges; construction, assembly, installation, maintenance 
and repair of butchers' machines, bakers' and confectioners' machines, machines for the bread and baking industries, 
machines for the fish industry, machines for producing delicatessen goods, machines for producing ready-to-eat, fast-
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food, prepared and semi-prepared dishes from foodstuffs and meals, machines for dairy farming, machines for the 
confectionery and chocolate industry; construction, assembly, installation, maintenance and repair of machines for 
producing prepared foodstuffs, machines for producing sauces, pastes, creams and spices and machines for use in 
relation to cosmetics, pharmacy and chemistry, and parts and fittings for the aforesaid machines; construction, assembly,
installation, maintenance and repair of machines and apparatus for machines and apparatus for the paint and lacquer, the 
ceramic, chemical, pharmaceutical, cosmetic, textile and rubber industries, and for use for chemical and/or biological 
reactions and powder processing; construction, assembly, installation, maintenance and repair of motors and engines 
(except for land vehicles), machine coupling and transmission components (except for land vehicles), agricultural 
implements other than hand-operated, machine tools and tools therefor.

Cl.42;Engineering services; technological design services; technical analyses; research and development in the fields 
of machine construction, electro-technology, control technology, process technology, physics, food technology, 
chemistry, pharmacy, cosmetics, biology, bacteriology, hygiene, agriculture, horticulture, animal husbandry, sound 
absorption, product development, safety technology, design and software.
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Envisage Group Limited
12 Herald WayCoventry West Midlands CV3 2NY United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Car badges of metal; badges of metal for vehicles.

Cl.16;Printed matter relating to vehicles; photographs relating to vehicles; stationery relating to vehicles; instructional 
and teaching material [except apparatus] relating to vehicles; catalogues relating to vehicles.

Cl.42;Engineering design; engineering testing; engineering; engineering consultancy; technical engineering; 
engineering drawing; engineering services; mechanical engineering; engineering research; technological engineering 
analysis; engineering consultancy services; engineering and computer-aided engineering services; engineering design 
services; engineering drawing services; preparation of engineering drawings; engineering design and consultancy; 
engineering project management services; engineering services for others; computer engineering consultancy services; 
engineering consultancy relating to design; engineering consultancy relating to manufacture; engineering consultancy 
relating to testing; design services relating to prototype making for testing purposes; design services relating to model 
making for testing purposes; engineering consultancy relating to manufacture; technological services relating to 
manufacture; quality control of manufactured goods; quality control of partly manufactured goods.
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Imagine Intelligent Materials Pty Ltd
SE302 L3 105 Pitt St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, namely, carbon, resin, graphite and graphene; chemical agents for compounding 
impregnating, binding or coating of textiles, non-wovens and fabrics; chemicals used in the manufacture of fabric or 
textiles; carbon; carbon nanoparticles, including but not limited to, graphene nanoparticles; chemicals for use in industry 
and science; diagnostic preparations for scientific or research use; chemical preparations for general industrial 
manufacturing; chemical additives for lubricants; polymers and polymeric additives for use in the manufacture of 
pharmaceutical preparations, medical devices, plastics, cosmetics, personal care products, coatings, adhesives, and 
lubricants; polymer base compositions used in the manufacture of commercial, industrial and domestic goods; graphite 
for industrial purposes; carbon composite materials consisting of a fibrous reinforcing structure made of carbon fibers 
and densified by a carbon matrix, for use in manufacturing; artificial graphite, carbon and graphene for industrial 
purposes; graphene oxide; graphite oxide; artificial graphite for use in the manufacture of microchips, including but not 
limited to, graphene; carbon for industrial purposes; carbon allotropes in raw or semi-finished form for use in 
manufacture; nanomaterials with morphologies tailored for use in semiconductors, electronics, displays, energy storage 
and transmission, photovoltaics, plastics, structural materials, and other applications; carbon allotropes in nanoscale 
form for use in semiconductors, electronics, displays, energy storage and transmission, photovoltaics, plastics, 
structural materials, and other applications; heat transfer fluids for industrial use; engineered composite materials for 
heat transfer or thermal management applications.

Cl.17;Plastic composite material in the form of profiles, boards, sheets, blocks, rods, powder, and pellets for use in 
manufacturing; rubber for use in manufacturing; rubber tubes and pipes; packing materials of rubber or plastic; adhesive 
plastic film for use in commercial or industrial manufacturing; polymer film used for manufacturing electronic circuits; 
nanocomposite polymer compounds in pellet form for use in further manufacture; semi-processed polymers in pellet 
form; carbon fibers not for textile use; insulating varnish; graphite foam used as a heat exchanger having preferential 
directionality of heat transfer between opposing surfaces; sheets of graphite-based material for use as gaskets, seals, 
packings, and heat insulators; insulating polymeric shells, namely, macro and micro capsules containing phase change 
material used for thermal regulation in the manufacture of clothing, footwear and headgear; flexible plastic and silicone 
tubing used for transport of liquids and biologicals for use in the pharmaceutical and medical industries; polyurethanes in
the form of sheets, films, pellets, granules, and tubes for use in the manufacture of medical devices, medical diagnostic 
devices, artificial vascular grafts, stents, pacemaker leads, artificial heart pump diaphragms, catheters, drug delivery 
devices, orthopedic and spinal implants, blood glucose monitors, and blood gas analyzers; high strength polyethylene 
fiber for use in products such as body armor, bullet proof glass and other products.

Cl.19;Non-woven textiles made of synthetic fibres for use in the building industry; geotextiles for the purposes of water 
proofing drainage, stabilizing inclines, recultivation, plant support, absorption, filtration, separation, stabilization and 
reinforcement of the soil; geotextiles for use in connection with road construction, railroad construction, tunnel 
construction, waterway construction and public works construction; non-metal building materials; non-metal pipes; 
fabrics for use in civil engineering (geotextiles); erosion control fabric, mats and sheeting, not of metal.

Cl.23;Yarns and threads, for textile use.

Cl.24;Non-woven textile fabrics; fabrics for textile use; synthetic fiber fabrics; moisture absorbent microfiber textile 
fabrics for use in the manufacture of athletic apparel; ballistic resistant fabrics for use in the production of bulletproof and
blast proof clothing, shoes and bullet proof and blast proof garments and shields.

Cl.42;Scientific and technological services, namely, research and design in the field of industrial analysis and chemical 
processes; scientific research and development in connection with graphene; testing and evaluation of textile chemicals; 
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textile testing; testing of filters; design, engineering, research, development and testing services in the field of polymeric 
materials, polymer synthesis, and materials customization for medical, scientific, and technological applications; design 
for others of polymer membrane film for use in manufacturing; detection of contaminants; materials testing; materials 
testing and analysis; materials testing and evaluation; research and development of new products for third parties in the 
field of plastic materials; testing of raw materials; consulting services for others in the field of design, planning, and 
implementation project management of scientific research; research and development in the field of materials science, 
namely graphene; scientific and technological services, namely scientific research, analysis, testing and evaluation in the 
field of materials science (graphene); scientific research consulting in the field of materials science (graphene); product 
development; certification services relating to the application of industry standards for graphene; certification services 
relating to the compliance with quality standards for graphene; developing quality control standards for graphene; 
testing, analysis, and evaluation of the goods of others to assure compliance with industry standards; testing, analysis 
and evaluation of the goods and services of others for the purpose of certification and re-certification; data mining; data 
warehousing; hosting an on-line network environment that features technology that enables users to share data.
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Arnold Jäger Holding GmbH
Bissendorferstr. 6 30625 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps [machines]; stators for pumps; rotors for pumps; motors and engines (except for land vehicles); belts for 
conveyors in the form of parts for construction machines, and machines for agriculture and forestry; drive belts in the 
form of parts for construction machines, and machines for agriculture and forestry (not in the form of parts for vehicles); 
mouldings of metal for construction machines, and machines for agriculture and forestry; mouldings and stamped parts 
of rubber or plastic for machines or mechanically operated tools.

Cl.11;Mechanical water treatment devices for aerating water, and parts therefor; diffusers (aerators) for introducing 
gases into liquids, in particular for sewage technology, water treatment and fish farming; elastomeric parts for diffusers; 
fittings for diffusers.

Cl.12;Belts for conveyors in the form of parts for vehicles; rolling tracks (chains) in the form of parts for vehicles; drive 
belts in the form of parts for vehicles; fittings for belts for conveyors and drive belts in the form of parts for vehicles; 
mouldings and stamped parts of metal for vehicles; mouldings and stamped parts of rubber or plastic for vehicles.

Cl.17;Extrudates of rubber or plastic, injection mouldings of rubber or plastic or in the form of hard/soft composite 
parts; flexible tubes, not of metal; gaskets of rubber or plastic.

Cl.28;Toys for domestic pets; skittles (sports apparatus).
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Proposed to be Used
IR DIVISION
Cl.1;Antifreeze; brake fluid; coolants; power steering fluid; transmission fluid.

Cl.4;Engine oils; industrial grease; lubricating grease; fuel oil; industrial oil; lubricating oils; motor oil.

Cl.7;Air compressors; balance shafts for engines; belts for engines; belts for machines; belts for motors; power 
transmission belts for machines; timing belts for engines; timing belts for machines; timing belts for motors; fan belts for 
engines and motors; timing belts for land vehicle engines; power operated blowers; bellows [parts of machines]; machine 
tools; tools (parts of machines); camshafts; canisters for automobile engines; carburetors; catalytic converters; injectors 
for engines; fuel injection devices for internal combustion engines; compressors as parts of machines, motors and 
engines; connecting rods for engines and motors; pumps for cooling engines; control mechanisms for machines, engines
or motors; fans for engines and motors; crankshafts; automotive engine blocks; cylinder heads for engines; cover for 
cylinder head and rocker for engines and motors; cylinder liner (parts of engines); distributors for vehicle engines; 
distributor caps for vehicle engines; exhaust gas recirculation [EGR] coolers for motors and engines; exhaust gas 
recirculation [EGR] valves for motors and engines; engine mounting insulator for motors and engines; exhaust pipes for 
land vehicle engines; exhaust valves for land vehicle engines; machine flywheels; fuel filters (parts of engines); fuel filters 
(parts of machines); fuel injection pumps for engines; fuel injectors for internal combustion engines; fuel pumps for land 
vehicle engines; pulleys [parts of machines]; pumps [machines]; glow plugs for diesel engines; idler being parts of 
machines; idler pulleys being parts of machines; ignition coils [parts of engines]; ignition coil harness [parts of engines]; 
injection nozzle and holder [parts of engines]; intake valve for engines and motors; inter coolers for engines and motors; 
LPG pump drivers for engines and motors; intake manifolds for internal combustion engines; exhaust manifold for 
engines; intake manifolds for engines; intake manifolds for motors; gas mixing machines; fuel mixer (parts of engines); 
muffler pipes for motors and engines; oil pumps for land vehicle engines; positive crankcase ventilation [PCV] valves for 
motors and engines; pistons [parts of machines or engines]; piston rings; radiators [cooling] for motors and engines; 
radiator shroud for motors and engines; rocker arms for engines; rocker arm for motors; rocker arm lash adjusters for 
motors and engines; sparking plugs for internal combustion engines; sparking plug cables for internal combustion 
engines; starters for motors and engines; tensioners for machines, motors and engines; throttle bodies for engines and 
motors; timing belts for motors and engines; timing belt covers for motors and engines; transmission mounting insulator 
for motors and engines; turbochargers for machines; valves [parts of machines]; vaporizers for motors and engines; 
water separators; linear actuators; hydraulic valve actuators; pneumatic valve actuators; air cleaners [parts of engines]; 
air-cooled condensers; air filters for automobile engines; forging moulds for automobiles; regulators [parts of machines]; 
metal engine gaskets for vehicles; gaskets, not of metal, for vehicle engines; oil coolers for engines and motors; oil filters 
for engines and motors; motors for air conditioner blowers; motors for gas condenser (other than parts of machines) 
cooling fans; pulleys for compressors for automobiles air conditioners; air intake surge tanks for automobile engines; air 
tanks for automobile engines; oil pans for automobiles; engine oil pan for automobiles; air filter cartridges for land 
vehicle engines; oil filter cartridges for land vehicle engines; generators for automobiles; generator rectifier for 
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automobiles; generator rotors for automobiles; generator stator for automobiles; engine gaskets for automobiles.

Cl.9;Sensors [measurement apparatus], other than for medical use; antennas; armatures [electricity]; anti-theft warning 
apparatus; audio equipment; batteries; battery cables; battery boxes; battery plates; electronic control systems for 
machines; cameras; steering apparatus, automatic, for vehicles; electrical controllers; electronic process control units; 
fuel gauges; temperature gauges; fuses; junction boxes [electricity]; navigational instruments; relays, electric; 
resonators; speakers; speedometers; speedometer cables; switches, electric; tachometers; thermostats; thermostat 
cases; thermostat housing; time clocks; alarms; transmitters [telecommunication]; blinkers [signalling lights]; wires, 
electric; electronic apparatus for parking information; lighting ballasts; emergency light bars for vehicles; emergency 
signal transmitters; pulse generators for automobiles.

Cl.11;Fans [parts of air-conditioning installations]; filters for air purifiers; air conditioning units; air dryers; hot air 
blowers; light bulbs; fans for gas condensers, other than parts of machines; covers specially adapted for gas condensers,
other than parts of machines; evaporators; electric heaters; lamps for automobiles; lamp glasses; lamp bulbs; dryers for 
industrial purposes; radiator caps; air filters for air conditioning units.

Cl.12;Anti-lock braking systems [ABS] for automobiles; structural parts for automobiles; accelerator cables for 
automobiles; accelerator pedals for automobiles; air bags for vehicles; air pumps for automobile tires; arms for 
windscreen wipers; ashtrays for vehicles; torque converters for automobiles; anti-theft alarms for vehicles; anti-theft 
devices for vehicles; valve bodies for automobiles; axles for vehicles; axle carriers for automobiles; axle housings for 
automobiles; axle knuckles for automobiles; ball joints for automobiles; axle bearings for land vehicles; wheel bearings 
for land vehicles; safety belts for automobile seats; brakes for automobiles; brake boosters for automobiles; brake discs 
for vehicles; brake drums for vehicles; brake cylinders for vehicles; brake pads for automobiles; brake pedals for 
vehicles; brake shoes for automobiles; brake linings for automobiles; bumper covers for automobiles; bumper energy 
absorbers for automobiles; bumper guards for automobiles; bumper lips for automobiles; mouldings for automobile 
bumpers; bumper rails for automobiles; bumper stays for automobiles; bumper steps for automobiles; cabins for 
automobiles; brake calipers for vehicles; cap mounting cylinders for automobiles; automobile covers [shaped]; center 
facia for automobiles; frames for automobile chassis; child restraints for vehicle seats; clutch boosters for automobiles; 
clutch cables for automobiles; clutch covers for automobiles; clutch discs for automobiles; clutch housings for 
automobiles; clutch master cylinders for automobiles; clutch pedals for land vehicles; clutch power cylinders for 
automobiles; clutch release cylinders for automobiles; clutch release forks for automobiles; concentric slave cylinders for
automobiles; console armrests for automobiles; cooling fan clutches for land vehicles; couplings for land vehicles; cowl 
cross bars for automobiles; cowl top covers for automobiles; crash pads for automobiles; crossmembers for 
automobiles; constant-velocity joints for automobiles; decks for trucks; differential carriers for automobiles; differential 
cases for automobiles; disc and clutch covers for automobiles; disc brake seals for automobiles; automobile door 
checker; automobile door handles; automobile door steps; automobile door visors; drag links for automobiles; 
automobile engines; engine covers for automobiles; engine mounting rubbers for automobiles; engine undercover for 
automobiles; undercover for fenders for land vehicles; floor consoles for automobiles; frame mouldings for automobiles; 
caps for vehicle gas tanks; doors for vehicle gas tanks; fuel pump senders for vehicle gas tanks; fuel tanks for vehicles; 
garnish for automobiles; gears for land vehicles; glass mouldings for automobiles; glove boxes for vehicles; head linings 
for automobiles; headrests for vehicle seats; hood insulating pads for automobiles; hood strips for automobiles; idle 
speed control apparatus for automobiles; interior trim for automobiles; leaf springs for land vehicle suspensions; levers 
for automobiles; lever cables for automobiles; anti-theft locks for use on automobile steering wheels; electrical anti-theft 
installations for vehicles; mudguards; over running clutch for automobiles; body panels for vehicles; door panels for land 
vehicles; parking brakes for automobiles; pillers for automobiles; planer carriers for automobiles; power steering gear 
seal for automobiles; transmission mechanisms for land vehicles; motors for powered windows for land vehicles; 
propeller shafts for automobiles; radiator grills for automobile; mirrors for use on vehicles; rearview mirrors; reservoirs 
for land vehicles; reservoir tank for land vehicles; car-top luggage carriers; roof panels for land vehicles; automobile roof 
racks; rubber bushes for automobile wheel suspensions; automobile seats; seat back organizers specially adapted for 
use in cars; safety belts for vehicle seats; automobile seat covers; automobile seat cushions; security alarms for 
vehicles; security harness for vehicle seats; cardan shafts for vehicles; drive shafts for land vehicles; transmission shafts 
for land vehicles; shock absorbers for automobiles; side members for land vehicles; slack adjuster for brakes for 
vehicles; spare tire carriers for vehicles; spoilers for vehicles; vehicle suspension springs; shock absorbing springs for 
vehicles; stabilizer bars for land vehicle suspensions; steering gears for land vehicles; steering linkages for land 
vehicles; automobile steering wheels; column for automobile steering wheels; shafts for automobile steering wheels; 
strut insulator for automobiles; automobile sunroofs; automobile windscreen sunshades; sun visors for automobiles; 
synchronizer rings [parts of land vehicles]; tailboard lifts [parts of land vehicles]; connecting rods for land vehicles, other 
than parts of motors and engines; tires; torque converters for land vehicles; tow bars for vehicles; rubber tracks for 
automobiles; transfers for transmissions for land vehicles; transmissions for land vehicles; universal joints for land 
vehicles; solenoid valve for automobiles; brake valve for automobiles; expansion valve for automobiles; weather strips 
for land vehicles; automobile wheels; wheel brake cylinders for land vehicles; wheel covers for land vehicles; wheel 
cylinders for land vehicles; wheel guards for automobiles; automobile wheel hubs; cap for automobile wheel hubs; 
windows for vehicles; nozzle for windshield washer; windshield wiper blades; motor for windshield wipers; wiper motor 
arm for automobiles; wood grain upholstery for vehicles; electronic automobile dashboards; back-up warning alarms for 
vehicles; automobile horns; anti-theft devices for automobiles; oil screens for automobiles.

Cl.21;Unfinished window glass for vehicles.
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Priority claimed from 19/10/2016; Application No. : UK00003192184 ;United Kingdom 

3534143    20/10/2016
[International Registration No. : 1332407]
E&M ACTIVE LIMITED
FORTIS HOUSE,160 LONDON ROAD BARKING ESSEX IG11 8BB United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; non-medicated beauty preparations; essential oils for the care of the skin; skin care lotions[cosmetic].

Cl.10;Electrically operated massagers, massage chairs, thermal massage pads, massage apparatus, body massagers; 
parts and fittings for all the aforesaid goods.

Cl.18;Leather and imitations of leather; all the aforesaid goods made in the UK.

Cl.28;Sports training apparatus; parts and fittings for all the aforesaid goods.
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Priority claimed from 19/08/2016; Application No. : UK00003181326 ;United Kingdom 

3534148    24/08/2016
[International Registration No. : 1332656]
Informa UK Limited
5 Howick Place London SW1P 1WG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; audio-visual teaching apparatus; bags adapted for laptops; cases for 
smartphones; computer hardware; computer software; data processing apparatus; disk drives for computers; 
downloadable computer software applications; downloadable electronic publications; headphones; teaching apparatus; 
USB flash drives; downloadable electronic publications in relation to academic research, accounting, agricultural science, 
agriculture, animation, anthropology, applied media, archaeology, architecture, art and visual culture, arts, audio, biology, 
biomedical science, biophysics, building and construction, built environment, business, business management, business 
studies, cell biology, chemical engineering, chemistry, civil engineering, classical studies, clean energy technology, 
communication studies, computational biology, computer engineering, computer science, criminal justice, criminology, 
culinary science, cultural studies, development studies, economics, education, educational training, electrical 
engineering, energy, engineering, environment and sustainability, environmental engineering, environmental science, 
ergonomics and human factors, events, filmmaking, finance, food, forensics, games, gaming, gender studies, genetics, 
geography, geoscience, health and safety, healthcare, heritage studies, history, homeland security, hospitality, 
humanities, immunology, industrial engineering, information technology, interactive design, international relations, 
journalism, landscape, languages, law, leisure studies, life science, linguistics, literature, management, manufacture 
engineering, materials science, mathematics, mechanical engineering, media and communication, media studies, 
medicine, mental health, microbiology, military studies, mining engineering, molecular biology, music, nanoscience, 
nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, performance studies, 
pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, polymer science, property, 
psychology, public administration, public policy, real estate, reference religion social work, science, security studies, 
social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, urban studies, veterinary 
medicine, vocational training, water science, water science engineering, web studies.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging; printers' type; printing blocks; booklets; 
bookmarkers; books; calendars; document files; document holder; envelopes; folders; handbooks; magazines; manuals; 
newsletters; newspapers; pads; pencils; pens; printed matter; printed publications; printed publications in relation to 
academic research, accounting, agricultural science, agriculture, animation, anthropology, applied media, archaeology, 
architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and construction, built 
environment, business, business management, business studies, cell biology, chemical engineering, chemistry, civil 
engineering, classical studies, clean energy technology, communication studies, computational biology, computer 
engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development studies, 
economics, education, educational training, electrical engineering, energy, engineering, environment and sustainability, 
environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, finance, food, 
forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, heritage 
studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information technology, 
interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, linguistics, 
literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, media and 
communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, molecular 
biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, 
performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, 
polymer science, property, psychology, public administration, public policy, real estate, reference religion social work, 
science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, 
urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies.

Cl.38;Telecommunications; computer aided transmission of messages and images; electronic bulletin board services; 
message sending; news agency services; providing access to databases; providing internet chatrooms; providing online 
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forums; providing user access to global computer networks; streaming of data; transmission of digital files; providing 
access to databases in relation to academic research, accounting, agricultural science, agriculture, animation, 
anthropology, applied media, archaeology, architecture, art and visual culture, arts, audio, biology, biomedical science, 
biophysics, building and construction, built environment, business, business management, business studies, cell 
biology, chemical engineering, chemistry, civil engineering, classical studies, clean energy technology, communication 
studies, computational biology, computer engineering, computer science, criminal justice, criminology, culinary science, 
cultural studies, development studies, economics, education, educational training, electrical engineering, energy, 
engineering, environment and sustainability, environmental engineering, environmental science, ergonomics and human 
factors, events, filmmaking, finance, food, forensics, games, gaming, gender studies, genetics, geography, geoscience, 
health and safety, healthcare, heritage studies, history, homeland security, hospitality, humanities, immunology, 
industrial engineering, information technology, interactive design, international relations, journalism, landscape, 
languages, law, leisure studies, life science, linguistics, literature, management, manufacture engineering, materials 
science, mathematics, mechanical engineering, media and communication, media studies, medicine, mental health, 
microbiology, military studies, mining engineering, molecular biology, music, nanoscience, nanoscience technology, 
neuroscience, nursing, nutrition, occupational health and safety, performance studies, pharmaceutical science, 
philosophy, photography, physics, planning, plant science, politics, polymer science, property, psychology, public 
administration, public policy, real estate, reference religion social work, science, security studies, social sciences, 
sociology, sports, statistics, structural biology, theatre, tourism, urban design, urban studies, veterinary medicine, 
vocational training, water science, water science engineering, web studies; providing online forums in relation to 
academic research, accounting, agricultural science, agriculture, animation, anthropology, applied media, archaeology, 
architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and construction, built 
environment, business, business management, business studies, cell biology, chemical engineering, chemistry, civil 
engineering, classical studies, clean energy technology, communication studies, computational biology, computer 
engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development studies, 
economics, education, educational training, electrical engineering, energy, engineering, environment and sustainability, 
environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, finance, food, 
forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, heritage 
studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information technology, 
interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, linguistics, 
literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, media and 
communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, molecular 
biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, 
performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, 
polymer science, property, psychology, public administration, public policy, real estate, reference religion social work, 
science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, 
urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; arranging and conducting of 
conferences; arranging and conducting of in-person educational forums; arranging and conducting of seminars; 
arranging and conducting of training workshops; coaching; education information; educational examination; educational 
services; electronic desktop publishing; mobile library services; news reporters services; on-line publication of electronic 
books and journals; organization of exhibitions for cultural or educational purposes; practical training; providing non 
downloadable on-line electronic publications; publication of books and journals; publication of texts, other than publicity 
texts; teaching; vocational training; writing of texts; arranging and conducting of conferences in relation to academic 
research, accounting, agricultural science, agriculture, animation, anthropology, applied media, archaeology, 
architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and construction, built 
environment, business, business management, business studies, cell biology, chemical engineering, chemistry, civil 
engineering, classical studies, clean energy technology, communication studies, computational biology, computer 
engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development studies, 
economics, education, educational training, electrical engineering, energy, engineering, environment and sustainability, 
environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, finance, food, 
forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, heritage 
studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information technology, 
interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, linguistics, 
literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, media and 
communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, molecular 
biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, 
performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, 
polymer science, property, psychology, public administration, public policy, real estate, reference religion social work, 
science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, 
urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies; providing 
non-downloadable on-line electronic publications in relation to academic research, accounting, agricultural science, 
agriculture, animation, anthropology, applied media, archaeology, architecture, art and visual culture, arts, audio, biology, 
biomedical science, biophysics, building and construction, built environment, business, business management, business 
studies, cell biology, chemical engineering, chemistry, civil engineering, classical studies, clean energy technology, 
communication studies, computational biology, computer engineering, computer science, criminal justice, criminology, 
culinary science, cultural studies, development studies, economics, education, educational training, electrical 
engineering, energy, engineering, environment and sustainability, environmental engineering, environmental science, 
ergonomics and human factors, events, filmmaking, finance, food, forensics, games, gaming, gender studies, genetics, 
geography, geoscience, health and safety, healthcare, heritage studies, history, homeland security, hospitality, 
humanities, immunology, industrial engineering, information technology, interactive design, international relations, 
journalism, landscape, languages, law, leisure studies, life science, linguistics, literature, management, manufacture 
engineering, materials science, mathematics, mechanical engineering, media and communication, media studies, 
medicine, mental health, microbiology, military studies, mining engineering, molecular biology, music, nanoscience, 
nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, performance studies, 
pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, polymer science, property, 
psychology, public administration, public policy, real estate, reference religion social work, science, security studies, 
social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, urban studies, veterinary 
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medicine, vocational training, water science, water science engineering, web studies; publication of books and journals in 
relation to academic research, accounting, agricultural science, agriculture, animation, anthropology, applied media, 
archaeology, architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and 
construction, built environment, business, business management, business studies, cell biology, chemical engineering, 
chemistry, civil engineering, classical studies, clean energy technology, communication studies, computational biology, 
computer engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development 
studies, economics, education, educational training, electrical engineering, energy, engineering, environment and 
sustainability, environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, 
finance, food, forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, 
heritage studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information 
technology, interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, 
linguistics, literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, 
media and communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, 
molecular biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health 
and safety, performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, 
politics, polymer science, property, psychology, public administration, public policy, real estate, reference religion social 
work, science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban 
design, urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies.
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3534289    08/06/2016
[International Registration No. : 1331727]
HISENSE CO., LTD.
No. 17, Donghaixi Road 266071 Qingdao China

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; aerating pumps for aquaria; incubators for chicken eggs; disintegrators; hair cutting 
machines for animals; salt harvester; woodworking machines; papermaking machines; paper diaper manufacturing 
equipment; printing presses; machines for the textile industry; dyeing machines; tea processing machinery; 
electromechanical food preparation machines; mixing machines; brewing machines; tobacco processing machines; 
leather-working machines; ironing machines; sewing machines; bicycle assembling machines; machinery for ceramic 
industry (including construction ceramics); engraving machines; battery machinery; processing equipment for local 
specialty products; machinery for producing enamelware; light bulb production machinery; wrapping machines; 
honeycomb-shaped briquet compressor; dishwashers; electric fruit presses, for household purposes; household soy milk
processors [electric]; electric kitchen machines; washing machines (laundry); pharmaceutical industrial processing 
machinery; embossing machines; glass-working machines; machines for chemical fertilizer manufacture; 
electromechanical machines for chemical industry; rinsing machines; rolling mills; petrochemical processing machines; 
bulldozers; elevators (lifts); metalworking machines; foundry machines; steam engines; carburetter feeders; wind-
powered installations for generating electricity [wind power plants]; paper clip bending machines; machines for making 
buttons for clothes; machine tools; machinery for making electric wires and cables; hand-held tools, other than hand-
operated; food processors, electric; eye glasses processing equipment; gas separation plants; paint-spraying equipment; 
dynamos; filters for cleaning cooling air, for engines; pumps (machines); compressed air machines; compressors for 
refrigerators; hydraulic oil filter; valves (parts of machines); shaft couplings (machines); bearings (parts of machines); 
conveyor belts for machines; electric welding machines; electric machines and apparatus for cleaning; vacuum cleaners; 
sifting installations; scroll gate openers, electric; automatic distribution machines; 3D printers; electroplating machines.

Cl.9;Laptop computers; tablet computers; data processing apparatus; computer hardware; computers; recorded 
computer software; monitors (computer hardware); smart cards (integrated circuit cards); USB flash drives; 
downloadable electronic publications; electronic pocket translators; electronic pens (visual display units); computer 
peripheral devices; invoicing machines; cash registers; fingerprint identifier; electronic agendas; false coin detectors; 
apparatus to check stamping mail; pedometers; ticket dispensers; dictating machines; electronic tags for goods; 
Electronic Random Number Indicator Equipment [ERNIE]; electronic registration apparatus for recording attendances; 
weighing machines; measures; electronic notice boards; light-emitting electronic pointers; navigational instruments; 
telephone apparatus; modems; smartphones; Global Positioning System (GPS) apparatus; mobile telephones; optical 
communication equipment; telephone sheath; network communication apparatus; cabinets for loudspeakers; electric 
monitoring apparatus; audio and video receivers; television apparatus; portable media players; digital photo frames; 
electronic book readers; baby monitors; cameras (photography); surveying apparatus and instruments; audiovisual 
teaching apparatus; optical apparatus and instruments; materials for electricity mains (wires, cables); semi-conductors; 
chips (integrated circuits); electrical adapters; video screens; household remote controls; light conducting filaments 
(optical fibers (fibres)); electric apparatus for commutation; lightning conductors; electrolysers; fire extinguishing 
apparatus; radiological apparatus for industrial purposes; protection devices for personal use against accidents; alarms; 
eyeglasses; 3D spectacles; battery chargers; mobile power supply (rechargeable batteries); slides (photography); 
portable remote control apparatus for stopping cars; electrically heated clothes.
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3534386    06/10/2016
[International Registration No. : 1331945]
GLOBE CONSULTANCY SERVICES PTY LTD
Baulkham Hills Business Centre, PO BOX 6318 BAULKHAM HILLS NSW 2153 Australia

Proposed to be Used
IR DIVISION
Cl.29;Processed, not fresh coconut products being: organic coconut oil, organic virgin coconut oil, organic extra virgin 
coconut oil, organic refined coconut oil, organic expeller pressed coconut oil, physical refined coconut oil, refined 
bleached and deodorised coconut oil, dehumidified coconut oil, organic coconut spray, organic cold pressed coconut oil 
spray, squeezy coconut oil, coconut oil infused with chili, coconut oil infused with garlic, liquid coconut oil, organic 
coconut spread, organic coconut butter, coconut butter, coconut spread, coconut milk, coconut chunks, coconut chips, 
organic coconut flakes, organic creamed coconut, coconut margarine, organic fine dessicated coconut, organic medium 
dessicated coconut.

Cl.30;Processed, not fresh coconut products being: organic coconut syrup, organic coconut sugar, organic coconut 
vinegar, coconut vinegar, organic coconut flour, coconut flour, organic coconut icecream, coconut icecream.

Cl.32;Processed, not fresh coconut products being coconut water.
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3630479    12/10/2016 

[International Registration No. : 1363280] 
 

 

Infiniti Research Ltd. 
8 Wimpole Street LONDON W1G 9SP United Kingdom

Proposed to be Used 

IR DIVISION 

Cl.9;Computer software. 

Cl.35;Analysis of market research data; analysis of market research statistics; business to business 
networking services; collection of information relating to market research; collection of market research 
information; conducting of market research; interpretation of market research data; interviewing for 
qualitative market research; market research; market research by means of a computer data base; market 
research data collection services; market research studies; marketing research; provision of market research 
information; research services relating to marketing. 

Cl.38;Chatroom services; communication by computer; communication by electronic mail systems; 
communication by electronic means; computer communication services; advisory services relating to 
communication. 

Cl.41;Providing online electronic publications; publication of texts, other than publicity texts. 

Cl.42;Web site design; providing search engines for the internet. 
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3633296    11/03/2016
[International Registration No. : 1364348]
CIMTAS CELIK IMALAT MONTAJ VE TESISAT ANONIM SIRKETI
Balmumcu Mah. Enka Binasi 2 Kat: 111 Besiktas Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; ores; unwrought and semi-wrought common metals; goods of common metal included in this class.

Cl.37;Building construction; repair; installation services; services relating to the construction of buildings, roads, 
bridges, dams or transmission lines and services of undertakings specializing in the field of construction such as those 
of painters, plumbers, heating installers or roofers; construction services, including consultancy and information services
relating to construction; shipbuilding; rental of tools for use in building construction; services consisting of hiring of 
tools or building materials; repair services, i.e., services which undertake to put any object into good condition after wear, 
damage, deterioration or partial destruction (restoration of an existing building or another object that has become 
imperfect and is to be restored to its original condition); repair services; services of maintenance for preserving an object 
in its original condition without changing any of its properties.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; the services of engineers and scientists who 
undertake evaluations, estimates, research and reports in the scientific and technological fields (including technological 
consultancy) (terms considered too vague by International Bureau - rule 13(2)(b) of the Common Regulations).
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Priority claimed from 22/09/2016; Application No. : 87180276 ;United States of America
3633495     28/09/2016
[International Registration No. : 1364606]    
Xerox Business Services, LLC
2828 North Haskell Ave., Bldg. 1, Fl. 9 Dallas TX 75204 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management and consultation; outsourcing in the fields of manufacturing, insurance, healthcare, 
transportation, human resources, payment processes, logistics and distribution, finance and administration, sales, 
marketing, and customer relationship management; business information management in the fields of manufacturing, 
insurance, healthcare, transportation, education, human resources, payment processes, logistics and distribution, 
finance and administration, sales, marketing, and customer relationship management; management of telephone call 
centers for others; telemarketing; operation of customer service interaction telephone call centers; operation of telephone 
call centers; administering employee benefit plans concerning career planning and healthy lifestyle support; operation of 
telecommunication systems and computerized call centers for others.

Cl.36;Financial administration of employee benefit plans concerning insurance and finance, workers' compensation, 
healthcare insurance and welfare benefit plans of others concerning insurance and finance; financial administration of 
electronic disbursement of funds for others, namely, providing payroll, retirement, pension, court-ordered payments and 
government payments through direct deposits into bank accounts or on magnetically encoded debit cards; financial 
administration of accounts payable and accounts receivable systems for others; collecting tolls and fees for use of 
roadways and parking spaces for others; collecting fines for traffic violations.

Cl.41;Educational services, namely, providing on-line publications in the nature of newsletters, seminars, Internet-
based courses, classes and seminars in the fields of business, leadership, regulatory issues, human resources, 
information technology, corporate policy, financial services, accounting, and use of computer systems.

Cl.42;Providing electronic imaging, scanning, digitizing services for others of documents; providing electronic storage 
and retrieval of data for others; maintenance of telecommunication systems, computerized call center systems, and 
technical help desks for others; custom computer programming services; application service provider, namely, providing, 
hosting, managing, developing, and maintaining applications, software, websites, and databases for others; providing 
temporary use of on-line non-downloadable computer software in the fields of manufacturing, insurance, healthcare, 
transportation, human resources, payment processes, logistics and distribution, finance and administration, sales, 
marketing, and customer relationship management for communication system technical support services, namely, help 
desks for others.

Cl.45;Monitoring, analyzing, and evaluating traffic and traffic violations with digital video cameras for traffic safety 
purposes and the issuance of traffic citations in relation thereto; litigation support services to law firms, corporations and 
government entities; litigation support services, namely, conducting electronic discovery services in the nature of 
reviewing e-mails and other electronically stored documents via global computer networks for lawyers and corporations.
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Priority claimed from 22/09/2016; Application No. : 87180276 ;United States of America
3633496     28/09/2016
[International Registration No. : 1364606] 
Xerox Business Services, LLC
2828 North Haskell Ave., Bldg. 1, Fl. 9 Dallas TX 75204 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management and consultation; outsourcing in the fields of manufacturing, insurance, healthcare, 
transportation, human resources, payment processes, logistics and distribution, finance and administration, sales, 
marketing, and customer relationship management; business information management in the fields of manufacturing, 
insurance, healthcare, transportation, education, human resources, payment processes, logistics and distribution, 
finance and administration, sales, marketing, and customer relationship management; management of telephone call 
centers for others; telemarketing; operation of customer service interaction telephone call centers; operation of telephone 
call centers; administering employee benefit plans concerning career planning and healthy lifestyle support; operation of 
telecommunication systems and computerized call centers for others.

Cl.36;Financial administration of employee benefit plans concerning insurance and finance, workers' compensation, 
healthcare insurance and welfare benefit plans of others concerning insurance and finance; financial administration of 
electronic disbursement of funds for others, namely, providing payroll, retirement, pension, court-ordered payments and 
government payments through direct deposits into bank accounts or on magnetically encoded debit cards; financial 
administration of accounts payable and accounts receivable systems for others; collecting tolls and fees for use of 
roadways and parking spaces for others; collecting fines for traffic violations.

Cl.41;Educational services, namely, providing on-line publications in the nature of newsletters, seminars, Internet-
based courses, classes and seminars in the fields of business, leadership, regulatory issues, human resources, 
information technology, corporate policy, financial services, accounting, and use of computer systems.

Cl.42;Providing electronic imaging, scanning, digitizing services for others of documents; providing electronic storage 
and retrieval of data for others; maintenance of telecommunication systems, computerized call center systems, and 
technical help desks for others; custom computer programming services; application service provider, namely, providing, 
hosting, managing, developing, and maintaining applications, software, websites, and databases for others; providing 
temporary use of on-line non-downloadable computer software in the fields of manufacturing, insurance, healthcare, 
transportation, human resources, payment processes, logistics and distribution, finance and administration, sales, 
marketing, and customer relationship management for communication system technical support services, namely, help 
desks for others.

Cl.45;Monitoring, analyzing, and evaluating traffic and traffic violations with digital video cameras for traffic safety 
purposes and the issuance of traffic citations in relation thereto; litigation support services to law firms, corporations and 
government entities; litigation support services, namely, conducting electronic discovery services in the nature of 
reviewing e-mails and other electronically stored documents via global computer networks for lawyers and corporations.
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Priority claimed from 22/09/2016; Application No. : 87180276 ;United States of America
3633497     28/09/2016
[International Registration No. : 1364606]  
Xerox Business Services, LLC
2828 North Haskell Ave., Bldg. 1, Fl. 9 Dallas TX 75204 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management and consultation; outsourcing in the fields of manufacturing, insurance, healthcare, 
transportation, human resources, payment processes, logistics and distribution, finance and administration, sales, 
marketing, and customer relationship management; business information management in the fields of manufacturing, 
insurance, healthcare, transportation, education, human resources, payment processes, logistics and distribution, 
finance and administration, sales, marketing, and customer relationship management; management of telephone call 
centers for others; telemarketing; operation of customer service interaction telephone call centers; operation of telephone 
call centers; administering employee benefit plans concerning career planning and healthy lifestyle support; operation of 
telecommunication systems and computerized call centers for others.

Cl.36;Financial administration of employee benefit plans concerning insurance and finance, workers' compensation, 
healthcare insurance and welfare benefit plans of others concerning insurance and finance; financial administration of 
electronic disbursement of funds for others, namely, providing payroll, retirement, pension, court-ordered payments and 
government payments through direct deposits into bank accounts or on magnetically encoded debit cards; financial 
administration of accounts payable and accounts receivable systems for others; collecting tolls and fees for use of 
roadways and parking spaces for others; collecting fines for traffic violations.

Cl.41;Educational services, namely, providing on-line publications in the nature of newsletters, seminars, Internet-
based courses, classes and seminars in the fields of business, leadership, regulatory issues, human resources, 
information technology, corporate policy, financial services, accounting, and use of computer systems.

Cl.42;Providing electronic imaging, scanning, digitizing services for others of documents; providing electronic storage 
and retrieval of data for others; maintenance of telecommunication systems, computerized call center systems, and 
technical help desks for others; custom computer programming services; application service provider, namely, providing, 
hosting, managing, developing, and maintaining applications, software, websites, and databases for others; providing 
temporary use of on-line non-downloadable computer software in the fields of manufacturing, insurance, healthcare, 
transportation, human resources, payment processes, logistics and distribution, finance and administration, sales, 
marketing, and customer relationship management for communication system technical support services, namely, help 
desks for others.

Cl.45;Monitoring, analyzing, and evaluating traffic and traffic violations with digital video cameras for traffic safety 
purposes and the issuance of traffic citations in relation thereto; litigation support services to law firms, corporations and 
government entities; litigation support services, namely, conducting electronic discovery services in the nature of 
reviewing e-mails and other electronically stored documents via global computer networks for lawyers and corporations.
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3649626    22/06/2017 

[International Registration No. : 1366325] 
 

 

Ripple Labs Inc. 
315 Montgomery Street San Francisco CA 94101 United States of America

Proposed to be Used 

IR DIVISION 

Cl.9;Software for providing an electronic financial platform that facilitates the transaction of payments and 
financial transactions over a computer network. 

Cl.36;Monetary services for receiving and disbursing payments and gifts in flat currencies and virtual 
currencies over a computer network and exchanging fiat currencies and virtual currencies over a computer 
network; financial transaction services, namely, receiving and disbursing payments and gifts in fiat currencies 
and virtual currencies over a computer network; financial services, namely, providing a virtual currency for 
exchange and storage over a computer network; currency exchange services, exchanging fiat currencies and 
virtual currencies over a computer network; payment verification services, namely, delivering payments and 
gifts from a source to a destination; financial management and administration services, namely, facilitating 
transfers of digital currency, transmission of digital currency via electronic communication networks, and 
electronic transmission of digital currency. 

Cl.38;Peer-to-peer network computer services, namely, electronic transmission of financial data over electronic 
communications networks. 

Cl.42;Software as a service, featuring software for providing an electronic financial platform that facilities 
transaction of payments over a computer network. 
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Priority claimed from 23/02/2017; Application No. : 87347471 ;United States of America
3650200     26/07/2017
[International Registration No. : 1368258]  
Forcepoint LLC
Quarry Oaks 1, Ste. 350 10900-A Stonelake Blvd. Austin TX 78759 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software, namely, software for the creation of firewalls, software for security 
analytics, software for use by security analysts to facilitate the search and analysis of data related to cyber and real-world 
threats, software for network security, load balancing, and routing, software for web, hardware, network, computer and 
internet security, software for monitoring and/or controlling access to sites and locations on a global computer network, 
software that enables safe, secure and simultaneous data movement within and between computer networks, software 
that enables, controls and audits sharing of information across computer networks, software that enables users to enable 
and control access to computers, computer networks, data, documents and other software applications with multiple and 
differing access criteria, and software that provides users with simultaneous access to multiple computer networks; 
computer software for security and protection, namely, software for providing web security and protection, providing e-
mail messaging security and protection, and for data loss prevention; computer software for the security and protection 
of data, networks and communications; downloadable electronic publications, namely, reference manuals, user guides, 
instructional guides, application notes and product specifications related to the foregoing.

Cl.42;Providing computer software services, namely, web, hardware, network, computer and internet security services 
by restricting and monitoring access to unauthorized areas in a global computer network or any other publicly accessible 
computer network for the purposes of promoting security and the computer user's productivity, by restricting access to 
and by computers to web sites, and by providing email messaging security and electronic data security; providing 
temporary use of non-downloadable computer software, namely, software for the creation of firewalls, software for 
security analytics, software for use by security analysts to facilitate the search and analysis of data related to cyber and 
real-world threats, software for network security, load balancing, and routing, software for web, hardware, network, 
computer and internet security, software for monitoring and/or controlling access to sites and locations on a global 
computer network, software that enables safe, secure and simultaneous data movement within and between computer 
networks, software that enables, controls and audits sharing of information across computer networks, software that 7627



enables users to enable and control access to computers, computer networks, data, documents and other software 
applications with multiple and differing access criteria, and software that provides users with simultaneous access to 
multiple computer networks; providing temporary use of non-downloadable computer software for security and 
protection, namely, software for use in maintaining and monitoring web security, data security and e-mail security; 
software as a service (SaaS) services, namely, hosting cloud and datacenter infrastructure software for use by others in 
relation to security and protection computer software; cloud computing services featuring computer software for use in 
security and protection; providing non-downloadable computer software services for the security and protection of data, 
networks, and communications.
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Priority claimed from 23/02/2017; Application No. : 87347471 ;United States of America
3650201     26/07/2017
[International Registration No. : 1368258]         
Forcepoint LLC
Quarry Oaks 1, Ste. 350 10900-A Stonelake Blvd. Austin TX 78759 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software, namely, software for the creation of firewalls, software for security 
analytics, software for use by security analysts to facilitate the search and analysis of data related to cyber and real-world 
threats, software for network security, load balancing, and routing, software for web, hardware, network, computer and 
internet security, software for monitoring and/or controlling access to sites and locations on a global computer network, 
software that enables safe, secure and simultaneous data movement within and between computer networks, software 
that enables, controls and audits sharing of information across computer networks, software that enables users to enable 
and control access to computers, computer networks, data, documents and other software applications with multiple and 
differing access criteria, and software that provides users with simultaneous access to multiple computer networks; 
computer software for security and protection, namely, software for providing web security and protection, providing e-
mail messaging security and protection, and for data loss prevention; computer software for the security and protection 
of data, networks and communications; downloadable electronic publications, namely, reference manuals, user guides, 
instructional guides, application notes and product specifications related to the foregoing.

Cl.42;Providing computer software services, namely, web, hardware, network, computer and internet security services 
by restricting and monitoring access to unauthorized areas in a global computer network or any other publicly accessible 
computer network for the purposes of promoting security and the computer user's productivity, by restricting access to 
and by computers to web sites, and by providing email messaging security and electronic data security; providing 
temporary use of non-downloadable computer software, namely, software for the creation of firewalls, software for 
security analytics, software for use by security analysts to facilitate the search and analysis of data related to cyber and 
real-world threats, software for network security, load balancing, and routing, software for web, hardware, network, 
computer and internet security, software for monitoring and/or controlling access to sites and locations on a global 
computer network, software that enables safe, secure and simultaneous data movement within and between computer 
networks, software that enables, controls and audits sharing of information across computer networks, software that 7629



enables users to enable and control access to computers, computer networks, data, documents and other software 
applications with multiple and differing access criteria, and software that provides users with simultaneous access to 
multiple computer networks; providing temporary use of non-downloadable computer software for security and 
protection, namely, software for use in maintaining and monitoring web security, data security and e-mail security; 
software as a service (SaaS) services, namely, hosting cloud and datacenter infrastructure software for use by others in 
relation to security and protection computer software; cloud computing services featuring computer software for use in 
security and protection; providing non-downloadable computer software services for the security and protection of data, 
networks, and communications.
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Priority claimed from 23/02/2017; Application No. : 87347471 ;United States of America
3650202     26/07/2017
[International Registration No. : 1368258]   
Forcepoint LLC
Quarry Oaks 1, Ste. 350 10900-A Stonelake Blvd. Austin TX 78759 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software, namely, software for the creation of firewalls, software for security 
analytics, software for use by security analysts to facilitate the search and analysis of data related to cyber and real-world 
threats, software for network security, load balancing, and routing, software for web, hardware, network, computer and 
internet security, software for monitoring and/or controlling access to sites and locations on a global computer network, 
software that enables safe, secure and simultaneous data movement within and between computer networks, software 
that enables, controls and audits sharing of information across computer networks, software that enables users to enable 
and control access to computers, computer networks, data, documents and other software applications with multiple and 
differing access criteria, and software that provides users with simultaneous access to multiple computer networks; 
computer software for security and protection, namely, software for providing web security and protection, providing e-
mail messaging security and protection, and for data loss prevention; computer software for the security and protection 
of data, networks and communications; downloadable electronic publications, namely, reference manuals, user guides, 
instructional guides, application notes and product specifications related to the foregoing.

Cl.42;Providing computer software services, namely, web, hardware, network, computer and internet security services 
by restricting and monitoring access to unauthorized areas in a global computer network or any other publicly accessible 
computer network for the purposes of promoting security and the computer user's productivity, by restricting access to 
and by computers to web sites, and by providing email messaging security and electronic data security; providing 
temporary use of non-downloadable computer software, namely, software for the creation of firewalls, software for 
security analytics, software for use by security analysts to facilitate the search and analysis of data related to cyber and 
real-world threats, software for network security, load balancing, and routing, software for web, hardware, network, 
computer and internet security, software for monitoring and/or controlling access to sites and locations on a global 
computer network, software that enables safe, secure and simultaneous data movement within and between computer 
networks, software that enables, controls and audits sharing of information across computer networks, software that 7631



enables users to enable and control access to computers, computer networks, data, documents and other software 
applications with multiple and differing access criteria, and software that provides users with simultaneous access to 
multiple computer networks; providing temporary use of non-downloadable computer software for security and 
protection, namely, software for use in maintaining and monitoring web security, data security and e-mail security; 
software as a service (SaaS) services, namely, hosting cloud and datacenter infrastructure software for use by others in 
relation to security and protection computer software; cloud computing services featuring computer software for use in 
security and protection; providing non-downloadable computer software services for the security and protection of data, 
networks, and communications.
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Priority claimed from 23/02/2017; Application No. : 87347471 ;United States of America 

3650204    26/07/2017
[International Registration No. : 1368258]
Forcepoint LLC
Quarry Oaks 1, Ste. 350 10900-A Stonelake Blvd. Austin TX 78759 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software, namely, software for the creation of firewalls, software for security 
analytics, software for use by security analysts to facilitate the search and analysis of data related to cyber and real-world 
threats, software for network security, load balancing, and routing, software for web, hardware, network, computer and 
internet security, software for monitoring and/or controlling access to sites and locations on a global computer network, 
software that enables safe, secure and simultaneous data movement within and between computer networks, software 
that enables, controls and audits sharing of information across computer networks, software that enables users to enable 
and control access to computers, computer networks, data, documents and other software applications with multiple and 
differing access criteria, and software that provides users with simultaneous access to multiple computer networks; 
computer software for security and protection, namely, software for providing web security and protection, providing e-
mail messaging security and protection, and for data loss prevention; computer software for the security and protection 
of data, networks and communications; downloadable electronic publications, namely, reference manuals, user guides, 
instructional guides, application notes and product specifications related to the foregoing.

Cl.42;Providing computer software services, namely, web, hardware, network, computer and internet security services 
by restricting and monitoring access to unauthorized areas in a global computer network or any other publicly accessible 
computer network for the purposes of promoting security and the computer user's productivity, by restricting access to 
and by computers to web sites, and by providing email messaging security and electronic data security; providing 
temporary use of non-downloadable computer software, namely, software for the creation of firewalls, software for 
security analytics, software for use by security analysts to facilitate the search and analysis of data related to cyber and 
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real-world threats, software for network security, load balancing, and routing, software for web, hardware, network, 
computer and internet security, software for monitoring and/or controlling access to sites and locations on a global 
computer network, software that enables safe, secure and simultaneous data movement within and between computer 
networks, software that enables, controls and audits sharing of information across computer networks, software that 
enables users to enable and control access to computers, computer networks, data, documents and other software 
applications with multiple and differing access criteria, and software that provides users with simultaneous access to 
multiple computer networks; providing temporary use of non-downloadable computer software for security and 
protection, namely, software for use in maintaining and monitoring web security, data security and e-mail security; 
software as a service (SaaS) services, namely, hosting cloud and datacenter infrastructure software for use by others in 
relation to security and protection computer software; cloud computing services featuring computer software for use in 
security and protection; providing non-downloadable computer software services for the security and protection of data, 
networks, and communications.
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3659625    22/08/2017
[International Registration No. : 1370005]
Aqua-Aerobic Systems, Inc.
6306 N. Alpine Road Rockford, IL 61111 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Pneumatic controls for industrial and municipal water, waste water and process water stream filtering and 
treatment equipment.

Cl.9;Electrical controls for industrial and municipal water, waste water and process water stream filtering and treatment 
equipment.

Cl.11;Water, waste water and process water stream treatment systems comprised of aerators, mixers, diffusers, filters, 
and water cooling units; mechanical, gravity, synthetic cloth filters used in industrial and municipal water, waste water 
and process water stream filtering and treatment equipment.
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Priority claimed from 19/06/2017; Application No. : 4369692 ;France
3662414    20/07/2017
[International Registration No. : 1370547] 
CLAUDIE PIERLOT
49 rue Etienne Marcel F-75001 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Soaps, perfumery, essential oils, cosmetics.

Cl.9;Eyeglasses, sunglasses, spectacle frames, spectacle cases.

Cl.14;Jewelry, precious stones; timepieces and chronometric instruments.

Cl.18;Leather and imitations of leather; purses, coin purses (not of precious metals), key cases (leather goods), credit 
card cases (wallets), briefcases, wallets, cases and sets for toiletries, everyday bags, handbags, clutch bags, carry-all 
bags, small bags, shoulder bags, beach bags, luggage, shopping bags, sports bags, travel bags, trunks, suitcases, 
umbrellas, walking sticks.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 19/06/2017; Application No. : 4369692 ;France 

3662416    20/07/2017
[International Registration No. : 1370547]
CLAUDIE PIERLOT
49 rue Etienne Marcel F-75001 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Soaps, perfumery, essential oils, cosmetics.

Cl.9;Eyeglasses, sunglasses, spectacle frames, spectacle cases.

Cl.14;Jewelry, precious stones; timepieces and chronometric instruments.

Cl.18;Leather and imitations of leather; purses, coin purses (not of precious metals), key cases (leather goods), credit 
card cases (wallets), briefcases, wallets, cases and sets for toiletries, everyday bags, handbags, clutch bags, carry-all 
bags, small bags, shoulder bags, beach bags, luggage, shopping bags, sports bags, travel bags, trunks, suitcases, 
umbrellas, walking sticks.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 06/03/2017; Application No. : 2017-178 ;Leichtenstein
3671454    20/07/2017
[International Registration No. : 1373308] 
Ivoclar Vivadent AG
Bendererstrasse 2 FL-9494 Schaan Liechtenstein

Proposed to be Used
IR DIVISION
Cl.5;Materials for use in dentistry; materials and auxiliary materials for the manufacture of dental impressions, models, 
crowns, bridges, inlays, prostheses, artificial teeth; materials for the characterization of teeth; dental filling materials; 
materials for relining teeth; materials for root canal filling; core build-up materials for use in dentistry; dental luting 
materials; materials for cosmetic restoration of damaged teeth; dental composites; dental cements; color stains for use in 
dentistry; materials for repairing damaged teeth; opaque materials for dental use.

Cl.10;Ingots made of synthetic materials, metal or ceramic for the manufacture of crowns, bridges, inlays, prostheses, 
artificial teeth.
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Priority claimed from 24/02/2017; Application No. : 302017000021263 ;Italy 

3672243    21/04/2017
[International Registration No. : 1372560]
Fendi Adele S.r.l.
Palazzo della Civilità Italiana Quadrato della Concordia, 3 I-00144 Roma Italy

Proposed to be Used
IR DIVISION
Cl.3;Fragrances; make-up.

Cl.9;Cell phone cases; cell phone covers; cell phone straps; sunglasses.

Cl.14;Fobs for keys; key rings [trinkets or fobs]; key holders [trinkets or fobs]; key holders of precious metals; key fobs 
of precious metals; key rings of precious metals; key fobs [rings] coated with precious metal; key chains as jewelry 
[trinkets or fobs]; key rings [trinkets or fobs] of precious metal.

Cl.18;Leather and imitations of leather; animal skins and hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips; harness; saddlery; bags; shoulder bags; travelling bags; hand bags; boston bags; waist packs; 
sling bags for carrying infants; duffle bags; tote bags; clutch bags; wallets; purses; briefcases; attaché cases; pouches of 
leather; pouches of textile, not for packaging; school bags; suitcases; garment bags for travel; key cases made of leather; 
backpacks; rucksacks; vanity cases sold empty; carry-on bags; beach bags; umbrellas.

Cl.20;Furniture; mirrors; picture frames; air cushions, not for medical purposes; air mattresses, not for medical 
purposes; air pillows, not for medical purposes; bead curtains for decoration; bedding, except linen; busts of wood, wax, 
plaster or plastic; covers for clothing [wardrobe]; curtain holders, not of textile material; curtain tic-backs; cushions; 
doors for furniture; dressmakers' dummies; fire screens, domestic; garment covers [storage]; house numbers, not of 
metal, non-luminous; indoor window blinds [shades] [furniture]; infant walkers; mannequins; mobiles [decoration]; pet 
cushions; pillows; slatted indoor blinds; statues of wood, wax, plaster or plastic; statuettes of wood, wax, plaster or 
plastic; table tops; tailors' dummies; wind chimes [decoration]; works of art of wood, wax, plaster or plastic; signboards 
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of wood or plastics.

Cl.25;Clothing; footwear; headgear; pullovers; cardigans; sweaters; jerseys; jumpers; jackets; sweatshirts; parkas; 
bathing suits; blouses; shirts; trousers; jeans; waistcoats; skirts; shorts; T-shirts; dresses; men's suits; coats; raincoats; 
overcoats; fur coats and jackets; overalls; underwear; vests; hosiery; panty hose; bathrobes; shawls; scarves; neckties; 
gloves (clothing); belts for clothing; shoes; boots; sandals; slippers; clogs; hats and caps.

Cl.35;Information and advice in relation to retailing services in the field of ready-to-wear, clothing and footwear; 
information and advice in relation to direct selling through telecommunications in the field of ready-to-wear, clothing and 
footwear; information and advice in relation to direct selling through telephone in the field of ready-to-wear, clothing and 
footwear; information and advice in relation to direct selling through facsimile in the field of ready-to-wear, clothing and 
footwear; information and advice in relation to direct selling through email in the field of ready-to-wear, clothing and 
footwear; information and advice in relation to direct selling through the Internet in the field of ready-to-wear, clothing and 
footwear; information and advice in relation to on-line direct selling in the field of ready- to-wear, clothing and footwear; 
information and advice in relation to wholesaling services in the field of ready-to-wear, clothing and footwear; 
computerized on-line ordering service through telephones in the field of ready-to-wear, clothing and footwear; 
computerized on-line ordering service through facsimiles in the field of ready-to-wear, clothing and footwear; 
computerized on-line ordering service through email in the field of ready-to-wear, clothing and footwear; computerized 
on-line ordering service through the Internet including social networks in the field of ready-to-wear, clothing and 
footwear; organisation of mail order promotions in the field of ready-to-wear, clothing and footwear; marketing, including 
direct marketing and direct mail advertising in the field of ready-to-wear, clothing and footwear; advertising by mail order 
in the field of ready-to-wear, clothing and footwear; point of purchase promotions in the field of ready-to-wear, clothing 
and footwear; on-line advertising in the field of ready-to-wear, clothing and footwear; sale promotions in the field of ready-
to-wear, clothing and footwear.
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3672303    11/05/2017 

[International Registration No. : 1372433] 
 

 

Dongguan Xinshi Packing Material Co., Ltd. 
No. B-168, Minghe Electronic square, Shangsha Community, Chang'an Street, Dongguan Guangdong China 

Proposed to be Used 

IR DIVISION 

Cl.16;Paper; copying paper [stationery]; creped paper in colors; kraft cardboard; envelopes [stationery]; 
posters; pictures; kraft paper; plastic film for wrapping; viscose sheets for wrapping; plastic cling film, 
extensible, for palletization; bags [envelopes, pouches] of paper or plastics, for packaging; stapler; school 
supplies [stationery]; Indian inks; hand labelling appliances; steel pens; adhesive tape dispensers [office 
requisites]; gummed tape [stationery]; adhesive bands for stationery or household purposes; gummed cloth 
for stationery purposes; square rulers; drawing materials; inking ribbons; teaching materials [except 
apparatus]; modelling materials. 

Cl.17;Latex [rubber]; self-adhesive tapes, other than stationery and not for medical or household purposes; 
plastic sheeting for agricultural purposes; watering hose; non-conducting materials for retaining heat; 
insulating materials; insulating tapes; insulating gloves; metal foil for insulation; insulating bands; packing 
[cushioning, stuffing] materials of rubber or plastics. 

 

 

7641



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 01/12/2016; Application No. : 30 2016 034 072 ;Germany 

3676145    18/05/2017
[International Registration No. : 1374305]
Olschimke Beratungsgesellschaft mbB
Bahnhofstraße 8 30159 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; advertising, marketing and promotional consultancy, advisory 
and assistance services; business consultancy and advisory services; computerized data management; computerized 
business information services; provision of business information via global computer networks; collating and 
systemizing of electronic data in computer databases; updating and maintenance of data in computer databases; 
provision of computerized data relating to business; business information services in the nature of providing information 
on business opportunities; business advisory services relating to the administration of information technology; data 
search in computer files for others.

Cl.41;Education and instruction; training; computer based training; computer training; electronic data processing 
training; instructional and training services; provision of training courses; organization of training; arranging and 
conducting of workshops [training].

Cl.42;IT consultancy, advisory and information services; IT security services in the nature of protection and recovery of 
computer data; IT project management; computer network configuration services; outsource service providers in the field 
of information technology; consultancy services relating to information technology; consultancy relating to technical 
design and planning of telecommunication equipment; providing information on computer technology and programming 
via a web site; cloud computing; advisory services relating to computer programming; software design for others; 
programming of electronic data processing [EDP] software; technical testing; scientific testing services; consultancy in 
the field of computers; electronic data storage; preparation of data processing programs; technical surveying; 
preparation of scientific reports; monitoring of computer systems by remote access; technical research; research and 
development of new products for others; conversion of data and computer programs (other than physical alteration); 
scientific research conducted using databases and the Internet; server hosting; software as a service [SaaS]; technical 
consultancy relating to the design of computer hardware, software and computer peripherals; conducting technical 
project studies in the field of electronic data processing; technical project management in the field of electronic data 
processing; scientific research; scientific laboratory services; scientific and technological services and research and 
design services relating thereto; quality control services for certification purposes; user rights administration in computer
networks.
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Priority claimed from 27/03/2017; Application No. : 701198 ;Switzerland 

3676500    24/08/2017
[International Registration No. : 1373681]
Negawatts SA
Rue du 31 Décembre 36 CH-1207 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Measuring and control apparatus and instruments; energy distribution or control machines and apparatus; 
Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
electronic power supplies; electric and electronic control apparatus for use with apparatus or installations for heating; 
electric and electronic control apparatus for use with apparatus or installations for ventilation; photovoltaic apparatus 
and installations for generating solar electricity; photovoltaic cells and solar electric panels; photovoltaic cells and 
modules; electronic sensors for measuring solar radiation; lighting ballasts; computer software, firmware and hardware; 
software for diagnostics and troubleshooting; software for use in automating and managing business processes; 
industrial process control software; downloadable software for remote monitoring and analysis; software for use in 
energy consumption management and energy consumption optimization; software for use in the management of lighting 
apparatus.

Cl.11;Air conditioning installations; water-conditioning installations; air filtering installations; water distribution 
installations; refrigerating installations; drying installations; ventilation installations; lighting installations; dosing valves 
(parts of heating installations or gas installations); thermostatic valves (parts of heating installations); fluorescent lamps; 
fluorescent lamp tubes; LED lighting installations; irrigation apparatus for agricultural purposes.

Cl.37;Installation, maintenance and repair of solar installations for generating power, solar collectors and photovoltaic 
modules; provision of information relating to the repair or maintenance of machines and apparatus for electrical energy 
distribution or control; installation, repair and maintenance of energy conversion apparatus and power plants; 
installation, maintenance and repair of inverters, batteries and electrical connection apparatus for systems powered by 
solar energy; installation, maintenance and repair of electric and electronic apparatus and equipment; installation, 
construction, maintenance, servicing and repair of electrical energy and power generating apparatus, equipment and 
installations; construction, installation, maintenance, overhaul and repair of installations, equipment and apparatus for air 
conditioning, water conditioning, air filtering, water distribution, refrigerating, drying, ventilation, lighting and irrigation.

Cl.42;Technological analyses relating to energy and electricity needs of others; design and development of software for
control, regulation and monitoring of solar energy systems; design and development of energy management software; 
advice related to energy saving; technical consultancy in connection with energy-saving measures; services provided by 
consultants relating to technological services in the field of electricity and energy supply; services provided by technical 
consultants in the field of energy saving and energy efficiency; engineering services in the field of energy technology; 
engineering services relating to energy supply systems; quality control testing of products for certification purposes; test 
services for quality or standard certification; technical development of structural elements, devices and systems for solar 
collectors and photovoltaic plants.
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3676558    21/08/2017
[International Registration No. : 1374537]
UYOUNG CULTURE & MEDIA CO., LTD.
Suite 2205, No. 38 Building, Haidian Street, Haidian District 100016 Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer programs [downloadable software]; telephone apparatus; animated cartoons.

Cl.41;Educational services; organization of shows [impresario services]; mobile library services; publication of books; 
production of radio and television programmes; presentation of live performances; health club services [health and 
fitness training]; games equipment rental.
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Priority claimed from 24/02/2017; Application No. : 87349073 ;United States of America 

3677110    24/08/2017
[International Registration No. : 1374489]
About, Inc.
1500 Broadway, 6th Floor New York NY 10036 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing non-downloadable electronic publications in the nature of articles and blog posts in the field of 
education, educational services, and topics of general interest accessible by means of downloadable mobile application; 
providing non-downloadable publications in the field of education, educational services, and topics of general interest, 
via an internet website portal

Cl.42;Computer services, namely, providing search engines for obtaining data on a global computer network; computer 
services, namely, providing search engines for obtaining information, expert content and articles in the field of education, 
education services, and topics of general interest on a global computer network; developing customized web pages and 
other data feed formats featuring user-defined information in the fields of education, education services and topics of 
general interest; providing customized on-line web pages and data feeds featuring user-defined information, which 
includes blog posts, new media content, other on-line content, and on-line web links to other websites; providing 
customized on-line web pages featuring user-defined information, which includes search engines and on-line web links to 
other web sites.
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3679405    05/07/2017
[International Registration No. : 1375572]
OPET PETROLCULUK ANONIM SIRKETI
Barbaros Mahallesi Gelincik Sokak No: 4-A Atasehir Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; cutting fluids; dust absorbing, wetting and binding compositions; solid fuels, coal, 
firewood; liquid and gas fuels; petrol, diesel oil, liquefied petroleum gas, natural gas, fuel oil and their non-chemical 
additives; electrical energy.

Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorologic, 
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, 
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed 
indicators, laboratory apparatus, microscopes, magnifying glasses, stills, binoculars, ovens and furnaces for laboratory 
experiments; apparatus for recording, transmission or reproduction of sound or images, cameras, photographic cameras, 
television apparatus, video recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, 
tablet computers, wearable technological devices (smart watches, electronically encoded identity wristbands, virtual 
reality headsets), microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction 
of sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer 
printers, scanners [data processing equipment], photocopiers; magnetic and optic data carriers and computer software 
and programs recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic cards, 
movies, tv series and video music clips recorded on magnetic, optical and electronic media; electronic components used 
in the electronic parts of machines and apparatus, semi-conductors, electronic circuits, integrated circuits, chips 
[integrated circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic locks, 
photocells, remote control apparatus for opening and closing doors, optical sensors; counters and quantity indicators for 
measuring the quantity of consumption, automatic time switches; clothing for protection against accidents, irradiation 
and fire, safety vests and life-saving apparatus and equipment; eyeglasses, sunglasses, optical lenses and cases, 
containers, parts and components thereof; apparatus and instruments for conducting, transforming, accumulating or 
controlling electricity, electric plugs, junction boxes [electricity], electric switches, circuit breakers, fuses, lighting 
ballasts, battery starter cables, electrical circuit boards, electric resistances, electric sockets, transformers [electricity], 
electrical adapters, battery chargers, electric door bells, electric and electronic cables, batteries, electric accumulators, 
solar panels for production of electricity; alarms and anti-theft alarms, other than for vehicles, electric bells; fire 
extinguishing apparatus, fire engines, fire hose and fire hose nozzles; metronomes.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, namely industrial oils and greases, cutting 
fluids, dust absorbing, wetting and binding compositions, solid fuels, coal, firewood, liquid and gas fuels, petrol, diesel 
oil, liquefied petroleum gas, natural gas, fuel oil and their non-chemical additives, candles, wicks, semi-finished wax, wax 
and paraffin for lighting purposes, electrical energy, enabling customers to conveniently view and purchase those goods, 
such services may be provided by retail stores, wholesale outlets, by means of electronic media or through mail order 
catalogues.

Cl.37;Construction services, rental of construction machines and equipment; cleaning services for buildings (interior 
and exterior), public areas, and industrial premises; disinfecting, vermin exterminating services, other than for 
agriculture, rental of cleaning machines and equipment; vehicle service stations, maintenance, repair and refueling of 
land vehicles; repair or maintenance of marine vessels, maintenance, repair and refueling of marine vehicles; installation, 
maintenance and repair of heating, cooling and sanitary installations; cleaning, care and repair of clothing; installation, 
maintenance and repair of industrial machines and equipment, office machines and equipment, communication 
apparatus, electric and electronic appliances; mining services and mining extraction; repair of shoes, bags and belts.

Cl.39;Land, water and air transport services; rental of land, water or air vehicles; arranging of tours; travel reservation; 
issuing of tickets for travel; courier services (messages or merchandise); car parking; garage rental; boat storage; 
transport by pipeline; electricity distribution; water supplying; rescue operations for vehicles and goods; storage, 
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wrapping and packaging of goods; transport and storage of trash; transport and storage of waste.

Cl.42;Scientific and industrial analysis and research services; engineering; architectural and engineering design 
services; testing services for the certification of quality and standards; computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
internet, hosting websites, computer hardware consultancy, rental of computer hardware; industrial design services, 
other than engineering, computer and architectural design; graphic arts designing.
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Priority claimed from 24/02/2017; Application No. : 87349078 ;United States of America 

3679407    24/08/2017
[International Registration No. : 1375590]
About, Inc.
1500 Broadway, 6th Floor New York NY 10036 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Providing non-downloadable electronic publications in the nature of articles and blog posts in the field of 
education, educational services, and topics of general interest accessible by means of downloadable mobile application; 
providing non-downloadable publications in the field of education, educational services, and topics of general interest, 
via an internet website portal.

Cl.42;Computer services, namely, providing search engines for obtaining data on a global computer network; computer 
services, namely, providing search engines for obtaining information, expert content and articles in the field of education, 
education services, and topics of general interest on a global computer network; developing customized web pages and 
other data feed formats featuring user-defined information in the fields of education, education services and topics of 
general interest; providing customized on-line web pages and data feeds featuring user-defined information, which 
includes blog posts, new media content, other on-line content, and on-line web links to other websites; providing 
customized on-line web pages featuring user-defined information, which includes search engines and on-line web links to 
other web sites.
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Priority claimed from 13/01/2017; Application No. : 2017-002433 ;Japan 

3679413    05/07/2017
[International Registration No. : 1374797]
Lumielina International Inc.
Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; shampoos; dentifrices; cosmetics; cosmetic preparations for skin care; hair care 
preparations; hair rinses; hair conditioners; non-medicated hair treatment preparations for cosmetic purposes; non-
medicated toiletries; perfume and flavour materials, namely, essential oils for food flavoring, essential oils for beverage 
flavoring; incense; fragrances; false nails; false eyelashes; breath fresheners; deodorants for animals.

Cl.8;Curling tongs; crimping irons; hand implements for hair curling; electric flat irons; electric razors; electric hair 
clippers; bladed or pointed hand tools and swords; scissors; egg slicers, non-electric; non-electric planes for flaking 
dried bonito blocks; Katsuo-bushi planes; can openers, non-electric; spoons; cheese slicers, non-electric; pizza cutters, 
non-electric; table forks; shaving cases; pedicure sets; eyelash curlers; manicure sets; palette knives.

Cl.11;Air conditioners for industrial purposes; hot-water space heating apparatus for industrial purposes; industrial 
humidifiers; air purifiers; steam heating apparatus for industrial purposes; dehumidifiers for industrial purposes; 
pavement heating apparatus for industrial purposes; solar thermal collectors [heating]; towel steamers for beauty salon 
use; hair drying apparatus for beauty salon use; hair dryers for beauty salon use; hair steamers for beauty salon use; 
shampoo basins for barbers' shop; electric lamps; apparatus for lighting; household electrothermic appliances; electric 
rice cookers for household purposes; electric water purifying apparatus for household purposes; household 
electrothermic appliances for beauty or sanitary purposes, namely, facial equipment using ultrasonic waves for 
household purposes, hair dryers for household purposes, electric hair steamers for household use, electric hair dyeing 
apparatus for household purposes, electric hair drying apparatus for household purposes, steam facial apparatus, 
namely, saunas for household purposes, electric automatic hair washing apparatus for household purposes; water 
purifiers for household purposes, non-electric; solar water heaters.

Cl.32;Beers; soft drinks; non-carbonated soft drinks; non-alcoholic carbonated drinks; drinking water; table waters; 
mineral water beverages; fruit juices; non-alcoholic vegetable juice beverages; extracts of hops for making beer; whey 
beverages.
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Priority claimed from 27/03/2017; Application No. : 2017711193 ;Russian Federation 

3679647    12/05/2017
[International Registration No. : 1375519]
HABAR-LINK DEVELOPMENT LIMITED
1061 Nicosia, Klimentos 41-43, Aliments Tower, Flat/Office 25 Ciprus Cyprus

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware for telecommunications; interactive multimedia computer programs; computer software, 
recorded; instant messaging software; downloadable instant messaging software; computer software for processing 
images, graphics and text; computer software for wireless network communications; computer software for organizing 
and viewing digital images and photographs; software for creating, viewing, transfering and exchanging of text, audio and 
video files, animated files; computer programmes [programs], recorded; computer game software; computer programs 
[downloadable software]; computer programs [downloadable software] for creating and viewing digital images and 
photographs; computer operating programs, recorded; integrated circuit cards [smart cards]; audiovisual teaching 
apparatus; video recorders; sound reproduction apparatus; downloadable ring tones for mobile phones; downloadable 
image files; downloadable music files; animated cartoons.

Cl.38;Wireless broadcasting; electronic bulletin board services [telecommunications services]; information about 
telecommunication; providing user access to global computer networks; providing access to databases; providing 
telecommunications connections to a global computer network; video-on-demand transmission; message sending; 
computer aided transmission of messages and images; transmission of digital files; providing online forums; 
videoconferencing services; electronic exchanging of text, audio and video files, animated files; rental of 
telecommunication equipment; transmission of electronic mail; telephone services; voice mail services; streaming of 
data; telegraph services.

Cl.42;Industrial design; computer virus protection services; consultancy in the design and development of computer 
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hardware; computer software consultancy; updating of computer software; monitoring of computer systems by remote 
access; software as a service [SaaS]; maintenance of computer software; conversion of data or documents from physical 
to electronic media; rental of computer software; hosting computer sites [web sites]; duplication of computer programs; 
computer software design; computer programming; creating and maintaining web sites for others.

7651



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 17/01/2017; Application No. : 701027 ;Switzerland 

3679679    12/07/2017
[International Registration No. : 1375075]
Philip Morris Products S.A.
Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; batteries for electronic devices that are used for heating tobacco, chargers for 
electronic devices that are used for heating tobacco; USB chargers for electronic devices that are used for heating 
tobacco; car chargers for electronic cigarettes; car chargers for devices that are used for heating tobacco; battery 
chargers for electronic cigarettes; boxes for the aforementioned goods.

Cl.14;Precious metals and their alloys and goods made of precious metals or coated therewith, not included in other 
classes; jewelry, precious stones; timepieces and chronometric instruments.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter, including 
magazines, books, brochures, calendars, catalogues; photographs; stationery; instructional and teaching material (except
apparatus); paper, cardboard and plastic materials for wrapping and packaging, not included in other classes.

Cl.18;Leather and imitations of leather, and goods made of these materials not included in other classes; skins and 
hides; multipurpose bags, briefcases, carrying cases, pocket wallets, purses, key cases, card cases, luggage tags, 
handbags; trunks, suitcases, traveling bags, garment bags for travel, rucksacks, backpacks, makeup bags; umbrellas, 
parasols and walking sticks.

Cl.25;Clothing, footwear and headgear.

Cl.34;Wired vaporizers for electronic cigarettes and electronic smoking devices; tobacco, raw or manufactured; 
tobacco products, including cigars, cigarettes, cigarillos, tobacco for roll-your-own cigarettes, pipe tobacco, chewing 
tobacco, snuff tobacco, kretek; snus; tobacco substitutes (not for medical purposes); smokers' articles, including 
cigarette paper and tubes, cigarette filters, tobacco tins, cigarette cases and ashtrays, pipes, pocket apparatus for rolling 
cigarettes, lighters; matches; tobacco sticks, tobacco products for the purpose of being heated, electronic devices and 
their parts for the purpose of heating cigarettes or tobacco in order to release nicotine-containing aerosol for inhalation; 
liquid nicotine solutions for use in electronic cigarettes; electronic smoking devices; electronic cigarettes; electronic 
cigarettes as substitute for traditional cigarettes; electronic devices for the inhalation of nicotine-containing aerosol; oral 
vaporizing devices for use by smokers, tobacco products and tobacco substitutes; smokers' articles for electronic 
cigarettes; parts and fittings for the aforesaid products included in class 34; devices for extinguishing heated cigarettes 
and cigars as well as heated tobacco sticks; electronic rechargeable cigarette cases; boxes for the aforementioned 
goods.
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Priority claimed from 02/02/2017; Application No. : 016313546 ;European Union 

3679726    18/07/2017
[International Registration No. : 1374990]
Hettich Marketing- und Vertriebs GmbH & Co. KG
Vahrenkampstraße 12-16 32278 Kirchlengern Germany

Proposed to be Used
IR DIVISION
Cl.6;Fittings of metal for furniture; furniture joints of metal; pull-out guides of metal.

Cl.7;Drive units and engines for and in connection with furniture fittings, furniture hinges, pull-out guides and furniture, 
furniture bodies, drawers and organisational elements (parts of furniture); electric door openers being furniture door 
openers, hatch openers, household appliance door openers; electric opening and closing mechanisms for furniture, 
namely electric furniture hinges and pull-out guides; mechanical door openers being furniture door openers, hatch 
openers, household appliance door openers.

Cl.8;Hand-operated tools and devices (adjustment elements) for and in connection with furniture fittings, furniture 
hinges, pull-out guides, door openers and hatches, and furniture, furniture bodies, drawers and organisational elements 
(parts of furniture).

Cl.9;Computer software for controllers in connection with furniture fittings, furniture hinges, pull-out guides, door 
openers and hatches, and furniture, furniture bodies, drawers and organisational elements (parts of furniture); 
electrical/electronic controllers for and in connection with furniture fittings, furniture hinges, pull-out guides, door 
openers and hatches, and furniture, furniture bodies, drawers and organisational elements (parts of furniture).

Cl.20;Furniture fittings, not of metal; furniture joints (non-metallic -); pull-out guides, not of metal; furniture and 
furniture bodies, and drawers and organisational elements (parts of furniture).
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Priority claimed from 25/04/2017; Application No. : 30 2017 010 240 ;Germany 

3679762    19/05/2017
[International Registration No. : 1375478]
Merck KGaA
Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, measuring, signaling and control apparatus and instruments; computer software; mobile medical apps 
and web applications (software) to support patients with chronic diseases; mobile medical apps; computer software 
platforms; digital telephone platforms; information software platforms on the Internet; electronic publications.

Cl.16;Paper, paperboard; printed matter; photographs; stationery and office requisites, except furniture; instructional 
and teaching materials.

Cl.38;Providing access to platforms and portals on the Internet; electronic communication by means of chatrooms, 
chat lines and Internet forums.

Cl.41;Education, teaching and training; publishing of medical publications; providing of electronic publications (not 
downloadable); conducting courses, seminars and workshops; organization and conducting of conferences, congresses 
and symposiums; publishing of medical magazines, books and manuals.

Cl.44;Medical services; health and beauty care for people; medical consultancy and care services; information and 
advice on health.
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Priority claimed from 01/01/2017; Application No. : 699913 ;Switzerland 

3680360    11/05/2017
[International Registration No. : 1374931]
Kuhn Rikon AG
CH-8486 Rikon im Tösstal Switzerland

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements, non-electric fruit peelers, non-electric vegetable peelers, non-electric 
can openers, knife sheaths, rasps, non-electric cheese slicers, pizza slicers, vegetable slicers; knives (hand tools), 
including bread knives, cleavers, mincing knives, kitchen knives for chopping, kitchen knives, kitchen knives for slicing 
fish, cutters, vegetable choppers, household knives, chef knives, ceramic knives, blades for knives; scissors, including 
multipurpose shears, scissors for household use; knives, forks and spoons, including fondue forks and serving spoons; 
all the aforesaid goods of Swiss origin.

Cl.21;Household or kitchen utensils and containers, dishes, pastry cutters, bread boards, basting spoons, mixing 
spoons, spatulas for kitchen use, sifters, non-electric whisks for household purposes, pepper shakers, salt cellars, hand-
operated spice mills, hand-operated mills for domestic purposes, scoops being tableware, tart scoops, garlic presses, 
potato presses, non-electric utensils for crushing fruits and vegetables, salad spinners, kitchen utensils (not of precious 
metal); protective covers for pans; bottles; cooking utensils, non-electric pressure cookers, cooking pots, frying pans, 
stew-pans, woks, cooking pot sets, non-electric food steamers, not electrically heated hot pots; glassware, porcelain and 
earthenware; tea sets, serving trays and liqueur sets; trivets (table utensils); potholders, oven mitts; cake molds, cookery 
molds; heat-insulated containers; articles for cleaning purposes for household and kitchen use; serving ladles; serving 
tongs; serving forks; all the aforesaid goods of Swiss origin.
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Priority claimed from 28/03/2017; Application No. : 30 2017 007 777 ;Germany 

3680366    19/07/2017
[International Registration No. : 1374832]
Roche Diagnostics GmbH
Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the field of medicine, medical research and clinical research; medical software for the field of 
health IT and eHealth; software for use in healthcare information management; downloadable computer databases 
containing information in the field of medicine; downloadable software for accessing, organizing, interpreting and 
analyzing information from databases in the medical field; computer databases, in particular computer databases 
containing information about clinical, molecular, scientific and patient specific data; computer software for authorizing 
access to medical databases, in particular application software, interface software, software drives, data communication 
software and interactive computer software; downloadable cloud computing software.

Cl.42;Design and development of computer hardware and software; hosting services and software as a service and 
rental of software; IT consultancy and information; providing temporary use of non-downloadable computer software for 
viewing, analyzing, managing, reporting, and archiving digital images for use in the field of medicine, medical research 
and clinical research; application service provider [ASP] services, namely, providing online non-downloadable software 
for use in the field of medicine; providing virtual computer systems through cloud computing; development of non-
downloadable online computer portal for the storage of scientific data; electronic storage of medical data and information 
for physicians and healthcare professionals.
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Priority claimed from 02/12/2016; Application No. : 30 2016 034 183 ;Germany 

3680397    02/06/2017
[International Registration No. : 1374984]
ByNacht GmbH
Van-der-Smissen-Straße 1 22767 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; soaps, perfumeries, essential oils, cosmetics, hair 
lotions, dentifrices; aromatherapy preparations.

Cl.5;Pharmaceuticals, medical and veterinary preparations for application to the skin, all aforementioned being non-
prescriptive preparations; sanitary preparations for medical purposes; dietetic food and substances adapted for medical 
or veterinary use, food for babies; dietary supplements for humans and animals; disinfectants.
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Priority claimed from 24/01/2017; Application No. : 016283327 ;European Union 

3680400    24/07/2017
[International Registration No. : 1374830]
Siemens Aktiengesellschaft
Werner-von-Siemens-Str. 1 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric signaling, measuring, counting, recording, monitoring, controlling, regulating and switching devices; 
electric apparatus for the input, processing, transmission, storage and output of data; electric and electronic instruments 
and apparatus for data capture and control; electric and electronic alarm devices and installations including devices and 
installations for protecting objects including burglar and rape alarms, security cameras and installations, entry camera 
and security installations and video surveillance equipment; warning and protection devices against water and fire 
damage; electrical access control apparatus; electronic access control system for buildings; electrical access control 
apparatus; data processing equipment and computers and peripheral devices therefor; readers (data processing 
equipment); data processing programs, in particular in the field of building technology and building automation.

Cl.11;Lighting, heating, steam generating, refrigerating, air conditioning and ventilating apparatus and facilities as well 
as components thereof.

Cl.35;Business management; business organisational consultancy in the field of building automation; business 
organisational project management in the field of building automation.

Cl.36;Financial and insurance consultancy in the field of building technology and building automation; real estate 
affairs.

Cl.37;Building construction; repair in the field of building technology and building automation; installation in the field 
of building technology and building automation; assembly, maintenance and repair of installations, equipment and 
apparatus in the field of building technology and building automation.

Cl.42;Technical planning, research and technical development of installations, equipment and apparatus, in particular 
in the field of building technology and building automation; technological consultancy and surveying in the field of 
building technology and building automation; creation and rental of data processing and process technology programs; 
technical project management in the field of building technology and building automation; design and development of 
computer hardware and software; provision of technological consultancy; conducting technical project studies; technical 
project management in the field of electronic data processing; maintenance and installation of software.
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Priority claimed from 20/06/2017; Application No. : 2017-082032 ;Japan 

3680469    27/07/2017
[International Registration No. : 1375615]
ENRISSION Co., Ltd.
Bld. imadegawa 2 2-E, Sakura, 313, Imadegawacho, Kamigyo-ku, Kyoto-shi Kyoto 602-0033 Japan

Proposed to be Used
IR DIVISION
Cl.35;Career consultancy; providing employment information; recruitment advertising; advertising and publicity 
services; promoting the goods and services of others through the administration of sales and promotional incentive 
schemes involving trading stamps; providing information relating to recruitment activity of companies; providing 
business information; business management analysis or business consultancy; marketing research or analysis; 
providing information concerning commercial sales; business management of hotels; employment agency services; 
compilation of information into computer databases; reception services for visitors in buildings.

Cl.41;Organization and arranging of job placement seminars; organization, arranging and conducting of company 
presentation sessions for job placement; educational and instruction services relating to arts, crafts, sports or general 
knowledge; arranging, conducting and organization of seminars; providing electronic publications; reference libraries of 
literature and documentary records; book rental; publication of books; arranging and planning of movies, shows, plays or 
musical performances; organization of entertainment events excluding movies, shows, plays, musical performances, 
sports, horse races, bicycle races, boat races and auto races; providing facilities for movies, shows, plays, music or 
educational training.

Cl.43;Providing food and beverages; providing temporary accommodation; accommodation bureaux [brokering 
reservations for hotels, boarding houses or the like]; providing conference rooms; providing facilities for exhibitions.
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3680471    04/08/2017
[International Registration No. : 1375646]
"AvantaSience" Limited Liability Company
Krzhizhanovskogo street, 24/35, building 4, RU-117218 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Toilet water; greases for cosmetic purposes; hair lotions; lotions for cosmetic purposes; oils for cosmetic 
purposes; soap; eau de Cologne; pomades for cosmetic purposes; shaving preparations; shampoos; lipsticks; 
dentifrices; cosmetic creams; skin whitening creams; beauty masks; cosmetic kits; cosmetic preparations for baths; 
cosmetics; eyebrow cosmetics; sun-tanning preparations [cosmetics]; cosmetic preparations for eyelashes; cosmetic 
preparations for skin care; perfumery; essential oils; toiletry preparations; mouthwashes, not for medical purposes; 
make-up powder; bath salts, not for medical purposes; cakes of toilet soap; talcum powder, for toilet use.

Cl.44;Medical services; hygienic and beauty care for human beings.
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3680490    11/08/2017 

[International Registration No. : 1375604] 
 

 

"Office-impex" Limited liability company 
ul. 45-oi Strelkovoy Divizii, 261a RU-394026 Voronezh Russian Federation

Proposed to be Used 

IR DIVISION 

Cl.3;Abrasives; descaling preparations for household purposes; antistatic preparations for household 
purposes; aromatics [essential oils]; cake flavorings [essential oils]; flavorings for beverages [essential oils]; 
breath freshening sprays; canned pressurized air for cleaning and dusting purposes; polishing stones; 
abrasive paper; emery paper; polishing paper; petroleum jelly for cosmetic purposes; cotton wool for 
cosmetic purposes; sachets for perfuming linen; adhesives for cosmetic purposes; scented water; Javelle 
water; lavender water; toilet water; laundry wax; floor wax; non-slipping wax for floors; depilatory wax; 
mustache wax; tailors' wax; polish for furniture and flooring; shoemakers' wax; polishing wax; heliotropine; 
dental bleaching gels; geraniol; make-up; scented wood; perfumes; non-slipping liquids for floors; windshield 
cleaning liquids; greases for cosmetic purposes; volcanic ash for cleaning; perfumery; decorative transfers 
for cosmetic purposes; ionone [perfumery]; shaving stones [astringents]; smoothing stones; eyebrow pencils; 
cosmetic pencils; silicon carbide [abrasive]; carbides of metal [abrasives]; alum stones [astringents]; tripoli 
stone for polishing; adhesives for affixing false eyelashes; adhesives for affixing false hair; quillaia bark for 
washing; corundum [abrasive]; beard dyes; colorants for toilet purposes; cosmetic dyes; laundry starch; 
laundry glaze; creams for leather; polishing creams; shoe polish; cosmetic creams; skin whitening creams; 
polishing rouge; incense; hair spray; nail polish; hair lotions; lotions for cosmetic purposes; after-shave 
lotions; beauty masks; oils for perfumes and scents; oils for cosmetic purposes; oils for toilet purposes; 
essential oils; essential oils of cedarwood; essential oils of lemon; oils for cleaning purposes; bergamot oil; 
gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; oil of turpentine for degreasing; whiting; cleaning 
chalk; almond milk for cosmetic purposes; cleansing milk for toilet purposes; musk [perfumery]; soap; 
deodorant soap; shaving soap; soap for brightening textile; cakes of toilet soap; antiperspirant soap; soap for 
foot perspiration; almond soap; mint for perfumery; cosmetic kits; emery; false nails; eau de Cologne; bases 
for flower perfumes; cotton sticks for cosmetic purposes; joss sticks; pastes for razor strops; toothpaste; 
dentifrices; pumice stone; hydrogen peroxide for cosmetic purposes; abrasive cloth; glass cloth [abrasive 
cloth]; lipsticks; pomades for cosmetic purposes; shaving preparations; cosmetic preparations for baths; 
toiletry preparations; hair waving preparations; laundry soaking preparations; grinding preparations; 
smoothing preparations [starching]; color-removing preparations; polishing preparations; denture polishes; 
mouthwashes, not for medical purposes; cosmetic preparations for slimming purposes; starch glaze for 
laundry purposes; furbishing preparations; fabric softeners for laundry use; dry-cleaning preparations; paint 
stripping preparations; lacquer-removing preparations; make-up removing preparations; floor wax removers 
[scouring preparations]; nail care preparations; cleaning preparations; preparations for cleaning dentures; 
wallpaper cleaning preparations; preparations for unblocking drain pipes; laundry preparations; color- 
[colour-] brightening chemicals for household purposes [laundry]; shining preparations [polish]; make-up 
powder; diamantine [abrasive]; stain removers; scouring solutions; false eyelashes; tissues impregnated with 
cosmetic lotions; safrol; laundry blueing; turpentine for degreasing; potpourris [fragrances]; bleaching soda; 
washing soda, for cleaning; bath salts, not for medical purposes; bleaching salts; fumigation preparations 
[perfumes]; preservatives for leather [polishes]; ammonia [volatile alkali] [detergent]; astringents for cosmetic 
purposes; eyebrow cosmetics; makeup preparations; sun-tanning preparations [cosmetics]; hair dyes; 
neutralizers for permanent waving; preparations to make the leaves of plants shiny; cosmetic preparations for 
eyelashes; depilatory preparations; cosmetic preparations for skin care; shoe cream; cosmetics; cosmetics 
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for animals; mascara; detergents, other than for use in manufacturing operations and for medical purposes; 
degreasers, other than for use in manufacturing processes; bleaching preparations [decolorants] for cosmetic 
purposes; antiperspirants [toiletries]; talcum powder, for toilet use; terpenes [essential oils]; cloths 
impregnated with a detergent for cleaning; shampoos; shampoos for pets; sandpaper; soda lye; extracts of 
flowers [perfumes]; ethereal essences; badian essence; mint essence [essential oil]. 

Cl.6;Aluminium; fittings of metal for compressed air lines; fittings of metal for building; white metal; 
beacons of metal, non-luminous; vats of metal; beams of metal; joists of metal; bottles [metal containers] for 
compressed gas or liquid air; tin cans; reels of metal, non-mechanical, for flexible hoses; swimming pools 
[structures] of metal; beryllium [glucinium]; blooms [metallurgy]; ingots of common metal; anchors; bolts of 
metal; eye bolts; casks of metal; mooring buoys of metal; barrels of metal; identification bracelets of metal; 
bronze; bells for animals; bells; letters and numerals of common metal, except type; silos of metal; busts of 
common metal; vanadium; valves of metal, other than parts of machines; screws of metal; aviaries 
[structures] of metal; tungsten; hoppers of metal, non-mechanical; gates of metal; sleeves [metal hardware]; 
ferrules of metal for handles; signboards of metal; diving boards of metal; loading gauge rods, of metal, for 
railway waggons; nuts of metal; galena [ore]; hafnium [celtium]; nails; tacks [nails]; horseshoe nails; 
germanium; vice claws of metal; doors of metal; chimney pots of metal; memorial plates of metal; chimney 
shafts of metal; wall plugs of metal; troughs of metal for mixing mortar; packaging containers of metal; 
containers of metal for storing acids; jalousies of metal; iron strip; roof gutters of metal; street gutters of 
metal; tinplate; door bolts of metal; window fasteners of metal; bolts, flat; binding screws of metal for cables; 
crampons of metal [cramps]; wheel clamps [boots]; rivets of metal; padlocks; box fasteners of metal; locks of 
metal for bags; locks of metal for vehicles; locks of metal, other than electric; spring locks; closures of metal 
for containers; bungs of metal; latches of metal; tension links; couplings of metal for chains; door bells of 
metal, non-electric; road signs, non-luminous and non-mechanical, of metal; registration plates of metal; 
signs, non-luminous and non-mechanical, of metal; buckles of common metal [hardware]; bronzes [works of 
art]; works of art of common metal; hardware of metal, small; indium; cabanas of metal; telephone booths of 
metal; cadmium; paint spraying booths of metal; telpher cables; ropes of metal; greenhouse frames of metal; 
framework of metal for building; cornices of metal; cermets; water-pipe valves of metal; drain traps [valves] 
of metal; metal cages for wild animals; keys; mooring bollards of metal; cobalt, raw; chill-molds [foundry]; 
elbows of metal for pipes; bed casters of metal; furniture casters of metal; manifolds of metal for pipelines; 
casings of metal for oilwells; chimney cowls of metal; bottle caps of metal; sealing caps of metal; tent pegs 
of metal; pegs of metal; metal rings for keys; copper rings; rings of metal; ferrules of metal; door fittings of 
metal; fittings of metal for windows; buildings, transportable, of metal; steel buildings; containers of metal 
[storage, transport]; guard rails of metal; baskets of metal; door frames of metal; stringers [parts of 
staircases] of metal; taps of metal for casks; tubbing of metal; roofing of metal; brackets of metal for 
building; turntables [railways]; manhole covers of metal; pitons of metal; hooks [metal hardware]; pot hooks 
of metal; hooks of metal for roofing slates; hooks of metal for clothes rails; clothes hooks of metal; chicken-
houses of metal; wrapping or binding bands of metal; scaffolding of metal; staircases of metal; ladders of 
metal; limonite; steel sheets; cast steel; traps for wild animals; magnesium; manganese; reinforcing 
materials, of metal, for concrete; reinforcing materials of metal for machine belts; reinforcing materials of 
metal for pipes; reinforcing materials of metal for building; brazing alloys; railway material of metal; materials 
of metal for funicular railway permanent ways; building materials of metal; refractory construction materials 
of metal; masts of metal; steel masts; German silver; sheets and plates of metal; common metals, unwrought 
or semi-wrought; pyrophoric metals; metals in powder form; moldings of metal for cornices; molybdenum; 
metal knockers; pipe muffs of metal; monuments of bronze for tombs; tombs of metal; flashing of metal for 
building; roof flashing of metal; fish plates [rails]; anvils; anvils [portable]; beak-irons [bick-irons]; ferrules of 
metal for walking sticks; rope thimbles of metal; handcuffs; duckboards of metal; belt stretchers of metal; 
stretchers for metal bands [tension links]; wire stretchers [tension links]; stretchers for iron bands [tension 
links]; nickel silver; nickel; niobium; grease nipples; binding thread of metal for agricultural purposes; thread 
of metal for tying-up purposes; braces of metal for handling loads; wall claddings of metal for building; 
enclosures of metal for tombs; laths of metal; barrel hoops of metal; palings of metal; crash barriers of metal 
for roads; tree protectors of metal; trellis of metal; windows of metal; ironwork for doors; ironwork for 
windows; tin; shuttering of metal for concrete; filings of metal; poles of metal for power lines; props of metal; 
branching pipes of metal; monuments of metal; monuments of metal for tombs; wainscotting of metal; 
signalling panels, non-luminous and non-mechanical, of metal; building panels of metal; partitions of metal; 
lintels of metal; casement windows of metal; strap-hinges of metal; shims; rocket launching platforms of 
metal; transport pallets of metal; platforms, prefabricated, of metal; floor tiles of metal; tiles of metal for 
building; anchor plates; armour plate; grave slabs of metal; tile floorings of metal; iron slabs; lead seals; 
loading pallets of metal; handling pallets of metal; firedogs [andirons]; paving blocks of metal; roof coverings 
of metal; linings of metal for building; steel strip; door panels of metal; floors of metal; sills of metal; ceilings 
of metal; gold solder; silver solder; door closers, non-electric; door openers, non-electric; collars of metal for 
fastening pipes; floating docks of metal, for mooring boats; aluminium wire; iron wire; wire of common metal; 
wire of common metal alloys, except fuse wire; barbed wire; copper wire, not insulated; soldering wire of 
metal; steel wire; springs [metal hardware]; rods of metal for welding; rods of metal for brazing and welding; 
rods of metal for brazing; window frames of metal; frames of metal for building; containers of metal for liquid 
fuel; containers of metal for compressed gas or liquid air; tanks of metal; floating containers of metal; rails of 
metal; furnace fireguards of metal; grilles of metal; runners of metal for sliding doors; window pulleys; iron 
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ores; ores of metal; chrome ores; door handles of metal; knobs of metal; sheet piles of metal; safes [strong 
boxes]; insect screens of metal; burial vaults of metal; foot scrapers; cable joints of metal, non-electric; 
junctions of metal for pipes; nozzles of metal; anti-friction metal; silver-plated tin alloys; alloys of common 
metal; sheaf binders of metal; bindings of metal; shutters of metal; outdoor blinds of metal; steel alloys; 
tinfoil; statues of common metal; figurines [statuettes] of common metal; cask stands of metal; tombstone 
stelae of metal; bars for metal railings; advertisement columns of metal; posts of metal; telegraph posts of 
metal; railway points; step stools of metal; slings of metal for handling loads; stair treads [steps] of metal; 
chests of metal; machine belt fasteners of metal; tombstone plaques of metal; identity plates of metal; 
tantalum [metal]; greenhouses of metal, transportable; titanium; wire cloth; tombac; mobile boarding stairs of 
metal for passengers; cables of metal, non-electric; wire rope; pipework of metal; penstock pipes of metal; 
water-pipes of metal; gutter pipes of metal; ducts of metal for ventilating and air-conditioning installations; 
drain pipes of metal; chimneys of metal; pipes of metal; ducts of metal, for central heating installations; steel 
pipes; angle irons of metal; tinplate packings; door fasteners of metal; door stops of metal; stops of metal; 
window stops of metal; sash fasteners of metal for windows; bicycle parking installations of metal; wind-
driven bird-repelling devices made of metal; towel dispensers, fixed, of metal; tungsten iron; molybdenum 
iron; silicon iron; titanium iron; chrome iron; flanges of metal [collars]; weather- or wind-vanes of metal; 
aluminium foil; foils of metal for wrapping and packaging; ice moulds of metal; foundry molds [moulds] of 
metal; fittings of metal for coffins; fittings of metal for beds; fittings of metal for furniture; building or 
furniture fittings of nickel-silver; clips of metal for pipes; chromium; cattle chains; chains of metal; safety 
chains of metal; zinc; zirconium; roofing tiles of metal; cast iron, unwrought or semi-wrought; washers of 
metal; balls of steel; hinges of metal; poles of metal; crampons [climbing irons]; cashboxes of metal; safety 
cashboxes; chests of metal for food; pulleys of metal, other than for machines; railroad ties of metal; window 
casement bolts; cotter pins of metal; spurs; pins [hardware]; roller blinds of steel; latch bars of metal; 
badges of metal for vehicles; lock bolts; tool chests of metal, empty; boxes of common metal; letter boxes of 
metal. 

Cl.9;DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; answering 
machines; accumulators, electric; accumulators, electric, for vehicles; actinometers; alidades; altimeters; 
ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; high-frequency apparatus; 
remote control apparatus; electro-dynamic apparatus for the remote control of railway points; electro-dynamic 
apparatus for the remote control of signals; monitoring apparatus, electric; sound recording apparatus; 
distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; breathing apparatus for underwater swimming; 
cash registers; electric apparatus for commutation; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; radiological apparatus for industrial purposes; blueprint apparatus; 
flashing lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; 
phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; salinometers; acidimeters 
for batteries; aerometers; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; batteries, electric; betatrons; binoculars; electronic tags for goods; computer memory devices; fire 
hose nozzles; encoded identification bracelets, magnetic; safety tarpaulins; signalling buoys; life buoys; 
marking buoys; directional compasses; vacuum gauges; electrolysers; variometers; scales; letter scales; 
precision balances; levelling staffs [surveying instruments]; camcorders; video cassettes; video telephones; 
video screens; micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; 
voltmeters; mechanical signs; switchboxes [electricity]; current rectifiers; gas testing instruments; 
galvanometers; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] 
for doors; holograms; plotters; loudspeakers; plumb bobs; range finders; densimeters; densitometers; optical 
goods; detectors; smoke detectors; counterfeit [false] coin detectors; transparencies [photography]; slide 
projectors; dictating machines; dynamometers; floppy disks; sound recording discs; disks, magnetic; optical 
discs; circular slide rules; disk drives for computers; DNA chips; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; identification threads for electric wires; nose clips for divers and 
swimmers; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; acoustic conduits; 
mirrors for inspecting work; road signs, luminous or mechanical; signs, luminous; marine depth finders; 
probes for scientific purposes; buzzers; needles for record players; measures; pressure measuring apparatus; 
simulators for the steering and control of vehicles; inverters [electricity]; pressure indicators; temperature 
indicators; incubators for bacteria culture; measuring instruments; mathematical instruments; levelling 
instruments; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not 
for the treatment of air or water; spark-guards; coaxial cables; fibre [fiber (Am.)] optic cables; cables, electric; 
calipers; slide calipers; screw-tapping gauges; calculating machines; pocket calculators; decompression 
chambers; cinematographic cameras; electronic pens [visual display units]; holders for electric coils; identity 
cards, magnetic; video game cartridges; encoded magnetic cards; riding helmets; protective helmets; carriers 
for dark plates [photography]; automated teller machines [ATM]; cathodes; choking coils [impedance]; coils, 
electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; electronic agendas; push buttons for bells; mouse 
pads; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; protective suits for aviators; 
commutators; compact discs [audio-video]; comparators; marine compasses; computers; notebook 
computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; branch 
boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for 
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loudspeakers; diving suits; reflecting discs for wear, for the prevention of traffic accidents; covers for electric 
outlets; logs [measuring instruments]; lasers, not for medical purposes; lactodensimeters; lactometers; 
darkroom lamps [photography]; neon signs; thermionic tubes; amplifying tubes; flashlights [photography]; 
head cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; yardsticks; 
slide-rules; contact lenses; optical lenses; optical condensers; electricity conduits; measuring spoons; 
magnifying glasses [optics]; thread counters; magnets; decorative magnets; resuscitation mannequins 
[teaching apparatus]; computer mouse; pressure gauges; divers' masks; solderers' helmets; protective 
masks; voting machines; money counting and sorting machines; material testing instruments and machines; 
megaphones; diaphragms for scientific apparatus; metal detectors for industrial or military purposes; 
metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-
operated apparatus; coin-operated mechanisms for television sets; micrometers; microprocessors; 
microscopes; microtomes; microphones; modems; lightning conductors [rods]; monitors [computer 
hardware]; junction sleeves for electric cables; teeth protectors; knee-pads for workers; headphones; 
surveyors' levels; verniers; sound recording carriers; magnetic data media; optical data media; sheaths for 
electric cables; identification sheaths for electric wires; weighing machines; punched card machines for 
offices; life saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; 
objectives [lenses] [optics]; lenses for astrophotography; egg-candlers; fire extinguishers; electrified fences; 
limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection 
against fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers 
[ozonators]; octants; eyepieces; ohmmeters; eyeglass frames; oscillographs; plumb lines; eyeglasses; 
sunglasses; goggles for sports; signalling panels, luminous or mechanical; radio pagers; pince-nez; 
electronic pocket translators; transmitters [telecommunication]; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against 
X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; 
pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; compact disc 
players; cassette players; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; 
laboratory trays; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; 
converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; 
distance recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; 
appliances for measuring the thickness of leather; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and 
instruments; weighing apparatus and instruments; navigational instruments; optical apparatus and 
instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring 
apparatus; measuring devices, electric; boiler control instruments; meteorological instruments; naval 
signalling apparatus; observation instruments; navigation apparatus for vehicles [on-board computers]; 
satellite navigational apparatus; regulating apparatus, electric; precision measuring apparatus; audio- and 
video-receivers; prisms [optics]; printers for use with computers; apparatus for changing record player 
needles; retorts' stands; drainers for use in photography; cleaning apparatus for sound recording discs; fire 
beaters; telescopic sights for firearms; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; 
computer programmes [programs], recorded; computer game software; computer programs [downloadable 
software]; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; 
vacuum tubes; masts for wireless aerials; radios; vehicle radios; frames for photographic transparencies; 
walkie-talkies; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; 
marking gauges [joinery]; relays, electric; rheostats; respirators for filtering air; retorts; refractometers; 
refractors; grids for batteries; horns for loudspeakers; saccharometers; optical fibers [fibres] [light 
conducting filaments]; traffic lights; dog whistles; signalling whistles; sextants; inductors [electricity]; safety 
nets; fire alarms; signals, luminous or mechanical; sirens; scanners [data processing equipment]; integrated 
circuit cards [smart cards]; connections for electric lines; couplings, electric; sonars; sound locating 
instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed 
indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against 
accidents; audiovisual teaching apparatus; radiotelegraphy sets; radiotelephony sets; spectacle lenses; anti-
glare glasses; optical glass; personal stereos; stereoscopes; fire boats; sulfitometers; drying racks 
[photography]; spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer 
recorders for vehicles; revolution counters; abacuses; taximeters; ear plugs for divers; tachometers; 
television apparatus; telescopes; teleprompters; teleprinters; cordless telephones; theodolites; thermometers, 
not for medical purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for record 
players; totalizators; transistors [electronic]; protractors [measuring instruments]; step-up transformers; 
transformers [electricity]; vehicle breakdown warning triangles; starter cables for motors; discharge tubes, 
electric, other than for lighting; capillary tubes; X-ray tubes not for medical purposes; telephone receivers; 
quantity indicators; gasoline gauges; water level indicators; electric loss indicators; light-emitting electronic 
pointers; slope indicators; levels [instruments for determining the horizontal]; mercury levels; spirit levels; 
urinometers; amplifiers; particle accelerators; electric installations for the remote control of industrial 
operations; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; sound 
reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for 
medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing 
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apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus for photographic 
prints; optical character readers; centering apparatus for photographic transparencies; dosage dispensers; 
chargers for electric batteries; acoustic alarms; sounding apparatus and machines; editing appliances for 
cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing equipment]; computer 
peripheral devices; demagnetizing apparatus for magnetic tapes; acoustic couplers; alarms; adding 
machines; readers [data processing equipment]; heat regulating apparatus; photocopiers [photographic, 
electrostatic, thermic]; bar code readers; filters for respiratory masks; filters for ultraviolet rays, for 
photography; magic lanterns; optical lamps; signal lanterns; cameras [photography]; glazing apparatus for 
photographic prints; shutters [photography]; darkrooms [photography]; photometers; flash-bulbs 
[photography]; enlarging apparatus [photography]; photovoltaic cells; containers for contact lenses; eyeglass 
cases; containers for microscope slides; cases especially made for photographic apparatus and instruments; 
chromatography apparatus for laboratory use; chronographs [time recording apparatus]; cyclotrons; 
frequency meters; egg timers [sandglasses]; fire blankets; chips [integrated circuits]; pedometers; 
meteorological balloons; electrified rails for mounting spot lights; asbestos screens for firemen; protective 
helmets for sports; tripods for cameras; switchboards; workmen's protective face-shields; projection screens; 
radiology screens for industrial purposes; fluorescent screens; ducts [electricity]; galvanic cells; 
epidiascopes; ergometers; armatures [electricity]. 

Cl.11;Lamp shades; steam accumulators; heat accumulators; defrosters for vehicles; distillation apparatus; 
desiccating apparatus; disinfectant apparatus; air deodorising apparatus; tanning apparatus [sun beds]; 
ionization apparatus for the treatment of air or water; coffee roasters; beverage cooling apparatus; hand 
drying apparatus for washrooms; fruit roasters; water purifying apparatus and machines; refrigerating 
apparatus and machines; drying apparatus and installations; freezers; drying apparatus; structural plates for 
ovens; coolers for furnaces; expansion tanks for central heating installations; flushing tanks; refining towers 
for distillation; bidets; boilers, other than parts of machines; bath tubs; spa baths [vessels]; bath tubs for sitz 
baths; waffle irons, electric; fans [air-conditioning]; fans [parts of air-conditioning installations]; electric fans 
for personal use; roasting spits; refrigerating display cabinets; water heaters; water heaters [apparatus]; water 
flushing installations; air reheaters; extractor hoods for kitchens; gas condensers, other than parts of 
machines; acetylene generators; hydrants; burners; acetylene burners; petrol burners; gas burners; burners 
for lamps; germicidal burners; incandescent burners; oxyhydrogen burners; laboratory burners; oil burners; 
alcohol burners; hot water bottles; footwarmers, electric or non-electric; bed warmers; pocket warmers; grills 
[cooking appliances]; lampshade holders; stills; showers; refrigerating containers; gas lighters; lighters; 
friction lighters for igniting gas; chimney blowers; coils [parts of distilling, heating or cooling installations]; 
furnace ash boxes; evaporators; shower cubicles [enclosures (Am.)]; Turkish bath cabinets, portable; heating 
apparatus; refrigerating chambers; fireplaces, domestic; chimney flues; air valves for steam heating 
installations; level controlling valves in tanks; thermostatic valves [parts of heating installations]; electrically 
heated carpets; light bulbs; light bulbs, electric; solar thermal collectors [heating]; distillation columns; 
furnace grates; ventilation hoods; ventilation hoods for laboratories; lamp globes; air-conditioning apparatus; 
air conditioners for vehicles; gas boilers; laundry room boilers; heating boilers; coffee machines, electric; 
taps [cocks, spigots] [faucets (Am.)] for pipes; taps [faucets]; mixer taps for water pipes; forges, portable; lava 
rocks for use in barbecue grills; electric lights for Christmas trees; acetylene flares; safety lamps; gas lamps; 
curling lamps; germicidal lamps for purifying air; lamps for directional signals of automobiles; light bulbs for 
directional signals for vehicles; arc lamps; laboratory lamps; oil lamps; ultraviolet ray lamps, not for medical 
purposes; miners' lamps; electric lamps; chandeliers; barbecues; watering machines for agricultural 
purposes; footmuffs, electrically heated; heaters for baths; heaters for heating irons; immersion heaters; 
brackets for gas burners; anti-splash tap nozzles; heat pumps; filaments for electric lamps; magnesium 
filaments for lighting; heating filaments, electric; luminous house numbers; heating apparatus for defrosting 
vehicle windows; hot air bath fittings; bath fittings; loading apparatus for furnaces; kiln furniture [supports]; 
sauna bath installations; refrigerating appliances and installations; lamp reflectors; vehicle reflectors; 
hearths; steam boilers, other than parts of machines; pasteurisers; lamp mantles; sockets for electric lights; 
coffee percolators, electric; stoves [heating apparatus]; bakers' ovens; hot air ovens; kitchen ranges [ovens]; 
microwave ovens [cooking apparatus]; microwave ovens for industrial purposes; incinerators; kilns; solar 
furnaces; dental ovens; furnaces, other than for laboratory use; urinals [sanitary fixtures]; feeding apparatus 
for heating boilers; heating plates; cookers; heaters, electric, for feeding bottles; aquarium heaters; aquarium 
lights; clean chambers [sanitary installations]; water intake apparatus; deodorising apparatus, not for 
personal use; apparatus for dehydrating food waste; fumigation apparatus, not for medical purposes; gas 
scrubbing apparatus; oil-scrubbing apparatus; glue-heating appliances; forage drying apparatus; water 
filtering apparatus; air purifying apparatus and machines; ice machines and apparatus; cooling appliances 
and installations; cooking apparatus and installations; lighting apparatus and installations; sanitary apparatus 
and installations; cooking rings; lighting apparatus for vehicles; heating apparatus for solid, liquid or gaseous 
fuels; heating apparatus, electric; hot air apparatus; steam facial apparatus [saunas]; regulating and safety 
accessories for gas apparatus; regulating accessories for water or gas apparatus and pipes; regulating and 
safety accessories for water apparatus; regulating and safety accessories for gas pipes; roasting jacks; plate 
warmers; electric appliances for making yogurt; anti-dazzle devices for automobiles [lamp fittings]; anti-glare 
devices for vehicles [lamp fittings]; rotisseries; radiator caps; diving lights; washers for water taps; radiators 
[heating]; central heating radiators; radiators, electric; sinks; disinfectant dispensers for toilets; drip irrigation 
emitters [irrigation fittings]; light diffusers; nuclear reactors; heat regenerators; pressure water tanks; 
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roasters; lamps; street lamps; ceiling lights; toilet seats; lighting installations for air vehicles; pressure 
cookers, electric; gas scrubbers [parts of gas installations]; lamp glasses; sterilizers; water sterilizers; air 
sterilisers; air dryers; laundry dryers, electric; hair dryers; malt roasters; tobacco roasters; bread toasters; 
discharge tubes, electric, for lighting; lamp chimneys; luminous tubes for lighting; pipes [parts of sanitary 
installations]; flues for heating boilers; boiler pipes [tubes] for heating installations; toilets [water-closets]; 
toilets, portable; humidifiers for central heating radiators; wash-hand basins [parts of sanitary installations]; 
toilet bowls; water conduits installations; air-conditioning installations; desalination plants; installations for 
processing nuclear fuel and nuclear moderating material; watering installations, automatic; cooling 
installations for water; cooling installations for liquids; milk cooling installations; cooling installations for 
tobacco; water purification installations; purification installations for sewage; steam generating installations; 
water distribution installations; air filtering installations; swimming pool chlorinating apparatus; ventilation 
[air-conditioning] installations and apparatus; water softening apparatus and installations; cooling 
installations and machines; heating installations; heaters for vehicles; hot water heating installations; 
polymerisation installations; water supply installations; flare stacks for use in the oil industry; ash conveyor 
installations, automatic; whirlpool-jet apparatus; air cooling apparatus; aquarium filtration apparatus; cooking 
utensils, electric; flaming torches; headlights for automobiles; vehicle headlights; filters for air conditioning; 
filters for drinking water; lights for automobiles; bicycle lights; motorcycle lights; lights for vehicles; electric 
torches; lanterns for lighting; Chinese lanterns; fountains; ornamental fountains; deep fryers, electric; fittings, 
shaped, for ovens; oven fittings made of fireclay; bread-making machines; refrigerators; chromatography 
apparatus for industrial purposes; kettles, electric; dampers [heating]; refrigerating cabinets; ice boxes; 
carbon for arc lamps; heating elements. 

Cl.14;Agates; diamonds; amulets [jewelry]; anchors [clock- and watchmaking]; barrels [clock- and 
watchmaking]; bracelets [jewelry]; watch bands; charms [jewellery, jewelry (Am.)]; key rings [trinkets or fobs]; 
brooches [jewelry]; alarm clocks; pins [jewelry]; ornamental pins; tie pins; pearls made of ambroid [pressed 
amber]; busts of precious metal; pearls [jewelry]; copper tokens; tie clips; cufflinks; gold, unwrought or 
beaten; ivory [jewelry]; works of art of precious metal; jewelry; jewelry of yellow amber; iridium; precious 
stones; semi-precious stones; spun silver [silver wire]; necklaces [jewelry]; rings [jewelry]; boxes of precious 
metal; clock cases; pendulums [clock- and watchmaking]; medals; lockets [jewelry]; precious metals, 
unwrought or semi-wrought; clockworks; coins; gold thread [jewelry]; threads of precious metal [jewelry]; 
silver thread [jewelry]; olivine [gems]; osmium; palladium; platinum [metal]; chronometric instruments; watch 
springs; rhodium; ruthenium; stopwatches; silver, unwrought or beaten; earrings; ingots of precious metals; 
alloys of precious metal; statues of precious metal; figurines [statuettes] of precious metal; watch glasses; 
paste jewelry [costume jewelry]; ornaments [jewelry]; shoe ornaments of precious metal; hat ornaments of 
precious metal; ornaments of jet; cases for clock- and watchmaking; chronographs [watches]; chronometers; 
chronoscopes; chains [jewelry]; watch chains; dials [clock- and watchmaking]; atomic clocks; watches; 
sundials; clocks and watches, electric; control clocks [master clocks]; clocks; wristwatches; jewelry boxes; 
spinel [precious stones]. 

Cl.18;Mountaineering sticks; pocket wallets; business card cases; reins; harness fittings; parts of rubber 
for stirrups; chamois leather, other than for cleaning purposes; umbrellas; parasols; saddlery; frames for 
umbrellas or parasols; handbag frames; cases of leather or leatherboard; valves of leather; whips; imitation 
leather; leather, unworked or semi-worked; leatherboard; casings, of leather, for springs; umbrella rings; hat 
boxes of leather; boxes of leather or leatherboard; boxes of vulcanised fibre; chain mesh purses; purses; 
fastenings for saddles; butts [parts of hides]; saddle trees; bags [envelopes, pouches] of leather, for 
packaging; moleskin [imitation of leather]; travelling sets [leatherware]; knee-pads for horses; muzzles; 
halters; vanity cases, not fitted; leather thread; furniture coverings of leather; clothing for pets; trimmings of 
leather for furniture; collars for animals; music cases; slings for carrying infants; goldbeaters' skin; cat o' 
nine tails; pads for horse saddles; horseshoes; girths of leather; coverings of skins [furs]; horse blankets; 
shoulder belts [straps] of leather; briefcases; fur; haversacks; leather straps; straps for soldiers' equipment; 
harness straps; straps for skates; straps of leather [saddlery]; chin straps, of leather; stirrup leathers; 
umbrella handles; walking stick handles; suitcase handles; rucksacks; travelling bags; riding saddles; net 
bags for shopping; umbrella or parasol ribs; stirrups; bags for climbers; sling bags for carrying infants; 
garment bags for travel; portmanteaux; handbags; leather tool bags, empty; beach bags; bags for sports; 
bags for campers; shopping bags; wheeled shopping bags; school satchels; travelling trunks; nose bags 
[feed bags]; bridoons; walking sticks; umbrella sticks; walking stick seats; bits for animals [harness]; bridles 
[harness]; harness for animals; key cases; horse collars; trunks [luggage]; valises; attaché cases; covers for 
horse saddles; umbrella covers; kid; curried skins; animal skins; cattle skins; leather laces; blinkers 
[harness]; game bags [hunting accessories]. 

Cl.20;Pulleys of plastics for blinds; casks of wood for decanting wine; mooring buoys, not of metal; 
barrels, not of metal; sideboards; busts of wood, wax, plaster or plastic; costume stands; bolsters; fans for 
personal use, non-electric; work benches; vice benches, not of metal; coatstands; coat hangers; display 
stands; showcases [furniture]; newspaper display stands; comb foundations for beehives; signboards of 
wood or plastics; nesting boxes; coffins; doors for furniture; curtain holders [excluding textile]; divans; 
keyboards for hanging keys; display boards; packaging containers of plastic; curtain tie-backs; imitation 
tortoiseshell; locks, not of metal, for vehicles; locks, other than electric, not of metal; bead curtains for 
decoration; mirrors [looking glasses]; hand-held mirrors [toilet mirrors]; bamboo; scratching posts for cats; 
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animal claws; animal hooves; coral; meerschaum; whalebone, unworked or semi-worked; stag antlers; 
tortoiseshell; shells; animal horns; rattan; corozo; plaited straw, except matting; wickerwork; works of art of 
wood, wax, plaster or plastic; cabinet work; reeds [plaiting materials]; settees; curtain rods; drain traps 
[valves] of plastic; water-pipe valves of plastic; staves of wood; mats for infant playpens; saw horses; bed 
casters, not of metal; furniture casters, not of metal; brush mountings; wind chimes [decoration]; cradles; 
tent pegs, not of metal; curtain rings; chests of drawers; containers, not of metal [storage, transport]; floating 
containers, not of metal; lecterns; dog kennels; baskets, not of metal; bakers' bread baskets; bottle casings 
of wood; taps, not of metal, for casks; armchairs; hairdressers' chairs; hospital beds; bedsteads of wood; 
beds; table tops; hooks, not of metal, for clothes rails; curtain hooks; clothes hooks, not of metal; ladders of 
wood or plastics; playpens for babies; mannequins; air mattresses, not for medical purposes; mattresses; 
hydrostatic [water] beds, not for medical purposes; furniture of metal; office furniture; school furniture; 
mobiles [decoration]; curtain rails; furniture; furniture partitions of wood; mother-of-pearl, unworked or semi-
worked; mirror tiles; ambroid plates; registration plates, not of metal; identity plates, not of metal; loading 
pallets, not of metal; handling pallets, not of metal; transport pallets, not of metal; head-rests [furniture]; 
stakes for plants or trees; trestles [furniture]; magazine racks; book rests [furniture]; stands for calculating 
machines; flower-pot pedestals; pet cushions; pillows; cushions; air pillows, not for medical purposes; 
removable mats or covers for sinks; library shelves; shelves for file cabinets; furniture shelves; shelves for 
storage; wood ribbon; straw edgings; towel stands [furniture]; hat stands; inflatable publicity objects; beds 
for household pets; nesting boxes for household pets; bedding, except linen; corks for bottles; corks; 
standing desks; embroidery frames; picture frames; sections of wood for beehives; curtain rollers; door 
handles, not of metal; fishing baskets; writing desks; seats of metal; honeycombs; sofas; statues of wood, 
wax, plaster or plastic; figurines [statuettes] of wood, wax, plaster or plastic; oyster shells; shelving units; 
ambroid bars; umbrella stands; gun racks; dressing tables; typing desks; drafting tables; massage tables; 
tables of metal; desks; tea carts; tables; steps [ladders], not of metal; chairs [seats]; high chairs for babies; 
placards of wood or plastics; stools; crates; trolleys [furniture]; straw mattresses; decorations of plastic for 
foodstuffs; funerary urns; wax figures; door fittings, not of metal; bed fittings, not of metal; furniture fittings, 
not of metal; window fittings, not of metal; covers for clothing [wardrobe]; stuffed animals; stuffed birds; 
chaise longues; screens [furniture]; medicine cabinets; meat safes, not of metal; plate racks; bamboo 
curtains; slatted indoor blinds; indoor window blinds [shades] [furniture]; screens for fireplaces; yellow 
amber; lockers; cases of wood or plastic; chests for toys; letter boxes, not of metal or masonry; bottle racks; 
towel dispensers, fixed, not of metal. 

Cl.21;Indoor aquaria; buckets; china ornaments; dishes; paper plates; saucers; mugs; candy boxes; 
sandwich boxes; bottles; demijohns; busts of porcelain, ceramic or glass; vases; epergnes; fruit cups; bird 
baths; baby baths, portable; plungers for clearing blocked drains; waffle irons, non-electric; coolers [ice 
pails]; coal scuttles; buckets made of woven fabrics; cooking skewers of metal; towel rails; trouser 
stretchers; stretchers for clothing; hair for brushes; bird cages; funnels; carpet beaters [hand instruments]; 
signboards of porcelain or glass; candle extinguishers; flower pots; chamber pots; glue-pots; cruets; 
decanters; combs for animals; abrasive sponges for scrubbing the skin; sponges for household purposes; 
toilet sponges; deodorizing apparatus for personal use; sponge holders; toothpick holders; soap holders; 
holders for flowers and plants [flower arranging]; shaving brush stands; toilet paper holders; ironing boards; 
cutting boards for the kitchen; bread boards; washing boards; strainers; smoke absorbers for household 
purposes; containers for household or kitchen use; kitchen containers; glass jars [carboys]; heat-insulated 
containers for beverages; thermally insulated containers for food; frying pans; closures for pot lids; chamois 
leather for cleaning; toothpicks; ceramics for household purposes; majolica; works of art of porcelain, 
ceramic or glass; brush goods; cleaning instruments, hand-operated; stew-pans; flower-pot covers, not of 
paper; shaving brushes; cages for household pets; polishing leather; shoe trees [stretchers]; napkin rings; 
rings for birds; money boxes, not of metal; bread baskets for household purposes; baskets for household 
purposes; mangers for animals; cookie jars; tea caddies; washtubs; earthenware saucepans; mess-tins; 
cauldrons; coffee percolators, non-electric; coffeepots, non-electric; coffee grinders, hand-operated; beer 
mugs; rat traps; pot lids; aquarium hoods; butter-dish covers; dish covers; cheese-dish covers; pitchers; 
perfume burners; non-electric portable coolers; watering cans; insect traps; mixing spoons [kitchen 
utensils]; scoops [tableware]; pie servers; spatulas for kitchen use; butter dishes; material for brush-making; 
noodle machines, hand-operated; polishing apparatus and machines, for household purposes, non-electric; 
pepper mills, hand-operated; feather-dusters; brooms; isothermic bags; pastry bags; bowls; saucepan 
scourers of metal; soap boxes; mouse traps; cooking pot sets; nozzles for watering cans; pouring spouts; 
nozzles for watering hose; fitted picnic baskets, including dishes; toilet cases; floss for dental purposes; 
fiberglass thread, not for textile use; cookie [biscuit] cutters; pastry cutters; sprinklers; syringes for watering 
flowers and plants; cotton waste for cleaning; wool waste for cleaning; cleaning tow; chopsticks; cocktail 
stirrers; pepper pots; gloves for household purposes; polishing gloves; gardening gloves; plates to prevent 
milk boiling over; trays for household purposes; trays of paper, for household purposes; lazy susans; 
vegetable dishes; cabarets [trays]; heaters for feeding bottles, non-electric; candelabra [candlesticks]; trivets 
[table utensils]; menu card holders; knife rests for the table; flat-iron stands; egg cups; grill supports; 
abrasive pads for kitchen purposes; scouring pads; drinking troughs; powdered glass for decoration; 
pottery; pots; pressure cookers, non-electric; painted glassware; tableware, other than knives, forks and 
spoons; porcelain ware; earthenware; crystal [glassware]; cosmetic utensils; toilet utensils; trouser presses; 
cruet sets for oil and vinegar; spice sets; toilet paper dispensers; apparatus for wax-polishing, non-electric; 
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bottle openers; glove stretchers; boot jacks; crumb trays; tie presses; clothes-pegs; glass stoppers; powder 
compacts; perfume vaporizers; powder puffs; dusting apparatus, non-electric; soap dispensers; combs; 
electric combs; grills [cooking utensils]; sifters [household utensils]; shoe horns; candle rings; salad bowls; 
sugar bowls; beaters, non-electric; whisks, non-electric, for household purposes; services [dishes]; coffee 
services [tableware]; liqueur sets; tea services [tableware]; cinder sifters [household utensils]; tea strainers; 
siphon bottles for carbonated water; pipettes [wine-tasters]; rolling pins, domestic; hot pots, not electrically 
heated; steel wool for cleaning; currycombs; blenders, non-electric, for household purposes; fruit presses, 
non-electric, for household purposes; salt cellars; drinking vessels; vessels of metal for making ices and 
iced drinks; refrigerating bottles; cups of paper or plastic; glasses [receptacles]; drinking glasses; statues of 
porcelain, terra-cotta or glass; figurines of porcelain, ceramic or glass; glass for vehicle windows [semi-
finished product]; plate glass [raw material]; opal glass; glass incorporating fine electrical conductors; 
enameled glass, not for building; vitreous silica fibers [fibres], not for textile use; soup bowls; drying racks 
for laundry; basins [receptacles]; table plates; disposable table plates; graters for kitchen use; insulating 
flasks; indoor terrariums [plant cultivation]; indoor terrariums [vivariums]; cloth for washing floors; cloths for 
cleaning; dusting cloths [rags]; furniture dusters; litter trays for pets; urns; aerosol dispensers, not for 
medical purposes; water apparatus for cleaning teeth and gums; wax-polishing appliances, non-electric, for 
shoes; watering devices; utensils for household purposes; kitchen utensils; cooking utensils, non-electric; 
strainers for household purposes; coffee filters, non-electric; flasks; drinking flasks; molds [kitchen 
utensils]; ice cube molds [moulds]; cookery molds [moulds]; deep fryers, non-electric; comb cases; bread 
bins; fly swatters; teapots; kettles, non-electric; cups; garlic presses [kitchen utensils]; ironing board covers, 
shaped; tea infusers; glass bowls; mops; cocktail shakers; corkscrews; pig bristles; dishwashing brushes; 
brushes for cleaning tanks and containers; lamp-glass brushes; horse brushes; scrubbing brushes; 
toothbrushes; toothbrushes, electric; animal bristles [brushware]; brushes for footwear; toilet brushes; 
brushes; eyebrow brushes; nail brushes; boxes for dispensing paper towels; dustbins; mills for household 
purposes, hand-operated. 

Cl.28;Amusement machines, automatic and coin-operated; toy vehicles; swimming pools [play articles]; 
novelties for parties, dances [party favors, favours]; starting blocks for sports; bodyboards; skating boots 
with skates attached; dolls' feeding bottles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; jigsaw 
puzzles; punching bags; bite sensors [fishing tackle]; hang gliders; flying discs [toys]; discuses for sports; 
dolls' houses; dominoes; surfboards; spring boards [sports articles]; skateboards; sailboards; chessboards; 
checkerboards; darts; Christmas trees of synthetic material; cups for dice; kites; toy dolls; toys for pets; 
plush toys; mobiles [toys]; practical jokes [novelties]; parlor games; board games; ring games; games; 
building games; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis; bingo 
cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles 
[games]; billiard cues; golf clubs; hockey sticks; seal skins [coverings for skis]; bells for Christmas trees; 
dolls' rooms; confetti; explosive bonbons [Christmas crackers]; ice skates; roller skates; dice; paintball guns 
[sports apparatus]; ski bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; 
flippers for swimming; fishing lines; gut for fishing; bows for archery; skis; waterskis; surf skis; mah-jong; 
hunting game calls; puppets; carnival masks; theatrical masks; fencing masks; masts for sailboards; chalk 
for billiard cues; targets; electronic targets; scale model vehicles; balls for games; artificial fishing bait; 
billiard table cushions; knee guards [sports articles]; billiard cue tips; elbow guards [sports articles]; dolls' 
clothes; fencing weapons; twirling batons; paragliders; gloves for games; pinatas; toy pistols; toy air pistols; 
percussion caps [toys]; caps for pistols [toys]; rattles [playthings]; horseshoe games; candle holders for 
Christmas trees; Christmas tree stands; sole coverings for skis; floats for fishing; decoys for hunting or 
fishing; scent lures for hunting or fishing; archery implements; kite reels; soap bubbles [toys]; divot repair 
tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; rackets; surfboard 
leashes; harness for sailboards; weight lifting belts [sports articles]; sling shots [sports articles]; rollers for 
stationary exercise bicycles; harpoon guns [sports articles]; scooters [toys]; sleds [sports articles]; butterfly 
nets; landing nets for anglers; nets for sports; bite indicators [fishing tackle]; appliances for gymnastics; 
quoits; bar-bells; climbers' harness; fishing tackle; artificial snow for Christmas trees; snowshoes; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; tables for table football; 
strings for rackets; cricket bags; golf bags, with or without wheels; slides [playthings]; radio-controlled toy 
vehicles; machines for physical exercises; backgammon games; men's athletic supporters [sports articles]; 
rods for fishing; ornaments for Christmas trees, except illumination articles and confectionery; tennis ball 
throwing apparatus; conjuring apparatus; apparatus for games; bowling apparatus and machinery; counters 
[discs] for games; bags especially designed for skis and surfboards; marbles for games; billiard balls; 
playing balls; paintballs [ammunition for paintball guns] [sports apparatus]; snow globes; chess games; 
checkers [games]; shin guards [sports articles]; camouflage screens [sports articles]; chest expanders 
[exercisers]. 

Cl.42;Computer system analysis; chemical analysis; recovery of computer data; industrial design; graphic 
arts design; computer virus protection services; oil-field surveys; geological surveys; engineering; 
installation of computer software; meteorological information; material testing; textile testing; bacteriological 
research; biological research; geological research; research in the field of environmental protection; 
cosmetic research; mechanical research; chemical research; research and development of new products for 
others; analysis for oil-field exploitation; underwater exploration; technical research; calibration [measuring]; 
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consultancy in the design and development of computer hardware; architectural consultancy; computer 
software consultancy; oil-well testing; quality control; vehicle roadworthiness testing; land surveying; dress 
designing; updating of computer software; maintenance of computer software; authenticating works of art; 
design of interior decor; conversion of data or documents from physical to electronic media; urban planning; 
providing search engines for the internet; computer system design; rental of web servers; computer rental; 
rental of computer software; geological prospecting; oil prospecting; hosting computer sites [web sites]; 
copying of computer programs; construction drafting; computer software design; cloud seeding; 
consultancy in the field of energy-saving; creating and maintaining web sites for others; computer 
programming; chemistry services; packaging design; styling [industrial design]; physics [research]; 
surveying. 
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Proposed to be Used
IR DIVISION
Cl.3;Abrasives; descaling preparations for household purposes; antistatic preparations for household purposes; 
aromatics [essential oils]; cake flavorings [essential oils]; flavorings for beverages [essential oils]; breath freshening 
sprays; canned pressurized air for cleaning and dusting purposes; polishing stones; abrasive paper; emery paper; 
polishing paper; petroleum jelly for cosmetic purposes; cotton wool for cosmetic purposes; sachets for perfuming linen; 
adhesives for cosmetic purposes; scented water; Javelle water; lavender water; toilet water; laundry wax; floor wax; non-
slipping wax for floors; depilatory wax; mustache wax; tailors' wax; polish for furniture and flooring; shoemakers' wax; 
polishing wax; heliotropine; dental bleaching gels; geraniol; make-up; scented wood; perfumes; non-slipping liquids for 
floors; windshield cleaning liquids; greases for cosmetic purposes; volcanic ash for cleaning; perfumery; decorative 
transfers for cosmetic purposes; ionone [perfumery]; shaving stones [astringents]; smoothing stones; eyebrow pencils; 
cosmetic pencils; silicon carbide [abrasive]; carbides of metal [abrasives]; alum stones [astringents]; tripoli stone for 
polishing; adhesives for affixing false eyelashes; adhesives for affixing false hair; quillaia bark for washing; corundum 
[abrasive]; beard dyes; colorants for toilet purposes; cosmetic dyes; laundry starch; laundry glaze; creams for leather; 
polishing creams; shoe polish; cosmetic creams; skin whitening creams; polishing rouge; incense; hair spray; nail 
polish; hair lotions; lotions for cosmetic purposes; after-shave lotions; beauty masks; oils for perfumes and scents; oils 
for cosmetic purposes; oils for toilet purposes; essential oils; essential oils of cedarwood; essential oils of lemon; oils for 
cleaning purposes; bergamot oil; gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; oil of turpentine for 
degreasing; whiting; cleaning chalk; almond milk for cosmetic purposes; cleansing milk for toilet purposes; musk 
[perfumery]; soap; deodorant soap; shaving soap; soap for brightening textile; cakes of toilet soap; antiperspirant soap; 
soap for foot perspiration; almond soap; mint for perfumery; cosmetic kits; emery; false nails; eau de Cologne; bases for 
flower perfumes; cotton sticks for cosmetic purposes; joss sticks; pastes for razor strops; toothpaste; dentifrices; 
pumice stone; hydrogen peroxide for cosmetic purposes; abrasive cloth; glass cloth [abrasive cloth]; lipsticks; pomades 
for cosmetic purposes; shaving preparations; cosmetic preparations for baths; toiletry preparations; hair waving 
preparations; laundry soaking preparations; grinding preparations; smoothing preparations [starching]; color-removing 
preparations; polishing preparations; denture polishes; mouthwashes, not for medical purposes; cosmetic preparations 
for slimming purposes; starch glaze for laundry purposes; furbishing preparations; fabric softeners for laundry use; dry-
cleaning preparations; paint stripping preparations; lacquer-removing preparations; make-up removing preparations; 
floor wax removers [scouring preparations]; nail care preparations; cleaning preparations; preparations for cleaning 
dentures; wallpaper cleaning preparations; preparations for unblocking drain pipes; laundry preparations; color- [colour-] 
brightening chemicals for household purposes [laundry]; shining preparations [polish]; make-up powder; diamantine 
[abrasive]; stain removers; scouring solutions; false eyelashes; tissues impregnated with cosmetic lotions; safrol; 
laundry blueing; turpentine for degreasing; potpourris [fragrances]; bleaching soda; washing soda, for cleaning; bath 
salts, not for medical purposes; bleaching salts; fumigation preparations [perfumes]; preservatives for leather [polishes]; 
ammonia [volatile alkali] [detergent]; astringents for cosmetic purposes; eyebrow cosmetics; makeup preparations; sun-
tanning preparations [cosmetics]; hair dyes; neutralizers for permanent waving; preparations to make the leaves of plants 
shiny; cosmetic preparations for eyelashes; depilatory preparations; cosmetic preparations for skin care; shoe cream; 
cosmetics; cosmetics for animals; mascara; detergents, other than for use in manufacturing operations and for medical 
purposes; degreasers, other than for use in manufacturing processes; bleaching preparations [decolorants] for cosmetic 
purposes; antiperspirants [toiletries]; talcum powder, for toilet use; terpenes [essential oils]; cloths impregnated with a 
detergent for cleaning; shampoos; shampoos for pets; sandpaper; soda lye; extracts of flowers [perfumes]; ethereal 
essences; badian essence; mint essence [essential oil].

Cl.6;Aluminium; fittings of metal for compressed air lines; fittings of metal for building; white metal; beacons of metal, 
non-luminous; vats of metal; beams of metal; joists of metal; bottles [metal containers] for compressed gas or liquid air; 
tin cans; reels of metal, non-mechanical, for flexible hoses; swimming pools [structures] of metal; beryllium [glucinium]; 
blooms [metallurgy]; ingots of common metal; anchors; bolts of metal; eye bolts; casks of metal; mooring buoys of metal; 
barrels of metal; identification bracelets of metal; bronze; bells for animals; bells; letters and numerals of common metal, 
except type; silos of metal; busts of common metal; vanadium; valves of metal, other than parts of machines; screws of 
metal; aviaries [structures] of metal; tungsten; hoppers of metal, non-mechanical; gates of metal; sleeves [metal 
hardware]; ferrules of metal for handles; signboards of metal; diving boards of metal; loading gauge rods, of metal, for 
railway waggons; nuts of metal; galena [ore]; hafnium [celtium]; nails; tacks [nails]; horseshoe nails; germanium; vice 
claws of metal; doors of metal; chimney pots of metal; memorial plates of metal; chimney shafts of metal; wall plugs of 
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metal; troughs of metal for mixing mortar; packaging containers of metal; containers of metal for storing acids; jalousies 
of metal; iron strip; roof gutters of metal; street gutters of metal; tinplate; door bolts of metal; window fasteners of metal; 
bolts, flat; binding screws of metal for cables; crampons of metal [cramps]; wheel clamps [boots]; rivets of metal; 
padlocks; box fasteners of metal; locks of metal for bags; locks of metal for vehicles; locks of metal, other than electric; 
spring locks; closures of metal for containers; bungs of metal; latches of metal; tension links; couplings of metal for 
chains; door bells of metal, non-electric; road signs, non-luminous and non-mechanical, of metal; registration plates of 
metal; signs, non-luminous and non-mechanical, of metal; buckles of common metal [hardware]; bronzes [works of art]; 
works of art of common metal; hardware of metal, small; indium; cabanas of metal; telephone booths of metal; cadmium; 
paint spraying booths of metal; telpher cables; ropes of metal; greenhouse frames of metal; framework of metal for 
building; cornices of metal; cermets; water-pipe valves of metal; drain traps [valves] of metal; metal cages for wild 
animals; keys; mooring bollards of metal; cobalt, raw; chill-molds [foundry]; elbows of metal for pipes; bed casters of 
metal; furniture casters of metal; manifolds of metal for pipelines; casings of metal for oilwells; chimney cowls of metal; 
bottle caps of metal; sealing caps of metal; tent pegs of metal; pegs of metal; metal rings for keys; copper rings; rings of 
metal; ferrules of metal; door fittings of metal; fittings of metal for windows; buildings, transportable, of metal; steel 
buildings; containers of metal [storage, transport]; guard rails of metal; baskets of metal; door frames of metal; stringers 
[parts of staircases] of metal; taps of metal for casks; tubbing of metal; roofing of metal; brackets of metal for building; 
turntables [railways]; manhole covers of metal; pitons of metal; hooks [metal hardware]; pot hooks of metal; hooks of 
metal for roofing slates; hooks of metal for clothes rails; clothes hooks of metal; chicken-houses of metal; wrapping or 
binding bands of metal; scaffolding of metal; staircases of metal; ladders of metal; limonite; steel sheets; cast steel; traps 
for wild animals; magnesium; manganese; reinforcing materials, of metal, for concrete; reinforcing materials of metal for 
machine belts; reinforcing materials of metal for pipes; reinforcing materials of metal for building; brazing alloys; railway 
material of metal; materials of metal for funicular railway permanent ways; building materials of metal; refractory 
construction materials of metal; masts of metal; steel masts; German silver; sheets and plates of metal; common metals, 
unwrought or semi-wrought; pyrophoric metals; metals in powder form; moldings of metal for cornices; molybdenum; 
metal knockers; pipe muffs of metal; monuments of bronze for tombs; tombs of metal; flashing of metal for building; roof 
flashing of metal; fish plates [rails]; anvils; anvils [portable]; beak-irons [bick-irons]; ferrules of metal for walking sticks; 
rope thimbles of metal; handcuffs; duckboards of metal; belt stretchers of metal; stretchers for metal bands [tension 
links]; wire stretchers [tension links]; stretchers for iron bands [tension links]; nickel silver; nickel; niobium; grease 
nipples; binding thread of metal for agricultural purposes; thread of metal for tying-up purposes; braces of metal for 
handling loads; wall claddings of metal for building; enclosures of metal for tombs; laths of metal; barrel hoops of metal; 
palings of metal; crash barriers of metal for roads; tree protectors of metal; trellis of metal; windows of metal; ironwork 
for doors; ironwork for windows; tin; shuttering of metal for concrete; filings of metal; poles of metal for power lines; 
props of metal; branching pipes of metal; monuments of metal; monuments of metal for tombs; wainscotting of metal; 
signalling panels, non-luminous and non-mechanical, of metal; building panels of metal; partitions of metal; lintels of 
metal; casement windows of metal; strap-hinges of metal; shims; rocket launching platforms of metal; transport pallets of 
metal; platforms, prefabricated, of metal; floor tiles of metal; tiles of metal for building; anchor plates; armour plate; grave 
slabs of metal; tile floorings of metal; iron slabs; lead seals; loading pallets of metal; handling pallets of metal; firedogs 
[andirons]; paving blocks of metal; roof coverings of metal; linings of metal for building; steel strip; door panels of metal; 
floors of metal; sills of metal; ceilings of metal; gold solder; silver solder; door closers, non-electric; door openers, non-
electric; collars of metal for fastening pipes; floating docks of metal, for mooring boats; aluminium wire; iron wire; wire of 
common metal; wire of common metal alloys, except fuse wire; barbed wire; copper wire, not insulated; soldering wire of 
metal; steel wire; springs [metal hardware]; rods of metal for welding; rods of metal for brazing and welding; rods of metal 
for brazing; window frames of metal; frames of metal for building; containers of metal for liquid fuel; containers of metal 
for compressed gas or liquid air; tanks of metal; floating containers of metal; rails of metal; furnace fireguards of metal; 
grilles of metal; runners of metal for sliding doors; window pulleys; iron ores; ores of metal; chrome ores; door handles of
metal; knobs of metal; sheet piles of metal; safes [strong boxes]; insect screens of metal; burial vaults of metal; foot 
scrapers; cable joints of metal, non-electric; junctions of metal for pipes; nozzles of metal; anti-friction metal; silver-plated
tin alloys; alloys of common metal; sheaf binders of metal; bindings of metal; shutters of metal; outdoor blinds of metal; 
steel alloys; tinfoil; statues of common metal; figurines [statuettes] of common metal; cask stands of metal; tombstone 
stelae of metal; bars for metal railings; advertisement columns of metal; posts of metal; telegraph posts of metal; railway 
points; step stools of metal; slings of metal for handling loads; stair treads [steps] of metal; chests of metal; machine belt 
fasteners of metal; tombstone plaques of metal; identity plates of metal; tantalum [metal]; greenhouses of metal, 
transportable; titanium; wire cloth; tombac; mobile boarding stairs of metal for passengers; cables of metal, non-electric; 
wire rope; pipework of metal; penstock pipes of metal; water-pipes of metal; gutter pipes of metal; ducts of metal for 
ventilating and air-conditioning installations; drain pipes of metal; chimneys of metal; pipes of metal; ducts of metal, for 
central heating installations; steel pipes; angle irons of metal; tinplate packings; door fasteners of metal; door stops of 
metal; stops of metal; window stops of metal; sash fasteners of metal for windows; bicycle parking installations of metal; 
wind-driven bird-repelling devices made of metal; towel dispensers, fixed, of metal; tungsten iron; molybdenum iron; 
silicon iron; titanium iron; chrome iron; flanges of metal [collars]; weather- or wind-vanes of metal; aluminium foil; foils of 
metal for wrapping and packaging; ice moulds of metal; foundry molds [moulds] of metal; fittings of metal for coffins; 
fittings of metal for beds; fittings of metal for furniture; building or furniture fittings of nickel-silver; clips of metal for 
pipes; chromium; cattle chains; chains of metal; safety chains of metal; zinc; zirconium; roofing tiles of metal; cast iron, 
unwrought or semi-wrought; washers of metal; balls of steel; hinges of metal; poles of metal; crampons [climbing irons]; 
cashboxes of metal; safety cashboxes; chests of metal for food; pulleys of metal, other than for machines; railroad ties of 
metal; window casement bolts; cotter pins of metal; spurs; pins [hardware]; roller blinds of steel; latch bars of metal; 
badges of metal for vehicles; lock bolts; tool chests of metal, empty; boxes of common metal; letter boxes of metal.

Cl.9;DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; answering machines; 
accumulators, electric; accumulators, electric, for vehicles; actinometers; alidades; altimeters; ammeters; anemometers; 
anodes; antennas; anticathodes; apertometers [optics]; high-frequency apparatus; remote control apparatus; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, electric; sound recording apparatus; distillation apparatus for scientific purposes; diffraction 
apparatus [microscopy]; air analysis apparatus; apparatus to check franking; sound transmitting apparatus; breathing 
apparatus for underwater swimming; cash registers; electric apparatus for commutation; intercommunication apparatus; 
stills for laboratory experiments; projection apparatus; radiological apparatus for industrial purposes; blueprint 
apparatus; flashing lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; 
phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; salinometers; acidimeters for batteries; 
aerometers; barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; batteries, electric; 
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betatrons; binoculars; electronic tags for goods; computer memory devices; fire hose nozzles; encoded identification 
bracelets, magnetic; safety tarpaulins; signalling buoys; life buoys; marking buoys; directional compasses; vacuum 
gauges; electrolysers; variometers; scales; letter scales; precision balances; levelling staffs [surveying instruments]; 
camcorders; video cassettes; video telephones; video screens; micrometer screws for optical instruments; 
viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; switchboxes [electricity]; current rectifiers; gas
testing instruments; galvanometers; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying 
lenses] for doors; holograms; plotters; loudspeakers; plumb bobs; range finders; densimeters; densitometers; optical 
goods; detectors; smoke detectors; counterfeit [false] coin detectors; transparencies [photography]; slide projectors; 
dictating machines; dynamometers; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide 
rules; disk drives for computers; DNA chips; electronic notice boards; bullet-proof waistcoats [vests (Am.)]; life jackets; 
identification threads for electric wires; nose clips for divers and swimmers; bells [warning devices]; alarm bells, electric; 
electric door bells; signal bells; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; 
signs, luminous; marine depth finders; probes for scientific purposes; buzzers; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; mathematical instruments; 
levelling instruments; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for 
the treatment of air or water; spark-guards; coaxial cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide 
calipers; screw-tapping gauges; calculating machines; pocket calculators; decompression chambers; cinematographic 
cameras; electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; video game cartridges; 
encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated teller 
machines [ATM]; cathodes; choking coils [impedance]; coils, electric; electromagnetic coils; cinematographic film, 
exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors [electricity]; electronic 
agendas; push buttons for bells; mouse pads; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
notebook computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; branch boxes 
[electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; diving 
suits; reflecting discs for wear, for the prevention of traffic accidents; covers for electric outlets; logs [measuring 
instruments]; lasers, not for medical purposes; lactodensimeters; lactometers; darkroom lamps [photography]; neon 
signs; thermionic tubes; amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; 
videotapes; surveying chains; fire escapes; yardsticks; slide-rules; contact lenses; optical lenses; optical condensers; 
electricity conduits; measuring spoons; magnifying glasses [optics]; thread counters; magnets; decorative magnets; 
resuscitation mannequins [teaching apparatus]; computer mouse; pressure gauges; divers' masks; solderers' helmets; 
protective masks; voting machines; money counting and sorting machines; material testing instruments and machines; 
megaphones; diaphragms for scientific apparatus; metal detectors for industrial or military purposes; metronomes; rules 
[measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; coin-
operated mechanisms for television sets; micrometers; microprocessors; microscopes; microtomes; microphones; 
modems; lightning conductors [rods]; monitors [computer hardware]; junction sleeves for electric cables; teeth 
protectors; knee-pads for workers; headphones; surveyors' levels; verniers; sound recording carriers; magnetic data 
media; optical data media; sheaths for electric cables; identification sheaths for electric wires; weighing machines; 
punched card machines for offices; life saving apparatus and equipment; shoes for protection against accidents, 
irradiation and fire; objectives [lenses] [optics]; lenses for astrophotography; egg-candlers; fire extinguishers; electrified 
fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; 
octants; eyepieces; ohmmeters; eyeglass frames; oscillographs; plumb lines; eyeglasses; sunglasses; goggles for 
sports; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters 
[telecommunication]; transmitters of electronic signals; switches, electric; periscopes; gloves for divers; gloves for 
protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for protection 
against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; 
plates for batteries; compact disc players; cassette players; sound recording strips; X-ray films, exposed; films, exposed; 
life-saving rafts; laboratory trays; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; 
converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance 
recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for 
measuring the thickness of leather; speed checking apparatus for vehicles; teaching apparatus; time recording 
apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; weighing apparatus and 
instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; 
chemistry apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; 
meteorological instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-
board computers]; satellite navigational apparatus; regulating apparatus, electric; precision measuring apparatus; audio- 
and video-receivers; prisms [optics]; printers for use with computers; apparatus for changing record player needles; 
retorts' stands; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone wires; 
wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programmes [programs], recorded; 
computer game software; computer programs [downloadable software]; record players; processors [central processing 
units]; rods for water diviners; electronic publications, downloadable; distribution consoles [electricity]; control panels 
[electricity]; radar apparatus; vacuum tubes; masts for wireless aerials; radios; vehicle radios; frames for photographic 
transparencies; walkie-talkies; voltage regulators for vehicles; stage lighting regulators; speed regulators for record 
players; marking gauges [joinery]; relays, electric; rheostats; respirators for filtering air; retorts; refractometers; 
refractors; grids for batteries; horns for loudspeakers; saccharometers; optical fibers [fibres] [light conducting filaments]; 
traffic lights; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; fire alarms; signals, luminous 
or mechanical; sirens; scanners [data processing equipment]; integrated circuit cards [smart cards]; connections for 
electric lines; couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; 
spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection 
devices for personal use against accidents; audiovisual teaching apparatus; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; fire boats; sulfitometers; drying racks 
[photography]; spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for 
vehicles; revolution counters; abacuses; taximeters; ear plugs for divers; tachometers; television apparatus; telescopes; 
teleprompters; teleprinters; cordless telephones; theodolites; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
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protractors [measuring instruments]; step-up transformers; transformers [electricity]; vehicle breakdown warning 
triangles; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; X-ray tubes not for 
medical purposes; telephone receivers; quantity indicators; gasoline gauges; water level indicators; electric loss 
indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the horizontal]; 
mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote control of 
industrial operations; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; sound 
reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical purposes; 
railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention installations, 
electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; centering apparatus 
for photographic transparencies; dosage dispensers; chargers for electric batteries; acoustic alarms; sounding apparatus 
and machines; editing appliances for cinematographic films; cathodic anti-corrosion apparatus; couplers [data 
processing equipment]; computer peripheral devices; demagnetizing apparatus for magnetic tapes; acoustic couplers; 
alarms; adding machines; readers [data processing equipment]; heat regulating apparatus; photocopiers [photographic, 
electrostatic, thermic]; bar code readers; filters for respiratory masks; filters for ultraviolet rays, for photography; magic 
lanterns; optical lamps; signal lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters 
[photography]; darkrooms [photography]; photometers; flash-bulbs [photography]; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases especially 
made for photographic apparatus and instruments; chromatography apparatus for laboratory use; chronographs [time 
recording apparatus]; cyclotrons; frequency meters; egg timers [sandglasses]; fire blankets; chips [integrated circuits]; 
pedometers; meteorological balloons; electrified rails for mounting spot lights; asbestos screens for firemen; protective 
helmets for sports; tripods for cameras; switchboards; workmen's protective face-shields; projection screens; radiology 
screens for industrial purposes; fluorescent screens; ducts [electricity]; galvanic cells; epidiascopes; ergometers; 
armatures [electricity].

Cl.11;Lamp shades; steam accumulators; heat accumulators; defrosters for vehicles; distillation apparatus; 
desiccating apparatus; disinfectant apparatus; air deodorising apparatus; tanning apparatus [sun beds]; ionization 
apparatus for the treatment of air or water; coffee roasters; beverage cooling apparatus; hand drying apparatus for 
washrooms; fruit roasters; water purifying apparatus and machines; refrigerating apparatus and machines; drying 
apparatus and installations; freezers; drying apparatus; structural plates for ovens; coolers for furnaces; expansion tanks 
for central heating installations; flushing tanks; refining towers for distillation; bidets; boilers, other than parts of 
machines; bath tubs; spa baths [vessels]; bath tubs for sitz baths; waffle irons, electric; fans [air-conditioning]; fans 
[parts of air-conditioning installations]; electric fans for personal use; roasting spits; refrigerating display cabinets; water 
heaters; water heaters [apparatus]; water flushing installations; air reheaters; extractor hoods for kitchens; gas 
condensers, other than parts of machines; acetylene generators; hydrants; burners; acetylene burners; petrol burners; 
gas burners; burners for lamps; germicidal burners; incandescent burners; oxyhydrogen burners; laboratory burners; oil 
burners; alcohol burners; hot water bottles; footwarmers, electric or non-electric; bed warmers; pocket warmers; grills 
[cooking appliances]; lampshade holders; stills; showers; refrigerating containers; gas lighters; lighters; friction lighters 
for igniting gas; chimney blowers; coils [parts of distilling, heating or cooling installations]; furnace ash boxes; 
evaporators; shower cubicles [enclosures (Am.)]; Turkish bath cabinets, portable; heating apparatus; refrigerating 
chambers; fireplaces, domestic; chimney flues; air valves for steam heating installations; level controlling valves in tanks;
thermostatic valves [parts of heating installations]; electrically heated carpets; light bulbs; light bulbs, electric; solar 
thermal collectors [heating]; distillation columns; furnace grates; ventilation hoods; ventilation hoods for laboratories; 
lamp globes; air-conditioning apparatus; air conditioners for vehicles; gas boilers; laundry room boilers; heating boilers; 
coffee machines, electric; taps [cocks, spigots] [faucets (Am.)] for pipes; taps [faucets]; mixer taps for water pipes; 
forges, portable; lava rocks for use in barbecue grills; electric lights for Christmas trees; acetylene flares; safety lamps; 
gas lamps; curling lamps; germicidal lamps for purifying air; lamps for directional signals of automobiles; light bulbs for 
directional signals for vehicles; arc lamps; laboratory lamps; oil lamps; ultraviolet ray lamps, not for medical purposes; 
miners' lamps; electric lamps; chandeliers; barbecues; watering machines for agricultural purposes; footmuffs, 
electrically heated; heaters for baths; heaters for heating irons; immersion heaters; brackets for gas burners; anti-splash 
tap nozzles; heat pumps; filaments for electric lamps; magnesium filaments for lighting; heating filaments, electric; 
luminous house numbers; heating apparatus for defrosting vehicle windows; hot air bath fittings; bath fittings; loading 
apparatus for furnaces; kiln furniture [supports]; sauna bath installations; refrigerating appliances and installations; lamp 
reflectors; vehicle reflectors; hearths; steam boilers, other than parts of machines; pasteurisers; lamp mantles; sockets 
for electric lights; coffee percolators, electric; stoves [heating apparatus]; bakers' ovens; hot air ovens; kitchen ranges 
[ovens]; microwave ovens [cooking apparatus]; microwave ovens for industrial purposes; incinerators; kilns; solar 
furnaces; dental ovens; furnaces, other than for laboratory use; urinals [sanitary fixtures]; feeding apparatus for heating 
boilers; heating plates; cookers; heaters, electric, for feeding bottles; aquarium heaters; aquarium lights; clean chambers 
[sanitary installations]; water intake apparatus; deodorising apparatus, not for personal use; apparatus for dehydrating 
food waste; fumigation apparatus, not for medical purposes; gas scrubbing apparatus; oil-scrubbing apparatus; glue-
heating appliances; forage drying apparatus; water filtering apparatus; air purifying apparatus and machines; ice 
machines and apparatus; cooling appliances and installations; cooking apparatus and installations; lighting apparatus 
and installations; sanitary apparatus and installations; cooking rings; lighting apparatus for vehicles; heating apparatus 
for solid, liquid or gaseous fuels; heating apparatus, electric; hot air apparatus; steam facial apparatus [saunas]; 
regulating and safety accessories for gas apparatus; regulating accessories for water or gas apparatus and pipes; 
regulating and safety accessories for water apparatus; regulating and safety accessories for gas pipes; roasting jacks; 
plate warmers; electric appliances for making yogurt; anti-dazzle devices for automobiles [lamp fittings]; anti-glare 
devices for vehicles [lamp fittings]; rotisseries; radiator caps; diving lights; washers for water taps; radiators [heating]; 
central heating radiators; radiators, electric; sinks; disinfectant dispensers for toilets; drip irrigation emitters [irrigation 
fittings]; light diffusers; nuclear reactors; heat regenerators; pressure water tanks; roasters; lamps; street lamps; ceiling 
lights; toilet seats; lighting installations for air vehicles; pressure cookers, electric; gas scrubbers [parts of gas 
installations]; lamp glasses; sterilizers; water sterilizers; air sterilisers; air dryers; laundry dryers, electric; hair dryers; 
malt roasters; tobacco roasters; bread toasters; discharge tubes, electric, for lighting; lamp chimneys; luminous tubes for 
lighting; pipes [parts of sanitary installations]; flues for heating boilers; boiler pipes [tubes] for heating installations; 
toilets [water-closets]; toilets, portable; humidifiers for central heating radiators; wash-hand basins [parts of sanitary 
installations]; toilet bowls; water conduits installations; air-conditioning installations; desalination plants; installations for 
processing nuclear fuel and nuclear moderating material; watering installations, automatic; cooling installations for 
water; cooling installations for liquids; milk cooling installations; cooling installations for tobacco; water purification 
installations; purification installations for sewage; steam generating installations; water distribution installations; air 
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filtering installations; swimming pool chlorinating apparatus; ventilation [air-conditioning] installations and apparatus; 
water softening apparatus and installations; cooling installations and machines; heating installations; heaters for 
vehicles; hot water heating installations; polymerisation installations; water supply installations; flare stacks for use in 
the oil industry; ash conveyor installations, automatic; whirlpool-jet apparatus; air cooling apparatus; aquarium filtration 
apparatus; cooking utensils, electric; flaming torches; headlights for automobiles; vehicle headlights; filters for air 
conditioning; filters for drinking water; lights for automobiles; bicycle lights; motorcycle lights; lights for vehicles; 
electric torches; lanterns for lighting; Chinese lanterns; fountains; ornamental fountains; deep fryers, electric; fittings, 
shaped, for ovens; oven fittings made of fireclay; bread-making machines; refrigerators; chromatography apparatus for 
industrial purposes; kettles, electric; dampers [heating]; refrigerating cabinets; ice boxes; carbon for arc lamps; heating 
elements.

Cl.14;Agates; diamonds; amulets [jewelry]; anchors [clock- and watchmaking]; barrels [clock- and watchmaking]; 
bracelets [jewelry]; watch bands; charms [jewellery, jewelry (Am.)]; key rings [trinkets or fobs]; brooches [jewelry]; alarm 
clocks; pins [jewelry]; ornamental pins; tie pins; pearls made of ambroid [pressed amber]; busts of precious metal; pearls 
[jewelry]; copper tokens; tie clips; cufflinks; gold, unwrought or beaten; ivory [jewelry]; works of art of precious metal; 
jewelry; jewelry of yellow amber; iridium; precious stones; semi-precious stones; spun silver [silver wire]; necklaces 
[jewelry]; rings [jewelry]; boxes of precious metal; clock cases; pendulums [clock- and watchmaking]; medals; lockets 
[jewelry]; precious metals, unwrought or semi-wrought; clockworks; coins; gold thread [jewelry]; threads of precious 
metal [jewelry]; silver thread [jewelry]; olivine [gems]; osmium; palladium; platinum [metal]; chronometric instruments; 
watch springs; rhodium; ruthenium; stopwatches; silver, unwrought or beaten; earrings; ingots of precious metals; alloys 
of precious metal; statues of precious metal; figurines [statuettes] of precious metal; watch glasses; paste jewelry 
[costume jewelry]; ornaments [jewelry]; shoe ornaments of precious metal; hat ornaments of precious metal; ornaments 
of jet; cases for clock- and watchmaking; chronographs [watches]; chronometers; chronoscopes; chains [jewelry]; watch 
chains; dials [clock- and watchmaking]; atomic clocks; watches; sundials; clocks and watches, electric; control clocks 
[master clocks]; clocks; wristwatches; jewelry boxes; spinel [precious stones].

Cl.18;Mountaineering sticks; pocket wallets; business card cases; reins; harness fittings; parts of rubber for stirrups; 
chamois leather, other than for cleaning purposes; umbrellas; parasols; saddlery; frames for umbrellas or parasols; 
handbag frames; cases of leather or leatherboard; valves of leather; whips; imitation leather; leather, unworked or semi-
worked; leatherboard; casings, of leather, for springs; umbrella rings; hat boxes of leather; boxes of leather or 
leatherboard; boxes of vulcanised fibre; chain mesh purses; purses; fastenings for saddles; butts [parts of hides]; saddle 
trees; bags [envelopes, pouches] of leather, for packaging; moleskin [imitation of leather]; travelling sets [leatherware]; 
knee-pads for horses; muzzles; halters; vanity cases, not fitted; leather thread; furniture coverings of leather; clothing for 
pets; trimmings of leather for furniture; collars for animals; music cases; slings for carrying infants; goldbeaters' skin; cat 
o' nine tails; pads for horse saddles; horseshoes; girths of leather; coverings of skins [furs]; horse blankets; shoulder 
belts [straps] of leather; briefcases; fur; haversacks; leather straps; straps for soldiers' equipment; harness straps; straps 
for skates; straps of leather [saddlery]; chin straps, of leather; stirrup leathers; umbrella handles; walking stick handles; 
suitcase handles; rucksacks; travelling bags; riding saddles; net bags for shopping; umbrella or parasol ribs; stirrups; 
bags for climbers; sling bags for carrying infants; garment bags for travel; portmanteaux; handbags; leather tool bags, 
empty; beach bags; bags for sports; bags for campers; shopping bags; wheeled shopping bags; school satchels; 
travelling trunks; nose bags [feed bags]; bridoons; walking sticks; umbrella sticks; walking stick seats; bits for animals 
[harness]; bridles [harness]; harness for animals; key cases; horse collars; trunks [luggage]; valises; attaché cases; 
covers for horse saddles; umbrella covers; kid; curried skins; animal skins; cattle skins; leather laces; blinkers [harness]; 
game bags [hunting accessories].

Cl.20;Pulleys of plastics for blinds; casks of wood for decanting wine; mooring buoys, not of metal; barrels, not of 
metal; sideboards; busts of wood, wax, plaster or plastic; costume stands; bolsters; fans for personal use, non-electric; 
work benches; vice benches, not of metal; coatstands; coat hangers; display stands; showcases [furniture]; newspaper 
display stands; comb foundations for beehives; signboards of wood or plastics; nesting boxes; coffins; doors for 
furniture; curtain holders [excluding textile]; divans; keyboards for hanging keys; display boards; packaging containers 
of plastic; curtain tie-backs; imitation tortoiseshell; locks, not of metal, for vehicles; locks, other than electric, not of 
metal; bead curtains for decoration; mirrors [looking glasses]; hand-held mirrors [toilet mirrors]; bamboo; scratching 
posts for cats; animal claws; animal hooves; coral; meerschaum; whalebone, unworked or semi-worked; stag antlers; 
tortoiseshell; shells; animal horns; rattan; corozo; plaited straw, except matting; wickerwork; works of art of wood, wax, 
plaster or plastic; cabinet work; reeds [plaiting materials]; settees; curtain rods; drain traps [valves] of plastic; water-pipe 
valves of plastic; staves of wood; mats for infant playpens; saw horses; bed casters, not of metal; furniture casters, not of 
metal; brush mountings; wind chimes [decoration]; cradles; tent pegs, not of metal; curtain rings; chests of drawers; 
containers, not of metal [storage, transport]; floating containers, not of metal; lecterns; dog kennels; baskets, not of 
metal; bakers' bread baskets; bottle casings of wood; taps, not of metal, for casks; armchairs; hairdressers' chairs; 
hospital beds; bedsteads of wood; beds; table tops; hooks, not of metal, for clothes rails; curtain hooks; clothes hooks, 
not of metal; ladders of wood or plastics; playpens for babies; mannequins; air mattresses, not for medical purposes; 
mattresses; hydrostatic [water] beds, not for medical purposes; furniture of metal; office furniture; school furniture; 
mobiles [decoration]; curtain rails; furniture; furniture partitions of wood; mother-of-pearl, unworked or semi-worked; 
mirror tiles; ambroid plates; registration plates, not of metal; identity plates, not of metal; loading pallets, not of metal; 
handling pallets, not of metal; transport pallets, not of metal; head-rests [furniture]; stakes for plants or trees; trestles 
[furniture]; magazine racks; book rests [furniture]; stands for calculating machines; flower-pot pedestals; pet cushions; 
pillows; cushions; air pillows, not for medical purposes; removable mats or covers for sinks; library shelves; shelves for 
file cabinets; furniture shelves; shelves for storage; wood ribbon; straw edgings; towel stands [furniture]; hat stands; 
inflatable publicity objects; beds for household pets; nesting boxes for household pets; bedding, except linen; corks for 
bottles; corks; standing desks; embroidery frames; picture frames; sections of wood for beehives; curtain rollers; door 
handles, not of metal; fishing baskets; writing desks; seats of metal; honeycombs; sofas; statues of wood, wax, plaster or 
plastic; figurines [statuettes] of wood, wax, plaster or plastic; oyster shells; shelving units; ambroid bars; umbrella 
stands; gun racks; dressing tables; typing desks; drafting tables; massage tables; tables of metal; desks; tea carts; 
tables; steps [ladders], not of metal; chairs [seats]; high chairs for babies; placards of wood or plastics; stools; crates; 
trolleys [furniture]; straw mattresses; decorations of plastic for foodstuffs; funerary urns; wax figures; door fittings, not of 
metal; bed fittings, not of metal; furniture fittings, not of metal; window fittings, not of metal; covers for clothing 
[wardrobe]; stuffed animals; stuffed birds; chaise longues; screens [furniture]; medicine cabinets; meat safes, not of 
metal; plate racks; bamboo curtains; slatted indoor blinds; indoor window blinds [shades] [furniture]; screens for 
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fireplaces; yellow amber; lockers; cases of wood or plastic; chests for toys; letter boxes, not of metal or masonry; bottle 
racks; towel dispensers, fixed, not of metal.

Cl.21;Indoor aquaria; buckets; china ornaments; dishes; paper plates; saucers; mugs; candy boxes; sandwich boxes; 
bottles; demijohns; busts of porcelain, ceramic or glass; vases; epergnes; fruit cups; bird baths; baby baths, portable; 
plungers for clearing blocked drains; waffle irons, non-electric; coolers [ice pails]; coal scuttles; buckets made of woven 
fabrics; cooking skewers of metal; towel rails; trouser stretchers; stretchers for clothing; hair for brushes; bird cages; 
funnels; carpet beaters [hand instruments]; signboards of porcelain or glass; candle extinguishers; flower pots; chamber 
pots; glue-pots; cruets; decanters; combs for animals; abrasive sponges for scrubbing the skin; sponges for household 
purposes; toilet sponges; deodorizing apparatus for personal use; sponge holders; toothpick holders; soap holders; 
holders for flowers and plants [flower arranging]; shaving brush stands; toilet paper holders; ironing boards; cutting 
boards for the kitchen; bread boards; washing boards; strainers; smoke absorbers for household purposes; containers 
for household or kitchen use; kitchen containers; glass jars [carboys]; heat-insulated containers for beverages; thermally 
insulated containers for food; frying pans; closures for pot lids; chamois leather for cleaning; toothpicks; ceramics for 
household purposes; majolica; works of art of porcelain, ceramic or glass; brush goods; cleaning instruments, hand-
operated; stew-pans; flower-pot covers, not of paper; shaving brushes; cages for household pets; polishing leather; shoe 
trees [stretchers]; napkin rings; rings for birds; money boxes, not of metal; bread baskets for household purposes; 
baskets for household purposes; mangers for animals; cookie jars; tea caddies; washtubs; earthenware saucepans; 
mess-tins; cauldrons; coffee percolators, non-electric; coffeepots, non-electric; coffee grinders, hand-operated; beer 
mugs; rat traps; pot lids; aquarium hoods; butter-dish covers; dish covers; cheese-dish covers; pitchers; perfume 
burners; non-electric portable coolers; watering cans; insect traps; mixing spoons [kitchen utensils]; scoops [tableware]; 
pie servers; spatulas for kitchen use; butter dishes; material for brush-making; noodle machines, hand-operated; 
polishing apparatus and machines, for household purposes, non-electric; pepper mills, hand-operated; feather-dusters; 
brooms; isothermic bags; pastry bags; bowls; saucepan scourers of metal; soap boxes; mouse traps; cooking pot sets; 
nozzles for watering cans; pouring spouts; nozzles for watering hose; fitted picnic baskets, including dishes; toilet cases; 
floss for dental purposes; fiberglass thread, not for textile use; cookie [biscuit] cutters; pastry cutters; sprinklers; 
syringes for watering flowers and plants; cotton waste for cleaning; wool waste for cleaning; cleaning tow; chopsticks; 
cocktail stirrers; pepper pots; gloves for household purposes; polishing gloves; gardening gloves; plates to prevent milk 
boiling over; trays for household purposes; trays of paper, for household purposes; lazy susans; vegetable dishes; 
cabarets [trays]; heaters for feeding bottles, non-electric; candelabra [candlesticks]; trivets [table utensils]; menu card 
holders; knife rests for the table; flat-iron stands; egg cups; grill supports; abrasive pads for kitchen purposes; scouring 
pads; drinking troughs; powdered glass for decoration; pottery; pots; pressure cookers, non-electric; painted glassware; 
tableware, other than knives, forks and spoons; porcelain ware; earthenware; crystal [glassware]; cosmetic utensils; toilet 
utensils; trouser presses; cruet sets for oil and vinegar; spice sets; toilet paper dispensers; apparatus for wax-polishing, 
non-electric; bottle openers; glove stretchers; boot jacks; crumb trays; tie presses; clothes-pegs; glass stoppers; powder 
compacts; perfume vaporizers; powder puffs; dusting apparatus, non-electric; soap dispensers; combs; electric combs; 
grills [cooking utensils]; sifters [household utensils]; shoe horns; candle rings; salad bowls; sugar bowls; beaters, non-
electric; whisks, non-electric, for household purposes; services [dishes]; coffee services [tableware]; liqueur sets; tea 
services [tableware]; cinder sifters [household utensils]; tea strainers; siphon bottles for carbonated water; pipettes 
[wine-tasters]; rolling pins, domestic; hot pots, not electrically heated; steel wool for cleaning; currycombs; blenders, 
non-electric, for household purposes; fruit presses, non-electric, for household purposes; salt cellars; drinking vessels; 
vessels of metal for making ices and iced drinks; refrigerating bottles; cups of paper or plastic; glasses [receptacles]; 
drinking glasses; statues of porcelain, terra-cotta or glass; figurines of porcelain, ceramic or glass; glass for vehicle 
windows [semi-finished product]; plate glass [raw material]; opal glass; glass incorporating fine electrical conductors; 
enameled glass, not for building; vitreous silica fibers [fibres], not for textile use; soup bowls; drying racks for laundry; 
basins [receptacles]; table plates; disposable table plates; graters for kitchen use; insulating flasks; indoor terrariums 
[plant cultivation]; indoor terrariums [vivariums]; cloth for washing floors; cloths for cleaning; dusting cloths [rags]; 
furniture dusters; litter trays for pets; urns; aerosol dispensers, not for medical purposes; water apparatus for cleaning 
teeth and gums; wax-polishing appliances, non-electric, for shoes; watering devices; utensils for household purposes; 
kitchen utensils; cooking utensils, non-electric; strainers for household purposes; coffee filters, non-electric; flasks; 
drinking flasks; molds [kitchen utensils]; ice cube molds [moulds]; cookery molds [moulds]; deep fryers, non-electric; 
comb cases; bread bins; fly swatters; teapots; kettles, non-electric; cups; garlic presses [kitchen utensils]; ironing board 
covers, shaped; tea infusers; glass bowls; mops; cocktail shakers; corkscrews; pig bristles; dishwashing brushes; 
brushes for cleaning tanks and containers; lamp-glass brushes; horse brushes; scrubbing brushes; toothbrushes; 
toothbrushes, electric; animal bristles [brushware]; brushes for footwear; toilet brushes; brushes; eyebrow brushes; nail 
brushes; boxes for dispensing paper towels; dustbins; mills for household purposes, hand-operated.

Cl.28;Amusement machines, automatic and coin-operated; toy vehicles; swimming pools [play articles]; novelties for 
parties, dances [party favors, favours]; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' 
feeding bottles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; jigsaw puzzles; punching bags; bite sensors 
[fishing tackle]; hang gliders; flying discs [toys]; discuses for sports; dolls' houses; dominoes; surfboards; spring boards 
[sports articles]; skateboards; sailboards; chessboards; checkerboards; darts; Christmas trees of synthetic material; 
cups for dice; kites; toy dolls; toys for pets; plush toys; mobiles [toys]; practical jokes [novelties]; parlor games; board 
games; ring games; games; building games; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of 
skis; bingo cards; playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles 
[games]; billiard cues; golf clubs; hockey sticks; seal skins [coverings for skis]; bells for Christmas trees; dolls' rooms; 
confetti; explosive bonbons [Christmas crackers]; ice skates; roller skates; dice; paintball guns [sports apparatus]; ski 
bindings; dolls' beds; roulette wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; fishing lines; gut 
for fishing; bows for archery; skis; waterskis; surf skis; mah-jong; hunting game calls; puppets; carnival masks; theatrical
masks; fencing masks; masts for sailboards; chalk for billiard cues; targets; electronic targets; scale model vehicles; 
balls for games; artificial fishing bait; billiard table cushions; knee guards [sports articles]; billiard cue tips; elbow guards 
[sports articles]; dolls' clothes; fencing weapons; twirling batons; paragliders; gloves for games; pinatas; toy pistols; toy 
air pistols; percussion caps [toys]; caps for pistols [toys]; rattles [playthings]; horseshoe games; candle holders for 
Christmas trees; Christmas tree stands; sole coverings for skis; floats for fishing; decoys for hunting or fishing; scent 
lures for hunting or fishing; archery implements; kite reels; soap bubbles [toys]; divot repair tools [golf accessories]; 
billiard markers; protective paddings [parts of sports suits]; rackets; surfboard leashes; harness for sailboards; weight 
lifting belts [sports articles]; sling shots [sports articles]; rollers for stationary exercise bicycles; harpoon guns [sports 
articles]; scooters [toys]; sleds [sports articles]; butterfly nets; landing nets for anglers; nets for sports; bite indicators 
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[fishing tackle]; appliances for gymnastics; quoits; bar-bells; climbers' harness; fishing tackle; artificial snow for 
Christmas trees; snowshoes; clay pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; tables 
for table football; strings for rackets; cricket bags; golf bags, with or without wheels; slides [playthings]; radio-controlled 
toy vehicles; machines for physical exercises; backgammon games; men's athletic supporters [sports articles]; rods for 
fishing; ornaments for Christmas trees, except illumination articles and confectionery; tennis ball throwing apparatus; 
conjuring apparatus; apparatus for games; bowling apparatus and machinery; counters [discs] for games; bags 
especially designed for skis and surfboards; marbles for games; billiard balls; playing balls; paintballs [ammunition for 
paintball guns] [sports apparatus]; snow globes; chess games; checkers [games]; shin guards [sports articles]; 
camouflage screens [sports articles]; chest expanders [exercisers].

Cl.42;Computer system analysis; chemical analysis; recovery of computer data; industrial design; graphic arts design; 
computer virus protection services; oil-field surveys; geological surveys; engineering; installation of computer software; 
meteorological information; material testing; textile testing; bacteriological research; biological research; geological 
research; research in the field of environmental protection; cosmetic research; mechanical research; chemical research; 
research and development of new products for others; analysis for oil-field exploitation; underwater exploration; technical
research; calibration [measuring]; consultancy in the design and development of computer hardware; architectural 
consultancy; computer software consultancy; oil-well testing; quality control; vehicle roadworthiness testing; land 
surveying; dress designing; updating of computer software; maintenance of computer software; authenticating works of 
art; design of interior decor; conversion of data or documents from physical to electronic media; urban planning; 
providing search engines for the internet; computer system design; rental of web servers; computer rental; rental of 
computer software; geological prospecting; oil prospecting; hosting computer sites [web sites]; copying of computer 
programs; construction drafting; computer software design; cloud seeding; consultancy in the field of energy-saving; 
creating and maintaining web sites for others; computer programming; chemistry services; packaging design; styling 
[industrial design]; physics [research]; surveying.
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Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 09/02/2017; Application No. : 30 2017 003 804 ;Germany 

3680493    30/05/2017
[International Registration No. : 1375493]
Körber Logistics Systems GmbH
In der Hub 2-8 61231 Bad Nauheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for applications in the field of storage and conveying technology as well as in the field 
of logistics and in particular internal logistics, namely machine operated lifting platforms capable of elevation above 
ground level and used for storage, mechanical and pneumatic conveying machines, screw conveyors [machines], 
assembly line conveyor machinery, feed pumps and rolling machines; sorting machines, other than for money; motors, 
other than for land vehicles; machine coupling and transmission components, except for land vehicles; actuating 
mechanisms for controlling shelves; cranes [lifting and hoisting apparatus]; gantry cranes; hoists; pneumatic 
transporters; conveyors [machines]; roller tracks for use in roller conveyor apparatus and belt conveyor apparatus; belt 
conveyors and roller conveyors for the handling of pallets; conveyors for containers; conveyors for cartons; stackers; 
destackers; lifting apparatus; machines for hoisting; elevating apparatus; overhead conveyors, namely overhead 
monorail equipment; handling apparatus for loading and unloading; machines for the automated storage of goods; 
machines for the automated conveying of materials; machines for automated locating and providing of goods; mobile 
baggage conveyors; packaging machines; palletisation machines; conveyor systems consisting of belt conveyors, 
conveyor cages, conveyor chains, feed pumps, screw conveyors, conveyors [machines] and magnetic conveyors; belt 
conveyors; roller conveyors; transmission chains, not for land vehicles; elevators; machines for the transport of pallets, 
piece material and containers; pallet lifters; robots for the loading of pallets; transfer units [machine parts] and rotating 
transfer units [machine parts] for conveyor systems; belts for machines; robots [machines] for applications in the field of 
internal logistics; parts of the aforesaid goods (as far as not included in other classes).

Cl.9;Software for controlling industrial operations and for processing and visualization of business data in the field of 
control engineering, automation engineering and drive technology and in the field of logistic systems, materials 
management, warehouse management, transport management, parking space management and the flow of goods; 
electrical switch cabinets.

Cl.12;Aerial conveyors; automatic guided vehicles; rail vehicles; manually guided vehicles; vehicles; handling carts; 
vehicles for locomotion by land; engines for land vehicles; driverless transporter vehicles; shuttle cars; tipping apparatus 
[parts of railway freight cars].

7677



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 04/05/2017; Application No. : 30 2017 011 097 ;Germany 

3680494    24/05/2017
[International Registration No. : 1375496]
Dr. Cordula May
Taufkirchner Straße 59 85662 Hohenbrunn Germany

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, except hair care preparations; washing and bleaching preparations and other substances for laundry 
use; cleaning, polishing, scouring and abrasive preparations; soaps; perfumery products; ethereal oils; dentifrices.

Cl.5;Dietary food supplements on basis of probiotic components of processed fruits, nuts and/or vegetables; vitamin 
preparations; dietetic food supplements; nutritional supplements in the nature of beverages.

Cl.32;Non-alcoholic beverages on basis of probiotic components of processed fruits, nuts and/or vegetables, proteins, 
carbohydrates, vitamins, minerals, trace elements and/or dietary fibre; preparations for making non-alcoholic beverages.
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Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 15/09/2016; Application No. : UK00003185851 ;United Kingdom 

3680497    15/03/2017
[International Registration No. : 1375210]
Haynes Publishing Group Plc
Sparkford, Nr Yeovil, Somerset BA22 7JJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.37;Provision of information regarding maintenance, servicing and repair of vehicles, machines, machinery and 
engines; consultancy, advisory and information services relating to maintenance, servicing and repair of vehicles, 
machines, machinery and engines.

Cl.42;Scientific and technological services and research and design relating thereto; research, design, development, 
customization, adaptation, updating, upgrading, maintenance and repair of computer software; computer software 
support services; technical data analysis services; computerised systems analysis of data; computer systems analysis; 
services relating to data testing, protection and security; providing temporary use of non-downloadable computer 
software; providing temporary use of non-downloadable computer software for preparing invoices, cost estimates, work 
orders; hosting of digital content; programming of software for information and e-commerce platforms for the internet; 
hosting of platforms, portals, blogs and podcasts; maintenance and hosting of on-line web facilities for others; cloud 
computing; software as a service; rental and leasing of computer software; database design and development; 
consultancy, advisory and information services in connection with all of the aforementioned; hosting of weblogs; 
computerized analysis of data.
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Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 11/07/2017; Application No. : 302017000077897 ;Italy 

3680503    21/07/2017
[International Registration No. : 1375676]
FLEXFOR S.R.L.
Corso della Repubblica, 19 I-47121 FORLI (FC) Italy

Proposed to be Used
IR DIVISION
Cl.10;Bed bases for bed especially made for medical purposes; air cushions for medical purposed; cervical pillows for 
medical use; orthopedic cushions; pillows for orthopedic use; mattresses for medical use.

Cl.20;Mattress bases; mattress wedge; mattress toppers; bed fittings not of metal; cushions; cushions (upholstery); 
divan beds; massage divans; pillows; latex pillows; mattress (upholstery); beds; mattresses; slatted bases for beds; box 
springs; bed bases; latex mattresses; fire resistant mattresses; bed heads.

Cl.24;Bed linen made of non-woven textile material; bed blankets; quilts filled with feathers; quilts filled with feathers; 
quilts filled with synthetic stuffing materials; quilts; sheets; covers for eiderdown and duvets; covers for pillows; covers 
for cushions; protective loose covers for mattresses and furniture; throws; bed pads; bed covers; underblankets.

Cl.35;Retail services connected with the sale of furniture; online retail store services relating to mattresses and bed 
linen; consulting in sales techniques and sales programmes; business management of retail outlets; business 
management of wholesale outlets; retail services relating to sporting goods; electronic commerce services, namely, 
providing information about products via telecommunication networks for advertising and sales purposes; provision of 
assistance [business] in the operation of franchises.
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Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 17/11/2016; Application No. : 699911 ;Switzerland 

3680791    11/05/2017
[International Registration No. : 1374881]
Kuhn Rikon AG
CH-8486 Rikon im Tösstal Switzerland

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements, non-electric fruit peelers, non-electric vegetable peelers, non-electric 
can openers, knife sheaths, rasps, non-electric cheese slicers, pizza slicers, vegetable slicers; knives (hand tools), 
including bread knives, cleavers, mincing knives, kitchen knives for chopping, kitchen knives, kitchen knives for slicing 
fish, cutters, vegetable choppers, household knives, chef knives, ceramic knives, blades for knives; scissors, including 
multipurpose shears, scissors for household use; knives, forks and spoons, including fondue forks and serving spoons.

Cl.9;Measuring cups; measuring devices; measuring instruments; pressure indicator plugs for valves; heat detectors; 
computer software for application and database integration for cooking and kitchen utensils; computer hardware and 
software for cooking and kitchen utensils; sensors (measurement apparatus) for cooking and kitchen utensils, household 
thermometers.

Cl.11;Electric cooking utensils; apparatus for heating and steam generating; steamers, pressure steamers, pressure 
cookers (autoclaves) and food steamers, electric; heating plates and induction cookers; stoves; electric kettles, electric 
pans and pots, electric pressure cookers, electric cooking pots, electric woks.

Cl.21;Household or kitchen utensils and containers, dishes, pastry cutters, bread boards, basting spoons, mixing 
spoons, spatulas for kitchen use, sifters, non-electric whisks for household purposes, pepper shakers, salt cellars, hand-
operated spice mills, hand-operated mills for domestic purposes, scoops being tableware, tart scoops, garlic presses, 
potato presses, non-electric utensils for crushing fruits and vegetables, salad spinners, kitchen utensils (not of precious 
metal); protective covers for pans; bottles; cooking utensils, non-electric pressure cookers, cooking pots, frying pans, 
stew-pans, woks, cooking pot sets, non-electric food steamers, not electrically heated hot pots; glassware, porcelain and 
earthenware; tea sets, serving trays and liqueur sets; trivets (table utensils); potholders, oven mitts; cake molds, cookery 
molds; heat-insulated containers; articles for cleaning purposes for household and kitchen use; serving ladles; serving 
tongs; serving forks.
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Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 06/04/2017; Application No. : 34233 ;Monaco 

3681025    10/08/2017
[International Registration No. : 1374936]
3X Engineering S.A.M.
9, avenue Albert II MC-98000 Monaco Monaco

Proposed to be Used
IR DIVISION
Cl.2;Anti-rust products; mastic; preservatives against rust and against deterioration of wood; anti-corrosive bands; 
corrosion inhibitors in the form of coatings; anti-corrosive paints; anti-rust preparations.

Cl.6;Buildings of metal; tanks of metal; metal storage tanks and covers thereof; metal conduits; water pipes of metal; 
penstock pipes of metal; plated steel plates and sheets; steel plates and sheets; barrels of metal; casks of metal; 
cylinders [metal containers] for pressurized gas or liquid air; vats of metal; storage tanks of metal; metal tanks for fluid 
storage; pipework of metal; pipes of steel.

Cl.17;Insulation materials for underground pipelines and tanks; waterproof packings; reinforcing materials, not of 
metal, for pipes; caulking sealants; sealant compounds for joints; jointing sealants for pipes; caulking materials; 
insulating materials; acrylic resins [semi-finished products]; synthetic resins [semi-finished products].
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Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 29/03/2017; Application No. : 23322273 ;China 

3682556    07/07/2017
[International Registration No. : 1375623]
Shenzhen Digitmojo Technology Co., Ltd.
Room 809, Building A, Zhihui Innovation Centre, Qianjin Second Road, Xixiang Street, Bao'an District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.3;Soap; cleaning preparations; polishing preparations; grinding preparations; essential oils; cosmetics; dentifrices; 
incense; cosmetics for animals; air fragrancing preparations.

Cl.5;Medicines for human purposes; tobacco-free cigarettes for medical purposes; dietetic foods adapted for medical 
purposes; depuratives; medicines for veterinary purposes; pesticides; menstruation tampons; teeth filling material; 
diapers for pets; gases for medical purposes.

Cl.10;Vaporizers for medical purposes; pins for artificial teeth; galvanic therapeutic appliances; gloves for medical 
purposes; babies' bottles; condoms; orthopaedic articles; suture materials; massage apparatus; syringes for injections.

Cl.30;Coffee; tea-based beverages; natural sweeteners; chewing gum; honey; bread; rice; edible ices; condiments; 
aromatic preparations for food.

Cl.34;Liquid solutions for use in electronic cigarettes; cigarettes; electronic cigarettes; flavourings, other than essential
oils, for use in electronic cigarettes; cigarette cases; oral vaporizers for smokers; lighters for smokers; cigarette paper; 
snuff; tobacco jars.
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Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 07/02/2017; Application No. : 16331506 ;European Union 

3686301    05/07/2017
[International Registration No. : 1376179]
MEB Migulator Entwicklung & Beteiligung GesmbH
Werksgasse 281 A-8786 Rottenmann Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, agriculture, horticulture and forestry; manures; manures; alumino-silicates; bentonite; 
biochemical catalysts; soil conditioning preparations; chemical compositions for water treatment; dolomite for industrial 
purposes; dehydrating preparations for industrial purposes; filtering materials [mineral substances]; calcium cyanamide 
[fertilizer]; lime carbonate; regulators of plant growth; silicates; clays, namely zeolite clay.

Cl.5;Parasiticides; biological preparations for veterinary purposes; biocides; chemical preparations for veterinary 
purposes; disinfectants; insecticides; insect repellents; germicides; air purifying preparations; medicated animal feed; 
mineral food supplements; anti-uric preparations; nutritive substances for microorganisms; dietary supplements for 
animals; antiparasitic preparations; parasiticides; preparations of trace elements for human and animal use; protein 
supplements for animals; ointments for pharmaceutical purposes; sunburn ointments; veterinary preparations; antiseptic 
body care preparations; additives for animal foodstuffs.

Cl.31;Pets (aromatic sand for -) [litter]; lime for animal forage; litter for animals.
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Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 21/12/2016; Application No. : 016194813 ;European Union 

3686582    20/06/2017
[International Registration No. : 1376167]
Anklam Extrakt GmbH
Johann-Friedrich-Böttger-Straße 4 17389 Anklam Germany

Proposed to be Used
IR DIVISION
Cl.1;Plant extracts for producing cosmetics, hair lotions and dentifrices.

Cl.3;Essential oils; plant extracts in the form of cosmetics, hair lotions and dentifrices.

Cl.5;Plant extracts for pharmaceutical and veterinary preparations; plant extracts for dietetic foodstuffs and 
preparations for medical or veterinary purposes; plant extracts for food for babies; plant extracts for dietary supplements 
for humans and animals; plant extracts for dietary supplements, not for medical purposes; nutritive herbal extracts 
[nutritional supplements]; plant extracts [dietary supplements] for dietetic foodstuffs based on proteins, fats, albumen.

Cl.29;Seaweed extracts for food; vegetable extracts for food; plant sap extracts for food.

Cl.30;Plant extracts for use as food flavorings, other than essential oils, for pastries and confectionery, chocolate, 
chocolate products and desserts; plants extracts for use as food flavorings, other than essential oils, for edible ices and 
ice cream; chocolate; chocolate extracts for human consumption; chocolate based products; cocoa-based beverages; 
drinking chocolate; cocoa; cocoa products; cocoa extracts for human consumption.

Cl.31;Foodstuffs and fodder for animals; foodstuffs for animals and animal fodder containing plant extracts.

Cl.32;Plant extracts for making non-alcoholic beverages; plant extracts for making beverages.

Cl.42;Chemical laboratories; laboratory analysis; laboratory services in the field of plant extracts; services in the field 
of science and technology and related research and development services; provision of research services.
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Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

Priority claimed from 19/01/2017; Application No. : 016264574 ;European Union 

3686609    05/07/2017
[International Registration No. : 1376186]
MEB Migulator Entwicklung & Beteiligung GesmbH
Werksgasse 281 A-8786 Rottenmann Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, agriculture, horticulture and forestry; manures; manures; alumino-silicates; bentonite; 
biochemical catalysts; soil conditioning preparations; chemical compositions for water treatment; dolomite for industrial 
purposes; dehydrating preparations for industrial purposes; filtering materials [mineral substances]; calcium cyanamide 
[fertilizer]; lime carbonate; regulators of plant growth; silicates; clays, namely zeolite clay.

Cl.5;Parasiticides; biological preparations for veterinary purposes; biocides; chemical preparations for veterinary 
purposes; disinfectants; insecticides; insect repellents; germicides; air purifying preparations; medicated animal feed; 
mineral food supplements; anti-uric preparations; nutritive substances for microorganisms; dietary supplements for 
animals; antiparasitic preparations; parasiticides; preparations of trace elements for human and animal use; protein 
supplements for animals; ointments for pharmaceutical purposes; sunburn ointments; veterinary preparations; antiseptic 
body care preparations; additives for animal foodstuffs.

Cl.31;Pets (aromatic sand for -) [litter]; lime for animal forage; litter for animals.
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Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

3686651    21/08/2017
[International Registration No. : 1376220]
Upgrading GmbH
Dorotheenstraße 82 22301 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.16;Packaging materials made of renewable plant raw materials, plastic, cardboard or paper, in particular film for 
packaging, folding boxes, foils, tightening straps for packaging; carrier bags, bags (envelopes, pouches) for packaging; 
packaging materials made of renewable plant raw materials, namely mounts, containers, separators and intermediate 
layers being packaging materials; boxes and packaging made of renewable plant raw materials; packaging containers 
made of renewable plant raw materials.

Cl.20;Packaging materials made of renewable plant raw materials, namely display stands, crates; product displays, 
holders for brochures, notice boards, information display stands, all the aforesaid goods being made of renewable plant 
raw materials, metal, wood or plastic; extendable baskets for goods, all the aforesaid goods being made of renewable 
plant raw materials, wood or plastic; boxes and packaging made of wood or plastic; packaging containers made of wood 
or plastic; shelves (racks) made of renewable plant raw materials, wood or plastic.

Cl.35;Publicity and sales promotion services; consultancy relating to advertising; layout services for advertising 
purposes; consultancy on the creation of marketing concepts; development and creating of advertising and sales 
promotion concepts.

Cl.42;Creation and design of packaging; graphic design of advertising media.
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Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

 

3686674    24/07/2017
[International Registration No. : 1376577]
Andriy Shevchenko
207 Regent Street London W1B 3HH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, electric, photographic, cinematographic, optical, weighing, measuring, signalling, 
checking (supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data-carriers, recording discs; mechanisms for coin-operated apparatus; cash
registers, calculating machines, data processing equipment and computers; fire-extinguishing apparatus; software 
included in this class.

Cl.16;Paper, cardboard and goods made from these materials (included in this class); printed matter; bookbinding 
material; photographs; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); plastic 
materials for packaging (included in this class); printers' type; printing blocks.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; gymnastic and sporting articles (included in this class); decorations for Christmas trees; 
playing cards.

Cl.41;Education; training; entertainment; sporting and cultural activities.
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Priority claimed from 08/02/2017; Application No. : 20170166 ;Armenia 

3686681    04/08/2017
[International Registration No. : 1376243]
AZAT TOVMASYAN
Shinararneri 16 apt. 19 0038 Yerevan Armenia

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire- extinguishing apparatus; bags adapted for laptops; cases for smartphones; battery chargers; 
Global Positioning System [GPS] apparatus.

Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals; pocket wallets, purses; credit card 
cases [wallets]; bags; bags for campers; handbags; valises; travelling sets [leatherware]; cases of leather or leatherboard.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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3686722    03/05/2017
[International Registration No. : 1376114]
Zhu Shuping
No. 18, Building 31, Xingzhong residential quarters, Choucheng Street, Yiwu City Zhejiang China

Proposed to be Used
IR DIVISION
Cl.3;Washing preparations; shampoos; wash hands paste; cleaning preparations; stain removers; toilet detergent; shoe 
cream; grinding preparations; perfumery; make-up; perfumes; toilet water; dentifrices; potpourris [fragrances]; cosmetics 
for animals; air fragrancing preparations.

Cl.5;Sticking stuff (terms too vague in the opinion of the International Bureau (Rule 13 (2) (b) of the Common 
Regulations); sterilising preparations; medicines for human purposes; alcohol for pharmaceutical purposes; Chinese 
refreshing ointment; slimming tea for medical purposes; lotions for pharmaceutical purposes; dietetic substances 
adapted for medical use; powdered milk for babies; depuratives; toilet deodorizer; animal washes; preparations for 
destroying mice; pesticides; fly catching adhesives; mosquito-repellent incense; mothball; sanitary towels; antisepsis 
paper; dental lacquer.
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Priority claimed from 01/02/2017; Application No. : 016311391 ;European Union 

3686731    24/05/2017
[International Registration No. : 1376131]
Stiftung Wissenschaftliche Hochschule für Unternehmensführung (WHU), Trägerin der Otto Beisheim School of Management
Burgplatz 2 56179 Vallendar Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, cinematographic, measuring, signalling, checking (supervision) and teaching 
apparatus and instruments; computers; data entry terminals; data processing equipment and programs; software; 
spectacles [optics]; cases for spectacles and computers; storage media, in particular portable storage media; audiovisual 
teaching apparatus; audio apparatus; audiovisual and visual photographic apparatus; talking books; electronic 
publications and books (e-books), including downloadable; downloadable data and programs; recorded content; 
recording media provided with data and computer programs; recorded content; smart card readers; electronic chip cards; 
encoded cards; mouse mats; programs for learning and teaching via data networks, in particular the internet; batteries 
and accumulators, and portable energy accumulators, for charging electronic apparatus; mobile data communications 
apparatus and media players.

Cl.16;Stationery; pens; highlighting markers; fountain pens; printed matter; printed matter; prospectuses; advertising 
matter; teaching and illustrative materials; files; notepads and notebooks; money holders; containers of paper or 
cardboard; stationery (cabinets for -) [office requisites]; writing tablets; books and book covers; office machines; 
document holders [stationery]; gift stationery; printed coupons; calendars; appointment books; journals; correcting and 
erasing implements; artists' and drawing materials; story books and bookmarkers; educational materials [other than 
apparatus] for use in teaching; paper-bags and plastic bags; place mats of paper; writing implements and stamp pads and 
stamp stands; tablemats of paper; cardboard or card.

Cl.25;Clothing; footwear; headgear.

Cl.35;Advertising; business management; business administration; office functions; analysis of business management 
systems; analysis of company behaviour; analysis of advertising response; business data analysis services; analysis of 
market research data; drawing up of business statistical information; cost price analysis; information services relating to 
business matters; provision of commercial information; conducting of business research; preparation of business reports
and analyses; consultancy in the field of market assessment and business acquisition; benchmarking services for 
business management purposes; professional business consulting; business management and organization 
consultancy; consultancy in the field of public relations; advisory services relating to corporate identity; consultancy 
relating to business efficiency; consultancy and support in the fields of advertising, marketing, business management 
and sales promotion; providing commercial and commercial business information; providing business information via a 
web site; business analysis, research and information services; conducting of business appraisals; loyalty, incentive and 
bonus program services; organisation, conducting and planning of trade fairs, auctions, competitions and commercial 
events; conducting of business studies, business surveys, market analysis and market studies; development of brand 
and business strategies; conducting of business feasibility studies; business consultancy and advisory services; 
economic forecasting; efficiency experts; preparation of expert opinions relating to market analyses and business plans; 
market research, public relations; human resources management and recruitment services; collection and 
systematization of business data.

Cl.41;Organisation, conducting and planning of exhibitions, symposiums, lecture events; providing of training, 
education, providing of training, teaching, entertainment, sporting and cultural activities; academies [education], 
organisation and provision of teaching and training facilities, organisation and arranging of training events, lectures and 
discussion events, and seminars and workshops; training; education and training consultancy; consultancy and 
information in connection with preparation, conducting and organizing workshops, symposia, conferences, congresses 
and colloquiums; library services; providing of educational content and electronic publications online; correspondence 
courses.
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3686773    26/07/2017
[International Registration No. : 1376189]
Ego Pharmaceuticals Pty Ltd
21-31 Malcolm Road BRAESIDE VIC 3195 Australia

Proposed to be Used
IR DIVISION
Cl.3;Bath oils and salts; lotions and preparations for the care of the skin, hair, eyes and scalp; scalp treatments; soaps, 
cleansers; moisturisers, emollients, anti-ageing and anti-wrinkle preparations and cleansers; exfoliants; shampoo, 
shampoo conditioners, conditioners, hair lotions; anti-dandruff shampoos, non-medicated; perfumery; essential oils and 
preparations containing essential oils; cosmetics and foundation; deodorants and anti-perspirants; alcohol containing 
cosmetic preparations for use on the skin; sunscreens.

Cl.5;Pharmaceutical, dermatological and sanitary preparations for humans; medicated bath preparations; emollients for 
medical use and antiseptic products; medicated lotions and medicated or pharmaceutical preparations for the treatment 
of the skin, hair, eyes and scalp; anti-inflammatory and anaesthetic preparations for humans; preparations for the 
treatment of psoriasis, dermatitis and eczema; medical preparations, namely, moisturisers, emollients, protective and 
anti-ageing preparations; medicated preparations for the treatment of wrinkles; medicated cleansers and conditioners for 
the skin, hair and scalp; after-sun preparations, medicated; preparations containing anti-septics, disinfectants, 
fungicides, and anti-bacterial agents; medical and pharmaceutical preparations containing essential oils; perfumed 
preparations for medical use.
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Priority claimed from 08/03/2017; Application No. : 1349931 ;Benelux 

3686785    02/06/2017
[International Registration No. : 1376986]
Alsico
Zonnestraat 223-229 B-9600 Ronse

Proposed to be Used
IR DIVISION
Cl.9;Protective clothing against accidents, radiation and fire; relief and rescue clothing for protection against accidents 
or injury; protective clothing against injury; special garments for laboratories; reflective clothing to prevent accidents; 
safety headgear; clothing for chemical protection; bulletproof clothing; protective clothing against biological hazards.

Cl.25;Clothing, including workwear, professional wear and leisure wear; footwear; headgear; workwear; laboratory 
jackets.
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Priority claimed from 23/05/2017; Application No. : 016760365 ;European Union 

3686786    02/06/2017
[International Registration No. : 1376143]
Epiroc Aktiebolag
c/o Atlas Copco SE-105 23 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants.

Cl.6;Rods; rods including building and connecting rods; transportable buildings of metal; materials of metal for railway 
tracks; non-electric cables and wires of common metal; small items of metal hardware; pipes and tubes of metal; 
compressed air, gas and fluid containers of metal; hose couplings; hose clips; casings; spraying booths; pressure 
containers for liquids; pressure vessels for paint; pressure fluid pipes of metal; dowels; ladders; fastening and anchoring 
devices; guide pins, valves, springs, pillars, clamps, sleeves and shanks of metal; rock bolts; expansion bolts and 
bushings and bearing plates for use therewith, being not parts of machines; tophammer tubes; drill pipes of metal; 
adaptors for pipes of metal; metal cylinders for compressed gas or liquids, sold empty; all the aforesaid goods made of 
metal.

Cl.7;Machines and machine tools, namely pneumatically, hydraulically, internal combustion engines and electrically 
driven machines and machine tools, namely raiseboring machines, drills, augers, drill hammers, drilling bits and drill 
tubes (part of machines), drilling machines, drill derricks, pile drivers, demolition machines, air tools, screw and nut 
drivers, crushers and pulverizers, breakers, hammers, flatters, hammers and axes for machines, grinding machines, 
impact tools, hot-air pistols, spray guns, blow guns, pulverizing guns, sand spraying devices, polishers and sanders, 
sandblasting containers as well as sand collecting apparatus; paint circulating apparatus; mounting and assembly 
machine tools; compressors (machines), air compressors, regulators for compressors, after- coolers and intercoolers for 
compressors; low pressure and high pressure valves for compressors (not for vehicles); starters; drives and gearings for 
compressors; mining machines, excavators, rams (machines), elevators, lifts; motors, pneumatically driven motors, 
hydraulically driven motors, internal combustion engines and electrically driven motors; pressure nets and pressure 
generators for generating air curtains in waters, air bubble pumps; drifting equipment for rock drilling, air hoist blocks 
and trolleys for hoist blocks, compressed air dryers and equipment, filters (parts of machines and motors), generators, 
separators, heat recovery machines, mounting systems, electric saws, engines, chisels for machines, rasps, spades, all 
parts of machine tools; exhausters; wood and metal drifts, diggers (machines); windings (for electrical motors); winches; 
lubricators (parts of machines); impellers used separately or as parts of machines; feeders, loaders; jacks; windlasses; 
cylinders for machines; silencers; electrical vacuum cleaners; main slide valves, membrane valves, starter slide valves; 
valves, including pneumatic, hydraulic, starter and ball valves; pistons; crank shafts; pressure oscillation dampers; 
injectors, ejectors, diverging sections; nozzles, including expansion, venturi and laval nozzles; adjustable drilling arms, 
positioning arms and drilling stanchions; feeding devices for drill hammers; pipe cutters; milling cutters (machine tool); 
nibblers; conveyors; governors (machines); transportable shaft houses; paint cups for paint spraying guns; steam 
engines and generators; compressed air maintenance units; oil sprayers, condensate separators; crossheads 
(components for machines); self-regulating distribution and fuel pumps; flushing heads for drill columns; vacuum pumps, 
pipeline components; drill rigs, including raiseboring rigs, exploration drilling rigs, face drill rigs, oil & gas drill rigs, 
production drill rigs, rotary blast hole drill rigs, surface and underground drill rigs and well drilling rigs; machines and 
machine tools for performance of construction jobs and for treatment of construction materials and surface; compactors 
and compaction equipment; machines and machine tools namely concrete vibrators, concrete trowel machines and 
concrete screeds; grinding wheels (tools for machines); shank bits and shank drills (part of machines); drilling rods; core 
drilling machines and machine tools; casings for drilling equipment; pumps, including hydraulic, electric and pneumatic 
pumps; dewatering pumps; handheld drilling tools equipment and accessories, including pusher legs, integral drillings 
rods, tapered rods and drill bits; cutters (machines); claw bits and hole openers; reamers being machines or part of 
machines; housings for machines; adaptors for tool bits (part of machines); bushings (part of machines); spray pumps 
and mobile sprayers; concrete sprayers; rock bolting and cable bolting rigs; rammers; road and asphalt rollers; floor 
saws; excavator attachments, namely steel cutters, pulverizes, excavator magnets, excavator grapple, crusher bucket, 
compactors and excavator post hole borer; post hole borers and post pullers; percussion hammers [machines]; tamping 
machines; casting machines; machines for dewatering and drainage of concrete; road building and paving machines; 
combustion engine driven hydraulic power packs (power source machines); milling machines; stands, made wholly or 
principally of metal, for use with machine tools; ball-bearings; cylinders for machines, motors and engines.
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Cl.8;Fastening and joining hand tools; cutting, drilling, grinding and surface treatment hand tools; hand tools and 
implements for stone, concrete, metal, wood and brick works such as nut runners, screw drivers, screw rotors; grinding 
and polishing tools, coal picks, pickaxes, riveting tools, sheeting hammers, forging hammers, chipping hammers, scaling 
hammers, striking tools, threading tools, spades, wood and metal drills, augers, rod coupling sleeves, gimlet bits, milling 
and grinding wheels, cutting wheels and saw blades for hand tools, saws, chisels, rasps, reamers; hand operated 
spraying and spreading apparatus for liquids, semiliquids and pulverized solid materials; gravers; milling cutters (hand 
tools); vices.

Cl.9;Computer programs; computer software and systems; computer hardware; touchscreens; instruments and 
apparatus for control and supervising; downloadable and pre-recorded films for instruction, information and advertising; 
speed regulators; distributing regulators; ring gauges; monitors; electronic control trailers; controllers; data processing 
equipment; process control software for machine and machine tools; electronic data media; switches; material testing 
apparatus and instruments; force transducers; electronic sensors; batteries and rechargeable batteries; battery chargers; 
computer networking and data communication equipment; audio and visual devices and monitors; downloadable 
podcasts; eyewear, activity tracker, earphones; data gloves used for touchscreens; measuring tapes; power banks; USB 
cards; safety, security , protection and signaling devices; protective and safety equipment; head protection; application 
software (apps), including mobile apps, hybrid apps and web apps; all relating to the fields of mining, rock excavation, 
mineral exploration, drilling and construction; computer programs and software for controlling, monitoring and surveying 
machines, equipment, apparatus and tools used in mining, rock excavation, mineral exploration, drilling and construction;
telematic systems consisting of remote and telemonitoring apparatus, namely, remote controls for mining, rock 
excavation, mineral exploration, drilling and construction equipment and vehicles, remote control transmitters for mining, 
rock excavation, mineral exploration, drilling and construction equipment and vehicles, global positioning system 
receivers, software and hardware for collecting, recording, tracking, communicating and reporting data pertaining to the 
location, productivity, operation and maintenance of mining, rock excavation, mineral exploration, drilling and 
construction equipment and vehicles and for recording, analyzing, communicating and reporting mine and construction 
office management information, including financial and human resource information; downloadable cloud computer 
software for use in database management and electronic storage of data, information and publications; downloadable 
electronic publications in the nature of instruction manuals, technical catalogs, spare parts catalogs, components 
catalogs, service manuals, safety manuals, operator manuals, and system diagrams; all relating to the fields of mining, 
rock excavation, mineral exploration, drilling and construction.

Cl.11;Filters (parts of industrial installations), air dryers, including adsorption dryers; installation for lighting, heating, 
steam generating, refrigerating, drying, ventilating and water supply, including coolers and heat exchangers for air, gas 
and liquids; liquid oxygenators; apparatus for purification of liquids; steam generators; heat exchangers; valves for pipes 
and hose pipes [parts of heating, water and compressed air or gas installations]; air and gas purifiers; lamps; regulating 
accessories, controllers, for water and gas pipes; apparatus for oxygen enrichment; absorption dryers, refrigerating 
dryers; paint heaters; transportable drying chambers; lighting and lighting reflectors; fans; light towers; pressure water 
tanks.

Cl.12;Mining, rock excavation, mineral exploration, drilling and construction vehicles, including loading and transport 
vehicles and wagons, mine wagons, carriages and vehicles; haul trucks, dumpers, trams; engines (for vehicle); tractors; 
couplings for vehicles; drilling carriages and carriages for chargers on wheels, as crawler and railway vehicle, carriages 
for compressors as attachable part to the vehicle.

Cl.16;Printed matter; engraving pencils; training and advertising material, including wall maps, pictures, books, 
magazines and leaflets.

Cl.17;Rubber hoses, plastic hoses, non-metal couplings for use with hoses, valves of rubber; pipe connectors (non-
metal) for pneumatic and hydraulic apparatus; connecting, linking and intermediary pieces, non-metal, for flexible tubes; 
flexible pipes, tubes, hoses and fittings thereof, including valves, all non-metallic; fittings for pipes (non metallic).

Cl.19;Ventilating ducts (non-metallic) for use in mining, rock excavation, mineral exploration, drilling and construction; 
suction carpets and suction plates for drainage.

Cl.20;Vice benches of metal.

Cl.35;Business consultation and business analysis services; advertising, marketing and promotional services; 
providing business information; all provided in relation to the products within the fields of mining, rock excavation, 
mineral exploration, drilling and construction; online retail ordering featuring spare parts and component parts for 
products in the fields of construction, mining, rock excavation, mineral exploration and drilling; customer support 
services including return and replacement featuring spare parts and component parts for products in the fields of 
construction, mining, rock excavation, mineral exploration and drilling; online retail store services featuring 
downloadable electronic instruction manuals, technical catalogs, spare parts catalogs, components catalogs, service 
manuals, safety manuals, operator manuals, and system diagrams in the fields of mining, rock excavation, mineral 
exploration, drilling and construction; providing business assistance, namely tracking services and reporting business 
information derived from telematic systems including global positioning technology and remote and telemonitoring 
apparatus to operators of mining, rock excavation, mineral exploration, drilling and construction equipment and vehicles 
for business purposes; rental of advertising films.

Cl.36;Insurance; financial services including credit services, leasing (terms considered too vague by the International 
Bureau - rule 13.2.b) of the Common Regulations) and financing of machines, machine tools, equipment and vehicles 
used in the fields of mining, rock excavation, mineral exploration, drilling and construction.

Cl.37;Installation, maintenance, building, repair, service and maintenance service support relating to mining, rock 
excavation, mineral exploration, drilling and construction and machine tools, machinery, vehicles and equipment; rental 
of mining, rock excavation, mineral exploration, drilling and construction equipment, machines, machine tools, vehicles 
and equipment; rental of compressors; mining, rock excavation, drilling and construction services.

Cl.41;Education, teaching and training; publishing of periodicals, magazines and technical books; rental of teaching 
films; demonstration services [for instructional purposes], exhibition activities, namely showing the working of machines, 
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vehicles and equipment by operators; organizing workshops; provisions of education and training via podcast; providing 
of online publishing of instruction manuals, technical catalogs, spare parts catalogs, components catalogs, service 
manuals, safety manuals, operator manuals, and system diagrams; providing non-downloadable publications, instruction 
manuals, technical catalogs, spare parts catalogs, components catalogs, service manuals, safety manuals, operator 
manuals, and system diagrams via a website; all services provided in the fields of mining, rock excavation, mineral 
exploration, drilling and construction and products thereof.

Cl.42;Design and development of computer software; consultancy, research, development, design and customization of
system solutions; hosting of podcast; technical consultation services, planning and organization (terms considered too 
vague by the International Bureau - rule 13.2.b) of the Common Regulations); providing virtual computer system, virtual 
computer environment and virtual computer platform through cloud computing; providing temporary use of on-line non-
downloadable cloud computing software for use in database management and electronic storage of data; providing a 
website featuring non-downloadable software (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); platform as a service (PaaS) featuring computer software platforms for database management and 
electronic storage of data, information and publications; providing a website featuring non-downloadable software for 
database management, electronic storage and the collection, editing, organizing, modifying, transmission, storage and 
sharing of data and information, including instruction manuals, technical catalogs, spare parts catalogs, components 
catalogs, service manuals, safety manuals, operator manuals, and system diagrams (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); all provided in fields of mining, rock excavation, mineral 
exploration, drilling and construction and products thereof; design of mining, rock excavation, mineral exploration, 
drilling and construction machinery and equipment; engineering consultation; planning and projecting services (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); providing technical know- 
how relating to machines, machine tools, vehicles and equipment (terms considered too vague by the International 
Bureau - rule 13.2.b) of the Common Regulations); technical advices provided by experts (terms considered too vague by 
the International Bureau - rule 13.2.b) of the Common Regulations); conducting searches and making analyses in the field 
of technical and mechanical constructions (terms considered too vague by the International Bureau - rule 13.2.b) of the 
Common Regulations); remote monitoring services of mining, rock excavation, mineral exploration, drilling and 
construction equipment and vehicles, namely, collecting, recording, tracking, communicating and reporting data 
pertaining to the location, productivity, operation and maintenance of mining, rock excavation, mineral exploration, 
drilling and construction equipment and vehicles; remote monitoring, remote control and remote adjustment of operation 
of mining, rock excavation, mineral exploration, drilling and construction equipment and vehicles through Internet, 
extranet and any other global computer and telecommunication networks; technical consultation in the fields of mining, 
rock excavation, mineral exploration, drilling and construction equipment and vehicle information services (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); rental of mineral exploration 
equipments; mineral exploration services.

Cl.45;Licensing; licensing of wireless communication systems; licensing of intellectual property; licensing of computer 
software; licensing of databases; licensing of technology; all services provided in the fields of mining, rock excavation, 
mineral exploration, drilling and construction and products thereof.
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3686793    26/04/2017
[International Registration No. : 1376962]
CCA and B, LLC
Suite 300, 3350 Riverwood Parkway Atlanta GA 30339 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Books.

Cl.28;Plush toys.
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Priority claimed from 31/01/2017; Application No. : UK00003209949 ;United Kingdom 

3686837    28/07/2017
[International Registration No. : 1376026]
HKA Global Ltd
3200 Daresbury Park, Warrington WA4 4BU United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Cost assessment services; cost analysis; business auditing; business project management; business 
management analysis; business risk management services; advisory services relating to business risk management; 
management consulting; business management consulting; forensic accounting; business management and 
administration services.

Cl.36;Insurance loss assessment; claims settlement agency services; advice regarding lending services; financial risk 
management; risk management consultancy [financial]; insurance risk management; financial investigation services; 
financial services.

Cl.37;Construction project management services; construction advisory services.

Cl.41;Training services.

Cl.45;Legal services; litigation support services; litigation consultancy; expert witness services; legal advisory 
services; legal consultancy services; arbitration, mediation and dispute resolution services; alternative dispute resolution 
services; arbitration services.
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Priority claimed from 26/01/2017; Application No. : 16285215 ;European Union 

3686847    10/07/2017
[International Registration No. : 1376178]
Gujarat Fluorochemicals GmbH
6th Floor, Regus Business Centre, Am Kaiserkai 1 20457 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; 
unprocessed fluoropolymer resins; polymer solutions; fluorinated polymers; reinforced polymers; polymers for industrial 
use; polymeric intermediates; polymerization plastics; unprocessed synthetic polymers; stabilizers for plastic polymers; 
chemical additives to polymers; polymer based compounds for use in manufacture; plastics in the form of powders; 
unprocessed plastic materials in powder, liquid or paste form.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics and resins in extruded form for use in manufacture; packing, stopping and insulating materials; 
flexible pipes, tubes and hoses, not of metal; fluorinated synthetic rubber; FKM, namely fluoro rubber; FPM, namely fluoro 
rubber; fluoroelastomer; fluoropolymer; plastic and plastic substances; vulcanized fiber and vulcanite; plastics for use in 
manufacture; semi-worked polymer resins; rubber powder; synthetic rubber in the form of powders.
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Priority claimed from 11/04/2017; Application No. : 30 2017 009 174 ;Germany 

3686860    28/07/2017
[International Registration No. : 1376198]
Feinwerktechnik Otto Harrandt GmbH
Max-Eyth-Str. 40 71332 Waiblingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for high precision assembling; machine tools; parts of the afore-mentioned machines as far as included 
in class 7; housings (parts of machines); hand held electrical, pneumatic and hydraulic tools as far as included in class 
07; pistons; machines/automata for piston ring assembly, piston circlip assembly, piston pin assembly, piston condor 
assembly, piston cover plate assembly and bearing assembly; pistons for machines and motors; control devices for 
machines and motors; robots; transmission components except for land vehicles.

Cl.9;Measuring, checking/supervision, control and regulating instruments and apparatus; mechanic measuring and 
control instruments; machines for the automatic measuring of pistons like piston offset, ring groove height, ring groove 
root diameter, compression height, valve pocket depth and position, piston pin bore diameter, piston diameters, piston 
ovality; machines for automatic inspection of pistons, like ultrasonic check for the adhesion of the ring carrier, eddy 
current check of the combustion bowl rim and piston pin bore, optical inspection of the piston and piston rings, high 
pressure adhesion check of the piston coating.
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3686882    01/08/2017
[International Registration No. : 1376214]
Yujin Robot Co., Ltd.
(Gasan-dong) NamsungPlaza 1214, 130, Digital-ro, Geumcheon-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.7;Cleaning apparatus, electric, for household purposes; robots; robots for cleaning; electric vacuum cleaner bags; 
electric vacuum cleaners.

Cl.35;Retail store services featuring cleaning apparatus, electric, for household purposes; wholesale store services 
featuring cleaning apparatus, electric, for household purposes; business intermediary services relating to cleaning 
apparatus, electric, for household purposes; sales arranging of cleaning apparatus, electric, for household purposes; 
commercial intermediary services in the field of cleaning apparatus, electric, for household purposes; retail store services 
featuring robots for cleaning; wholesale store services featuring robots for cleaning; business intermediary services 
relating to robots for cleaning; sales arranging of robots for cleaning; commercial intermediary services in the field of 
robots for cleaning; retail store services featuring robots; wholesale store services featuring robots; business 
intermediary services relating to robots; sales arranging of robots; commercial intermediary services in the field of 
robots.
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3687355    05/07/2017
[International Registration No. : 1376578]
GUCCIO GUCCI S.P.A.
Via Tornabuoni, 73/R I-50123 FIRENZE Italy

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; eyewear including glasses, sun glasses, frames and lenses; accessories for 
communication apparatus including tablets, mobile phones, smartphones, MP3 players and computers namely cases, 
hands free kits, covers, chargers, straps, headphones; smartwatches; smartglasses.

Cl.14;Precious metals and their alloys; precious stones; jewellery including chains, necklaces, rings, bracelets, ear 
clips or pendants, brooches, jewellery charms; horological and chronometric instruments; clocks; watches; jewellery 
boxes and boxes for watches; watch bands; cufflinks; tie pins; key rings, key chains and charms therefor; shoe jewellery.

Cl.18;Leather and imitations of leather; animal skins; hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips; harness and saddlery; bags; shoulder bags; handbags; boston bags; waist packs; sling bags for 
carrying infants; shopping bags; duffle bags; tote bags; evening handbags; clutch bags; wallets; purses; leather credit 
card cases and holders; business card cases; travelling cases of leather; shoe bags for travel; briefcases; attache cases; 
pouches of leather; carrying cases made of leather; school bags and satchels; suitcases; sports bags; bags and holdalls 
for sports clothing; key cases made of leather; backpacks; rucksacks; carry-on bags; vanity cases sold empty; shaving 
bags sold empty; beach bags.

Cl.25;Clothing, footwear, headgear.
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3687994    02/06/2017
[International Registration No. : 1376977]
Rusoh, Inc.
3925 North Hastings Way Eau Claire WI 547033703 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Fire extinguishing compositions; kits for reloading fire extinguishers comprising fire extinguishing preparations, 
carbon dioxide (CO2) filled cartridges, reloading cartridge filled with monoammonium phosphate extinguishing agents 
and other dry chemical fire extinguishing preparations.

Cl.9;Fire-extinguishing apparatus; fire extinguishers.

Cl.41;Fire safety training services.
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Priority claimed from 10/03/2017; Application No. : 704386 ;Switzerland 

3688005    17/07/2017
[International Registration No. : 1376892]
Lonza Ltd.
Lonzastrasse CH-3930 Visp Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products, namely, pharmaceutical excipients; chemical preparations, chemical substances and chemical 
substances for use in the manufacture of pharmaceutical excipients; chemical products, namely, pharmaceutical 
excipients in the nature of coatings, charges, disintegrants, flavorings, media, emollients, colorants, solvents, stabilizers, 
release agents, binding agents, sliding agents, lubricants, preservatives, absorbents, sweeteners, thinners, solvents, 
buffering agents, antioxidants, wetting agents, anti-foam agents, thickeners, flavorings, sweeteners.

Cl.5;Medical and chemical-pharmaceutical preparations in the nature of coatings, charges, disintegrants, flavorings, 
media, emollients, colorants, solvents, stabilizers, release agents, binding agents, gliders, lubricating oils, preservatives, 
absorbents, sweeteners, thinners, solvents, buffering agents, antioxidants, wetting agents, anti-foam agents, thickeners, 
flavorings, sweeteners.
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Priority claimed from 02/08/2017; Application No. : 3678360 ;Spain 

3688012    10/08/2017
[International Registration No. : 1376435]
INDUSTRIA DE TURBO PROPULSORES, S.A.
Parque Tecnológico de Zamudio, Edificio 300 E-48170 ZAMUDIO (Bizkaia) Spain

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (other than for land vehicles); couplings and transmission components (other 
than for land vehicles); agricultural implements, not hand-operated; turbines (other than for land vehicles); engines for 
aeronautics; gas turbines for aeronautical, industrial and marine application.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.37;Construction services; installation, repair, servicing and maintenance of all types of motors, engines and 
turbines.

Cl.42;Scientific and technological services, as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computer hardware and software.
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3688016    17/07/2017
[International Registration No. : 1376925]
BST eltromat International GmbH
Heidsieker Heide 53 33739 Bielefeld Germany

Proposed to be Used
IR DIVISION
Cl.7;Hydraulic or motor driven sliding frames and rotating frames for guiding and controlling running material webs.

Cl.9;Electric and electronic control, regulating and checking (supervision) apparatus for use in machines for the 
production, editing and processing of printed matter, not for use in military equipment; printing quality control apparatus; 
hardware and software for monitoring, controlling and regulating machines for the production of printed matter; register 
control systems for controlling printing and processing processes; electric control apparatus for setting printing 
machines; apparatus for recording or reproduction of images, in particular camcorders and line scan cameras; charge-
coupled device [CCD] cameras; image viewing apparatus; image processing apparatus, including PCs, monitors and 
computer software; video devices for monitoring webs; optical and electric/electronic apparatus for register measurement 
and register control; optical and electric/electronic apparatus for colour measurement; optical and electric/electronic 
apparatus for detecting printing errors; electronic apparatus for monitoring printing quality and register errors; 
densitometers; spectrometers; readers (bar code -); digital sensors and ultrasound sensors and optical sensors for web 
guiding; combined regulators for web guiding; surveying, photographic, cinematographic, optical, measuring and 
signalling apparatus and instruments, in particular printing quality control apparatus; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers; data processing equipment and computers.

Cl.37;Installation and servicing of computers and of apparatus and instruments for use with computers; machinery 
installation, maintenance and repair; the aforesaid services exclusively in connection with the operation, control and 
maintenance of machines for the production of printed matter.

Cl.42;Design and development of technical installations; development of software solutions for regulating moving 
material webs; design services; engineering services; physics [research]; development of computer programs for data 
processing and control of technical processes; providing technical advice in the field of scientific and industrial research; 
technological consultancy and advice; consultancy services in the field of design, selection, implementation and use of 
computer hardware and computer program systems, for others; installation, maintenance and updating of computer 
software; in particular the aforesaid services in connection with the development, manufacture, operation, control and 
maintenance of machines for producing printed matter.
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3688017    01/06/2017
[International Registration No. : 1375830]
UMG Recordings, Inc.
2220 Colorado Avenue Santa Monica CA 90404 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded audio tapes, discs and cassettes, video tapes, discs and cassettes, digital audio and audio video 
tapes and discs, CDs, DVDs, laser discs, and phonograph records featuring music and entertainment; theatrical and 
musical sound and video recordings; virtual reality game software; downloadable ring tones, music, mp3 files featuring 
music and entertainment, graphics, images in the field of music and music-related entertainment, videos in the field of 
music and music-related entertainment and games for wireless communication devices; downloadable music, mp3 files 
featuring music and music-related entertainment, graphics, images in the field of music and music-related entertainment, 
videos in the field of music and music-related entertainment and computer games; computer game software, tapes, 
cartridges and cassettes; video game software, tapes, cartridges and cassettes; turntable slipmats; mouse pads; 
downloadable electronic publications in the nature of books, booklets, sheet music, magazines, journals, manuals, 
brochures, leaflets, pamphlets and newsletters, all in the field of music and music-related entertainment; downloadable 
mobile applications for use in connection with accessing, downloading, and streaming music, music-related 
entertainment, and downloadable electronic publications in the field of music and music-related entertainment.

Cl.41;Production of television and radio programs; distribution of television and radio programs for others; production 
and publishing of music; providing online entertainment, namely, providing non-downloadable sound and video 
recordings in the field of music and music-related entertainment; entertainment services, namely, providing online non-
downloadable prerecorded musical sound and video recordings via a global computer network; fan club services in the 
nature of entertainment; development and dissemination of educational materials of others in the field of music and 
entertainment; radio entertainment production and distribution; audio and sound recording and production; record 
production; film and video production; production of motion picture films; distribution of motion picture films; television 
program production and distribution; entertainment in the nature of ongoing television programs in the field of music and 
entertainment; entertainment, namely, a continuing music and entertainment show distributed over television, satellite, 
audio, and video media; publication of books and magazines; entertainment in the nature of ongoing radio programs in 
the field of music; entertainment in the nature of live concerts and performances by musical artists and groups; 
entertainment services, namely, personal appearances by musical groups, musical artists and celebrities; entertainment 
services in the nature of performances rendered by musical artists through the medium of television, radio, and audio and 
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video recordings; entertainment services, namely, performances by musical artists rendered live and recorded for future 
distribution; educational and entertainment services, namely, production and presentation of television shows, sports 
events, fashion shows, game shows, music shows, award shows and comedy shows before live audiences which are all 
broadcast live or taped for later broadcast; entertainment services, namely, providing non-downloadable musical 
performances, musical videos, related film clips, photographs, and other multimedia materials featuring music and 
entertainment via a website; entertainment services, namely, providing online reviews of music, musical artists and music 
videos; entertainment services, namely, providing prerecorded non-downloadable music, information in the field of 
music, and commentary and articles about music, all online via a global computer network; entertainment services, 
namely, live, televised and movie appearances by a professional entertainer; conducting entertainment exhibitions in the 
nature of music festivals; entertainment services, namely, conducting exhibitions in the field of music and the arts; 
organizing exhibitions for entertainment purposes featuring music and the arts; and publishing of web magazines.
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Priority claimed from 14/03/2017; Application No. : 16462319 ;European Union 

3688058    08/08/2017
[International Registration No. : 1376204]
Siemens Aktiengesellschaft
Werner-von-Siemens-Str. 1 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.35;Professional business consultancy and analysis of data relating to the planning and operation of industrial 
installations, infrastructure installations, in particular for health care, energy production and distribution, traffic and 
transport; collation of data for the planning and operation of commercial and industrial installations, infrastructure 
facilities, in particular for health care, energy production and distribution, traffic and transport; analysis of data for the 
planning and operation of commercial installations.

Cl.42;Analysis of data for the planning and operation of industrial installations, infrastructure facilities, in particular for 
health care, energy production and distribution, traffic and transport; providing of computer hardware and software for 
collection and analysis of data for planning and operation of industrial installations, infrastructure installations, in 
particular for health care, energy production and distribution, traffic and transport; cloud computing and technical 
consultancy for the operation of industrial installations, infrastructure installations, in particular for health care, energy 
production and distribution, traffic and transport; technological services for optimising the operation of industrial 
installations, infrastructure installations, in particular for health care, energy production and distribution, traffic and 
transport.
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3688097    18/05/2017
[International Registration No. : 1376991]
D-Holding LTD
Aviamotornaya 50, str. 2, pom. XIV RU-111024 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.34;Tobacco; hookah tobacco; flavored hookah tobacco.

Cl.41;Club services [entertainment].

Cl.43;Bar services; lounge bar services; hookah club services; hookah lounge services.

7710



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

 

Priority claimed from 24/01/2017; Application No. : 16280174 ;European Union 

3688177    10/07/2017
[International Registration No. : 1377001]
Gujarat Fluorochemicals GmbH
6th Floor, Regus Business Centre, Am Kaiserkai 1 20457 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics; unprocessed fluoropolymer resins; polymer solutions; fluorinated polymers; reinforced 
polymers; polymers for industrial use; polymeric intermediates; polymerization plastics; unprocessed synthetic 
polymers; stabilizers for plastic polymers; chemical additives to polymers; polymer based compounds for use in 
manufacture; plastics in the form of powders; unprocessed plastic materials in powder, liquid or paste form.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics and resins in extruded form for use in manufacture; packing, stopping and insulating materials; 
flexible pipes, tubes and hoses, not of metal; fluorinated synthetic rubber; FKM, namely fluoro rubber; FPM, namely fluoro 
rubber; fluoroelastomer; fluoropolymer; plastic and plastic substances; vulcanized fiber and vulcanite; plastics for use in 
manufacture; semi-worked polymer resins; rubber powder; synthetic rubber in the form of powders.
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Priority claimed from 17/07/2017; Application No. : 302017000080243 ;Italy 

3688191    28/07/2017
[International Registration No. : 1376586]
Mario Levi S.p.A.
Corso Massimo D'Azeglio, 8 I-10125 Torino (TO) Italy

Proposed to be Used
IR DIVISION
Cl.12;Interiors for vehicles in leather, imitation leather and of textile; seat covers for vehicles.

Cl.18;Leather; imitation leather; animal hides.
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Priority claimed from 02/12/2016; Application No. : 2016-136316 ;Japan 

3688320    02/06/2017
[International Registration No. : 1375918]
Lumielina International Inc.
Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.3;Soaps and detergents; shampoos; dentifrices; cosmetics; cosmetic preparations for skin care; hair care 
preparations; hair rinses; hair conditioners; non-medicated hair treatment preparations for cosmetic purposes; non-
medicated toiletries; perfume and flavour materials, namely, essential oils for food flavoring, essential oils for beverage 
flavoring; incense; false nails; false eyelashes.

Cl.8;Electric flat irons; curling tongs; crimping irons; hand implements for hair curling, namely, handheld electric hair 
curling irons; electric razors; electric hair clippers; pedicure sets; eyelash curlers; manicure sets; tweezers; bladed or 
pointed hand tools and swords; scissors; non-electric egg slicers; non-electric planes for flaking dried bonito blocks; 
Katsuo-bushi planes; non-electric can openers; spoons; non-electric cheese slicers; non-electric pizza cutters; table 
forks; cutlery; shaving cases; palette knives.

Cl.11;Air conditioners; humidifiers; towel steamers for hair salons; hair drying machines for beauty salon use; hair 
steamers for beauty salon use; shampoo basins for beauty salon use; steam facial apparatus, namely, saunas for beauty 
salons; sauna bath installations for beauty salons; electric foot spas for beauty salons; electric automatic hair washing 
apparatus for beauty salon use; electric hair dryers for industrial purposes; electric lamps; apparatus for lighting; electric 
hair steamers for household use; electric hair dyeing apparatus for household purposes; electric hair drying apparatus 
for household purposes; steam facial apparatus, namely, saunas for household purposes; electric lower-body bathing 
machine for household purposes; electric saunas for household purposes; electric foot spas for household purposes; 
electric automatic hair washing apparatus for household purposes; facial equipment using ultrasonic waves for 
household purposes; hairdryers for household purposes; bath fittings; sauna bath installations; bath tubs; wash-hand 
bowls as parts of sanitary installations; wash-hand basins as parts of sanitary installations; household electrothermic 
appliances; electrical rice cookers; water purifying apparatus for household purposes; solar water heaters; toilet bowls 
and seats sold as a unit; prefabricated bathrooms sold as a unit; drying apparatus for chemical processing; recuperators 
for chemical processing; steamers for chemical processing; evaporators for chemical processing; distillation apparatus 
for chemical processing; heat exchangers for chemical processing; bread-making machines; drying apparatus for 
harvest; freezing machines and apparatus; freezing machines and apparatus for industrial purposes; electric laundry 
dryers for industrial purposes; cooking apparatus and installations for industrial purposes; dish drying machines for 
industrial purposes; dish disinfectant apparatus for industrial purposes; tap water faucets; water purifying apparatus for 
industrial purposes; gas-fired water heaters; non-electric cooking heaters for household purposes; non-electric cooking 
heaters for industrial purposes; kitchen worktops with integrated sinks; kitchen sinks; ice boxes; ice-cooling refrigerators 
for household purposes; heating or cooling packs filled with chemical substances ready to react when required; stoves 
for household purposes.

Cl.32;Beers; soft drinks; non-carbonated soft drinks; non-alcoholic carbonated drinks; drinking water; table waters; 
mineral water beverages; fruit juices; non-alcoholic vegetable juice beverages; extracts of hops for making beer; whey 
beverages.
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Priority claimed from 17/05/2017; Application No. : 703743 ;Switzerland 

3688324    26/07/2017
[International Registration No. : 1376697]
INVENTIO AG
Postfach  CH-6052 Hergiswil NW Switzerland

Proposed to be Used
IR DIVISION
Cl.6;Metallic building materials, namely beams, spacers, braces, floor plates, wall paneling, ceiling paneling, guardrails, 
bolts, screws, springs, nuts, nails and rivets; spacers of metal for freight elevators; scaffoldings; elevator platforms of 
metal; ladders of metal; partitions of metal; wall linings of metal for construction; frames of metal for building; guide rails 
of metal; cables of metal; bare cables mainly of metal, with or without sheaths for handling; bare metal cables for fall 
protection; railings, mainly of metal; doors, door coverings and door frames, mainly of metal; locksmithing products and 
small hardware articles of metal.

Cl.7;Work and construction lifting platforms as well as parts for all the aforementioned articles; electric motors and 
parts therefor, other than for land vehicles; gear boxes other than for land vehicles; cables and belts for motorized lifting 
of work and construction platforms; hydraulic and electric controls other than for land vehicles; pulleys of metal (parts of 
machines); work and lifting platforms of metal for building; mechanical safety mechanisms as safety devices for work and 
construction lifting platforms.

Cl.37;Provision of information in the field of construction; building consultancy; information on elevator installation; 
installation of elevators, scaffolding, work and construction platforms, as well as structural parts and components 
belonging to these installations; advice on the installation of elevators as well as structural parts and components 
belonging to these installations.
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Priority claimed from 15/02/2017; Application No. : 016374531 ;European Union 

3688343    14/06/2017
[International Registration No. : 1375997]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric household utensils, included in class 7, in particular juice squeezers and fruit presses, juice extractors, 
coffee grinders, graters, mixers, including hand mixers, stick blenders and stand mixers, beaters, kneaders, cleavers, 
grinding and mashing apparatus for foodstuffs, kitchen machines, in particular electric kitchen machines with integrated 
cooking and grinding functions; accessories for all the aforesaid goods; machines for peeling vegetables, cutters 
[machines], bread cutting machines, vegetable mincers, grinding devices, can openers, electric knives, electric salad 
spinners, ironing machines, ironing presses, foil-sealing devices, vacuum cleaners; electric kitchen machines.

Cl.8;Cleavers; kitchen knives.

Cl.9;Electric household appliances, included in class 9, namely bathroom and kitchen scales, thermometers, weather 
stations.

Cl.11;Electric household utensils, included in class 11, namely coffee and tea machines, toasters, bread toasters, bread 
baking machines and apparatus and automated bread baking machines, waffle irons, pressure cookers, autoclaves, rice 
cookers, steamers, electric kettles, grills, deep fryers, ovens, cooking rings, microwave ovens; warming apparatus, plate 
warmers, refrigerating cabinets, refrigerating containers, hot water apparatus, water heaters, hotplates, egg cookers, 
machines for preparing yoghurt and desserts, ice machines and apparatus, fruit roasters, bottle heaters for babies, 
apparatus for heating, including fan heaters and radiators, air conditioning apparatus, air humidifiers, fans; hair dryers, 
hand dryers, laundry dryers, tanning apparatus, electric lamps and lights, other than for photographic and medical 
purposes, including pocket torches, garden lamps, bicycle and motor vehicle lights; accessories for all the aforesaid 
goods.

Cl.21;Salad spinners; fluff removers.
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Priority claimed from 13/07/2017; Application No. : 16978793 ;European Union 

3688372    19/07/2017
[International Registration No. : 1377040]
ALIFAX S.R.L.
Via Petrarca, 2/1 I-35020 POLVERARA (PD) Italy

Proposed to be Used
IR DIVISION
Cl.9;Test tubes; holders for test tubes; collection and transport holders for non-medical specimen.

Cl.10;Medical specimen cups; medical specimen cup holders; collection and transport holders for medical specimen.

7716



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

3688435    22/06/2017
[International Registration No. : 1376987]
Armstrong Interactive, Inc.
10 Route 116 Somers NY 10589 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Interactive entertainment software, namely, video game programs, computer game programs, computer game 
software; pre-recorded musical sound recordings, audio recordings, audio cassettes, compact discs, digital audio discs, 
phonograph records, musical video recordings, video recordings, video cassettes, video discs, DVDs, CD-ROMs, all 
featuring educational content for infants and children; children's educational computer software featuring educational 
content for infants and children.

Cl.25;Clothing, namely, T-shirts, shirts, caps, pants and jackets.

Cl.28;Toys, games and playthings, namely, plush toys, stuffed toys, talking toys, toy figures, dolls, toy models, toy 
vehicles, water toys, wind-up toys, children's multiple activity toys, construction toys, board games, action skill games, 
card games, electronic action toys, electronic toy vehicles, electronic learning toys, electronic games for the teaching of 
children, toy musical instruments, collectible toy animals and toy figurines, puzzles, and handheld electronic game units; 
video game apparatus, namely, video game machines for use with televisions.

Cl.41;Entertainment services, namely, live musical and theatrical performances.
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Priority claimed from 12/01/2017; Application No. : 30 2017 100 267 ;Germany 

3688556    19/05/2017
[International Registration No. : 1376913]
Pfeiffer Vacuum GmbH
Berliner Strasse 43 35614 Asslar Germany

Proposed to be Used
IR DIVISION
Cl.6;Flanges of metal [collars]; universally applicable vacuum-tight, mechanical feedthroughs made of metal, 
specifically fluid feedthroughs, pipe feedthroughs, rotary feedthroughs, rotary/linear motion feedthroughs, linear motion 
feedthroughs.

Cl.7;Vacuum pumps and vacuum pump stations consisting of vacuum pumps; vacuum pumps [machines] and vacuum 
pump stations composed thereof; drives and shaft bearings for vacuum pumps; parts of vacuum pumps and vacuum 
pump stations, specifically oil separators, condensate separators, dust separators, filters, vapour condensers, flanges 
with incorporated coolers and control apparatus that are specially adapted and cannot be used independently; valves 
[parts of machines]; vacuum installations substantially consisting of vacuum pumps and adapted accessories for vacuum 
pumps that cannot be used independently, specifically oil separators, condensate separators, dust separators, filters, 
vapour condensers, flanges, valves, vacuum chambers and process-related fixtures [as parts of these installations] with 
incorporated coolers, control apparatus, measuring apparatus and connecting cables; parts of vacuum installations 
[machines], in particular current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe feedthroughs, rotary 
feedthroughs, rotary/linear motion feedthroughs, linear motion feedthroughs being specially adapted and cannot be used 
independently; parts of vacuum pumps and vacuum pump stations, specially adapted and cannot be used independently, 
included in this class; automatic valves for gas intake as parts of machines.

Cl.9;Measuring, regulating and control apparatus for vacuum pumps and vacuum pump stations [not parts of 
machines]; vacuum apparatus for laboratory use; automatic vacuum control apparatus; measuring apparatus; testing 
apparatus; leak detectors; residual gas analysers; measuring, regulating and control apparatus for gas intake; vacuum-
tight, mechanical and electrical feedthroughs as parts of measuring, regulating and control apparatus, in particular 
current feedthroughs, thermocouple feedthroughs, fluid feedthroughs, pipe feedthroughs, rotary feedthroughs, 
rotary/linear motion feedthroughs, linear motion feedthroughs, being specially adapted and cannot be used 
independently; electrical feedthroughs made of metal, specifically current feedthroughs, thermocouple feedthroughs; 
parts of control apparatus for vacuum pumps and vacuum pump stations, being specially adapted and cannot be used 
independently.
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Priority claimed from 22/02/2017; Application No. : 30 2017 004 639 ;Germany 

3688580    04/07/2017
[International Registration No. : 1377010]
Heraeus Deutschland GmbH & Co. KG
Heraeusstr. 12-14 63450 Hanau Germany

Proposed to be Used
IR DIVISION
Cl.2;Silver paste.

Cl.9;Photovoltaic module; photovoltaic installation for generating electricity with solar energy (photovoltaic power 
plants).

Cl.37;Installation and maintenance of photovoltaic installations.
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Priority claimed from 01/02/2017; Application No. : 016311409 ;European Union 

3688595    24/05/2017
[International Registration No. : 1376973]
Stiftung Wissenschaftliche Hochschule für Unternehmensführung (WHU), Trägerin der Otto Beisheim School of Management
Burgplatz 2 56179 Vallendar Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, cinematographic, measuring, signalling, checking (supervision) and teaching 
apparatus and instruments; computers; data entry terminals; data processing equipment and programs; software; 
spectacles [optics]; cases for spectacles and computers; storage media, in particular portable storage media; audiovisual 
teaching apparatus; audio apparatus; audiovisual and visual photographic apparatus; talking books; electronic 
publications and books (e-books), including downloadable; downloadable data and programs; recorded content; 
recording media provided with data and computer programs; recorded content; smart card readers; electronic chip cards; 
encoded cards; mouse mats; programs for learning and teaching via data networks, in particular the internet; batteries 
and accumulators, and portable energy accumulators, for charging electronic apparatus; mobile data communications 
apparatus and media players.

Cl.16;Stationery; pens; highlighting markers; fountain pens; printed matter; printed matter; prospectuses; advertising 
matter; teaching and illustrative materials; files; notepads and notebooks; money holders; containers of paper or 
cardboard; stationery (cabinets for -) [office requisites]; writing tablets; books and book covers; office machines; 
document holders [stationery]; gift stationery; printed coupons; calendars; appointment books; journals; correcting and 
erasing implements; artists' and drawing materials; story books and bookmarkers; educational materials [other than 
apparatus] for use in teaching; paper-bags and plastic bags; place mats of paper; writing implements and stamp pads and 
stamp stands; tablemats of paper; cardboard or card.

Cl.25;Clothing; footwear; headgear.

Cl.35;Advertising; business management; business administration; office functions; analysis of business management 
systems; analysis of company behaviour; analysis of advertising response; business data analysis services; analysis of 
market research data; drawing up of business statistical information; cost price analysis; information services relating to 
business matters; provision of commercial information; conducting of business research; preparation of business reports
and analyses; consultancy in the field of market assessment and business acquisition; benchmarking services for 
business management purposes; professional business consulting; business management and organization 
consultancy; consultancy in the field of public relations; advisory services relating to corporate identity; consultancy 
relating to business efficiency; consultancy and support in the fields of advertising, marketing, business management 
and sales promotion; providing commercial and commercial business information; providing business information via a 
web site; business analysis, research and information services; conducting of business appraisals; loyalty, incentive and 
bonus program services; organisation, conducting and planning of trade fairs, auctions, competitions and commercial 
events; business research, business surveys, market surveys and market studies; development of brand and business 
strategies; conducting of business feasibility studies; business consultancy and advisory services; economic 
forecasting; efficiency experts; preparation of expert opinions relating to market analyses and business plans; market 
research, public relations; human resources management and recruitment services; collection and systematization of 
business data.

Cl.41;Organisation, conducting and planning of exhibitions, symposiums, lecture events; providing of training, 
education, providing of training, teaching, entertainment, sporting and cultural activities; academies [education], 
organisation and provision of teaching and training facilities, organisation and arranging of training events, lectures and 
discussion events, and seminars and workshops; training; education and training consultancy; consultancy and 
information in connection with preparation, conducting and organizing workshops, symposia, conferences, congresses 
and colloquiums; library services; providing of educational content and electronic publications online; correspondence 
courses.
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Priority claimed from 21/11/2016; Application No. : 30 2016 032 901 ;Germany 

3688598    18/05/2017
[International Registration No. : 1375895]
Olschimke Beratungsgesellschaft mbB
Bahnhofstraße 8 30159 Hannover Germany

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; advertising, marketing and promotional consultancy, advisory 
and assistance services; business consultancy and advisory services; computerized data management; computerized 
business information services; provision of business information via global computer networks; collating, 
systematization and verification of electronic data in computer databases; updating and maintenance of data in computer 
databases; provision of computerized data relating to business; computerized information services to business 
opportunities appraisals; business advisory services relating to the use of computers; data search in computer files for 
others.

Cl.41;Education and instruction; training; computer based training; computer training; electronic data processing 
training; instructional and training services; provision of training courses; organization of training; arranging and 
conducting of workshops [training].

Cl.42;IT consultancy, advisory and information services; IT security service in the nature of protection and recovery of 
computer data; IT project management; computer network configuration services; outsource service providers in the field 
of information technology; consultancy services relating to information technology; consultancy in the field of 
telecommunication technology; providing information on computer technology and programming via a web site; cloud 
computing; advisory services relating to computer programming; software design for others; services of an EDP 
programmer; technical testing; scientific testing services; consultancy in the field of computers; electronic data storage; 
preparation of data processing programs; technical surveying; preparation of scientific reports; monitoring of computer 
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systems by remote access; technical research; research and development of new products for others; conversion of data 
and computer programs (other than physical alteration); inquiries and research in databases and on the Internet for 
scientific and research purposes; server hosting; software as a Service [SaaS]; technical consultancy relating to 
information technology; conducting technical project studies; technical project management in the field of electronic data 
processing; scientific research; scientific laboratory services; scientific and technological services and research and 
design services relating thereto; certification [quality control]; administration user rights in the computer networks.
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Priority claimed from 22/02/2017; Application No. : 4340072 ;France 

3688621    08/08/2017
[International Registration No. : 1376702]
AGRIAL
4 rue des Roquemonts F-14000 CAEN France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic 
food and substances for medical or veterinary use, food for babies; food supplements for humans and animals; plasters, 
materials for dressings; disinfectants; products for destroying vermin; insecticides; fungicides, herbicides; nutritional 
and dietetic products for animals; vitamin and mineral supplements for animals; animal semen for artificial insemination; 
parasiticides; weed killers; germicides; products for destroying plants; vitamin preparations.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and dairy products; milk proteins; cheeses; milk substitutes; edible oils and fats; fats for 
food; butter; charcuterie; salted meats; crustaceans (not live); canned meat or fish; milk beverages, milk predominating.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery products, edible ices; sugar, honey, golden syrup; yeast, baking powder; salt, mustard; vinegar, 
sauces (condiments); spices; ice for refreshment; sandwiches, pizzas; pancakes; biscuits, cookies; cakes; rusks; sugar 
confectionery; desserts; chocolate; beverages based on cocoa, coffee, chocolate or tea.

Cl.31;Unprocessed and non-transformed agricultural, aquacultural, horticultural and forestry products; live animals; 
fresh fruits and vegetables, fresh aromatic herbs; natural plants and flowers; food products and beverages for animals; 
malt; unprocessed and raw grains and seeds; bulbs, seedlings and seeds; natural turf; live crustaceans; live bait for 
fishing; unprocessed cereal grains; shrubs; plants; seedlings; trees (plants); fresh citrus fruits; unsawn timber; fodder.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; beverages based on fruit and fruit juices; 
syrups and other preparations for making beverages; lemonades; fruit nectars; soda water; non-alcoholic aperitifs.

Cl.33;Alcoholic beverages (except beers); ciders; digesters (liqueurs and spirits); wines; spirits.

Cl.35;Commercial business management; commercial administration; office functions; business management and 
organization consultancy; accounting; employment agencies; business management for freelance service providers; 
company audits (commercial analyses); market studies; search for sponsors and partners; business networking services; 
expertise services in the field of company productivity; commercial advice for members of a cooperative for processing 
and marketing of agricultural and horticultural products; commercial advice and information for the benefit of the 
members of a cooperative, particularly in terms of type of production, supply and management and monitoring of crops or
livestock; advertising; online advertising on a computer network; publication of advertising texts; public relations; 
newspaper subscription services (for others); arranging of telecommunication service subscriptions for others; 
organization of exhibitions for commercial or advertising purposes; data recording and processing services namely data 
input, compilation and systemization; computer file management services; collection of data in a central file; 
systematization of data in a central file; demonstration of goods; presentation of goods on all communication media, for 
retail sale; retail services for gardening, do-it-yourself, agriculture, interior and exterior decoration, animal products and 
clothing in connection with gardening, do-it-yourself, agriculture.
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Priority claimed from 27/10/2016; Application No. : 15973811 ;European Union 

3688680    26/04/2017
[International Registration No. : 1366009]
Colmore AG
Bahnhofstrasse 22 CH-6301 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Commercial administration; gathering, sorting, managing, updating and processing of data in electronic 
databases; data search in computer files for others; accounting; commercial information; business analysis services; 
preparation of business statistics; business research; company audits (commercial analyses); preparation of financial 
reports; accounting, bookkeeping and accounting auditing; marketing research; market analyses; services provided by 
business consultants; services provided by consultants relating to business risk management; tax preparation and 
services provided by consultants relating thereto; information, consultancy and advice relating to the aforesaid services.

Cl.36;Financial services relating to fund management, investment management, investment portfolio management, 
asset management, real estate management, infrastructure management, risk management and taxes; financial 
management; financial management of funds; financial investment management; financial investment portfolio 
management; asset management; real estate management; financial risk management; management, analysis and 
monitoring of funds; management, analysis and monitoring of investments; management, analysis and monitoring of 
investment portfolios; management, analysis, monitoring and organization of deposits of cash, securities and valuables; 
management, analysis, monitoring, conducting and organization of financial transactions for others; provision of financial 
advice relating to new financial products, namely, funds, investments and investment portfolios; services for deposits of 
valuables; deposit account services; financial information; financial information services provided by a database; 
financial analysis; financial research services; preparation of financial reports; financial consultancy services; monetary 
affairs relating to the fund management, investment management, asset management, real estate management, 
infrastructure management, risk management and taxes; management, analysis, monitoring, conducting and organization 
of monetary transactions for others; fiscal valuation services; tax consultancy; provision of financial advice relating to tax 
planning; tax payment services; tax payment processing; information, advice and consultancy related to the aforesaid 
services.

Cl.42;Software as a service (SaaS); provision of temporary use of non-downloadable commercial software; rental of 
business software; rental of computer servers, database servers and web servers; data hosting services; data storage 
services; data migration services; conversion of data or information from a physical medium to an electronic medium; 
encryption, decryption and authentication of data, information and messages for the benefit of others; computer system 
integration services; information technology (IT) consultancy; technological support services relating to computer 
hardware, computer software, computer databases and websites; services provided by technical consultants relating to 
the design of computer hardware, software, computer databases and websites; technical support services relating to 
software; storage of data in electronic databases; providing temporary use of online non-downloadable software for 
educational and training purposes; information, consultancy and advice relating to the aforesaid services.
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3688707    20/04/2017
[International Registration No. : 1375901]
Hironari Hoshino
4-21-14-704, Shimomaruko, Ola-ku Tokyo, 146-0092 Japan

Proposed to be Used
IR DIVISION
Cl.9;Game software; computer software for use in gaming; computer game programs- recorded; computer software-
recorded; downloadable computer game program; downloadable electronic publications; video game cartridges; 
computers; computer game software; computer game programs; tablet computers; downloadable mobile game programs; 
downloadable online game software; downloadable computer game software; computer game software for use on mobile 
and cellular phones; computer game program for use on mobile and cellular phones; mobile phones; cases for mobile 
phones; hands free devices for mobile-phones; cases for telephones; accessories for mobile phones; mouse pads; 
computer mouses; headphones; keyboards; earphones; cases for personal digital assistants; cases for tablet computers; 
cases for laptops; cases for global positioning system (GPS) devices; smart phones; cases for smart phones; 
accessories for smart phones.

Cl.41;Provision of information in the filed of computer games entertainment; game services provided on-line from 
mobile phone network; game equipment rental; game services provided on-line from a computer network; gaming 
services; providing amusement facilities of virtual reality software using computer graphics; providing on-line electronic 
publications (not downloadable); publication of electronic books and journals on-line; electronic desktop publishing; 
publication of periodicals; educational and training services relating to computer games; providing amusement facilities 
of personal computer (PC) gaming hardware.
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Priority claimed from 16/12/2016; Application No. : VA 2016 03038 ;Denmark 

3693581    16/06/2017
[International Registration No. : 1377477]
Frese A/S
Sorøvej 8 DK-4200 Slagelse Denmark

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal other than machine parts, including, flow, temperature and pressure control valves, drain valves, 
safety valves, regulating valves, isolating valves and circulating valves; connecting pipes and cartridges, namely 
branching pipes of metal for pipelines; manifolds of metal for pipeline; water-pipe valves of metal.

Cl.9;Manometers; flowmeters; measuring instruments; electric control valves of metal.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, cooling, ventilating, water supply and sanitary 
purposes; flow, temperature and pressure control valves as parts for water plants and systems (not included in other 
classes); flow, temperature and pressure control valves as parts for heating, cooling and air-conditioning plants and 
systems (not included in other classes); control devices for (thermostatic valves) for heating, cooling and air-conditioning 
plants and systems; thermostatic fittings and mountings for water distribution systems and installations; fittings and 
mountings for heating, cooling and air-conditioning plants and installations; thermostatic valves.
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3693585    07/03/2017
[International Registration No. : 1377410]
Salzgitter Mannesmann GmbH
Eisenhüttenstraße 99 38239 Salzgitter Germany

Proposed to be Used
IR DIVISION
Cl.6;Metal hardware; building and construction materials and elements of metal; unprocessed and semi-processed 
materials of metal; doors and windows of metal; structures and transportable buildings of metal; transport and packaging 
containers of metal; tubes of metal; steel strip; clamps of metal; sheets of metal; rings of metal; mouldings of metal; bolt 
of metal.

Cl.7;Machines and machine tools for treatment of materials and for manufacturing; agricultural machines, earthmoving, 
construction, oil and gas extraction and mining equipment; transporting machines; parts and accessories for all the 
aforesaid goods, included in this class.

Cl.40;Custom manufacture and assembly services; treatment and conversion of metal; rental of objects in connection 
with the providing of the aforesaid services, included in this class; consultancy and information in relation to the 
aforesaid services, included in this class; printing.
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3693595    23/05/2017
[International Registration No. : 1377411]
Evonik Degussa GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; veterinary preparations; medical and veterinary preparations and articles; chemical 
preparations for medical, pharmaceutical and veterinary purposes; amino acids for medical and veterinary purposes; 
esters, oils and greases for medical and veterinary purposes; salts, in particular potassium and sodium salts for medical 
purposes; steroids; biological preparations for medical and veterinary purposes; ferments for pharmaceutical purposes; 
yeast or starch for dietetic or pharmaceutical purposes; enzymes and enzyme preparations for medical and veterinary 
purposes; bacterial preparations for medical and veterinary purposes; bacteriological preparations for medical and 
veterinary purposes; cultures of microorganisms for medical and veterinary use; nutritive substances for 
microorganisms; bouillons for bacteriological cultures; sanitary preparations for medical purposes; sanitary preparations 
and articles; dietetic food and substances adapted for medical or veterinary use; albuminous preparations for medical 
purposes; medicated confectionery; medicinal drinks; dietetic beverages adapted for medical purposes; dietetic 
substances adapted for medical use; medical preparations for slimming purposes; food for babies; nutritional 
supplements for humans; dietary supplements for animals; dietetic preparations and dietary supplements; sugar, in 
particular candy and glucose for medical purposes; glucose for medical purposes; albuminous foodstuffs for medical 
purposes; protein dietary supplements; dietary fibre; mineral food supplements; preparations of trace elements for 
human and animal use; vitamin preparations; plasters, materials for dressings; material for stopping teeth; dental 
impression materials; dental preparations and articles; disinfectants; preparations for destroying vermin; pest control 
preparations and articles; fungicides; herbicides; feed supplements, not for medical purposes; feed supplements in form 
of amino acids, peptides and proteins for animal feed, fish food and aquacultures.

Cl.31;Agricultural, horticultural and forestry products as well as products for aquaculture; live animals; organisms for 
breeding (terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); 
foodstuffs and fodder for animals; bedding and litter for animals; animal feed preparations; nutrients [foodstuffs] for fish 
and aquacultures; yeast for animal consumption.
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Priority claimed from 31/03/2017; Application No. : 4350854 ;France 

3693628    23/08/2017
[International Registration No. : 1378054]
HUMAN BIOLOGICALS BANK.
6 Allée Skylab, Parc d'Ester F-87000 LIMOGES France

Proposed to be Used
IR DIVISION
Cl.1;Biological and biochemical products and preparations for in vitro scientific use; chemical, biochemical and 
biological products and preparations intended for scientific research, clinical research and clinical diagnostics; chemical 
products and preparations for use in scientific diagnostics; in vitro diagnostic products and preparations for scientific 
use or for biochemistry, clinical chemistry, microbiology and research; in vitro diagnostic reagents for scientific use or 
for biochemistry, clinical chemistry, microbiology and research; chemical or biological reagents of human or animal 
origin not for medical use for life science or research; proteins intended for industry and life science; protein products 
(raw material) intended for the industry of in vitro diagnosics and life science; blood, blood serum, plasma, protein, 
reagents and kits comprising chemical, biochemical and biological products and reagents, all for scientific use or for 
research.

Cl.5;Reagents for medical diagnostics or reagent preparations for medical diagnostics; biological reagents of human or 
animal origin for medical and clinical use; reagent kits for analyzing clinical and medical diagnosics; reagents for medical 
use, for in vitro use in laboratories; in vitro diagnostic products and preparations for medical use; chemical, biochemical 
and biological products and preparations for medical use; blood for medical use; blood substitutes and components, 
artificial blood; blood protein fractions; blood plasma; human plasma proteins; serums; blood, blood serum, plasma, 
proteins, reagents and kits comprising chemical, biochemical and biological products, all intended for medical research 
and medical diagnosis laboratories.

Cl.42;Scientific and medical research; medical, bacteriological and chemical laboratory services; analysis, biological 
research and development; analysis of serum, blood, plasma and proteins for scientific research purposes; research 
services in the fields of proteins, antibodies, microorganisms and cells; design and development of biological reagents of 
human or animal origin, biological and biopharmaceutical products and preparations; raw material tests; quality control 
of raw materials; control of hygiene; analysis of serum, blood, plasma and proteins for medical research; research, 
development and advice in the field of diagnostics, such as providing and developing reagents and test kits; preparation 
of biological samples for research purposes; preparation of biological samples for testing and analysis in research 
laboratories.

Cl.44;Medical diagnostic services (testing and analysis); collection and storage of blood, serum, plasma and proteins; 
blood banks, plasma banks, serum banks and protein banks; medical services relating to the collection, treatment and 
processing of blood, plasma, serum and proteins; analysis of serum, blood, plasma and proteins for medical treatments.
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3693681    03/08/2017
[International Registration No. : 1377971]
TecPharma Licensing AG
Brunnmattstrasse 6 CH-3401 Burgdorf Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; CDs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software, fire-extinguishing apparatus; electronic recording media for transmission, storage and digital 
processing of medical data and values from medical instruments and apparatus; software and data banks, namely, 
software and hardware for the presentation and analysis of values from medical instruments and apparatus; software and 
data banks, namely, software and hardware for the management of patient data; remote controls for medical instruments 
and apparatus; apparatus for monitoring infusion pumps and accessories thereof included in this class; apparatus for 
monitoring patch pumps and accessories thereof included in this class.

Cl.10;Surgical, medical, dental and veterinary instruments and apparatus, artificial limbs, eyes and teeth; orthopedic 
articles; surgical suture materials; medical and therapeutic apparatus and instruments, in particular administration 
apparatus, including apparatus for intravenous infusion, tissue perfusion, inhalation, injection and accessories thereof 
included in this class; therapeutic and medical apparatus and instruments for self therapy and administration of 
medicines; adhesive apparatus for intravenous infusion and accessories thereof included in this class; intravenous 
infusion pumps and accessories thereof included in this class; patch pumps and accessories thereof included in this 
class; needle devices, needles, intravenous and tissue infusion sets, intravenous and tissue infusion tubes, lancing 
devices, lancets, catheters, medical adapters for trans-filling administration apparatus, ampoules, cartridges and 
accessories thereof included in this class; apparatus for analysis, diagnosis and control of medical and diagnostic 
purposes; medical apparatus for diagnosis or medical apparatus for measuring and displaying measurement data from 
body liquids and accessories thereof included in this class; apparatus for measuring, signaling and monitoring for 
medical, diagnostic and therapeutic use.

Cl.38;Telecommunication; provision of electronic access to information for users of medical instruments and apparatus
for self-medication; provision of information forums and discussion spaces [online chat [chat lines], discussion rooms 
[chat rooms], discussion forums [chat forums]] allowing computer users to exchange medical and therapeutic messages 
and information relating to self-medication and medical instruments and apparatus for use in self-medication.
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Priority claimed from 02/11/2016; Application No. : 40201618557W ;Singapore 

3693729    02/05/2017
[International Registration No. : 1378016]
Chanintr Living Limited
GPF Witthayu, Tower A, 17th-18th Floor, 93/1 Wireless Road, Lumpini, Pathumwan 10330 Bangkok

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; computer software; electronic publications, downloadable; 
electronic publications including those distributed online; compact discs, DVDs and other digital recording media; digital 
recording media; communications software.

Cl.20;Furniture; cushions [furniture]; furniture adapted for use outdoors; fitted coverings for furniture; furniture for 
house, office and garden; furniture for kitchens; furniture for offices; furniture for use on patios; office furniture; 
mattresses; bed fittings, not of metal; bedding (except linen); furniture for bathroom; bathroom fittings in the nature of 
furniture; plastic tubs; interior textile window blinds; sun screens (indoor), of textile [furniture]; textile covers (fitted) for 
furniture; textile covers (fitted) for headboards; textile covers (shaped) for furniture; decoration mobiles; decorations 
made of wood; decorations of plastic materials; household articles made of cane for decoration purposes; household 
articles made of cork for decoration purposes; household articles made of plastic for decoration purposes; household 
articles made of reed for decoration purposes; household articles made of wicker for decoration purposes; household 
articles made of wood for decoration purposes; wall decorations of plaster (other than parts of buildings); wall 
decorations of plastic (other than parts of buildings); wall decorations of wax; wall decorations of wood (other than parts 
of buildings); furniture, mirrors, picture frames.

Cl.35;Electronic commerce services, namely, providing information about products via telecommunication networks for
advertising and sales purposes; the bringing together, for the benefit of others, of a variety of goods (excluding the 
transport thereof), enabling customers to conveniently view and purchase those goods from a retail outlet, including 
online; providing business information in the field of social media; provision of an on-line marketplace for buyers and 
sellers of goods and services; advertising; business management of hotels; communication media (presentation of goods 
on -), for retail purposes; import-export agencies; on-line advertising on a computer network; organization of exhibitions 
for commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes; publicity; 
rental of advertising space; rental (office machines and equipment -); sales promotion for others; advertising agencies; 
advertising space (rental of -); advice for consumers (commercial information and -) [consumer advice shop]; assistance 
(business management -); business management and organization consultancy; business research; commercial 
administration of the licensing of the goods and services of others; commercial information agencies; commercial 
information and advice for consumers [consumer advice shop]; commercial or industrial management assistance; cost 
price analysis; demonstration of goods; industrial management assistance (commercial or -); information agencies 
(commercial -); information (business -); inquiries (business -); investigations (business -); invoicing; layout services for 
advertising purposes; licensing of the goods and services of others (commercial administration of the -); management 
(advisory services for business -); management consultancy (personnel -); marketing; marketing research; marketing 
studies; presentation of goods on communication media, for retail purposes; procurement services for others 
[purchasing goods and services for other businesses]; samples (distribution of -); writing of publicity texts.

Cl.37;Real estate development (building and construction services); advisory services relating to property development 
(building and construction services); development of land (construction); development of property (building and 
construction services); housing development (building and construction services); property development (building and 
construction services); furniture maintenance; furniture restoration; kitchen equipment installation; office machines and 
equipment installation; bathroom equipment installation; installation of fixtures and fittings for domestic premises; 
installation of sanitary apparatus; installation services.

Cl.41;Magazine publishing; online electronic publishing of books and periodicals; publication of catalogs; publication 
of brochures; publication of magazines; publication of multimedia material online; publishing; entertainment services; 
weblog (blog) services (online publication of journals or diaries); information (entertainment -); information (recreation -); 
publication of books; publication of electronic books and journals on-line; writing of texts, other than publicity texts; 
conducting guided tours; conducting of bicycle tours for recreational purposes; conducting of sightseeing tours for 
cultural purposes; conducting of sightseeing tours for educational purposes; conducting of sightseeing tours for 
entertainment purposes; conducting of sightseeing tours for recreational purposes; tourist guide services (conducting of 
guided tours).

Cl.42;Design of interior décor; furnishing design services; furniture design; graphic design services; house design; 
interior design services; architectural consultation; architecture; designing (graphic arts -); works of art (authenticating -); 
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bathroom design services; computer software consultancy; computer software design; computer software (installation of 
-); computer software (maintenance of -); computer software (updating of -); computer programming; creating and 
maintaining web sites for others; hosting computer sites (web sites).

Cl.43;Providing food and drink; restaurant services; hospitality services (accommodation); hospitality services (food 
and drink); hotel services; accommodation (rental of temporary -); homes (retirement -); homes (tourist -); hotels; rental of 
chairs, tables, table linen, glassware; rental of meeting rooms; restaurants; catering services; food and drink catering; 
café services.
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Priority claimed from 02/11/2016; Application No. : 40201618566W ;Singapore 

3693740    02/05/2017
[International Registration No. : 1377534]
Chanintr Living Limited
GPF Witthayu, Tower A, 17th-18th Floor, 93/1 Wireless Road, Lumpini, Pathumwan 10330 Bangkok

Proposed to be Used
IR DIVISION
Cl.9;Computer programs [downloadable software]; computer software; electronic publications, downloadable; 
electronic publications including those distributed online; compact discs, DVDs and other digital recording media; digital 
recording media; communications software.

Cl.20;Furniture; cushions [furniture]; furniture adapted for use outdoors; fitted coverings for furniture; furniture for 
house, office and garden; furniture for kitchens; furniture for offices; furniture for use on patios; office furniture; 
mattresses; bed fittings, not of metal; bedding (except linen); furniture for bathroom; bathroom fittings in the nature of 
furniture; plastic tubs; interior textile window blinds; sun screens (indoor), of textile [furniture]; textile covers (fitted) for 
furniture; textile covers (fitted) for headboards; textile covers (shaped) for furniture; decoration mobiles; decorations 
made of wood; decorations of plastic materials; household articles made of cane for decoration purposes; household 
articles made of cork for decoration purposes; household articles made of plastic for decoration purposes; household 
articles made of reed for decoration purposes; household articles made of wicker for decoration purposes; household 
articles made of wood for decoration purposes; wall decorations of plaster (other than parts of buildings); wall 
decorations of plastic (other than parts of buildings); wall decorations of wax; wall decorations of wood (other than parts 
of buildings); furniture, mirrors, picture frames.

Cl.35;Electronic commerce services, namely, providing information about products via telecommunication networks for
advertising and sales purposes; the bringing together, for the benefit of others, of a variety of goods (excluding the 
transport thereof), enabling customers to conveniently view and purchase those goods from a retail outlet, including 
online; providing business information in the field of social media; provision of an on-line marketplace for buyers and 
sellers of goods and services; advertising; business management of hotels; communication media (presentation of goods 
on -), for retail purposes; import-export agencies; on-line advertising on a computer network; organization of exhibitions 
for commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes; publicity; 
rental of advertising space; rental (office machines and equipment -); sales promotion for others; advertising agencies; 
advertising space (rental of -); advice for consumers (commercial information and -) [consumer advice shop]; assistance 
(business management -); business management and organization consultancy; business research; commercial 
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administration of the licensing of the goods and services of others; commercial information agencies; commercial 
information and advice for consumers [consumer advice shop]; commercial or industrial management assistance; cost 
price analysis; demonstration of goods; industrial management assistance (commercial or -); information agencies 
(commercial -); information (business -); inquiries (business -); investigations (business -); invoicing; layout services for 
advertising purposes; licensing of the goods and services of others (commercial administration of the -); management 
(advisory services for business -); management consultancy (personnel -); marketing; marketing research; marketing 
studies; presentation of goods on communication media, for retail purposes; procurement services for others 
[purchasing goods and services for other businesses]; samples (distribution of -); writing of publicity texts.

Cl.37;Real estate development (building and construction services); advisory services relating to property development 
(building and construction services); development of land (construction); development of property (building and 
construction services); housing development (building and construction services); property development (building and 
construction services); furniture maintenance; furniture restoration; kitchen equipment installation; office machines and 
equipment installation; bathroom equipment installation; installation of fixtures and fittings for domestic premises; 
installation of sanitary apparatus; installation services.

Cl.41;Magazine publishing; online electronic publishing of books and periodicals; publication of catalogs; publication 
of brochures; publication of magazines; publication of multimedia material online; publishing; entertainment services; 
weblog (blog) services (online publication of journals or diaries); information (entertainment -); information (recreation -); 
publication of books; publication of electronic books and journals on-line; writing of texts, other than publicity texts; 
conducting guided tours; conducting of bicycle tours for recreational purposes; conducting of sightseeing tours for 
cultural purposes; conducting of sightseeing tours for educational purposes; conducting of sightseeing tours for 
entertainment purposes; conducting of sightseeing tours for recreational purposes; tourist guide services (conducting of 
guided tours).

Cl.42;Design of interior décor; furnishing design services; furniture design; graphic design services; house design; 
interior design services; architectural consultation; architecture; designing (graphic arts -); works of art (authenticating -); 
bathroom design services; computer software consultancy; computer software design; computer software (installation of 
-); computer software (maintenance of -); computer software (updating of -); computer programming; creating and 
maintaining web sites for others; hosting computer sites (web sites).

Cl.43;Providing food and drink; restaurant services; hospitality services (accommodation); hospitality services (food 
and drink); hotel services; accommodation (rental of temporary -); homes (retirement -); homes (tourist -); hotels; rental of 
chairs, tables, table linen, glassware; rental of meeting rooms; restaurants; catering services; food and drink catering; 
café services.
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Priority claimed from 16/02/2017; Application No. : UK00003213241 ;United Kingdom 

3693800    04/08/2017
[International Registration No. : 1377750]
The London Taxi Corporation Limited
Li Close, Ansty Park Ansty Coventry CV7 9RF United Kingdom

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and conveyances; apparatus for locomotion by land, air or water; motor vehicles; commercial vehicles; 
taxis (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); parts and 
fittings for the aforesaid goods.

Cl.37;Vehicle and vehicle parts maintenance, installation, repair and cleaning services; vehicle and vehicle parts 
servicing; refuelling; tyre maintenance and repair; advisory and consultancy services relating to the aforesaid services.
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Priority claimed from 01/12/2016; Application No. : 4318906 ;France 

3693914    22/05/2017
[International Registration No. : 1378042]
DECATHLON
4 Boulevard de Mons F-59850 VILLENEUVE D'ASCQ France

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; data processing apparatus; amplifiers; 
cleaning head cassettes; video cassettes; video and audio CDs; jukeboxes (computers); magnetic disks; optical disks; 
optical CDs; diskettes; magnetic data media; optical data media; projection screens; magnetic encoders; sound recording 
apparatus; audio recording media; computer printers; printed circuits; intercommunication apparatus; interfaces (for 
computers); lasers, not intended for medical use; readers (for computers); optical character readers; audio and video 
receivers; computer mice; sound cards, video cards, scanners (not for medical use); devices for personal protection 
against accidents, nets for protection against accidents, electric apparatus for remote actuation, namely, remote controls 
and switches; telescopic viewfinder for firearms; apparatus and instruments for astronomy; scales, luminous beacons, 
barometers, marking and signaling buoys, directional compasses, fog signals, protective helmets, life belts, dog whistles; 
diving suits, gloves and masks; pedometers, mouth guards, spectacles (optics), spectacle cases, fire-extinguishing 
apparatus; bullet-proof vests; hydrometers, hygrometers, binoculars, optical lamps, batteries for pocket lamps, rulers 
(measuring instruments), breathing apparatus for underwater swimming, instruments for navigation, observation 
instruments, lightning conductors, photographic apparatus, survival rafts, reflective life jackets, life jackets, buoyancy aid 
jacket, life buoys, life-saving rafts, safety nets, gloves for divers, ear plugs for divers, diving masks, diving suits; 
snorkels.

Cl.12;Vehicles, apparatus for locomotion by land, air or water; hot air balloons, boats, sail boats and motor boats; land 
yachts; jet-skis; airplanes; oars, canoes; paddles for canoes; sleighs (vehicles), masts for boats, propellers for boats; 
trailers (vehicles), water vehicles; safety belts.
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Cl.18;Backpacks, handbags, sports bags, bum bags, shoe bags, satchel bags, suitcases, parasols and walking sticks.

Cl.22;Ropes (neither of rubber, nor for rackets or musical instruments), strings, fishing nets, camouflage nets, awnings,
tarpaulins (neither as safety tarpaulins, nor covers for pushchairs), sails (rigging), padding and stuffing materials (except 
rubber and plastic); raw fibrous textile, sailcloth, sails for ski sailing.

Cl.24;Bath linen (except clothing), bath towels.

Cl.25;Clothing, footwear (except orthopedic footwear), headgear; underwear, bathing suits, bathrobes, bathing suits, 
bathing caps; bath slippers and sandals; trousers, bermuda shorts, skirts, dresses, jackets, coats, shirts, T-shirts, polar 
wear, neckties, belts, gloves (clothing), waterproof clothing, suits for water skiing, clothing for sports; caps, hats, caps, 
socks, footwear (except orthopedic footwear), boots, slippers, sports shoes, beach and ski footwear; sports clothing 
(excluding diving clothing).

Cl.28;Games, toys, play balloons; gymnastic and sports articles (except clothing, footwear and mats); kites; kite reels; 
play balloons; sailboards; surf boards without a motor; boards used in the practice of water sports; balls, nets for sports 
fields; skis, water-skis, edges of skis, ski bindings; flippers for swimming; swimming pools (items for sports or 
entertainment); water slides; swings, buoys; apparatus for games adapted for use only with television receivers; 
swimming belts; automatic amusement machines and coin boxes.
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3694108    31/05/2017
[International Registration No. : 1377998]
Sea to Summit Pty Ltd
5 Eyre St RIVERVALE WA 6103 Australia

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather and goods made of these materials not included in other classes; trunks; 
travelling bags; unbrellas; parasols; walking sticks; whips; harnesses; saddlery; garment bags; shoe bags; shopping 
bags; toiletry bags; laundry bags; packing cells; shirt folders; neck pouches; neck wallets; luggage including wheeled 
luggage, luggage bags and travel luggage; luggage tags

Cl.20;Sleeping bags; mattresses in this class, including air mattresses, airbeds, foam mattresses, futon mattresses and 
camping mattresses; sleeping mats for camping; pillows in this class, including air pillows, inflatable pillows and neck 
pillows; pack covers; hanging portable water containers made predominantly of textiles

Cl.21;Basins; bowls, including insulated bowls; cups including insulated cups and refrigerated cups; bottle openers; 
bottles, including insulated bottles and refrigerating bottles; soaps boxes; dishwashing brushes; clothes racks for drying; 
clothes pegs; clothes pins; pots, including coffee pots (non-electric), tea pots and cooking pots; containers for kitchen 
use, including insulating containers; cooking utensils; kitchen utensils; corkscrews; cutting boards; dishes; soap 
dispensers; glasses; buckets made of woven fabric; flasks, including vacuum flasks; frying pans; isothermic bags; jugs, 
including insulated jugs and refrigerating jugs; kettles (non-electric); picnic baskets; plates, including paper plates; trays; 
urns; washing boards; portable buckets made predominantly from textiles; portable toilet roll dispenser.

Cl.22;Ropes in this class; string in this class; nets in this class; tents; awnings; tarpaulins; sails; bags in this class; 
padding and stuffing materials (except of rubber or plastic); raw fibrous textile materials; portable clotheslines; straps 
including tie down straps and hook release straps; portable garbage sack made predominantly from textiles; hammocks; 
ground sheets for tents.

Cl.24;Textile and textile goods not included in other classes; towels; bed and table covers; mosquito nets

Cl.35;Advertising; business management; business administration; office functions; wholesaling and importing; retail 
services in the field of outdoor equipment; manufacturer's representative services
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Priority claimed from 04/11/2016; Application No. : 697967 ;Switzerland 

3694651    25/04/2017
[International Registration No. : 1377449]
KBA-NotaSys SA
Avenue du Grey 55 Case postale 347 CH-1000 Lausanne 22 Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Mechanically operated machines for producing and packing banknotes; mechanical machines used for printing 
banknotes; mechanical machines used for applying security features to securities, in particular banknotes and fiduciary 
papers; mechanical machines for manufacturing security documents and securities with bio-metric data; mechanical 
machines and apparatus for producing and printing banknotes; mechanically operated machines for applying protective 
film on banknotes; Electronic machines for making and packing banknotes; electronic machines used for printing 
banknotes; electronic machines used for applying security features to securities, in particular banknotes and fiduciary 
papers; electronic machines for manufacturing security documents and securities with bio-metric data; electronic 
machines and apparatus for producing and printing banknotes; electronic machines used for applying a protective film on
banknotes.

Cl.9;Electronic machines for the measurement and control of bio-metric data.

Cl.37;Repair of mechanical or electronic machinery intended for the production, printing, checking, numbering of 
banknotes and security papers.

Cl.41;Training of staff for the turn-key installation of mechanical or electronic machinery intended for the production, 
printing, checking, numbering of banknotes and security papers.
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Priority claimed from 09/06/2017; Application No. : 2017-77041 ;Japan 

3694687    22/08/2017
[International Registration No. : 1377627]
MORITO CO., LTD.
2-4, Minami-hommachi 4-chome, Chuo-ku, Osaka-shi Osaka 541-0054 Japan

Proposed to be Used
IR DIVISION
Cl.10;Sanitary masks.

Cl.25;Thermal supporters [clothing]; thermal supporters for neck, shoulders, wrists, elbows, knees or hips [clothing]; 
shoes and boots, other than those special for sports; sports shoes, other than those special for sports; jackets; trousers; 
sweaters; sweat pants.

Cl.28;Sports equipment; supporters for athletic use; supporters for neck, shoulders, wrists, elbows, knees or hips for 
athletic use.
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3694710    02/06/2017
[International Registration No. : 1377547]
Microsoft Corporation
One Microsoft Way Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers, tablets, laptops; computer software; software developer kits; portable electronic devices for receiving 
and reading text, images and sound through wireless internet access; computer software for use in connection with the 
transmission of voice and data; computer software used for controlling stand-alone voice controlled information devices, 
namely, cloud-connected and voice-controlled smart devices to monitor and control the functioning of household and 
electronic devices; voice and data transmitters and receivers; voice processing software, namely, software for the control 
of voice controlled information and communication devices; voice-activated software, namely, software for stand-alone 
voice controlled information devices comprised of cloud-connected and voice-controlled information devices; voice-
activated software, namely, software for stand-alone voice controlled information devices comprised of cloud-connected 
and voice controlled smart devices with virtual personal assistant capabilities; mixed-reality computing platforms; 
computer software for creating, uploading, and sharing 3D images and models; malware protection software; software for 
securing access to laptops, phones, and computers; facial recognition software; fingerprint recognition software; iris 
recognition software; software that enables a user to hand-write notes and text with a digital pen onto touch-enabled 
devices; software that interprets hand-written content on touch-enabled devices; digital drawing applications; software 
that allows for annotations to image via digital ink; software that allows a smartphone or tablet to attach to a monitor, 
mouse, and keyboard and project the desktop to the monitor.

Cl.38;Broadcasting and transmission of voice, data, images, music, audio, video, multimedia, television, and radio; 
broadcast and transmission of streamed music, audio, video, and multimedia content; subscription and pay-per-view 
broadcasting and transmission services; telephone, electronic mail, electronic messaging, electronic data transmission, 
audioconferencing, and videoconferencing services; providing access to telecommunications networks, computer 
networks, the Internet, satellite communications, wireless communications networks, and cable; providing access to 
websites, databases, electronic bulletin boards, on-line forums, directories, music, and video and audio programs; 
communication by computer; information, advisory and consultancy services relating to all the aforesaid.

Cl.41;Educational services; arranging, organizing, conducting, and presenting seminars, workshops, classes, 
webinars, conferences, online instruction, and distance learning programs; production, distribution, and presentation of 
radio programs, television programs, motion pictures, sound recordings; providing ongoing television, radio, audio, 
video, podcast, and webcast programs; providing entertainment, sports, music, informational, news, and current events 
programming by means of telecommunications networks, computer networks, the Internet, satellite, radio, wireless 
communications networks, television, and cable television; providing non-downloadable entertainment, sports, music, 
informational, news, and current events programming; providing educational, entertainment, sports, music, informational, 
news, current events, and arts and culture programming via websites and computer applications; providing information in 
the field of education, entertainment, music, sports, news, and arts and culture via websites and computer applications; 
providing non-downloadable computer games, electronic games, interactive games, and video games; providing books, 
periodicals, newspapers, newsletters, manuals, blogs, journals, and other publications via websites and computer 
applications.

Cl.42;Providing non-downloadable computer game programs; providing non-downloadable computer programs for 
monitoring automobile performance, for mapping and navigation, for electronic mail and wireless communications, for 
maintaining personal directories, contact lists, address and telephone number lists; providing non-downloadable 
computer programs for accessing global communication networks; providing non-downloadable computer programs for 
accessing global communication networks and displaying content therefrom; and providing a full line of non-
downloadable business application programs; design and development of computer hardware and software; computer 
services, namely remote hosting of operating systems and computer applications; providing hosted operating systems 
and computer applications through the internet; rental of computing and data storage facilities of variable capacity; 
providing, developing and designing non-downloadable software accessible over a global computer network for 
managing computer applications; constructing an internet platform for electronic commerce; designing, managing and 
monitoring online forums for discussion; creating electronically stored web pages for online services and the internet; 
data warehousing; design, creation and maintenance of web sites for others; managing web sites for others; rental of web 
servers; web site maintenance, creation and hosting services; application service provider, namely, providing, hosting, 
managing, developing and maintaining applications, software, websites and databases in the fields of ecommerce, online 
payments, order queuing, website design, data storage, shared computing capacity scaling, messaging services and 
calculation of website ranking based on user traffic.
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Priority claimed from 15/06/2016; Application No. : 87072252 ;United States of America 

3694749    13/12/2016
[International Registration No. : 1377166]
APX, Inc.
Suite 315W, 2001 Gateway Place San Jose CA 95110 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Maintaining a registry of environmental instruments and products, namely, for issuing, trading and tracking of 
instruments representing the environmental attributes of environmentally sustainable activities.

Cl.36;Providing information services with respect to trading of environmental instruments and products, namely, 
trading analysis and financial information.

7742



Trade Marks Journal No: 1828 ,   18/12/2017           Class 99 
 

3694819    18/05/2017
[International Registration No. : 1377125]
AMEDEO D. S.r.l.
Galleria di Corso Vercelli, 23 I-20144 Milano Italy

Proposed to be Used
IR DIVISION
Cl.18;Clothing for pets; dog clothing; articles of clothing for horses; clothing for pets; harness fittings; umbrella rings; 
combination walking sticks and umbrellas; saddlery; saddlery, whips and animal apparel; suitcases; toiletry bags; 
traveling bags [leatherware]; key cases made of leather; cosmetic cases sold empty; keycases; keycases; cosmetic 
purses; vanity cases sold empty; shaving bags sold empty; driving licence cases; tool pouches, sold empty; keycases; 
luggage; carry-on bags; travel luggage; animal harnesses; hiking sticks; walking sticks; vanity cases, not fitted; trunks 
[luggage]; traveling trunks; trunks and travelling bags; vanity cases, not fitted; vanity cases, not fitted; boston bags; 
casual bags; barrel bags; handbags; shoulder bags; sling bags; slings for carrying infants; casual bags; bags with 
wheels; flight bags; bags (game -) [hunting accessories]; bags for campers; hiking bags; work bags; wrist mounted 
carryall bags; gym bags; evening handbags; beach bags; sport bags; travel baggage; travelling handbags; flight bags; 
travelling bags made of imitation leather; traveling bags [leatherware]; garment bags for travel made of leather; traveling 
bags [leatherware]; shoe bags for travel; weekend bags; garment carriers; diplomatic bags; leather bags and wallets; 
flexible bags for garments; waterproof bags; knitted bags, not of precious metals; garment carriers; towelling bags; book 
bags; sport bags; bags for umbrellas; bags (nose-) [feed bags]; souvenir bags; gentlemen's handbags; small bags for 
men; key bags; purses; small clutch purses; hipsacks; purses made of precious metal; leather purses; multi-purpose 
purses; cosmetic purses; clutch bags; handbags; evening handbags; handbags made of imitations leather; ladies' 
handbags; handbags made of leather; handbags, purses and wallets; tote bags; duffel bags; horse bridles; hat boxes of 
leather; satchels; briefbags; school book bags; briefbags; portfolio cases [briefcases]; straps (leather -); straps made of 
imitation leather; straps for luggage; shoulder straps; collars for animals; travel cases; travel garment covers; business 
card cases; credit-card holders; bags for umbrellas; luggage label holders; imitation leather; umbrella covers; bumbags; 
pouch baby carriers; moleskin [imitation of leather]; umbrellas; golf umbrellas; parasols; umbrellas and parasols; 
umbrellas; hides; faux fur; semi-worked fur; clutches [purses]; business card cases; card wallets [leatherware]; credit-
card holders; credit card holders made of leather; credit card holders made of imitation leather; credit card cases 
[wallets]; card cases [notecases]; change purses; music cases; banknote holders; business card cases; garment carriers; 
card wallets [leatherware]; keycases; briefcases and attache cases; leather pouches; leather pouches; art portfolios 
[cases]; folding briefcases; leather pouches; luggage label holders; wallets; wallets including card holders; wallets for 
attachment to belts; wallets of precious metal; leather pouches; pocket wallets (not of precious metal); leather credit card 
wallets; wallets; purses; wrist mounted purses; purses made of precious metal; coin purses, not of precious metal; 
leather purses; cosmetic purses; beach bags; haversacks; travelling bags; sport bags; shopping bags; travelling sets; 
shoulder belts; leather shoulder belts; straps for handbags; sling bags for carrying infants; animal carriers [bags]; 
valises; attache cases; pullmans; gladstone bags; luggage, bags, wallets and other carriers; daypacks; rucksacks on 
castors; school knapsacks; baby backpacks; backpacks; hiking rucksacks; school knapsacks; backpacks for carrying 
babies; leather.

Cl.25;Clothing; footwear; hats; rainproof clothing; clothing; roll necks [clothing]; casualwear; thermally insulated 
clothing; christening robes; loungewear; weather resistant outer clothing; clothing for wear in judo practices; clothing for 
wear in wrestling games; clothing for jogging; beachwear; ski-wear; evening wear; menswear; clothing made of fur; 
formal evening wear; clothing of imitations of leather; leather clothing; knitted underwear; motorists' clothing; children's 
wear; cyclists' clothing; bridesmaids wear; maternity clothing; clothing for gymnastics; leisurewear; clothing for horse-
riding [other than riding hats]; clothing for gymnastics; rainproof clothing; clothing for martial arts; clothing for babies; 
clothing for fishermen; children's wear; boys' clothing; maternity clothing; sportswear; sportswear to be worn over 
uniforms; gowns; suits; coats, aprons; women's ceremonial dresses; evening wear; evening wear; dinner suits; suits; 
wedding dresses; dresses made from skins; wedding dresses; neckwear; bridesmaid dresses; pinafore dresses; robes; 
bathrobes; beach robes; non-slipping devices for footwear; sailing wet weather clothing; gym suits; leisurewear; 
rainwear; ladies' clothing; hats; knitwear [clothing]; pumps [footwear]; bandanas [neckerchiefs]; bandanas [neckerchiefs];
cloth bibs; bibs, not of paper; bermuda shorts; caps [headwear]; berets; bobble hats; caps with visors; baseball caps; 
golf caps; ski hats; knitted caps; tams; sports caps; underwear; nightwear; underwear; ladies' underwear; men's 
underwear; babies' undergarments; thermal underwear; underwear; bikinis; blazers; work shirts; fishing vests; boas 
[necklets]; leotards; teddies [undergarments]; snap crotch shirts for infants and toddlers; boleros; fedoras; boxer shorts; 
stocking suspenders; bustiers; caftans; goloshes; skull caps; tights; sports socks; toe caps; footwear for women; work 
shoes; walking shoes; footwear for men; wooden shoes; flip-flop (footwear); footwear not for sports; climbing footwear; 
children's footwear; riding shoes; golf footwear; leisure shoes; beach shoes; training shoes; infants' footwear; stockings; 
men's socks; ladies' socks; socks for children; socks; slipper socks; anti-perspirant socks; bed socks; tennis socks; 
woollen socks; sports socks; breeches; swimming trunks; breeches; walking breeches; golf trousers; slacks; barber 
smocks; chemisettes; short-sleeve shirts; albs; shirts; open-necked shirts; short-sleeve shirts; long-sleeved shirts; 
button down shirts; collared shirts; polo shirts; nighties; tennis shirts; polo shirts; ramie shirts; knit shirts; dress shirts; 
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shirts for suits; casual shirts; sports shirts with short sleeves; bodices [lingerie]; jackets (stuff -) [clothing]; tank tops; 
vest tops; long sleeved vests; undershirts for kimonos; sports singlets; capes; waterproof capes; hats; top hats; baseball 
caps; fashion hats; rain hats; sun hats; beach hats; hats (paper -) [clothing]; paper hats for wear by chefs; paper hats for 
wear by nurses; woolly hats; fur hats; small hats; sedge hats (suge-gasa); nightcaps; sports caps and hats; paper hats for 
use as clothing items; leather headwear; children's headwear; peaked headwear; coats; pea coats; evening coats; cotton 
coats; leather jackets; fur coats and jackets; coats of denim; hoods [clothing]; cardigans; jackets (stuff -) [clothing]; rugby
tops; sports jackets; pullstraps for shoes and boots; string fasteners for haori (haori-himo); zori; flip-flops; waist belts; 
cummerbunds; belts made from imitation leather; belts [clothing]; leather belts; leather belts [clothing]; belts made out of 
cloth; belts [clothing]; wrap belts for kimonos (datemaki); money belts (clothing); stocking suspenders; trouser straps; 
tights; woollen tights; collars; detachable collars; detachable neckpieces for kimonos (haneri); detachable collars; 
chemises; shorts and top sets; snow suits; evening suits; tutus; ladies' suits; sailor suits; suits made of leather; three-
piece suits; one-piece suits; pantsuits; motorcycle riding suits; flat caps; headgear; camisoles; headgear for sport; neck 
scarfs [mufflers]; earmuffs; over-trousers; shrugs; chemise tops; uppers; halter tops; bustiers; layettes [clothing]; 
corselets; bustiers; suits; swimming costumes; bathing costumes for women; bathing suits for men; children's 
swimwear; masquerade costumes; halloween costumes; beachwear; masquerade costumes; costumes for use in role-
playing games; theatrical costumes; neckties; silk ties; ascots; crinolines; bonnets [headwear]; swimming caps; 
waterpolo caps; swimming caps; shower caps; culottes; desert boots; baseball uniforms; combative sports uniforms; 
turtlenecks; snow boots; stiffeners for boots; espadrilles; waistcoats; headbands [clothing]; sashes for wear; wrist 
warmers; sweatbands; sash bands for kimono (obi); headbands [clothing]; bustle holder bands for obi (obiage); 
cummerbunds; head sweatbands; sweat bands for the wrist; head sweatbands; sweatbands; tennis sweatbands; 
neckerchieves; pocket squares; dress handkerchiefs; scarves; head scarves; head scarves; sweat shirts; hooded 
sweatshirts; fleeces; fittings of metal for footwear; fezzes; waist strings for kimonos; ready-made linings; neckerchiefs; 
head scarves; headdresses [veils]; scarves; morning coats; gabardines; knee-high stockings; trouser socks; boot 
uppers; gaiters; jackets [clothing]; wind-jackets; parkas; waistcoats for men and women; casual jackets; light-reflecting 
jackets; sleeved jackets; lumberjackets; bed jackets; riding jackets; motorcycle jackets; fishermen's jackets; dinner 
jackets; smoking jackets; morning coats; donkey jackets; sweatjackets; leather jackets; fur jackets; sheepskin coats; 
down jackets; rainproof jackets; denim jackets; knit jackets; long jackets; fishermen's jackets; wind resistant jackets; 
bushjackets; suede jackets; sleeveless jackets; warm-up jackets; quilted jackets; topcoats; car coats; ski jackets; 
snowboard jackets; stocking suspenders; fishing vests; gilets; wind vests; traditional Korean waistcoats for women; 
leather waistcoats; neck scarfs [mufflers]; heavy jackets; blousons; fishermen's jackets; skirts; tennis skirts; culotte 
skirts; pleated skirts for formal kimonos (hakama); aprons [clothing]; pinafore dresses; pinafores; pantie-girdles; girdles; 
girdles; gloves [clothing]; mittens; mittens; gloves, including leather gloves; furs; gloves with conductive fingertips that 
may be worn while using handheld electronic touch screen devices; riding gloves; motorcycle gloves; driving gloves; ski 
gloves; knitted gloves; gloves for cyclists; welts for footwear; rainproof jackets; oilskins [clothing]; chefs' whites; ready-
to-wear clothing; slipovers; beachwear; paper clothing; weatherproof clothing; denims [clothing]; leather clothing; 
motorcyclists' clothing of leather; shirts and slips; lingerie; knitwear [clothing]; children's wear; women's outerclothing; 
garments for men; gym suits; clothing for gymnastics; baby clothes; garments for protecting clothing; weatherproof 
clothing; flip-flops; denim jeans; denim jeans; jumpers; jodhpurs (riding trousers); kilts; kilts; kimonos; judo suits; karate 
suits; kimonos; full-length kimonos (nagagi); leg warmers; lingerie; tongues for shoes and boots; liveries; jumpers; 
football jerseys; rugby tops; athletics vests; running vests; tracksuit tops; sleeveless jerseys; maillots; hosiery; 
undershirts; hooded tops; football jerseys; cycling tops; jogging tops; sports jerseys and breeches for sports; tank tops; 
warm-up tops; sweaters; turtleneck sweaters; polo neck jumpers; polo sweaters; pullovers; muffs [clothing]; fur muffs; 
mittens; mantles; cagoules; cloaks; pelerines; mantillas; morning coats; costumes; sleep masks; eye masks; head 
scarves; skorts; skorts; miters [hats]; deck shoes; puttees and gaiters; monokinis; duffel coats; boxer shorts; knickers; 
babies' pants [clothing]; knickers; pants, boxer shorts and underpants for men; bathing drawers; babies' pants [clothing]; 
babies' pants [clothing]; wet suits; wet suits for windsurfing; wet suits for water-skiing and sub-aqua; wet suits for 
surfing; negligees; camiknickers; waistcoats; babies' pants [clothing]; footless tights; short trousers; bib shorts; 
swimming trunks; gym shorts; rugby shorts; tennis shorts; sweat shorts; fleece shorts; cycling shorts; trousers; trews; 
jodhpurs; bloomers; golf shirts and skirts; pedal pushers; casual trousers; short trousers; golf trousers; cycling shorts; 
sweatpants; waterproof trousers; pirate pants; ski trousers; snowboard trousers; tracksuit bottoms; trousers of leather; 
sweatpants; tracksuit bottoms; dress pants; waterproof trousers; corduroy trousers; trousers for children; sweatpants; 
trousers for children; sweatpants; warm-up pants; mules; bath slippers; women's foldable slippers; leather slippers; 
bowties; ear muffs [clothing]; beach wraps; bathrobes; bathing suit cover-ups; parkas; balaclavas; walking shoes; 
pelisses; thongs; shirt yokes; work vests; chasubles; pyjamas; baby doll pyjamas; polo shirts; polo knit tops; cuffs; 
ponchos; rain ponchos; ready-to-wear clothing; pullovers; long sleeve pullovers; hooded pullovers; tennis pullovers; 
slipovers; stocking suspenders; sock suspenders; brassieres; strapless bras; heelpieces for footwear; stiffeners for 
shoes; wooden shoes; jumper suits; waders; sandals; bath sandals; sandals and beach shoes; Japanese toe-strap 
sandals (asaura-zori); Japanese style sandals; ponchos; saris; sarongs; neck scarfs [mufflers]; muffs for the hands; leg 
warmers; legwarmers (clothing); arm warmers [clothing]; leg warmers; footmuffs, not electrically heated; boot cuffs; 
footwear; aqua shoes; deck shoes; shoes with hook and pile fastening tapes; espadrilles; high-heeled shoes; training 
shoes; athletics shoes; bath slippers; dance shoes; baseball shoes; bowling shoes; boxing shoes; football boots; 
running shoes; ballet slippers; footwear for women; men's shoes; children's shoes, gymnastic shoes; golf footwear; 
hockey shoes; slip-on shoes; running shoes; mountaineering shoes; training shoes; basketball sneakers; handball 
shoes; volleyball shoes; anglers' shoes; rain shoes; rugby boots; ski and snowboard shoes and parts thereof; beach 
shoes; tennis shoes; walking shoes; deck shoes; canvas shoes; espadrilles; dress shoes; leather shoes; goloshes; 
casual footwear; cycling shoes; football boots; walking shoes; leisure shoes; athletics shoes; training shoes; infants' 
footwear; ballet slippers; booties; work boots; mountaineering boots; ski boots; snowboard shoes; shawls; shawls and 
headscarves; shoulder scarves; sashes for wear; neck scarfs [mufflers]; cashmere scarves; mufflers [clothing]; briefs; 
dinner jackets; lace boots; wimples; insoles; insoles for footwear; topcoats; korean topcoats [durumagi]; short overcoat 
for kimono (haori); coats made of cotton; korean outer jackets worn over basic garment [magoja]; goloshes; outerclothing
for girls; outerclothing for men; outerclothing; jockstraps [underwear]; dress shields; knee-high stockings; inner socks 
for footwear; petticoats; short petticoats; slips [undergarments]; slips [undergarments]; gym suits; over-trousers; shirt 
fronts; dust coats; ankle boots; lace boots; boots; hunting boots; ladies' boots; boots for men; riding shoes; gym boots; 
boots for motorcycling; fishing boots; rain boots; polo boots; rain boots; winter boots; army boots; boots for 
motorcycling; rain boots; shoulder scarves; fur stoles; tightening-up strings for kimonos (datejime); headbands 
[clothing]; footwear soles; rubber soles for jikatabi; intermediate soles; insoles; shoe soles for repair; slipper soles; soles 
for Japanese style sandals; shoe soles; insoles for footwear; wooden supports of Japanese style clogs; tee-shirts; T-
shirts (long sleeved); short sleeved T-shirts; printed t-shirts; tabards; studs for football boots; heels; heels; women's 
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suits; skirt suits; heelpieces for footwear; tam-o'-shanters; pockets for clothing; tee-shirts; bathwraps; athletic tights; 
togas; footwear uppers; footwear uppers; uppers of woven rattan for Japanese style sandals; shoe uppers; uppers for 
Japanese style sandals; albs; toques [hats]; trench coats; tunics; turbans; shell suits; training suits; running suits; 
playsuits [clothing]; jogsuits; coveralls; snow suits; snow suits; ski suits for competition; wetsuits for water-skiing; snow 
boarding suits; taekwondo suits; flying suits; rainsuits; waterproof suits for motorcyclists; combinations [clothing]; 
jumper suits; jogging suits; fleece tracksuits; unitards; thermal suits; rompers; unitards; ballet suits; twin sets; uniforms; 
martial arts uniforms; kendo outfits; referees uniforms; uniforms for nurses; uniforms for commercial use; school 
uniforms; valenki [felted boots]; veils [clothing]; robes; housecoats; nighties; christening robes; lounging robes; gowns; 
shift dresses; evening wear; tennis dresses; visors; cap peaks; cap peaks; sun visors; yashmaghs; yashmaks; sandal-
clogs; high rain clogs (ashida); low wooden clogs (hiyori-geta); low wooden clogs (koma-geta); wooden shoes; Japanese 
style clogs and sandals; Japanese style wooden clogs (geta); dress handkerchiefs [pocket squares].
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Priority claimed from 22/11/2016; Application No. : 87245535 ;United States of America 

3694826    12/05/2017
[International Registration No. : 1377299]
etectRx, Inc.
Suite 100, 6555 Sanger Road Orlando FL 32827 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronic transmitters and receivers for communicating data about medication adherence from within the human 
body.

Cl.38;Providing electronic transmission of data for assessing medication adherence.
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3694843    22/08/2017
[International Registration No. : 1377224]
Raul Fernandez Jimeno
c/ Dolors Modolell, 9, 3-3 E-08960 Sant Just Desvern Barcelona Spain

Proposed to be Used
IR DIVISION
Cl.14;Instruments for measuring time; timepieces; clock cases; pendants for watch chains; metal watch straps; 
chronographs [watches]; chronometers; chronographs for use as watches; chronometers (timepieces); alarm clocks; 
horological instruments made of gold; watch straps; watch straps; gold-plated watches; pocket watches; quartz watches; 
gold watches; wristwatches; gold-plated watches; watches fitted with a GPS device; ladies’ watches; watches made of 
precious metals or coated therewith; watches with a wireless communication feature; watches made of precious metals; 
timepieces for personal use; formal watches; travel clocks; digital clocks and watches; electronically controlled digital 
timepieces; timepieces for outdoor use; timepieces incorporating ceramics; timepieces incorporating a feature of 
telecommunication; timepieces and parts thereof; presentation cases for timepieces; presentation cases for jewelry; 
jewelry cases; cases for watches and jewelry; cases [fitted] for timepieces; cases [fitted] for jewelry; jewelry cases of 
precious metals; presentation cases for timepieces; cases for timepieces; roll-up jewelry cases; jewelry cases [caskets]; 
jewelry cases [boxes and cases]; jewel cases made of leather; jewel cases made of wood; cuff links made of precious 
metals; roll-up jewelry cases; jewelry boxes made of metal; musical jewelry cases; jewelry not of precious metal; jewelry 
cases (caskets) not made of metal; small jewel cases made of precious metals; roll-up jewelry pouches for traveling; 
customized jewelry pouches; ring holders made of precious metals; jewelry cases and watch cases; ornaments [jewelry]; 
jewelry ornaments; jewelry ornaments; hat ornaments of precious metal; jewelry ornaments for ears; ornaments for 
clothing in the nature of jewelry; pins [jewelry]; ornamental pins; ornamental pins made of precious metals; ornamental 
lapel pins; tie pins; pins [jewelry]; ornamental pins [jewelry]; pins made of precious metals [jewelry]; wedding rings; 
amulets [jewelry]; rings [jewelry] made of precious metal; rings [jewelry] not made of precious metal; trophies plated with 
precious metals; gold-plated rings; friendship rings; rings made of gold; agates as jewelry; rings for body-piercing; 
jewelry coated with precious metal alloys; jewelry coated with precious metals; jewelry with ornamental stones; jewelry 
articles of precious metal alloys; jewelry made of rope chain; decorative articles [trinkets or jewelry] for personal use; 
semi-precious jewelry articles; flexible wire bands to be worn as bracelets; jewelry [costume jewelry]; jewelry plated with 
precious metals; bronze jewelry; bracelets made of wooden beads; identification bracelets [jewelry]; bracelets and 
wristlets; brooches [jewelry]; brooches plated with gold [jewelry]; decorative brooches [jewelry]; cabochons for making 
jewelry; jewelry rope chain for necklaces; jewelry rope chain for bracelets; jewelry rope chain for anklets; jewelry chain 
made of precious metals for necklaces; jewelry chain made of precious metals for anklets; square gold chain; chains 
[jewelry]; chains plated with gold; tie chains made of precious metals; rope chains made of precious metals; rope chains 
[jewelry] made of common metal; jewelry chains made of precious metals for bracelets; chains made of precious metals; 
chains made of gold; interlocking chains made of precious metals [jewelry]; interlocking chains made of semi-precious 
metal; jewelry chains; key chains as jewelry [trinkets or fobs]; clasps for jewelry; closures for necklaces; pendants; 
pendants [jewelry]; necklaces [jewelry]; necklaces with breastplate; necklaces made of precious metals; crosses 
[jewelry]; decorative covers for cuff links; tiaras; charms; charms of precious metals; charms [jewelry] made of common 
metals; charms of semi-precious metals; jewelry settings; jewelry hooks for converting hook earrings into clip earrings; 
gemstones; cuff links; cuff links plated with precious metals; cuff links made of imitation gold; cuff links made of 
precious metals; cuff links made of precious metals with precious stones; cuff links made of gold; cuff links made of 
porcelain; cuff links made of precious metals with semi-precious stones; cuff links plated with silver; cuff links and tie 
clips; badges of precious metal; lapel badges made of precious metals; badges made of metal for wearing [made of 
precious metals]; jewelry supplies; jewels; jewelry of yellow amber; sterling silver jewels; cloisonné jewelry; precious 
jewels; jewelry containing diamonds; jewelry with non-precious metals; jewelry with precious stones; glass jewelry; glass 
jewelry plated with precious metals; tin jewelry; jade jewelry; gold jewelry; silver jewelry; plastic jewelry; jewelry for 
women; glass jewelry; jewelry in the form of beads; enameled jewelry; jewelry made with bronze; jewelry made with 
cultured pearls; jewelry made with precious stones; jewelry made of semi-precious materials; jewelry made of precious 
metals; jewelry made of precious stones; jewelry for personal adornment; jewelry, including jewelry and plastic jewelry; 
jewelry for the head; personal jewelry; jewelry containing gold; jewelry consisting of articles made of precious stones; 
jewelry consisting of articles made of precious metals; jewelry, clocks and watches; medals; medals plated with precious 
metals; commemorative medals; medals made of precious metals; gold medals; medallions; medallions [jewelry]; 
medallions made of non-precious metals; medallions made of precious metals; personal ornaments of precious metals; 
tie clips of precious metals; earrings; gold plated earrings; hoop earrings; drop earrings; earrings made of precious 
metals; gold earrings; pearls [jewelry]; precious stones; synthetic stones for jewelry; silver clasps [jewelry]; bracelets 
[jewelry]; gold-plated bracelets; solidarity bracelets; bracelets made of precious metals; gold bracelets; bracelet watches; 
signet rings; rings [jewelry]; tie clips; body piercing tacks; anklets; jewelry; precious stones as jewelry; chronometric 
instruments; busts of precious metal; ornaments made of precious metals [statues]; sculptures made of precious metals; 
ornamental sculptures made of precious metals; statues of precious metal; statues of religious icons made of precious 
metals; statues of precious metals and their alloys; desktop statuettes made of precious metals; statuettes of precious 
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metal; statuettes made of precious metals and their alloys; statuettes made of semi-precious metals; statuettes made of 
semi-precious stones; figurines of precious metal; figurines made of precious stones; figurines made of gold; figurines 
made of silver; figures plated with precious metals; miniature figures [plated with precious metals]; figures made of 
precious stones with an ornamental purpose; ornamental figures made of precious metals; model animals [ornaments] 
plated with precious metal; model animals [ornaments] made of precious metals; model figures [ornaments] plated with 
precious metals; scale models [ornaments] made of precious metals; watch cases [presentation]; horological instruments 
with quartz mechanisms; statues and figurines, made of or coated with metals or precious or semi-precious stones or 
imitations thereof; ornaments, made of or coated with metals or precious or semi-precious stones, or imitations thereof; 
iridium alloys; osmium alloys; palladium alloys; silver alloys; rhodium alloys; ruthenium alloys; split rings of precious 
metals for keys; boxes of precious metal; decorative boxes of precious metals; memorial cups made of precious metals; 
trinkets for keys plated with precious metals; copper tokens; metal tokens for public transport; coin sets for collectors; 
key chains [rings] plated with precious metals; key chains made of precious metals; key rings and key chains; gold ingot; 
key fobs of leather; imitation leather key fobs; common metal key fobs; metal key fobs; non-metallic key fobs; key rings 
(trinkets or key chains (rings)) made of precious metals; key rings [trinkets or fobs]; novelty key rings of precious metals; 
coins; collectible coins; commemorative coins; gold coins; coins without monetary value; works of art made of enameled 
gold; works of art made of enameled silver; works of art made of precious stones; works of art of precious metal; art 
pieces made of silver; commemorative shields; identity plates of precious metals; trophies [cups] of precious metals; 
trophies plated with precious metal alloys; trophies plated with precious metals; trophies of precious metal; trophies of 
precious metal alloys; precious stones, pearls and precious metals and their imitations; alloys of precious metal; alloys of 
precious metals [other than for use in dentistry]; gold alloys; alloys of unrefined silver; alloys of platinum; jet; imitation 
jet; unwrought or semi-wrought jet; calcedonia; cubic zirconia; beads for making jewelry; diamonds; diamonds [uncut]; 
cut diamonds; emeralds; spinel [precious stones]; precious and semi-precious gemstones; agate [uncut]; agates; threads 
made of precious metals; iridium; iridium and its alloys; jades; precious metals; finished or semi-finished precious 
metals; unwrought or semi-wrought precious metals; olivine [gems]; gold; imitation gold; unwrought or beaten gold; 
osmium; osmium and its alloys; palladium; palladium and its alloys; opal; pearls; cultured pearls; imitation pearls; pearls 
made of ambroid [pressed amber]; artificial stones [precious or semi-precious]; imitation precious stones; unwrought 
precious stones; unprocessed and semi-processed precious stones and their imitations; natural precious stones; semi-
wrought precious stones and their imitations; synthetic precious stones; silver; semi-precious stones; unwrought silver; 
unwrought or beaten silver; spun silver [silver wire]; silver and its alloys; platinum [metal]; platinum and its alloys; 
rhodium; rhodium and its alloys; ruby; ruthenium; ruthenium and its alloys; sardonyx [uncut]; topaz; sapphires; 
chronometric apparatus and instruments; watches for world time zones; watch chains; watch straps made of leather; 
watch straps not made of leather; holders for watches; semi-finished articles made of precious stones for use in the 
manufacture of jewelry; semi-finished articles made of precious metals for use in the manufacture of jewelry; ingots of 
precious metals; marcasite; gold thread [jewelry].

Cl.35;Procurement of contracts for the purchase and sale of goods; wholesale services relating to footwear; wholesale 
services relating to jewelry; wholesale services relating to clothing; wholesale services relating to hats; wholesale 
services relating to fabrics; retail sale in department stores relating to the sale of beauty products, toiletries, household 
appliances, hand tools, optical goods, household electric and electronic equipment; retail services in the field of clothing; 
retail services relating to downloadable electronic publications; retail services in connection with smart watches; retail 
services connected with the sale of clothing and clothing accessories; retail services for bags; retail services for 
suitcases; wholesale services for bags; wholesale services for suitcases; retail services for educational material; retail 
services for umbrellas; wholesale services for personal hygiene utensils; wholesale services for animal hygiene utensils; 
wholesale services for beauty utensils for persons; wholesale services for animal beauty utensils; retail services relating 
to headgear; retail services for information technology equipment; retail services relating to footwear; retail services 
relating to recorded content; retail services relating to jewelry; retail sale services relating to clothing; integrated services 
relating to IT equipment; retail services relating to computer hardware; marketing; advertising; business and information 
services for consumers; promotional, marketing and advertising services.
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Priority claimed from 05/01/2017; Application No. : VA 2017 00049 ;Denmark 

3694857    19/06/2017
[International Registration No. : 1377570]
Haarslev A/S
Bogensevej 85, Hårslev DK-5471 Søndersø Denmark

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines.

Cl.11;Apparatus for cooking, refrigerating and drying; boilers; apparatus for steam generating, steam boilers (except 
parts of machines); apparatus and installations for cooking; autoclaves; apparatus for sterilizing and for sanitary 
purposes, including cooling machines and apparatus, refrigerators, cooling installations, parts for all the aforesaid 
goods; ice freezing installations and parts therefor; industrial freezers and parts therefor; heating apparatus and 
equipment; water conduit installations; steam installations, including sea water distillation installations, parts for the 
aforesaid goods, drying installations and drying machines, including installations and machines for drying biomass and 
biosolids from waste water treatment plants, parts therefor; steam boilers; economizers (feed-water heaters), parts and 
accessories therefor (not included in other classes); evaporation apparatus and installations, parts therefor; apparatus 
and installations for boiling proteins in fish and other raw materials based on animals (coagulators), parts for the 
aforesaid goods; sterilizers and sterilizing equipment, parts therefor; heat exchangers (not parts of machines), parts 
therefor; industrial stoves, parts therefor; scrubbers (air washers), namely air cleaning apparatus.

Cl.37;Installation, repair and maintenance of machinery, apparatus and installations for processing meat by-products.

Cl.40;Treatment of waste and processing of animal by-products; information on the treatment of waste and the 
processing of animal by-products.
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Priority claimed from 10/03/2017; Application No. : 016455487 ;European Union 

3694905    18/07/2017
[International Registration No. : 1377590]
Pfleiderer Deutschland GmbH
Ingolstädter Str. 51 92318 Neumarkt Germany

Proposed to be Used
IR DIVISION
Cl.17;Plastic products being semi-finished goods for production in the field of outdoor construction, indoor 
construction, trade fair construction and furniture construction; plastic products being semi-finished goods for 
production in the form of panels, surface panels, high pressure laminate (HPL) panels and plastic films (not for wrapping).

Cl.19;Panels of wood and wooden materials, in particular chipboard, fibreboard, medium-density fiberboard (MDF) 
panels, high-density fiberboard (HDF) panels, solid wood panels, laminated wood panels, plywood boards, multiplex 
panels; panels of wood and wooden materials with plastic coatings; composite elements, namely panels of wood and 
wooden materials laminated with surface panels of plastic, in particular with high pressure laminate (HPL) panels; 
blockboard; plastic fibre sheets; reinforcement elements, not of metal, for indoor construction and outdoor construction, 
in particular wall elements, wall claddings, facade elements, ceiling elements, windowsills, floors, floor panels.

Cl.20;Furniture parts, in particular for fitted furniture, in particular worktops, furniture side parts, furniture fronts, 
furniture doors.
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Priority claimed from 03/11/2016; Application No. : 4312002 ;France 

3695377    02/05/2017
[International Registration No. : 1377989]
HAVAS
29-30 quai de Dion Bouton F-92800 PUTEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Software (recorded programs), software packages, software products, computer hardware, apparatus for 
transmitting and receiving sound and images, computers, apparatus and instruments for input, storage and processing of 
texts, information or data, equipment for processing information and computers, computer peripherals; scientific, 
photographic, audiovisual, cinematographic, optical apparatus and instruments; apparatus for the recording, 
transmission, reproduction, storage and processing of sound or images, namely, sound media and recorders, video and 
data, including phonographic records, magnetic disks, tapes, cassettes, cartridges, compact disks, CD-ROMs, mpeg files, 
jpeg files, DVDs, DVD-RWs and all other media for storage and/or reproduction of information, data, signals, images 
and/or sound; component parts of all the aforementioned products; sound and video recordings; electronic publications, 
namely, multimedia disks and publications and multimedia recordings and publications; electronic images 
(downloadable); computer programs, namely, computer game software, software in the nature of and applications and 
application sets, software accessible and/or downloadable online via global computer networks or from websites on the 
Internet; software for downloading images, sounds and data, software enabling electronic messages to be downloaded; 
recorded software; interactive multimedia software; all the aforesaid products excluding the field of human resources.

Cl.16;Paper, cardboard and products of these materials, not included in other classes, namely, cardboard articles, 
bags, sachets, envelopes, small bags for packaging of paper; books; magazines; newspapers; journals (magazines); 
booklets; manuscript books; manuals [handbooks]; notices; reports; catalogs; pamphlets; leaflets; prospectuses; 
pamphlets; bulletins, information bulletins; booklets, publications; press reviews; periodicals; flyers; posters; calendars; 
stickers (stationery); printing products; indexes; bookbinding material; photographs; stationery; adhesive materials for 
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stationery use; notebooks; covers (stationery); plastic materials for packaging (not included in other classes), namely 
bags, sachets, films and sheets; printing blocks; posters; all the aforesaid products excluding the field of human 
resources.

Cl.35;Commercial business management; compilation of information in computer databases; analysis of commercial 
data; drawing up and analysis of data and statistics, market studies; company auditing (commercial analyses); input, 
processing and management of data; commercial administration; office functions; advertising and marketing services; 
advertising publication services; preparation and implementation of media plans and advertising concepts; creation of 
logos, illustrations, pictograms for others and intended for use by the latter in the context of their activities; trademark 
creation services; dissemination of advertising material (leaflets, prospectuses, printed matter, samples); newspaper 
subscription services (for others); business management and organization consultancy; accounting; document 
reproduction; computer file management; organization of exhibitions, fairs, events, shows, concerts, events for 
commercial or advertising purposes; online advertising on a computer network; publication services for advertising texts; 
dissemination of advertisements; public relations; media relations, namely, setting up of communication tools (public 
relations operations, media relations operations); display advice; commercial operation of databases; advertising 
management services; search for advertising space, consulting services and providing advertising space, advice on 
purchasing of advertising space, purchasing of advertising space for one's own account or for the benefit of others 
(agent), media consulting (on advertising purchasing); online advertising on a computer network; publication of 
advertising texts; rental and promotion of advertising space; rental of advertising time on all communication media; 
delivery, both for one's own account and for the benefit of others, of advertising placement and distribution services on 
all media; distribution of advertising material, of brochures and samples; rental of advertising material; advertising 
sponsorship; advertising agencies; services for the sales promotion of goods and/or services; promotional and 
advertising actions; presentation of products and services on all communication media; preparing and placing of 
advertisements; commercial advice for consumers; market studies and market research, namely, studies and 
consultations concerning the targeting of markets; opinion polling; data search in computer files for others; all the 
aforesaid services excluding the field of human resources.

Cl.41;Education; training; entertainment; provision of entertainment by means of television, radio, cinema, cable 
television, satellite television and the Internet; television and radio entertainment, particularly via national and 
international telecommunication networks (the Internet); sporting and cultural activities; entertainment information; radio 
entertainment; production and distribution of films other than advertising films, of radio programs and broadcasts, of 
television films other than advertising films, of short television programs, of television programs, of entertainment, of 
television reports, of television documentaries, of cinematographic films other than advertising films; editing, production 
and rental of films other than advertising films, of videos and television programs; editing, production and rental of films 
other than advertising films on videotapes; editing, production and rental of radio programs; production of shows, films 
other than for advertising; cinematographic film projection; recording studio services; microfilming; videotaping; 
modeling agencies for artists; digital imaging services; rental of motion pictures; rental and editing of video tapes; rental 
of sound recordings; rental of show scenery; organization and conducting of training workshops; organization of shows 
(impresario services); organization of competitions and games for educational and entertainment purposes; organization 
and conducting of colloquiums, conferences, conventions; organization of exhibitions, fairs, events, shows, concerts, 
events for cultural and educational purposes; photography; photographic reporting; publication of texts (other than 
advertising texts); scriptwriting services; entertainer services; game services provided online from a computer network; 
publication of books, journals, newsletters, magazines, publications of all kinds and in all forms, including electronic and 
digital publications; electronic desktop publishing; all the aforesaid services excluding the field of human resources.

Cl.42;Industrial research, research relating to design, research relating to software development, research in the field of
information technology and design; commercial and industrial design, creation, research, development of packages, 
packaging, creative works, audiovisual works; illustration (design) services; design and technical writing for others; 
design, creation, testing and maintenance of websites, software, computer programs, applications and databases; 
computing services, namely, design and implementation of network websites, electronic commerce software applications 
and computer network systems using information technology for others; creation, development and updating of website 
content; design of prototypes and presentations; design of point-of-sale materials; design of consumer information 
leaflets; hosting web sites of others; installation of websites, graphic design services; assistance, design and advice and 
information in relation to brands, brand identity and brand development; design and advice relating to brands and brand 
names; services related to the design of corporate identity; community and environmental research and sociological 
analysis; research and testing of new products; design, management and monitoring of chat rooms online; design and 
provision of downloadable software; provision of space on the Internet for online blogs, blogs and other user-generated 
content; provision of online support in relation to computers and software; hosting of Web sites; advice relating to 
computing; advice relating to computer programming; advice relating to computer systems analysis; advice relating to 
design of computer systems; computer design; software consulting services; software consultancy; computer-aided 
design of video graphics; design and implementation of advertising banners; advice relating to the choice and 
implementation of software; conversion of computer programs and data; conversion of documents from a physical to an 
electronic medium; development (design), rental and analysis of computer systems; technical project study; studies, 
research and programming for computers; development (design) of processing software to calculate the performance 
display devices, design and development of computer hardware and software; updating of software; research and 
development of new products for others; services provided by engineers; engineering work; technical project studies not 
in connection with business operations, professional consulting not in connection with business operations, advice 
relating to the choice of computer hardware, databases, software; software rental; software development (design); 
programming for computers; industrial design services; design services; services provided by consultants, provision of 
advice and information relating to all the aforesaid services; advice relating to brand image; all the aforesaid services 
excluding the field of human resources; development and creation of graphic charters.
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